S.NO

COURT

IMS. NEELOFER
JABIDA PERVEEN|
IDISTRICT JUDGE|
(COMMERCIAL

ICOURT)-01

ENTRAL

DISTRICT COURT ROOM

ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF May 2026

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
301, ExtensionSEC-34 OMP COMM-38/2026 02.05.2026 TONY JOSE VS AAKASHABHISHEK 7668880705 ILEGALAID.ABHISHEK|30.04.2026
Block, Tis Hazari I[EDUCATIONAL SERVICES LTD. IKUMAR SINGH @GMAIL.COM
Courts, Delhi
301, Extensionf151 Misc. DJ-298/2026 02.05.2026 M/S. AHUJA BOOK COMPANYYOGENDER 0810668042 IYOGENDERGAUTAM. [30.04.2026
Block, Tis Hazari [PVT. LTD. VS M/S. RVS INSTITUTEGAUTAM LEGAL@GMAIL.COM
Courts, Delhi OF  MEDICAL SCIENCE &
I[HOSPITAL
301, ExtensionEX [EX. COMM-231/2026 07.05.2026 CIVILMANTRA CONSAI LTD. VS S.DEEKSHA 9628545469 ILEGAL@CIVILMANTR (06.05.2026
Block, Tis Hazari RAME SONS AND CO. THAKUR IA.COM
Courts, Delhi
301, Extension[151 Misc. DJ- 318/2026 08.05.2026 M/s. DHANUKA AGRITECH VSKAPILYADAV [9650508945 IADVDK.YADAV79@G |07.05.2026
Block, Tis Hazari IHANSABEN KISHORBHAI IMAIL.COM
Courts, Delhi TIMBADIYA
301, ExtensionSec-9 OMP (I) COMM-469/2026  [11.05.2026 IDCB BANK LTD. VS ASHISHANISH BHOLA [9811452022 IANISH_BHOLA17@YA [08.05.2026
Block, Tis Hazari CHAUHAN IHOO.COM
Courts, Delhi
301, ExtensionRecovery CS COMM-555/2026 16.05.2026 STATE BANK OF INDIA VSSUCHITA 8896932838 lagnihotrisuchita@gmaill15.05.2026
Block, Tis Hazari GAJENDER KUMAR DIXIT .com
Courts, Delhi
301, ExtensionTRADEMARK ICS COMM-567/2026 18.05.2026 G.S. LIGHTS VS GLITZ LIGHTHARSH 8860844961 ILEGONOMICS2017@G 16.05.226
Block, Tis Hazari GALLERY IDHINGRA IMAIL.COM
Courts, Delhi
301, ExtensionRecovery CS COMM-568/2026 18.05.2026 SUPER NETS AND FABRICS VSROHIT JAIN [9450183268 ICORPCOUNSELOFFIC [16.05.226
Block, Tis Hazari IASHWANI KUMA ARORA [E@CORPCOUNSEL.IN
Courts, Delhi
301, ExtensionSec-29A OMP MISC COMM-5/2026 [20.05.2026 IPANKAJ MITTAL VS UNION OFBHUPESH 9810260240 INFO@ICONOFHUMA [19.05.2026
Block, Tis Hazari INDIA INARULA INITY.COM
Courts, Delhi
301, ExtensionSec-34 OMP COMM-44/2026 21.05.2026 MTINA RAMI VS SBI CARDS &MADHAB 8700568976 IMADHAV@RKGCO0.CO|20.05.2026
Block, Tis Hazari IPAYMENT SERVICES LTD. IGAWRI IM

Courts, Delhi




S.NO COURT

DISTRICT COURT ROOM

301, Extension|
Block, Tis Hazari
Courts, Delhi

CASE TYPE

Recovery

CASE NUMBER

ICS COMM-592/2026

DATE
REGISTRATION

23.05.2026

OFPETITIONER NAME VS

RESPONDENT NAME

M/S. YORKER HOLIDAYS
SERVIVES PVT. LTD. VS

ADVOCATE

IAMJAD KHAN

ADVOCATE
MOBILE
NUMBER

8920952108

ADVOCATE EMAIL ID DATE OF E-
FILING

LAWYER.DHC@GMAI [22.05.2026
IL.COM

JOHAR TRAVELS AND ORS.
301, ExtensionSec-9 IOMP (I) COMM-490/2026  [23.05.2026 IASHISH CHAUDHARY VS JMDRSARTHAK 09582678877 SARTHAKMITTAL@L [22.05.2026
Block, Tis Hazari [PROJECTS PVT.. LTD. IMITTAL IAWCITORLEGAL.COM
Courts, Delhi
301, Extension|Sec-34 OMP COMM-48/2026 23.05.2026 ICHANDER BHAN VS M/S. JUNEJARAJEEV 8377998989 IACQUITYLAWASSOCI [22.05.2026
Block, Tis Hazari [FINANCE COMPANY & ORS. BANSAL ATES@GMAIL.COM
Courts, Delhi
301, ExtensionRecovery CS COMM-598/2026 25.05.2026 IBALAR MARKETING PVT. LTD. VSSHRAVAN 6201970125 lunitedmark@unitedand23.05.2026
Block, Tis Hazari LAKHARAM SHARMA & ORS. IBANSAL lunited.com
Courts, Delhi
301, ExtensionRecovery ICS COMM-599/2026 25.05.2026 M/S. MANOHAR SALES AGENCYRAJEEV JAIN [9810736621 RAJIV1178 @GMAIL.C [23.05.2026
Block, Tis Hazari VS STATE BANK OF INDIA & ANR. OM
Courts, Delhi
301, Extension|Sec-9 OMP (I) COMM-501/2026  [26.05.2026 TATA CAPITAL LTD. VS AAKASHISUNIL 0212190624 IDELHILAWYERS76@ [25.05.2026
Block, Tis Hazari KAMAL SHARMA SEHRAWAT GMAIL.COM
Courts, Delhi
301, ExtensionEX [EX. COMM-250/2026 26.05.2026 SUNIL KUMAR LADHA  VSANIL KUMAR (9313579493 IADV.ANILSIRFGH88@[25.05.2026
Block, Tis Hazari IDHARMENDRA KUMAR REDH GMAIL.COM
Courts, Delhi
301, Extensionf151 Misc. DJ-361/2026 29.05.2026 M/S. PREM NATH RAM SARUPANKIT 0953538322 IANKITSHARMAQ9@G [28.05.2026
Block, Tis Hazari (EXPORTS) PVT. LTD. VSSHARMA IMAIL.COM
Courts, Delhi GAJENDRA SINGH RATHORE
301, Extension|Sec-9 OMP (I) COMM-519/2026  [30.05.2026 TATA CAPITAL LTD. VS PAWANANISH BHOLA [9811452022 IANISH_BHOLA17@YA [29.05.2026
Block, Tis Hazari IKUMAR BANSAL [HOO.COM
ICourts, Delhi
301, ExtensionSec-9 OMP (I) COMM-520/2026  [30.05.2026 TATA CAPITAL LTD. VSANISH BHOLA (9811452022 IANISH_BHOLA17@YA [29.05.2026

Block, Tis Hazari
Courts, Delhi

IMURLIWALA STONE INDUSTRY|
ILTD.

IHOO.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
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OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

IKANWAR

[Puri(P),

301, Extension151 NOT E FILED Misc. DJ-369/2026 30.05.2026 GOYAL ENTERPRISES IMOHINI 29.05.2026
Block, Tis Hazari SHARMA
Courts, Delhi
ISH. RAJESH KUMAR 306 OMP (COMM) OMP (COMM)/39/2026 04.05.2026 IGNCTD Vs M/S BHAGIRATH RAM |[SUSHIL 0718669547 INA 01.05.2026
IGOEL, DISTRICT] KUMAR
JUDGE
(COMMERCIAL
ICOURT)-02
306 OMP (COMM) OMP (COMM)/40/2026 04.05.2026 IGNCTD Vs M/S BHAGIRATH RAM [SUSHIL 0718669547 INA 01.05.2026
KUMAR
306 IOMP (I) (COMM) |OMP (I) (COMM)/459/2026 [05.05.2026 TATA CAPITAL LTD Vs DINESHSUNIL 0212190624 delhilawyers76 @gmail. [02.05.2026
KUMAR SEHRAWAT com
306 ICS (COMM) CS (COMM)/523/2026 06.05.2026 INIKHIL SACHDEVA Vs PARASIRA GUPTA 9818976099 liragupta27@gmail.com [02.05.2026
WADHWA
306 CS (COMM) CS (COMM)/532/2026 11.05.2026 IANISH JAIN Vs JAGURO SPORTSAVNEET 9899565511 avneetjuneja86@gmail. [07.05.2026
INDIA PVT LTD AND ORS SINGH JUNEJA com
306 M Ex M Ex/532/2026 11.05.2026 IAIS HOLIDAYS PVT LTD VsAMJAD KHAN [8920952108 corporatelawyer.dhc@g [04.05.2026
YORKER HOLIDAYS SERVICES mail.com
IPVT LTD
306 ICS (COMM) CS (COMM)/537/2026 11-05-2026 SUNIL JUNEJA Vs ICICIAmit Kumar9871897844 savlawassociate@gmail.[06.05.2026
ILOMBARD GENERAL INSURANCEMaihan(P), com
ICO LTD
306 [Execution (Comm) [Execution (Comm)/238/2026(19-05-2026 IAYUSH BANSAL Vs KAVITHAVirender kumar9911569395 [puries_1@yahoo.co.in [16.05.2026




S.NO COURT

DISTRICT COURT ROOM

306

CASE TYPE

IOMP (E) (COMM)

CASE NUMBER

OMP (E) (COMM)/1/2026

DATE
REGISTRATION

20-05-2026

OFPETITIONER

RESPONDENT NAME

IMEDIA PVT LTD Vs M/S VAISHALI
IPUBLICITY PVT LTD

M/S BEAUTEX ADVERTISINGAKBAR

NAME VSADVOCATE

KALEEM(P),

ADVOCATE
MOBILE
NUMBER

0818416099

ADVOCATE EMAIL ID

DATE OF E-
FILING

18.05.2026

306

CS (COMM)

CS (COMM)/594/2026

23-05-2026

IDEEPU JINDAL Vs MUNICIPAL
ICORPORATION OF DELHI

SATYENDRA
IKUMAR SINGH

0811161525

sksingh116 @gmail.com

20.05.2026

306

[Execution (Comm)

[Execution (Comm)/244/2026

23-05-2026

M/S GWALEC ELECTRICALS PVT]
LTD Vs M/S MONA GENERATOR
SERVICES PVT LTD

ROHIT KUMAR
MODI(P),

9810243904

rkm_ modi@rediffmail.
com

20.05.2026

306

Counter Claim

Counter Claim/25/2026

23-05-2026

SPG CONSUMER PRODUCTS PVT.,
ILTD.
Vs JAI VAISHNO OIL MILLS

IAMIT SAGAR

0886688109

bikram.singh1924@gm
lail.com

22.05.2026

306

IOMP (I) (COMM)

OMP (I) (COMM)/491/2026

25-05-2026

TATA CAPITAL LTD Vs KALANTRI
IENGINEERING AND ELECTRIC

SUNIL
SEHRAWAT

0212190624

delhilawyers76 @gmail.
com

20.05.2026

306

OMP (I) (COMM)

OMP (I) (COMM)/491/2026

25-05-2026

TATA CAPITAL LTD Vs KALANTRI
IENGINEERING AND ELECTRIC

SUNIL
SEHRAWAT

0212190624

delhilawyers76 @gmail.
com

20.05.2026

306

IOMP (I) (COMM)

OMP (I) (COMM)/494/2026

26-05-2026

TATA CAPITAL LIMITED Vs
IKRISHNA KUMAR

ISUNIL
SEHRAWAT

9212190624

delhilawyers76 @gmail.
com

22.05.2026

306

M EX

M Ex/474/2026

26-05-2026

K K SEHGAL HUF Vs M/S AUREUS
ICAPITAL

IAMIT KUMAR

7011591256

com

ladvocateamit51@gmail.

25.05.2026

306

OMP (I) (COMM)

OMP (I) (COMM)/496/2026

26-05-2026

TATA CAPITAL LIMITED Vs
MAHBOOB ALI TAK

SUNIL
SEHRAWAT

0212190624

delhilawyers76 @gmail.
com

23.05.2026




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS

RESPONDENT NAME
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ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

Courts, Delhi

38,99,488/-

IPVT. LTD.

306 IOMP (I) (COMM) (OMP (I) (COMM)/497/2026 [26-05-2026 TATA CAPITAL LIMITED Vs LAXMISUNIL 0212190624 delhilawyers76 @gmail. [23.05.2026
ICRANE SERVICES SEHRAWAT com
306 IOMP (COMM) OMP (COMM)/49/2026 29-05-2026 [Fermium Constructions LLP Vs BajajVISHAL 0555893614 contactsharmaandassoc(25.05.2026
[Finance Ltd SHARMA liates@gmail.com
306 OMP (I) (COMM) (OMP (I) (COMM)/510/2026 [30-05-2026 TATA CAPITAL LTD Vs UNIQUEANISH 0811452022 lanish_bhola17@yahoo. [27.05.2026
ICRANE SERVICES IBHOLA(P), com
306 IOMP (I) (COMM) |OMP (I) (COMM)/511/2026 [30-05-2026 TATA CAPITAL LTD Vs AMIT KANTANISH 0811452022 lanish_bhola1y@yahoo. [27.05.2026
TYAGI BHOLA(P), com
306 IOMP (I) (COMM) |OMP (I) (COMM)/508/2026 [30-05-2026 TATA CAPITAL LTD Vs AVISHANISH 0811452022 lanish_bhola1y@yahoo. [27.05.2026
PANWAR BHOLA(P), com
306 OMP (I) (COMM) (OMP (I) (COMM)/509/2026 [30-05-2026 TATA CAPITAL LTD Vs YOGENDRAANISH 9811452022 lanish_bhola17@yahoo. [27.05.2026
IKUMAR AGNIHOTRI IBHOLA(P), com
IMS. DEVENDERICENTRAL [303, Extension[U/S 9 PETITION |OMP(I)COMM./ 286456 04.05.2026 TATA CAPITAL LTD. VS DAYASUNIL 0212190624 IDELHILAWYERS76@ [30.04.2026
IKUMAR SHARMA, Block, Tis Hazari KISHAN SEHRAWAT GMAIL.COM
DISTRICT JUDGE, Courts, Delhi
ICOMMERCIAL
ICOURT-03
303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 457/2026 |04.05.2026 TATA CAPITAL LTD. VS MANGLA [SUNIL 0212190624 IDELHILAWYERS76@ [30.04.2026
Block, Tis Hazari IAMIT BUILDERS PVT. LTD. SEHRAWAT GMAIL.COM
Courts, Delhi
303, ExtensionSuit for Recovery |CS/COMM/ 514/2026|04.05.2026 TRISQUARE SWITCHGEARS PVT.SR &09871008489 enquiry@srandpartners(01.05.2026
Block, Tis Hazari RECOVERY OF RS| ILTD. VS EARTH EPC PROJECTSPARTNERS llp.com




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
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ADVOCATE ADVOCATE
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NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

303, ExtensionMISCELLANEOUS MISC DJ/ 319/2026 08.05.2026 IAGRICO ORGANICS LTD. VSAMANDEEP 9873967070 amandeep@adsandcom(06.05.2026
Block, Tis HazariAPPLICATION IASTAN AGRO INDUSTRIES SINGH [pany.com

Courts, Delhi

303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 467/2026 [11.05.2026 IDCB BANK LTD. VS AMIT IANISH BHOLA |9811452022 IANISH_BHOLA17@YA |07.05.2026
Block, Tis Hazari IHOO.COM

Courts, Delhi

303, ExtensionTRADEMARK &CS/COMM/ 534/2026[11.05.2026 SPINKS INDIA PVT. LTD. VSNATWARRAI (9818906064 INATWARRAI@GMAIL.07.05.2026
Block, Tis HazariPERMANENT RECOVERY OF RS, SPINKS INDIA PAD PRINTING COM

Courts, Delhi INJUNCTION 10,00,400/- IPVT. LTD.

303, ExtensionMISCELLANEOUS MISC DJ/ 324/2026 12.05.2026 M/S A TO Z CHEMICALS VS M/SLOVEKESH 0873300964 llovekesh27@gmail.com [08.05.2026
Block, Tis HazariAPPLICATION ICONTINUOUS DYEING &AGGARWAL

Courts, Delhi PRINTING MILLS & ANR.

303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 470/2026 [12.05.2026 TATA CAPITAL LTD. VS RLSUNIL 9212190624 IDELHILAWYERS76@ (08.05.2026
Block, Tis Hazari ILOGISTICS AND WAREHOUSINGSEHRAWAT GMAIL.COM

Courts, Delhi IPVT. LTD.

303, ExtensionSuit for Recovery [CS/COMM/ 538/2026[12.05.2026 SEAMAX GLOBAL FORWARDINGSHIVAM 9654545855 legal@shivamsharma.in|08.05.2026
Block, Tis Hazari RECOVERY OF RS| PVT. LTD. VS SATPAL SINGHSHARMA ifo

Courts, Delhi 27,13,384/- CHAWLA

303, ExtensionMISCELLANEOUS MISC DJ/ 333/2026 15.05.2026 VANSH ELECTROMECHANICALARPIT 0811006742 IAnnisharma13@gmail.c{13.05.2026
Block, Tis HazariAPPLICATION IDEVICES PVT. LTD. VS FLUXLITESHARMA om

Courts, Delhi INIMS PVT. LTD.

303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 479/2026 [16.05.2026 IAXIS BANK LTD. VS RIZWANA SHOBHA 08911192158 SRSHOBHAGUPTA@G|15.05.2026
Block, Tis Hazari GUPTA IMAIL.COM

Courts, Delhi

303, ExtensionTRADEMARK  &CS/COMM/ 557/2026[16.05.2026 MHE SUPREME INDUSTRIESSHIRIHAR 0548888420 ladvocate.shrihar@gmai [15.05.2026
Block, Tis HazariPERMANENT RECOVERY OF RS, LIMITED VS HIGHMAST ANDTRIPATHI l.com

Courts, Delhi INJUNCTION 25,01,700/- IOCTAGONAL POLE

303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 488/2026 [23.05.2026 [TATA CAPITAL LTD. VS KALANTRISUNIL 0212190624 IDELHILAWYERS76@ [21.05.2026
Block, Tis Hazari I[EQUIPMENTS PRIVATE LIMITED [SEHRAWAT GMAIL.COM

Courts, Delhi
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OFPETITIONER
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VS

ADVOCATE
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FILING

303, ExtensionSuit for Recovery |CS/COMM/ 597/2026/25.05.2026 SHRI RIKAB CHAND MUNOT VSYASH MITTAL [9582551234 [ymittal808 @gmail.com {19.05.2026
Block, Tis Hazari RECOVERY OF RS| KONNECT INFRATECH PVT. LTD.
Courts, Delhi 55,58,879/-
303, ExtensionEXECUTION IEX. COMM. AWARD BY[26.05.2026 KOTAK MAHINDRA PRIMEAJAY UPPAL  |9811740125 IVIRTUOUS.PEOPLE@ [23.05.2026
Block, Tis Hazari IARB. COMM. /71/2026 ILIMITED VS DEEPAK SAROJ GMAIL.COM
Courts, Delhi
303, ExtensionSuit for RecoveryCS/COMM/ 608/2026/26.05.2026 SUKH STEELS PRIVATE LIMITEDMOHD. 9910763929 IADV.MWK1986 @GMA [23.05.2026
Block, Tis Hazariu/s 37 RECOVERY OF RS, VS ITALIA MANUFACTURERS ANDWASEEM IL.COM
Courts, Delhi 3,14,783/- TRADING KHAN
303, ExtensionSuit for Recovery |CS/COMM/ 612/2026 29.05.2026 REEMA  SHINH VS PREET] MAN MOHAILj9811063950 ladv.jasdeepanand@gm [26.05.2026
Block, Tis Hazari RECOVERY OF RS, SHARMA IGOEL lail.com
Courts, Delhi 5,76,919/~
303, ExtensionSuit for RecoveryCS/COMM/ 613/2026[29.05.2026 KAPIL MALHOTRA VSRAHUL 9899218215 rahulssmalhotra@gmaill22.05.2026
Block, Tis Hazariu/s 37 RECOVERY OF RS, IMEENAKSHI GILL IMALHOTRA .com
Courts, Delhi 16,19,200/-
303, Extension[U/S 9 PETITION (OMP(I)COMM./ 505/2026 [30.05.2026 TATA CAPITAL LTD. VS SAMARANISH BHOLA [9811452022 IANISH_BHOLA17@YA [27.05.2026
Block, Tis Hazari IPAL IHOO.COM
Courts, Delhi
303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 506/2026 [30.05.2026 TATA CAPITAL LTD. VS BRAJESHANISH BHOLA [9811452022 IANISH_BHOLA17@YA [27.05.2026
Block, Tis Hazari IKUMARPAL IHOO.COM
Courts, Delhi
303, ExtensionU/S 9 PETITION |OMP(I)COMM./ 507/2026 [30.05.2026 [TATA CAPITAL LTD. VS RAHULANISH BHOLA (9811452022 IANISH_BHOLA17@YA [27.05.2026
Block, Tis Hazari KUMAR IHOO.COM
Courts, Delhi
303, ExtensionSuit for Recovery |CS/COMM/ 614/2026[30.05.2026 R.K. GOEL ABHEY KUMAR JAINA.K. TRIVEDI [9871441764 laktrivedilawoffices@gm|27.05.2026
Block, Tis Hazari RECOVERY OF RS, VS MCD lail.com
Courts, Delhi 24,37,412/-
4 IMS ANIL KUMARICENTRAL [304 RECOVERY CS (COMM)/518/2026 05-05-2026 ISHAN SNACKS AND NAMKIN PVTlAshok Goel(P), [98738-15146 IP@ASHOKLAW.COM (04.05.2026

ISISODIA, DISTRICT] LTD Vs SHREE SHYAM FOODS

JUDGE, IAND ANR

ICOMMERCIAL

ICOURT-04 304 RECOVERY CS (COMM)/531/2026 11-05-2026 CANARA BANK Vs SHREEAJAY KUMAR88824-49168 SK.LAWRENCE@GMA (04.05.2026

GANESH INNOVATIVE PVT LTD

ISAINI(P),

IL.COM
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FILING

304 RECOVERY CS (COMM)/563/2026 18-05-2026 DALJEET SINGH JUNEJA SOLENaveen 9711375609 IADV.NKBANSAL@GM [14.05.2026
IPROPRIETOR MS JUNEJAKumar(P), JAIL.COM
IELECTRONICS Vs MS T (
ICOMPONENTS INDIA PVT LTD
304 RECOVERY CS (COMM)/562/2026 18-05-2026 JAMNA DASS AND SONS|Seema 0212412289 lgseemagupta1968@gm [13.05.2026
TRADERS PVT LTD Vs ANONGupta(P), lail.com
[FOOD AND BEVERAGES PRIVATE
LIMITED
304 RECOVERY CS (COMM)/572/2026 19-05-2026 MS  HIND CARES GLOBALShubhankar 999147160 SHUBHANKARSEHGA (07.05.2026
ILIMITED Vs M/S SUPER MARCHE[Sehgal(P), L@GMAIL.COM
37 TRADE LLP
304 RECOVERY ICS (COMM)/596/2026 21-05-2026 Rajneesh Verma Sole Proprietor ofSahil Ahuja(P), [85880-57040 INAYATILEGAL@GMAI[15.05.2026
Ms Indo Tex Vs HIMALAYA| L.COM
OVERSEAS AND ANR
5 ISH. MANOJ KUMARICENTRAL (305 IEXECUTION [EXCOMM - Award by Arbf13-05-2026 IKOTAK MAHINDERA BANKRITESH(P), 9999495500 mohitmongaadvocate [06.04.2026
IDISTRICT JUDGE| Comm/66/2026 ILIMITED Vs SUMIT KUMAR mail.com
(COMMERCIAL
ICOURT)-05
305 RECOVERY CS (COMM)/516/2026 04-05-2026 Smt Alpna Vs Three-N-Products PvtHEMANT 0891265248 HEMANT.LEGAL@GM [29.04.2026
ILtd IGUPTA(P), IAIL.COM
305 RECOVERY CS (COMM)/517/2026 04-05-2026 [UNION BANK OF INDIA Vs ARUNALOK 9911000126 IALOK.ADV2001 30.0.4.2026
IKUMAR PURI KUMAR(P), (@GMAIL.COM
305 RECOVERY CS (COMM)/520/2026 05-05-2026 Bank of Baroda Vs Krishna Devi Geetanjali 8447833470 ladvocate.134@gmail.co [04.05.2026
Sharma(P), m
305 RECOVERY CS (COMM)/583/2026 20-05-2026 Harsh Goel Vs Ravi Organics Ltd IAJAY JASRA(P),9810184546 IASRAAJAY @GMAIL.C |07.05.2026
OM
305 IARBITRATION OMP (I) (COMM)/475/2026 [12-05-2026 DCB BANK LTD Vs ASHISHANISH 0811452022 IAnish 08.05.2026
CHAUHAN BHOLA(P), lbhola17()yahoo.com
305 EXECUTION [Execution (Comm)/236/2026[12-05-2026 ARPIT KEYAL Vs JOGINDERANKIT 8860363372 ladvocatnnkltiggoQgma [11.05.2026
SINGH PROPRIETOR OF M/SGUPTA(P), I|.com
IPRINT CENTER
305 IARBITRATION OMP (I) (COMM)/477/2026 [13-05-2026 VERTEX CRANES HOISTS INDIAMANDEEP 654861675 ladvmandeepsingh@yah12.05.2026
PVT LTD Vs CENTRALSINGH(P), 00.com
ORGANISATION FOR
IMODERNIZATION OF|

WORKSHOPS AND ORS
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REGISTRATION

OFPETITIONER

NAME VS
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305 RECOVERY CS (COMM)/579/2026 19-05-2026 M/S BANWARI LAL ARORA ANDRISHABH 858683465 rishabhgu:RtaJawvencl 14.05.2026
SONS Vs M K ENTERPRISESGUPTA(P), lgmail.com,
THROUGH ITS PARTNERS

305 RECOVERY CS (COMM)/577/2026 19-05-2026 IMILAWA RAM Vs MOHAMMADUDAY BHATIA (9999880465 [UdavbhatialOrib.amail. 16.05.2026
IKASHIF com

305 RECOVERY CS (COMM)/576/2026 19-05-2026 M/S B R AGROTECH LTD Vs M/SDeepak 9999980081 [DeepakVadavAdv©<€at 18.05.2026
GROWERO TECHNOLOGIES PVTYadav(P), @ G MAIL
ILTD

305 EXECUTION [EXCOMM - Award by Arbj26-05-2026 CIVILMANTRA CONSAI LIMITEDDeeksha 8708990732 legal@civilmantra.com [20.05.2026

Comm/73/2026 Vs M/S WISER TIRUPATI CITYThakur(P),

LIMITED

305 EXECUTION [Execution (Comm)/255/2026 [22-05-2026 SUNIL AGGARWAL Vs M/S N RNA INA INA INA
IFABTECH PVT LTD

305 EXECUTION [Execution (Comm)/246/2026[23-05-2026 INEERAJ AGGARWAL VSANANT 0811070396 PankaJkotrao34@gmai [22.05.2026
IMUNICIPAL CORPORATION OFRAO(P), l.com
IDELHI

305 RECOVERY CS (COMM)/595/2026 23-05-2026 IKHABAR BHARAT 360Anil Kumarn:9650732474 ladvocateakmishra@yah[22.05.2026
BROADCASTING PVT LTD Vs M/SMishra(P), 00.com
SHARPLINE BROADCAST LTD
IAND OTHERS

305 IARBITRATION OMP (I) (COMM)/502/2026 [26-05-2026 TATA CPITAL LIMITED Vs IMDADSunil 0212190624 Delhilawyers76 @)gmail[23.05.2026
[HUSSAIN sehrawat(P), .com

305 IMISC. Misc DJ/360/2026 26-05-2026 Bindal Marketing Co Vs MegmaSachin Kumar9136136336 ladvskjain@gmail.com [26.05.2026

IAPPLICATION Print -O- Pack Pvt 1td Jain(P),
305 IMISC. Misc DJ/359/2026 26-05-2026 BINDAL MARKETING CO VsSachin Kumar9136136336 advskjain@gmail.com [26.05.2026
IAPPLICATION IMEGMA PRINT -O- PACK PVT LTDJain(P),

and Ors

305 IARBITRATION OMP (I) (COMM)/515/2026 [30-05-2026 TATA  CPITAL LIMITED VSANISH 0811452022 lAnishbho1a17(a)yahoo. [29.05.2026
IMURLIWALA STONE INDUSTRYBHOLA(P), com
ILIMITED 4939
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305 IARBITRATION IOMP (I) (COMM)/514/2026 [30-05-2026 TATA CPITAL LIMITED IANISH 0811452022 lAnishbho1ia17(a)yahoo. [29.05.2026
MANISH YADAV BHOLA(P), com
305 RECOVERY CS (COMM)/615/2026 30-05-2026 IASHOK KUMAR RANA  Vssatyendra 10811161525 sksinghll6 @gmail.com (18.04.2026
IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI AND ANR
305 IARBITRATION IOMP (I) (COMM)/503/2026 [26-05-2026 TATA CPITAL LIMITED Vs DEEN{Sunil 0212190624 [Delhilawyers76(algmail [13.05.2026
IDAYAL VYAS sehrawat(P), .com
ISH. RAM LALICENTRAL {410 OMP (DOMP (I) (COMM)/464/2026 [06-05-2026 TATA CAPITAL LTD Vs MEHBOOBSunil 0212190624 Delhilawyers76 @gmail. [02-05-2026
IMEENA, DJ COMM-| (COMM)/464/202 IMEHBOOB sehrawat(P), com
06 TIS HAZRI| 6
ICOURT CENTRAL
IDELHI
410 Execution [Execution (Comm)/230/2026|07-05-2026 IAXIS BANK LTD Vs NADEEMMAYANK 0873347330 mayank_mahajanos@y[28-04-2026
(Comm)/230/2026 IAHMAD IMAHAJAN(P), lahoo.com
K10 CS ICS (COMM)/545/2026 13-05-2026 M/S RRM TRADINGMUNISH 9811427955 munishlaw.vohra@gma|04-05-2026
(COMM)/545/2026 INTERNATIONAL PVT LTD Vs M/SVOHRA(P), fil.com
ISIMAAYA PACKAGING
K10 OMP (DOMP (I) (COMM)/476/2026 [13-05-2026 IDCB BANK LTD Vs SHIV KUMAR |ANISH 0811452022 lAnish_bholai7@yahoo. |07-05-2026
(COMM)/476/2026 IBHOLA(P), com
410 CS CS (COMM)/553/2026 16-05-2026 M/S TISHA FOODS ANDANKIT GOEL (9999903426 ankitgoeladv88@gmail. [11-05-2026
(COMM)/553/2026 IPACKAGING PVT LTD Vs SH| com

IMUKESH GURJAR
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410 CS CS (COMM)/571/2026 19-05-2026 SAROJ BALA Vs MUNICIPALsatyendra 0811161525 sksingh116 @gmail.com [12-05-2026
(COMM)/571/2026 ICORPORATION OF DELHI lkumar singh(P),
K10 CS CS (COMM)/570/2026 19-05-2026 ILAXMI PUBLICATIONS PVT LTDGAURAV 958295960 Rakeshk1987@yahoo.c [10-05-2026
(COMM)/570/2026 Vs ABDUL NAEEM KOCHHAR(P), om
K10 OMP (DOMP (I) (COMM)/487/2026 [21-05-2026 M/S TATA CAPITAL LTD VsSunil 9212190624 Delhilawyers76 @gmail. [14-05-2026
(COMM)/487/2026| BHANU PRATAP SINGH sehrawat(P), com
K410 CS ICS (COMM)/584/2026 21-05-2026 SHRI RAJENDER KUMARNitin Arora(P), (9818189667 nitin.arora465@gmail.c(08-05-2026
(COMM)/584/202 IMALHOTRA Vs MR JAFAR ALI om
6
k10 CS CS (COMM)/610/2026 29-05-2026 MR AMIT GUPTA Vs MUNICIPALAvinash Kumarg810104312 laktrivedilawoffices@gm[23-05-2026
(COMM)/610/2026 ICORPORATION OF DELHI Trivedi(P), lail.com
k10 Misc DJ/299/2026 Misc DJ/299/2026 02-05-2026 IMANOJ  GUPTA Vs  ANKITSHEEZAN 0811053811 nashmisheezan.adv@g [29-04-2026
POLYMERS THROUGH ITSHASHMI Imail.com
REPRESENTATIVE MR O P YADAV
k10 CS CS (COMM)/512/2026 04-05-2026 [HAMDARD NATIONALSHIVENDRA (9953394364 shivendra@theacmeco. [27-04-2026
(COMM)/512/2026 IFOUNDATION (INDIA) VS.[PRATAP SINGH| com
IHAMDARD PUBLIC CHARITABLE
IAND WELFARE TRUST
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7 [MS. REKHA JCENTRAL

IDISTRICT JUDGE,)

ICOMMERCIAL

ICOURT-07
COURT ROOM| STATE BANK OF INDIA VS VEDSUCHITA lagnihotrisuchita@gmail
302 ICIVIL SUIT CS(COMM) 533/2026 11.05.2026 IPRAKASH DIXIT 8896932839 .com 08.05.2026
COURT ROOM CANARA BANK VS SHREEHARDIK ladvocatehardikaggarwa
302 ICIVIL SUIT CS(COMM) 550/2026 15.05.2026 IGANESH CARBON INDUSTRIES | AGGARWAL  [7859984398 l@gmail.com 08.05.2026
ICOURT ROOM| SAURABH sk.lawnexus@gmail.co
302 ICIVIL SUIT CS(COMM) 549/2026 15.05.2026 VIJAY LAXMI VS RAVI AGGARWALKUSHWAHA  |8882449168 m 11.05.2026
COURT ROOM| IMANTHAN CREATION VSSHASHANK shashanksharma.advoc
302 ICIVIL SUIT ICS(COMM) 554/2026 16.05.2026 GHANSHYAM SHARMA 0560417636 ate@gmail.com 13.05.2026
ICOURT ROOM SATYENDRA
302 CIVIL SUIT CS(COMM) 559/2026 16.05.2026 SHALABH GUPTA VS MCD & ANR |[KUMAR SINGH 9811161525 sksingh116@gmail.com [15.05.2026
ICOURT ROOM M/S LIFE STYLE VS NANDINIHEEBA lheeba.ansari1729@gma
302 ICIVIL SUIT CS(COMM) 569/2026 18.05.2026 GOYAL IANSARI 7701958747 lil.com 16.05.2026
COURT ROOM| SUNIL delhilawyers76 @gmail.
302 ICIVIL SUIT OMP(I) (COMM) 483/2026 [19.05.2026 [TATA CAPITAL LTD VS SHRWAN |SEHRAWAT 0212190624 com 18.05.2026
COURT ROOM M/S GOEL SALES CORPORATIONAANCHAL prakashdwivedisocis@g
302 ICIVIL SUIT CS(COMM) 585/2026 21.05.2026 VS M/S KANHIYA STEEL IBINDAL 8850936506 imail.com 20.05.2026
COURT ROOM| SANGEETA DEVI JAIN VS M/SANANT [bhushan_anant@causaj|
302 ICIVIL SUIT CS (COMM) 591/2026 23.05.2026 IALLIA FABRICS & ORS. BHUSHAN 8010070705 lure.com 22.05.2026




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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M/S VERTEX THE LAM STUDIO
COURT ROOM| IAND ANR. VS GODREJ FINANCE lahoti.anupoo9@gmail.
302 ICIVIL SUIT OMP (COMM) 747/2026 23.05.2026 ILTD. IANUP LAHOTI (9890170373 com 22.05.2026
COURT ROOM TATA CAPITAL LTD VS SANDEEPSUNIL delhilawyers76 @gmail.
302 CIVIL SUIT OMP(I)COMM 498/2026 26.05.2026 KUMAR SEHRAWAT 9212190624 com 25.05.2026
ICOURT ROOM| TATA CAPITAL LTD VS VISHALSUNIL delhilawyers76 @gmail.
302 ICIVIL SUIT OMP(I) COMM 499/2026 26.05.2026 IYATI SEHRAWAT 9212190624 com 23.05.2026
ICOURT ROOM SANT NIRANKARI MANDAL VS karunachhatwal@yahoo|
302 ICIVIL SUIT CS(COMM) 616/2026 30.05.2026 SPIRITUAL INDIA AND ORS. K K SELOPAL |8588836808 .com 26.05.2026
COURT ROOM| VIDYA SAGAR| ladvocatevidyasagarg4@
302 CIVIL SUIT [EX. COMM / 254/2026 29.05.2026 IRAJESH KUMAR VS MCD SHARMA 8279971561 gmail.com 26.05.2026
ISH. RAMESHICENTRAL
IKUMAR 11
IDISTRICT JUDGE,| Possession
ICOMMERCIAL andRecovery [PAWAN
ICOURT ofRent/Damages/ Naresh Kumar SabharwalVsRajuKUMAR Ipawan@idiwanchand.c
308 Mesne profit:151  [CS (COMM)508/2026 02-05-2026 [Kumar IAGGARWAL 9810020362 om 30-04-2026
R.R.M TRADINGINTERNATIONAL
IPVT. LTD.VsM/s. CREATIVE|
INDUSTRIESTHROUGH ITSMUUNISH 0811427955 munishlaw.vohra@Gm
308 RECOVERY CS (COMM)511/2026 02-05-2026 IPARTNERS VORA 9643434456 lail.com 30-04-2026
u/s 9 OF
IARBITRATION TATA CAPITAL LTDVsSRAHBAR| Delhilawyersy6 @gmail.
308 IACT OMP (I)(COMM.)455/2026 |04-05-2026 I[HUSSAIN KHAN Sunil sehrawat 9212190624 com 02-05-2026
[Ex.COMM -Award byArb. IANITA NIGAMVsMANISHGracey ISACHDEVAGRACEY@
308 EXECUTION Comm.62/2026 04-05-2026 RATHORE Sachdeva 9811650761 GMAIL.COM 02-05-2026
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PRAVEEN KUMAR| 0810080638, mailvikramdua@gmalL
308 RECOVERY CS (COMM)519/2026 05-05-2026 IAHUJAVSSHEKHAR THAKUR Vikram Dua 0212080638 com 04-05-2026

M/S SAVELIFE INSTITUTE
OFMEDICAL SCIENCES PVT

LTDVsM/S ANH TECHNOLOGIESParveen laggarwal_parveenkuma

308 IMISC. OMP MISC.(COMM.)4/2026 |05-05-2026 IPVTLTD KumarAggarwal (9873935534 Ir@yahoo.co.in 04-05-2026
IM/S  VASTRAM INDIA PVT 0350018343, ladvamitgarg10502019

308 EXECUTION [Execution(Comm.)226/2026 |05-05-2026 ILTDVsM/S MANVIK GARMENTS | AMIT GARG 0811377679 @gmail.com 04-05-2026

sksharma@candidlex.c
MADHU BANSALVSRAMAVNEET 0871588055 om
308 IEXECUTION [Execution(Comm.)227/2026 |05-05-2026 ICHANDRA RATHI SINGHSIKKA 9871547417 avneet@candidlex.com [04-05-2026

SHEELA DEVI AND ORSVsMS
IAMBUJ HOTEL AND REALESTATE[Parmeet 9810082422,
308 M-EXE. M Ex433/2026 06-05-2026 IPVT LTD SinghBhalla 6309090962 INA 05-05-2026

Modern Paper Mart Pvt
LtdVSADHUNIK PACKAGERS
308 RECOVERY CS (COMM)528/2026 07-05-2026 IPVTLTD Karan Jain 9810367549 ladvocatekj@gmail.com [06-05-2026

IDIVYESH BHAGATVsSURESH

308 IEXECUTION [Execution(Comm.)234/2026 [11-05-2026 IKUMAR MITTAL IDIXIT MEHTA [NA INA 08-05-2026
IASHWANI KUMAR| nishantgupta.adv@gma

308 RECOVERY CS (COMM)539/2026 12-05-2026 GUPTAVSTINKU MIGLANI Nishant Gupta 9999966244 lil.com 11-05-2026
PRADEEP KUMAR JAINVsUnitedSANJAY IDEEPAKJOSHIAOR@

308 RECOVERY CS (COMM)540/2026 12-05-2026 worldwide couriers pvtltd SHARMA 9873580987 GMAIL.COM 11-05-2026
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iu/s 9 OF
IARBITRATION TATA CAPITAL LTDVsNITESH Delhilawyers76 @gmail.
308 IACT OMP (I)(COMM.)471/2026  [12-05-2026 IKUMAR SHARMA Sunil sehrawat 9212190624 com 11-05-2026
TRAGUPTA27@GMAIL
308 RECOVERY CS (COMM)546/2026 13-05-2026 INikhil SachdevaVsSatish Kumar Ira Gupta 9818916099 .COM 12-05-2026
Radhey krishan|
[KumarVsAbhinandan Jha Prop of|
308 RECOVERY CS (COMM)548/2026 14-05-2026 MinaTraders sudhir kumar 9136582045 |Advsudhirk|d@gmail [13-05-2026
lagnihotrisuchita
308 RECOVERY CS (COMM)556/2026 16-05-2026 State Bank of IndiaVsHemant KumarSuchita Dixit  |[8896932838 @gmail.com 15-05-2026
u/s 9 OF IANISH
IARBITRATION BHOLA17@YAHOO.CO
308 ACT OMP (I)(COMM.)478/2026 [16-05-2026 IDCB BANK LTDVsMANOJ KUMAR |ANISH BHOLA [9811452022 M 15-05-2026
u/s 9 OF|
IARBITRATION TATA  CAPITAL LTDVsMOHIT Delhilawyers76 @gmail.
308 IACT OMP (I)(COMM.)481/2026 [19-05-2026 IKUMAR DAGUR Sunil sehrawat 9212190624 com 18-04-2026
JARI SAREE CENTRE INDIA
[Ex.COMM -Award byArb. IPVTLTDVSPAYAL CHEMEXIM PVT]
308 IEXECUTION Comm.67/2026 20-05-2026 ILTD INAVEEN JAIN (9711793507 INA 19-05-2026
Ex.COMM -Award byArb. IMAMTAPAL.01@GMAI|
308 EXECUTION Comm.68/2026 22-05-2026 ICANARA BANKVsRajesh Kumar IMAMATA PAL 9873270654 L.COM 21-05-2026
u/s 34 OF
IARBITRATION RAJVI  ENTERPRISESVsSGODREJ|Salima Wahoti.anupoog @
308 ACT OMP(COMM.)45/2026 23-05-2026 IFINANCE LTD ZahirSiddiqui 9890170373 amil.com 22-05-2026
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SH. ANIL ANTIL,
IDISTRICT JUDGE,)
ICOMMERCIAL
ICOURT-09

ICENTRAL

[Polylam Printers Pvt Ltd Vs RachnaShreshth SHRESHTH@LAWKIN

109 [Execution (Comm)/224/2026|04-05-2026 Overseas Pvt Ltd Jain(P), 0871206484 S.IN 02.05.2026
Binod Kumar Chaharia Vs ToyotaRajiv Ranjan| ladvocaterajivranjan@g

109 OMP (COMM)/41/2026 05-05-2026 [Financial Services India Ltd [Prasad(P), 8586087906 imail.com 04.05.2026

IANISH

109 OMP (I) (COMM)/468/2026 [11-05-2026 IDCB BANK LTD Vs AZAD IBHOLA(P), 9811452022 08.05.2026
M/S M H POLYMERS PRIVATE

109 CS (COMM)/536/2026 11-05-2026 ILIMITED Vs M/S BALAJI TRADERSFeroz Khan(P), [9818416099 08.05.2026
RENOVISION AUTOMATION|
SERVICES PVT LTD Vs MS SHINE
IEVENTS AND PRINTING|Ashish lashishadvocateoy@pm

109 CS (COMM)/535/2026 11-05-2026 SOLUTIONS Sharma(P), 9650398837 lail.com 11.05.2026
ROSEFEEL IMPEX PVT LTD VsRahul

109 CS (COMM)/543/2026 12-05-2026 IARMAN ENTERPRISES kumar(P), 9997083039 advrahulg3@gamil.com|12.05.2026
RITU ARORA Vs SUKUMARANBINOD KUMAR| bka.advocate@gmail.co

109 CS (COMM)/558/2026 16-05-2026 IPUSHPARANI PRAVEEN IAGRAWAL(P), 9810287596 m 16.05.2026
Bank of Baroda Vs SANGEETAQUAISAR ALJ laliquaisar110@gmail.co

109 CS (COMM)/564/2026 18-05-2026 GUPTA IADVOCATE 9999802592 m 16.05.2026
TATA CAPITAL LTD Vs NANDSunil Delhilawvers76 @gmail.

109 OMP (I) (COMM)/485/2026 [19-05-2026 KKISHORE sehrawat(P), 9212190624 com 19.05.2026




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
IDBI BANK LTD Vs NAVEEN lkumarvivekadv@gmail.
109 CS (COMM)/573/2026 19-05-2026 IBHARDWAJ Vivek Kumar(P),9811867703 com 19.05.2026
ExXCOMM - Award by Arb| |Axis Bank Ltd Vs RONIT TRADINGMAYANK layank_mahajanos@ya
109 Comm/69/2026 23-05-2026 CO IMAHAJAN(P), 9873347330 lhoo.com 22.05.2026
MTATA CAPITAL LTD Vs RKSunil Delhilawvcers76(tilgmail
109 OMP (I) (COMM)/489/2026 [23-05-2026 ROADLINES sehrawat(P), 9212190624 .com 22.05.2026
IMOON BOSE Vs SBI CARDS ANDJAY  KISHAN| Yaykirshnadevadv@gmi
109 IOMP (COMM)/46/2026 23-05-2026 IPAYMENT SERVICE LTD IDEV(P), 9717449671 lal.com 22.05.2026
TATA CAPITAL LTD Vs NARENDRA|Sunil DeThilawvers76 @gmail.
109 OMP (I) (COMM)/492/2026 |25-05-2026 KUMAR ASIWAL sehrawat(P), 9212190624 com 23.05.2026
10 ISH. AJAY PANDEY,CENTRAL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
Axis Bank Ltd Vs DHAN HANGMAYANK mayank_mahajanos@y
307 Civil [Execution (Comm)/232/2026|07-05-2026 SUBBA IMAHAJAN 9873347330 lahoo.com 29-04-2026
M/s Globus Agrofoods Pvt Ltd Vs
Sandeep Kumar Singh (Prop of SK |Advsunildahiya1979@g
307 Civil CS (COMM)/529/2026 07-05-2026 Trading) Sunil Dahiya 9555650325 imail.com 30-04-2026
TATA CAPITAL LTD Vs ABADUL Delhilawyersy6 @gmail.
307 Civil IOMP (I) (COMM)/466/2026 [07-05-2026 IABID MODI Sunil sehrawat 9212190624 com 04-05-2026
TATA CAPITAL LTD Vs AKRAM Delhilawyersy6 @gmail.
307 Civil IOMP (I) (COMM)/465/2026 |07-05-2026 IMAHBUB HASAN Sunil sehrawat 9212190624 com 08-05-2026
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RENU GUPTA (Prop M/s Ram
Narain Laxmi Narain) Vs M/s
VARDHMAN INDUSTRIES ANDAnand Kumary office@prakantlawoffic

307 Civil CS (COMM)/551/2026 15-05-2026 ORS Singh 0818227749 les.com 08-05-2026
GHANSHYAM DASS Vs PUNJAB| lanmol_mehta@sngpart

307 Civil CS (COMM)/544/2026 12-05-2026 IAND SIND BANK Anmol Mehta  |9643866104 Iners.in 08-05-2026
M/s MARUTI OVERSEAS (Prop|
IAshok Kumar) Vs M/s RAUNAK lbimal_advocateo1@yah

307 Civil CS (COMM)/547/2026 13-05-2026 TRADING CO AND ORS IBIMAL KUMAR [9605460591 00.com 12-05-2026
IADITYA BIRLA CAPITAL LTD Vs
M/S FINE GUJRANWALA|

307 Civil OMP (I) (COMM)/480/2026 [16-05-2026 JEWELLERS |Ajay Uppal 0811740125 IN.A. 09-05-2026
M/S ROSEFEEL IMPEX PVT LTD
Vs EMENZA PLASTOFAB INDIA|

307 Civil CS (COMM)/581/2026 19-05-2026 IPVT LTD Rahul kumar (9997083039 advrahulg3@gmail.com|15-05-2026

lkumarvivekadv@gmail.

307 Civil CS (COMM)/578/2026 19-05-2026 IDBI BANK LTD Vs RAHUL Vivek Kumar  |9811867703 com 16-05-2026
IM/S CLEAR VISION OUTDOOR|
IADVERTISERS Vs M/S
RAMPRASTHA PROMOTERS ANDPRADEEP manish.dua.advocate@

307 Civil CS (COMM)/580/2026 19-05-2026 IDEVELOPERS PVT LTD IASWAL 9899350360 gmail.com 16-05-2026
HERO INVESTCORP PVT LTD AND

307 Civil Misc DJ/342/2026 19-05-2026 IANR Vs MAYANK JAIN |Aastha Sharma 9810481016 mail@thelegist.com 19-05-2026
M/S BEAUTEX ADVERTISING
IMEDIA Vs M/S VAISHALIAKBAR

307 Civil IARB A (COMM)/8/2026 20-05-2026 IPUBLICITY PRIVATE LIMITED KALEEM 9818416099 IN.A. 18-05-2026
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INARESH KUMAR BABBAR Vs
INITIN (Prop of M/s HIT FIT GYM lareness@arenesslaw.co
307 Civil CS (COMM)/588/2026 21-05-2026 IAND FITNESS STUDIO) [Tusharr Mawkin|9810980834 m 19-05-2026

ASHOK KANODIA (PROP M/s
IMETAL INDIA) Vs SARTHAK
IAGGARWAL (PROP M/s SARTHAK|

307 Civil CS (COMM)/589/2026 21-05-2026 INDUSTRIES) ROHIT KUMAR (9818408033 m.s.dedha@gmail.com [20-05-2026
Delhi Finvest Solution LLP Vs Rg ladvmadhavkumar@gm

307 Civil CS (COMM)/593/2026 23-05-2026 Wealth India Private Limited Madhav Kumar 9560366379 lail.com 22-05-2026
The Supreme Industries Ltd VsSHRIHAR ladvocate.shrihar@gmai

307 Civil CS (COMM)/604/2026 25-05-2026 |Ashok Kumar and Anr [TRIPATHI 9548888420 l.com 22-05-2026
The Supreme Industries Ltd VsSHRIHAR ladvocate.shrihar@gmai

307 Civil CS (COMM)/603/2026 25-05-2026 XXXX TRIPATHI 9548888420 l.com 22-05-2026
IM/S TATA CAPITAL LTD Vs Delhilawyers76 @gmail.

307 Civil OMP (I) (COMM)/504/2026 [26-05-2026 I[HANSRAJ HANSRAJ Sunil sehrawat 9212190624 com 22-05-2026

M/S SIMPLY LOGISTICS PVT LTD
Vs UNIGLOBAL DISTRIBUTORSASHWINI lashwani.mishrai@yaho
307 Civil [Execution (Comm)/252/2026[26-05-2026 IPVT LTD IMISHRA 0811514844 0.co.in 23-05-2026

THE SUPREME INDUSTRIES
ILIMITED Vs ASHOK KUMAR AND|SHRIHAR ladvocate.shrihar@gmai
307 Civil CS (COMM)/619/2026 30-05-2026 ORS TRIPATHI 9548888420 l.com 28-05-2026

SHIKHA GOYAL Vs DHEERAJRAVIKANT
307 Civil [Execution (Comm)/256/2026[30-05-2026 ARORA IPANDEY 9711899678 r.lawyer.p@gmail.com [27-05-2026
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TATA CAPITAL LTD Vs ASS lanish_bhola17@yahoo.
307 Civil IOMP (I) (COMM)/524/2026 [30-05-2026 MOHAMMAD IANISH BHOLA 9811452022 com 27-05-2026
TATA CAPITAL LTD Vs VARUN| anish_bhola1y@yahoo.
307 Civil OMP (I) (COMM)/523/2026 |30-05-2026 BISHT IANISH BHOLA 9811452022 com 27-05-2026
11 ISH. MUKESH|ICENTRAL
IKUMAR, DISTRICT]
UUDGE,
ICOMMERCIAL EX COMM
ICOURT ICOURT ROOMAWARD BY ARB.[Ex.COMM - Award by Arb, IM/S AAR KAY FINLEASE PVT. LTD
309 ICOMM Comm./61/2026 04-05-2026 Vs SMT PRIYANKA AND ORS Vikas Deepak  [7838963403 lawvikasgo@gmail.com [24.04.2026
ICOURT ROOM| [Execution MADAN LAL Vs CHANDER
309 [EX (COMM) (Comm.)/223/2026 04-05-2026 BEHERA PRAKASH INitin Gupta 8860057314 lica.gupta@gmail.com [22.04.2026
COURT ROOM| STATE BANK OF INDIA Vs AJIT| lagnihotrisuchita@gmail
309 CS (COMM) CS (COMM)/513/2026 04-05-2026 KAUR Suchita Dixit  |8896932838 .com 29.04.2026
ICOURT ROOM UNION BANK OF INDIA Vg lalok.adv2001@gmail.co
309 CS (COMM) CS (COMM)/515/2026 04-05-2026 [TAJINDER BAJAJ |Alok Kumar 9911000126 m 29.04.2026
TATA CAPITAL LTD Vs INFINITY|
ICOURT ROOM 3100MP (I) (COMM) |OMP (I) (COMM.)/463/2026 |05-05-2026 ICONSTRUCTIONS Sunil Sehrawat [9212190624 - 02.05.2026
IEX COMM -
IAWARD BY ARB.Ex.COMM - Award by Arb,| KOTAK MAHINDRA BANK LTD Vs
ICOURT ROOM 310COMM Comm./64/2026 06-05-2026 SHUBHAM BHARDWAJ Mohit Monga  [9999495500 mongahk@yahoo.com [03.04.2026
ICENTRAL BANK OF INDIA Vs M/S lkhanshadabadvocate@g]
ICOURT ROOM 310/CS (COMM) CS (COMM)/524/2026 06-05-2026 IKARAN ENTERPRISES Shadab Khan  |9999699489 Imail.com 04.05.2026
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ICOURT ROOM| R S Salaria Vs Khanna Book

309 CS (COMM) CS (COMM)/525/2026 06-05-2026 IPublishing Co Pvt Ltd and Ors [Kunal Anand 8447226339 office@marklegal.co.in [04.05.2026
TEK CHAND ENTERPRISES Vs
GANESH CHANDER JOSHI
(PROPRIETOR OF LAXMI lkushagrabansal@akass

ICOURT ROOM 310/CS (COMM) CS (COMM)/526/2026 07-05-2026 TRADERS) Kushagra Bansalj9999448797 ociates.org.in 28.04.2026

COURT ROOM| TATA CAPITAL LTD Vs RAJU Delhilawyers76 @gmail.

309 OMP (I) (COMM) OMP (I) (COMM.)/472/2026 [12-05-2026 IMOTORS Sunil Sehrawat 9212190624 com 08.05.2026

ICOURT ROOM MHE SUPREME INDUSTRIES eludication.legal@outlo

309 CS (COMM) CS (COMM)/542/2026 12-05-2026 ILIMITED Vs ASHOK KUMAR Gautam Bhasin 9999306881 ok.com 09.05.2026
YOGESH AGGARWAL Vs|

ICOURT ROOM IMUNICIPAL CORPORATION OFSatyendra

309 CS (COMM) CS (COMM)/552/2026 16-05-2026 IDELHI Kumar Singh 9811161525 sksingh116@gmail.com [12.05.2026
ISHAN SNACKS AND NAMKIN|
IPVT. LTD Vs UNICORN SNACKS

ICOURT ROOM 310/CS (COMM) CS (COMM)/561/2026 16-05-2026 IPVT. LTD AND ANR. A K Goel 9873815146 lip@ashokalaw.com 09.05.2026
TATA CAPITAL LTD. Vs JAGROOP Delhilawyers76 @gmail.

ICOURT ROOM 3100MP (I) (COMM) |OMP (I) (COMM.)/482/2026 [19-05-2026 SINGH Sunil Sehrawat [9212190624 com 16.05.2026
IDBI BANK LTD Vs SIMRANDEYV| lkumarvivekadv@gmail.

ICOURT ROOM 310/CS (COMM) CS (COMM)/574/2026 19-05-2026 SINGH Vivek Kumar  |9811867703 com 16.05.2026

COURT ROOM| [Execution IARUN  BANSAL Vs  BAROTGhanshyam legal _gm1968@yahoo.c

309 EX (COMM) (Comm.)/241/2026 20-05-2026 IMANISHBHAI PRAVIN CHANDRA Mishra 9899794006 0.in 12.05.2026
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ICOURT ROOM| CHITRANJAN DASS KAKKAD VsRakesh
309 CS (COMM) CS (COMM)/587/2026 21-05-2026 IMANOHAR LAL BAJAJ through LRs|Srivastava 9911116314 - 19.05.2026
ISPONTANEOUS
ICOMMUNICATION PVT. LTD Vg
ICOURT ROOM 310(CS (COMM) CS (COMM)/590/2026 22-05-2026 IVINITA GUPTA Piyush Gupta  [9818020868 uptapiyush@live.com [19.05.2026
[Execution IAVEC AMOR Enterprises LLP Vs GoYash Pratap| vashsingh272@gmail.col
ICOURT ROOM 310EX (COMM) (Comm.)/245/2026 23-05-2026 Click E Commerce Pvt Ltd Singh 7827215064 m 07.05.2026
ICOURT ROOM| [Execution IM/S TAURUS APPARELS PVT LTD
309 [EX (COMM) (Comm.)/247/2026 25-05-2026 Vs SANTOSH YADAV [Feroze Ahmed 9810016199 ferozehmd @gmail.com [20.05.2026
ICOURT ROOM IMS SHREE VAISHNO TRADING CO|
309 CS (COMM) CS (COMM)/609/2026 29-05-2026 Vs MS NITISH CLOTH HOUSE Praveen Kumar [ - 20.05.2026
ICOURT ROOM TATA CAPITAL LIMITED Vs |Anish_bhola17@yahoo.
309 OMP (I) (COMM) OMP (I) (COMM.)/521/2026 [30-05-2026 SANJAY SINGH |Anish Bhola 9811452022 com 27.05.2026
ICOURT ROOM| TATA CAPITAL LIMITED Vs lAnish_bhola17@yahoo.
309 IOMP (I) (COMM) (OMP (I) (COMM.)/522/2026 [30-05-2026 VAISHNAVI CONSTRUCTION |Anish Bhola 0811452022 com 27.05.2026
12 ISH. LAL SINGH,/CENTRAL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
IDMI FINANCE PVT LTD
401 OMP (I) (COMM.) |454/2026 02-05-2026 Vs UMESH IPARVEEN 20-04-2026
[M/S TATA CAP. LTD. Delhilawyersy6 @gmail.
o1 OMP (I) (COMM.) |458/2026 04-05-2026 Vs SATISH KUMAR Sunil sehrawat 9212190624 com 30-04-2026
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Harlal gupta IMUKHLIS
o1 [Execution (Comm.) 228/2026 05-05-2026 Vs Sampax india Rehman 02-05-2026
IM/S TATA CAPITAL LTD. Delhilawyersy6 @gmail.
l4o1 OMP (I) (COMM.) |461/2026 05-05-2026 Vs GD INFRA SOLUTION Sunil sehrawat 9212190624 com 02-05-2026
IM/S TATA CAPITAL LTD. Delhilawyers76 @gmail.
K4o1 OMP (I) (COMM.) |462/2026 05-05-2026 Vs MUKESH SUTHAR Sunil sehrawat 9212190624 com 02-05-2026
S K TRADING COMPANY VsANUJ KUMAR
ko1 CS (COMM) 522/2026 05-05-2026 SHATABADI EXPORTS SHARMA 17-04-2026
Ex.COMM - Award IKOTAK MAHINDRA BANK
l4o1 by Arb. Comm. 63/2026 06-05-2026 ILIMITED Vs VINOD SAHU RITESH 03-04-2026
Prachi India Pvt Ltd Vs Arjun Singh
[Proprietor New Vidya Mandir RAHUL
K4o1 Execution (Comm.)235/2026 11-05-2026 VERMA 07-05-2026
ko1 CS (COMM) 541/2026 12-05-2026 STATE BANK OF INDIA Suchita Dixit 08-05-2026
ANIL DHAWAN Vs SATKIRTINAVIN
401 CS (COMM) 566/2026 18-05-2026 INFOTAINMENT IPRAKASH 15-05-2026
Delhilawyersy6 @gmail.
o1 : OMP (I) (COMM.) 484/2026 19-05-2026 [TATA CAPITAL LTD Vs GAVDAN  Sunil sehrawat 9212190624 com 16-05-2026
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Delhilawyersy6 @gmail.
o1 IOMP (I) (COMM.) |486/2026 19-05-2026 [TATA CAPITAL LTD Vs VINOD Sunil sehrawat 9212190624 com 16-05-2026
M/S SUNIL KUMAR ARUN KUMARMISBAHUDDIN| siddiquimisbahuddin78
l4o1 Execution (Comm.) |239/2026 19-05-2026 and SONS SIDIQQUI 0871133146 6@gmail.com 16-05-2026
M/S AAROKA FASHION PVT LTD
ORS Vs M/S GODREJ FINANCE ladvocateakanshijain@g
l4o1 OMP (COMM.) 43/2026 20-05-2026 ILIMITED IAKANSHI JAIN 9958385162 mail.com 18-05-2026
IM/S LOREAL SA Vs KATSON|
K4o1 [Execution (Comm.) [248/2026 25-05-2026 INTERNATIONAL 23-05-2026
IMS ADROIT TRADING NUT PVT
LTD Vs M/S SEWA NAND
RAVINDER KUMAR AND COM|
IAND OTHERS HARINDRASIN
l4o1 Execution (Comm.) 249/2026 25-05-2026 GH 9717822673 19-05-2026
TATA CAPITAL LTD. VS RAM| Delhilawyers76 @gmail.
K4o1 IOMP (I) (COMM.) K493/2026 26-05-2026 IPRASAD SAINI Sunil sehrawat 9212190624 com 22-05-2026
ANUY| ladvocateanujagarwal@
ko1 CS (COMM) 606/2026 26-05-2026 ICANARA BANK VS UMA GARG IAGARWAL 9999490798 ahoo.com 21-05-2026
Viva Books Private Limited VSNARENDER
ko1 CS (COMM) 611/2026 29-05-2026 Mayank Adlakha IVASHISHTA  |9811140704 nvashishta@gmail.com [20-05-2026
TATA CAPITAL VS UNIQUE CRANE |Anishbhola17@yahoo.c
o1 OMP(I) COMM. 516/26 30-05-2026 SERVICES IANISH BHOLA 9811452022 om 27-05-2026
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RAJESH rbchatia_advocate@yabh|
401 : CS (COMM) 617/2026 23-05-2026 SUMIT GUPTA vs ATUL JAIN BHATIA 0811331125 00.co.in 130-05-2026

IDAGA FASHION CENTRE|
MTHROUGH ITS PAWAN KUMAR|
IDAGA Vs DEVI ENTERPRISES
MHROUGH ITS PROP MAHESH

ko1 Execution (Comm.) |253/26 26-05-2026 VIRUMAL TEJWANI
13 ISH. RAKESHICENTRAL

IPANDIT, DISTRICT]

UUDGE,

ICOMMERCIAL

ICOURT ICOURT ROOM| ISOLEIL INTERNATIONAL ISH/MSSHIVAN Shivansh@rrassociates.
ko2 ICIVIL SUIT CS (COMM)/510/2026 02-05-2026 Vs BHAGWATI DRUG HOUSE ISH SRIVASTAYV [8896273708 net.in
COURT ROOM| [Execution VAIBHAV AGGARWAL ladvocateakjain.associat
go2 ICIVIL SUIT (Comm.)/225/2026 04-05-2026 Vs SHRI GAUTAM MOUR IAK JAIN 8920260088 es@gmail.com
ICOURT ROOM TATA CAPITALM LTD ISUNIL Delhilawyers76 @gmail.
402 CIVIL SUIT IOMP (I) (COMM.)/460/2026 |05-05-2026 Vs ALIM KHAN SEHRAWAT 9212190624 com

Delta Enterprises its Prop Samar
ICOURT ROOM Shakeel
Ko2 ICIVIL SUIT CS (COMM)/521/2026 05-05-2026 Vs M K Textile IGM AKHTAR 19999443216

INANYA RISE PRIVATE LIMITED

COURT ROOM| Vs M/S HOTAGE INDIA, Mnglawoffice@gmail.co
ko2 ICIVIL SUIT CS (COMM)/527/2026 07-05-2026 MTHROUGH ITS PARTNERS IMAYANK GOEL|9999340256 m

ICOURT ROOM IDCB BANK LTD lAnishbhola17@yahoo.c
ko2 CIVIL SUIT IOMP (I) (COMM.)/474/2026 [12-05-2026 Vs KHUSHNOOD MAHMOOD |Anish bhola 0811452022 om

COURT ROOM| Dr Nidhi Aggarwal

o2 ICIVIL SUIT CS (COMM)/560/2026 16-05-2026 Vs Shri Sachin Sharma [Raghav garg 9717371860
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COURT ROOM| GIRISH AGGARWAL Gupta.jayaditya@gmail.
ko2 ICIVIL SUIT CS (COMM)/565/2026 18-05-2026 Vs HIMANSHU RASTOGI Jayadity gupta [8383906434 com

[UCO BANK
ICOURT ROOM Vs M/S MATHUR PEN CO AND manojkumaradv81@gm
ko2 CIVIL SUIT CS (COMM)/575/2026 19-05-2026 IANR Manoj kumar 9211938138 lail.com

JINRAJ PAPER UDYOG PRIVATE
COURT ROOM| ILIMITED linfo@lexjenlawgroup.c
Ko2 ICIVIL SUIT OMP (COMM.)/42/2026 20-05-2026 Vs SUNNY STATIONERS Samtak jain 9990413737 om
COURT ROOM| [Execution IMANSHU BANSAL [Paripooran ladv.paripooransingh@g
ko2 ICIVIL SUIT (Comm.)/240/2026 20-05-2026 Vs ELGIN ELECTRONICS PVT LTD singh 0810220436 mail.com

VERMA TRAVELS
ICOURT ROOM| Vs MUNICIPAL CORPORATION OF| sunilchauhan@svalegal.
402 CIVIL SUIT CS (COMM)/582/2026 20-05-2026 IDELHI Sunil chauhan 9810213040 co.in

IMS GOEL SALES CORPORATION
COURT ROOM| Vs M/S AGGARWAL STEEL Iprakashdiwedisccis@g
Ko2 ICIVIL SUIT CS (COMM)/586/2026 21-05-2026 INDUSTRIES lAanchal bindal [8850936506 Imail.com

AMIT MITTAL PROP OF MS

IVAISHNAVI SALES

ICORPORATIONS
COURT ROOM| Vs ASLAM SAYYED PROP OF M/S K| Lawfirm@unsolvedlega
ko2 ICIVIL SUIT CS (COMM)/600/2026 25-05-2026 WELD CORPORATION Jagriti Jain 8527506427 l.com
COURT ROOM Shree Radhy Shyam Enterprises officeofadvshikhagoel @
ko2 CIVIL SUIT CS (COMM)/602/2026 25-05-2026 Vs ASB Film Village Sales PVT LTD |Shikha goel 8287634805 mail.com
COURT ROOM| TATA CAPITAL LTD Delhilawyers76 @gmail.
o2 ICIVIL SUIT IOMP (I) (COMM.)/495/2026 [26-05-2026 Vs VINAY BHARDWAJ Sunil sehrawart [8212190624 com
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ILtd

COURT ROOM| TATA CAPITAL LTD Delhilawyersy6 @gmail.
o2 ICIVIL SUIT IOMP (I) (COMM.)/500/2026 [26-05-2026 Vs NAYAN KUMAR TELI Sunil sehrawart [8212190624 com
IMOHAN KUMAR JHA
ICOURT ROOM Vs MUNICIPAL CORPORATION OF lawyer.sanjay@gmail.co|
402 ICIVIL SUIT CS (COMM)/607/2026 26-05-2026 IDELHI Sanjay kumar  |9968010672 m
ICOURT ROOM| [Ex.COMM - Award by Arb IKOTAK MAHINDRA BANK LTD
Ko2 ICIVIL SUIT Comm./72/2026 30-05-2026 Vs NARENDER KUMAR HK MONGA 9999495500
ICOURT ROOM| TATA CAPITAL LTD lAnishbhola17@yahoo.c
ko2 CIVIL SUIT IOMP (I) (COMM.)/512/2026 [30-05-2026 Vs UNIQUE CRANE SERVICES 7147|Anish bhola 9811452022 om
ICOURT ROOM TATA CAPITAL LTD lAnishbhola17@yahoo.c
o2 CIVIL SUIT OMP (I) (COMM.)/513/2026 [30-05-2026 Vs AMAN SINGH |Anish bhola 9811452022 om
14 ISH. ASHUTOSH|WEST 201 CS CS (COMM)/434/2026 02-05-2026 M/S SIRCA PAINTS INDIA LTD VsParth 9810866704 officeofparthsharma@g [30-04-2026
[KUMAR, DISTRICT] 'U P PAINTS Sharma(P), mail.com
WUDGE
(COMMERCIAL
ICOURT) CS CS (COMM)/433/2026 02-05-2026 PEPSICO  INDIA  HOLDINGSSonu Vivek(P), 9999023790 ladvocaterajneeshkumar(29-04-2026
PRIVATE LIMITED Vs M/S (@gmail.com
ICHINTAMANI TRADERS AND ORS
CS ICS (COMM)/436/2026 04-05-2026 |Aditya Jain Proprietor of M/s JAIVibhu Jain(P), (9729615170 ladmin@vjlawoffie.in  [01-05-2026
SHREE RADHEY SHYAM
ENTERPRISES Vs Renu Sharma
[Proprietor of M/s YANKIT TECHNO
CS CS (COMM)/441/2026 04-05-2026 IM/S ALUTECH INDUSTRIES VsNancy Jain(P), (9660729214 IADV.NANCYJ @GMAIL|01-05-2026
SANDEEP SRIVASTAVA PROP OF .COM
M/S R S ALUMINIUM AND
HARDWARE
CS CS (COMM)/442/2026 04-05-2026 IMAKE MY LAGAN LLP Vs SHREYANSH SINGH|9999068681 chambers@anshsinghlufo1-05-2026
IDEEP MAHAJAN AND ANR ILUTHRA(P), thra.com
CS CS (COMM)/443/2026 04-05-2026 M/s Kohinoor Factory PrivateArvind 0811317311 ladvocatearvindggpta@gl02-05-2026
Limited Vs Upventa Knocepts PvtGupta(P), Imail.com
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Misc DJ/489/2026 05-05-2026 HS MEHTA INFRA PRIVATESanjeev 0811378900 contactsanjeevs@gmail.[02-05-2026
ILIMITED Vs SHAKTISharma(P), com
IENTERPRISES
OMP (1) IOMP (I) (COMM)/896/2026 [05-05-2026 IYes Bank Ltd Vs GAURAV SHARMA ADV. LALITj9555861211 lalitpandeyadvassociate [04-05-2026
IPANDEY(P), s@gmail.com
IOMP (I) OMP (I) (COMM)/898/2026 |05-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [15-05-2026
UHARANA JENA PATHAK(P), m
CS ICS (COMM)/448/2026 05-05-2026 ILevikas Enterprises Pvt Ltd VsAnkit Kumar(P),/9015505737 ladv.aankitarya@gmail.cjo2-05-2026
Bikramjeet Singh Prop of Link om
Chemists
CS CS (COMM)/455/2026 06-05-2026 Manpreet Singh  Proprietor of\Vishwendra 9871704611 verma.vishwendra@yah|04-05-2026
OPTIONS UNLIMITED Vs VikramVerma(P), 00.co.in
Sharma and another
CS ICS (COMM)/454/2026 06-05-2026 CANARA BANK Vs ASHUTOSHICHITRA 9212888057 not mentioned 04-05-2026
[PROP - M/S DAILY NEEDS IMALHOTRA(P),
CS CS (COMM)/453/2026 06-05-2026 IM/S MITARTH INDIA PVT LTD VsJAGRITI 8527506427 LAWFIRM@UNSOLVE (04-05-2026
[RAFIQ AHMED GANAIE PROP OFJAIN(P), IDLEGAL.COM
IM/S PIPE HOUSE
CS CS (COMM)/456/2026 07-05-2026 PARVEEN KUMAR GARGDEEPAK 0899951648 IBANSALASSOCIATESL(05-05-2026
(Proprietor of GSV PRODUCTS) --KUMAR IAWFIRM @ GMAIL.CO
Vs M/S ASHIANA ISPAT LIMITEDBANSAL(P), M
IAND ORS
CS CS (COMM)/468/2026 08-05-2026 [UNION BANK OF INDIA Vs FARUKALOK 9911000126 IALOK.ADV2001@GMA|07-05-2026
SARKAR KUMAR(P), ILCOM
CS CS (COMM)/467/2026 08-05-2026 IKansal Metal Private Limited VSAKASH 9999906303 IAU.ADV@OUTLOOK.C|06-05-2026
Manish Industries through itsGUPTA(P), OM
proprietor Chander Prabha
IOMP (I) OMP (I) (COMM)/922/2026 [12-05-2026 IAXIS BANK LTD Vs KHEMRAJADV. LALIT|9555861211 lalitpandeyadvassociate [11-05-2026
GIRI IPANDEY(P), s@gmail.com
OMP (1) OMP (I) (COMM)/925/2026 [12-05-2026 IAXIS BANK LTD Vs PRAVEENADV. LALIT|9555861211 lalitpandeyadvassociate [11-05-2026
KUMAR PANDEY(P), s@gmail.com
OMP (I) IOMP (I) (COMM)/926/2026 [12-05-2026 IPIRAMAL FINANCE LIMITED VsMANOJ 9910076176 sambhav@sdjainlaw.co [08-05-2026
ISATYA PRAKASH KUMAR Im
SINGH(P),
IOMP (I) IOMP (I) (COMM)/923/2026 [12-05-2026 IAXIS BANK LTD Vs NASIR KHAN ADV. LALIT9555861211 lalitpandeyadvassociate [11-05-2026
PANDEY(P), s@gmail.com
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IOMP (I) OMP (I) (COMM)/944/2026 [13-05-2026 HDFC BANK LTD Vs NAVNEETADV. LALIT|9555861211 lalitpandeyadvassociate [12-05-2026
GUPTA IPANDEY(P), s@gmail.com

CS CS (COMM)/478/2026 13-05-2026 IALEX JOSEPH PROPRIETOR OFalex joseph(P), 9899120689 ladvalexjosephadv@outl [08-05-2026
IMYSPACE ARCHITECTS Vs Ricardo ook.com
[Elevators Private Limited

CS CS (COMM)/479/2026 13-05-2026 IM/S TIRUPATI KRAFT PAPERDEV PRAKASH|9811113445 aaradhyashukla2os@g [12-05-2026
THROUGH ITS SOLE PROPRIETORPACHAURI(P), mail.com
PARUL GUPTA Vs M/S WISE
IPARTNERS AB

IMISC Misc DJ/520/2026 13-05-2026 GSI ~ ENTERPRISES  PRIVATEBhaskar 9910358225 office@vali.co.in 12-05-2026
LIMITED Vs KAMLADITYYAVali(P),
ICONSTRUCTION PRIVATE
LIMITED

OMP (1) OMP (1) (COMM)/897/2026 |05-05-2026 IYes Bank Ltd Vs AJAY KUMARADV. LALITj9555861211 lalitpandeyadvassociate [04-05-2026
YADAV PANDEY(P), s@gmail.com

CS ICS (COMM)/486/2026 15-05-2026 A - and S LABELS PVT LTD VSADITI 9999630431 adititutejals@gmail.co 14-05-2026
IATISHWARYA LIFESCIENCES TUTEJA(P), m

CS CS (COMM)/488/2026 16-05-2026 SINGHANIA OVERSEAS PRIVATEAMIT 0810954389 IAMITSANDUJA99@G [14-05-2026
LIMITED Vs DSS SALES ANDSANDUJA(P), IMAIL.COM
ISERVICES AND ORS

CS CS (COMM)/492/2026 18-05-2026 IMUKESH SANGHI Vs M/S KEYSSANJEEV 0810232810 sanjeevkpaila@gmail.col14-05-2026
IEVENTSS KUMAR m

CHAUHAN(P),

CS CS (COMM)/494/2026 18-05-2026 IDALJEET SABHARWAL Vs M/Spuneet bajaj(P), 9213187809 ladvocate.puneet31@gm [15-05-2026
DIVYA FABRICS AND| lail.com
FURNISHING THROUGH ITS
PROP ANAMIKA AGGARWAL

CS CS (COMM)/493/2026 18-05-2026 RAM PAL SINGH Vs SUNILManish 0818010102 manishadvo@gmail.co [15-05-2026
SHARMA AND ANR Tanwar(P), m

IOMP (I) OMP (I) (COMM)/976/2026 [19-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [17-05-2026
BHUPENDER SINGH PATHAK(P), m

CS CS (COMM)/502/2026 20-05-2026 M/S AREO EDGE INDUSTRIESMUKESH 0810682372 shekhawatilegal @yahoo[18-05-2026
PVT LTD Vs M/S DECOZYKUMAR(P), in
HOMETECH INDIA PVT LTD

OMP (I) IOMP (I) (COMM)/988/2026 [20-05-2026 YES BANK LTD Vs MOTOWISEKARTIK 9731424935 lkartikevashannal1409@[18-05-2026
ILOGISTICS INDIA PVT LTD KUMAR(P), lgmail.com

IOMP (I) IOMP (I) (COMM)/987/2026 [20-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.co [17-05-2026
VARUN KUMAR PATHAK(P), m
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CS (COMM)/501/2026 20-05-2026 IM/S SWASTIK POLYMERS Vs M/SGaurav 9811407050 tygarlaw@gmail.com [18-05-2026
MRUSOURCE TECHNOLOGY PVTTyagi(P),
LTD
OMP (1) IOMP (I) (COMM)/989/2026 [21-05-2026 YES BANK LTD Vs DINESHKARTIK 9731424935 kartikevashannal1409 @[20-05-2026
SACHDEVA KUMAR(P), lgmail.com
IOMP (I) OMP (I) (COMM)/992/2026 [21-05-2026 IYES BANK LTD Vs SUSHMA RANI [KARTIK 9731424935 kartikevashannal1409@[20-05-2026
KUMAR(P), lgmail.com
IOMP (I) OMP (I) (COMM)/991/2026 [21-05-2026 YES BANK LTD Vs DEEPAKKARTIK 9731424935 kartikevashannal1409@[20-05-2026
IKUMAR KUMAR(P), lgmail.com
OMP (1) IOMP (I) (COMM)/990/2026 [21-05-2026 IYES BANK LTD Vs PARTHA DE IKARTIK 0731424935 kartikevashannal1409 @[20-05-2026
KUMAR(P), lgmail.com
CS CS (COMM)/513/2026 23-05-2026 [FOOTWEAR (KLICK) INDIA PVTShram Vin9818365011 vatsadvocate1978 @gma|21-05-2026
ILTD Vs Khurshed Alam ProprietorVats(P), lil.com
IM/s Bihar Agency
OMP (1) OMP (I) (COMM)/1012/2026 [25-05-2026 IYes Bank Ltd Vs PARVEEN KUMAR ADV. LALIT|9555861211 lalitpandeyadvassociate [23-05-2026
PANDEY(P), s@gmail.com
CS CS (COMM)/519/2026 25-05-2026 IM/S ATS Wood Products PrivateJatin 9953283177 jka.legal@gmail.com [20-05-2026
Limited Vs M/S Exim ContractsAggarwal(P),
Private Limited
IOMP (I) OMP (I) (COMM)/1013/2026 [25-05-2026 IYes Bank Ltd Vs AMIT KUMAR IADV. LALIT|9555861211 lalitpandeyadvassociate [23-05-2026
PANDEY(P), s@gmail.com
CS CS (COMM)/531/2026 26-05-2026 Saraogi Super Sales Pvt Ltd VSVARUN 8285672608 ladvocatevarunbedi@g [25-05-2026
Jitendra Kumar Prop  SonaliBEDI(P), mail.com
Vastralay
CS CS (COMM)/530/2026 26-05-2026 IM/S GIPSKARTON INDIA PRIVATEKRISHNA 910397977 Subhashgarg.advocate [22-05-2026
ILTD Vs SHRI HARENDRA BECHOOPAL(P), (@mall.com
PAL. PROP OF M/S RUDRA|
IAGENCIES
CS ICS (COMM)/532/2026 29-05-2026 RADIANT TRS AND GROUPS VsPratishtha 8744002114 ladvpratishtha18@gmail[25-05-2026
IASTER HOMES Verhwani(P), .com
OMP (I) IOMP (I) (COMM)/1028/2026[29-05-2026 IYes Bank Ltd Vs SEEMA NAGAR IADV. LALIT|9555861211 lalitpandeyadvassociate [26-05-2026
IPANDEY(P), s@gmail.com
OMP (I) IOMP (I) (COMM)/1027/2026 [29-05-2026 IYes Bank Ltd Vs KM KAVITA IADV. LALITj9555861211 lalitpandeyadvassociate [26-05-2026
PANDEY(P), s@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (1) IOMP (I) (COMM)/1025/2026 [29-05-2026 Yes Bank Ltd Vs VIRESHADV. LALITj9555861211 lalitpandeyadvassociate [26-05-2026
RAJENDER SINGH IPANDEY(P), s@gmail.com
CS CS (COMM)/538/2026 30-05-2026 State Bank of India Vs Latika andiSHALINI 0899408618 ISHALINIUPADHYAY.A[27-05-2026
IAnr UPADHYAY(P), IDVOCATE@GMAIL.CO|
M
OMP (1) IOMP (I) (COMM)/1049/2026(30-05-2026 Shriram Finance Ltd Vs PRAMODManoj 0811133644 manojk.adv@gmail.co [27-05-2026
SHAH Kumar(P), m
OMP (1) IOMP (1) (COMM)/1050/2026[30-05-2026 Shriram Finance Ltd Vs SANDEEPManoj 0811133644 manojk.adv@gmail.co [27-05-2026
IRANJOT SINGH [Kumar(P), m
OMP (1) IOMP (1) (COMM)/1051/2026 [30-05-2026 IAXIS BANK LTD Vs VIPIN KUMARADV 0210585331 INDOLEXLAW@GMAI [29-05-2026
SINGH IDHEERAJ(P), L.COM
IOMP (I) IOMP (1) (COMM)/1053/2026[30-05-2026 PIRAMAL FINANCE LTD VsSambhav 9910076176 sambhav@sdjainlaw.co [26-05-2026
DINESH KUMAR Jain(P), m
CS CS (COMM)/540/2026 30-05-2026 IM/S CONTINENTAL HYGIENENarendra 0811403864 not mentioned 28-05-2026
CONCEPTS Vs M/S  DAILYKalra(P),
HYGIENE
CS CS (COMM)/539/2026 30-05-2026 [Rajeev aggarwal Proprietor of M/sINITIN 9999340256 mnglawoffice@gmail.co[26-05-2026
[Rajnish INC Vs Jovian Creations LtdGOEL(P), m
and Anr
IOMP (I) IOMP (I) (COMM)/1048/2026/30-05-2026 Shriram Finance Ltd Vs RAJESHManoj 0811133644 manojk.adv@gmail.co [27-05-2026
IKUMAR Kumar(P), m
15 IMS. PREETIWEST 209 ICS(COMM 445/2026 05.05.2026 CANARA BANK VS. SUNON RAJ|CHITRA 9212888057 chitramalhotrasobti@g (05.05.2026
IAGARWAL GUPTA, IKONWAR MALHOTRA mail.com
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT)-02 OMP(I)/COMM 885/2026 05.05.2026 IDFC FIRST BANK LTD VS. ANILSANJEEV 9717028845 litigation@srclegal.com [05.05.2026
IKUMAR AGGRWAL IPATHAK
OMP(I)/COMM 886/2026 05.05.2026 IDFC FIRST BANK LTD VS,SANJEEV 0717028845 litigation@srclegal.com [05.05.2026
IGIRWAR SINGH IPATHAK
OMP(I)/COMM  887/2026 05.05.2026 IYES BANK VS. GAURAV SINHA ILALIT PANDEY [8130383143 lalitpandeyadvassociate 05.05.2026
s@gamil.com
ICS(COMM 452/2026 06.05.2026 CHAUDHARY TIMBERJASPREET 0899641617 jaspreet.law@gmail.co |06.05.2026
INDUSTRIES VS. RINA DEVISINGH m
IKANAKKUMAR TOLIA
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ICS(COMM 912/2026 11.05.2026 IDEEPALI BHERA VS. M/S SHIVAMMANISH 7838014247 legalinstinctllp@gmail.cj11.05.2026
[HOSIERY om
ICS(COMM 476/2026 12.05.2026 IBEC CONDUTIS PVT LTD VS. KKANITA SINGH (8800592373 ladvocate.anitasingh@o [12.05.2026
VENTURE lutlook.com
OMP(1)/COMM  [934/2026 12.05.2026 IAXIS BANK VS. RIMPY KUMAR LALIT PANDEY (8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(1)/COMM  [935/2026 12.05.2026 IAXIS BANK VS. MANOJ RASTOGI [LALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(1)/COMM  [936/2026 12.05.2026 IAXIS BANK VS. BANKE LAL ILALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(I)/COMM 937/2026 12.05.2026 IAXIS BANK VS. GURSEWAKILALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
SINGH s@gamil.com
OMP(I)/COMM 938/2026 12.05.2026 IAXIS BANK VS. SATYAVEERLLALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
SINGH s@gamil.com
OMP(I)/COMM 939/2026 12.05.2026 IAXTS BANK VS. SURESH ILALIT PANDEY (8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(I)/COMM 958/2026 13.05.2026 I[HDFC BANK VS. VIBHA SHARMA |LALIT PANDEY [8130383143 lalitpandeyadvassociate [13.05.2026
s@gamil.com
OMP(I)/COMM 959/2026 13.05.2026 I[HDFC BANK VS. AKASH KAPOOR |LALIT PANDEY [8130383143 lalitpandeyadvassociate [13.05.2026
s@gamil.com
OMP(I)/COMM 963/2026 14.05.2026 I[HDFC BANK VS. MOHD. SALIM LALIT PANDEY (8130383143 lalitpandeyadvassociate [14.05.2026
s@gamil.com
OMP(I)/COMM 970/2026 18.05.2026 IAXTS BANK VS. JUNNU RAIN SANJEEV 0717028845 litigation@srclegal.com 18.05.2026
IPATHAK
OMP(I)/COMM 971/2026 18.05.2026 YES BANK VS. GUNJAN EARTHANANJAY 7455023130 lasap.legalandadvocats [18.05.2026
IMOVERS SINGH (@gmail.com
ICS(COMM 490/2026 18.05.2026 IDALJEET SABHARWAL VS.PUNEET BAJAJ|9213187809 ladvocate.puneet@gmail(18.05.2026
TANISHKA ENTERPRISES .com
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CS(COMM 491/2026 18.05.2026 M/S SGM PAPER PRODUCTS VS|AAYUSH 8527274542 admin@rvslegal.in 18.05.2026
IAMBITIOUS PENS PVT LTD KUCHHAL
ICS(COMM 496/2026 19.05.2026 BANK OF BARODA VS. M/S V.K.PRATYUSH 0971444643 sumeetanand.adv@gmal19.05.2026
ICONSTRUCTION IPARIMAL il.com
CS(COMM 497/2026 19.05.2026 IMEENU GUPTA VS. SUSHILO.P. GUPTA 0868005927 sanjeev.kumar@knowle(19.05.2026
SHARMA Ix.in
OMP(I)(COMM 977/2026 19.05.2026 IDFC FIRST BANK LTD VS.,SANJEEV 0717028845 litigation@srclegal.com [19.05.2026
HEMLATA KULDEEP IPATHAK
OMP(I)(COMM 978/2026 19.05.2026 IDFC FIRST BANK LTD VS. NIKUSANJEEV 0717028845 litigation@srclegal.com 19.05.2026
IKARMVIR IPATHAK
OMP(I)(COMM 979/2026 19.05.2026 IDFC FIRST BANK LTD VS.SANJEEV 0717028845 litigation@srclegal.com 19.05.2026
JASMEET KAUR IPATHAK
OMP(I)(COMM 0980/2026 19.05.2026 IDFC FIRST BANK LTD VS,SANJEEV 0717028845 litigation@srclegal.com 19.05.2026
GANESH PRASAD GUPTA PATHAK
CS(COMM 505/2026 21.05.2026 PUNJAB NATIONAL BANK VS/AMBRISH 9971790507 lambrish22@gmal.com [21.05.2026
KAMLESH GOEL
OMP(I)(COMM 993/2026 21.05.2026 IYES BANK VS. SAMAYAK JAIN SACHIN 011-26211488 legal @katyalassociates. [21.05.2026
KATYAL com
IOMP(I)(COMM 994/2026 21.05.2026 IYES BANK VS. AKHIL TEJPALSACHIN 011-26211488 legal @katyalassociates. [21.05.2026
GOYAL IKATYAL com
IOMP(I)(COMM 995/2026 21.05.2026 IYES BANK VS. AMIT CHHIKARA SACHIN 011-26211488 legal @katyalassociates. [21.05.2026
IKATYAL com
OMP(I)(COMM 996/2026 21.05.2026 IYES BANK VS. ASHISH KUMAR SACHIN 011-26211488 legal @katyalassociates. [21.05.2026
IKATYAL com
CS(COMM 517/2026 23.05.2026 IBIGJOS GLOBAL CORPORATIONSHUBHAM 8279850249 vshadvocates@gmail.co[23.05.2026
IVS. SANYA GARG SINGHAL Im
ICS(COMM 518/2026 23.05.2026 SMART ENTERPIRSES VS.KARAN ATRI [8851547492 ladvocates@lexpractica. [23.05.2026
IATHARVA METAL CRAFT com
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OMP(I)(COMM 1015/2026 25.05.2026 IYES BANK VS. ANUJ CHAUHAN  [LALIT PANDEY [8130383143 lalitpandeyadvassociate [25.05.2026
s@gamil.com
IMISC.DJ 573/2026 26.05.2026 IKAILASH KUMAR VS. HDFC BANK ABHISHEK 9650331195 advaskks@gmail.com [26.05.2026
SHARMA
ICS(COMM 526/2026 26.05.2026 ISTATE BANK OF INDIA VS. ISTAK |ADAITA 9999132159 akroutadvocate@gmail. [26.05.2026
KUMAR com
ICS(COMM 527/2026 26.05.2026 [EURO FOODS PVT LTD VS.MANOHAR LAL9971014581 chaitanyarohillag@gma|26.05.2026
INAVNATH GULAB PAWLE lil.com
OMP(I)(COMM 1023/2026 26.05.2026 I[HDFC BANK VS. SRI SAI STEELLALIT PANDEY [8130383143 lalitpandeyadvassociate [25.05.2026
IMPEX s@gamil.com
OMP(I)(COMM 1030/2026 29.05.2026 IYES BANK VS. VIPIN GUPTA ILALIT PANDEY [8130383143 lalitpandeyadvassociate [29.05.2026
s@gamil.com
16 ISH. RAGHUBIR[WEST ICS (COMM)/439/2026 04-05-2026 Ms Shaswat Fashion P Ltd Vs AviTANISHA 0810283700 tverma2508 @gmail.co [02-05-2026
ISINGH, DISTRICT] Couture P Ltd VERMA(P), m
JUDGE
(COMMERCIAL
ICOURT)-03 ICS (COMM)/440/2026 04-05-2026 Shyam Gopal Charitable Trust AnrSahil INot Mentioned ~ [Not Mentioned 02-05-2026
Vs Baij Nath Sharma Sharma(P),
CS (COMM)/438/2026 04-05-2026 ORIENT MICRO  ABRASIVESNipun Gupta(P),9089995100 legal.nkpartners@gamil/02-05-2026
ILIMITED Vs SHYAM GLASSES .com
M-Ex/178/2026 04-05-2026 [Dharmen M Shah Vs KRF LTD RANJAN 02-05-2026
IDOSHI(P),
ICS (COMM)/446/2026 05-05-2026 IBTB MARKETING PRIVATERaghav Sethi(P),l9717253648 nitin@tandriawoffices.c[04-05-2026
ILIMITED Vs Sanjeev Kumar om
IOMP (I) (COMM)/899/2026 |06-05-2026 IYes Bank Ltd Vs GAGANMEETADV. LALIT] 05-05-2026
KAUR BHATIA IPANDEY(P),
CS (COMM)/450/2026 06-05-2026 IBTB Marketing Private Limited VsNitin (P), 9717253648 nitin@tandriawoffices.c[05-05-2026
QUICK SERVICES| om
INTERNATIONAL
CS (COMM)/464/2026 08-05-2026 ZIRCON EXPORTS PVT LTD VsPRATYARK 7503710142 shreydodheech@gamil. [07-05-2026
IARV BUILDWELL PVT LTD VATSA(P), com
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OMP (I) (COMM)/904/2026 |08-05-2026 IMITUSHI CREDIT AND HOLDINGADV. LALIT] 07-05-2026
[PVT LTD Vs UMAR DARAJ PANDEY(P),
ICS (COMM)/469/2026 11-05-2026 SIDHARTH SINGH Vs VIVEKAJEET 8130126004 ladvajeetkumar22@gam[08-05-2026
MEHTA KUMAR(P), il.com
OMP (I) (COMM)/930/2026 [12-05-2026 IAXIS BANK LTD Vs ARNAV IADV. LALIT 11-05-2026
IPANDEY(P),
OMP (I) (COMM)/929/2026 [12-05-2026 IAXIS BANK LTD Vs DHANANJAYADV. LALIT] 11-05-2026
IMISHRA IPANDEY(P),
ICS (COMM)/472/2026 12-05-2026 Ms ALLEGIANCE PETROLEUMDEEPAK 0899951648 IBANSALASSOCIATESL11-05-2026
Through its Partner Vs M/SKUMAR IAWFIRM @ GMAIL.CO
IASHIANA ISPAT LIMITED ThroughBANSAL(P), M
lits Directors
IOMP (I) (COMM)/928/2026 [12-05-2026 IAXIS BANK LTD Vs KRISHNAADV. LALIT] 11-05-2026
INAND JAISWAL IPANDEY(P),
OMP (I) (COMM)/927/2026 [12-05-2026 IAXTS BANK LTD Vs POOJA GARG ADV. LALIT] 11-05-2026
IPANDEY(P),
IOMP (I) (COMM)/948/2026 [13-05-2026 HDFC BANK LTD Vs ANUPAMADV. LALIT 12-05-2026
IMAHAJAN IPANDEY(P),
CS (COMM)/481/2026 14-05-2026 SUSHIL JINDAL PROP RIDHIKALPANA 0211033533 ladvocate_kalpana@yah [13-05-2026
SIDHI POLYMERS Vs DIKSHAHINGORANI(P) 00.com
GOEL PROP VEDANSH OVERSEAS |,
ExCOMM - Award by Arbji4-05-2026 IAxis Bank Ltd VsSMAYANK 13-05-2026
Comm/77/2026 AMARJEETKUMAR GUPTA IMAHAJAN(P),
CS (COMM)/484/2026 15-05-2026 IBANK OF BARODA Vs INDERJEET/GIRISH 0811135305 legal.gva@gamil.com [14-05-2026
SINGH VERMA(P),
CS (COMM)/483/2026 15-05-2026 SANDEEP KUMAR Vs HARISHSHAKEEL 0899855215 INot Mentioned 14-05-2026
IKALRA IAHMED
KHAN(P),
Misc DJ/533/2026 16-05-2026 Zion International Food IngredientsNIKITA 15-05-2026
Private Limited Vs mohd Akhtar IGUPTA(P),
ExCOMM - Award by Arb{16-05-2026 |Axis Bank Ltd Vs ACHIN BATRA IMAYANK 15-05-2026
Comm/78/2026 IMAHAJAN(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

[Execution (Comm)/192/2026 [16-05-2026 Centurion Packaging pvt ltd Vs NineChakit 15-05-2026
IPlus Shoes Pvt Ltd Singhal(P),

OMP (I) (COMM)/968/2026 [18-05-2026 IYES BANK LIMITED Vs PARSHANTANANJAY 16-05-2026
TRADING COMPANY SINGH(P),

OMP (I) (COMM)/969/2026 [18-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 16-05-2026
IABHA LOGISTIC PATHAK(P),

[Execution (Comm)/195/2026 [18-05-2026 GSI ENTERPRISES PRIVATEBhaskar 16-05-2026
ILIMITED Vs PRAVESH GUPTA Vali(P),

ICS (COMM)/489/2026 18-05-2026 Orient micro abrasives ltd Vs RITANipun Gupta(P),[9899995100 legal.nkpartners@gamil{16-05-2026
CHAUHAN PROP OF M/S SHREE .com
IKAILA ENTERPRISES

[Execution (Comm)/194/2026 [18-05-2026 [ULTRATECH CEMENT LIMITED VSASHKRIT 16-05-2026
IACROSS NETWORK PRIVATETIWARI(P),
ILIMITED

Misc DJ/539/2026 19-05-2026 RAJ BALA TANWAR Vs DHRUV|Sauraj Yadav(P), 18-05-2026
IKUMAR SINHA

OMP (I) (COMM)/974/2026 [19-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 18-05-2026
SANDEEP SEHGAL IPATHAK(P),

Misc DJ/547/2026 20-05-2026 PUNEET GUPTA Vs SANJEEV[Sanjeev(P), 19-05-2026
KUMAR NOW DECEASED
MTHROUGH HIS LR

IOMP (I) (COMM)/984/2026 [20-05-2026 YES BANK LTD Vs MOTOWISEKARTIK 19-05-2026
ILOGISTICS INDIA PVT LTD KUMAR(P),

IOMP (I) (COMM)/985/2026 [20-05-2026 YES BANK LTD Vs MOTOWISEKARTIK 19-05-2026
ILOGISTICS INDIA PVT LTD KUMAR(P),

Misc DJ/554/2026 21-05-2026 IMS AGRICO ORGANICS LTD Vs MSAviral Garg(P), 20-05-2026
IBARODA AGRO CHEMICALS|
LIMITED

IOMP (I) (COMM)/998/2026 [21-05-2026 YES BANK LTD Vs KARANKARTIK 20-05-2026
SHARMA KUMAR(P),

IOMP (I) (COMM)/999/2026 [21-05-2026 IYES BANK LTD Vs KHUSHI VERMAKARTIK 20-05-2026

KUMAR(P),
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OMP (I) (COMM)/997/2026 [21-05-2026 YES BANK LTD Vs SURENDRAKARTIK 20-05-2026
PATEL KUMAR(P),
CS (COMM)/506/2026 21-05-2026 B E C CONDUTIS PRIVATERam Naresh(P), 8800592373 INot Mentioned 20-05-2026
LIMITED Vs Prakriti  Energy|
[Resources Private Limited
Misc DJ/560/2026 22-05-2026 IANIL ARORA Vs ACHAL SHARMA [Pankaj 21-05-2026
Tomer(P),
CS (COMM)/509/2026 22-05-2026 Integral International Vs SymconRAVINDER 9999502875 rkoffice.adv@gamil.co [21-05-2026
Industries Private Limited KUMAR(P), m
CS (COMM)/512/2026 23-05-2026 [FOOTWEAR KLICK INDIA PVTShram Vin9818365011 vatsadvocate1978 @gmal|22-05-2026
ILTD Vs SH PRAKASH NAIK BN Vats(P), lil.com
OMP (1) (COMM)/1017/2026 [25-05-2026 IYes Bank Ltd Vs SURAJ KUMAR IADV. LALIT] 23-05-2026
IPANDEY(P),
OMP (I) (COMM)/1020/2026[25-05-2026 IYes Bank Ltd Vs SULTAN KHAN IADV. LALIT] 23-05-2026
IPANDEY(P),
CS (COMM)/529/2026 26-05-2026 PUNJAB NATIONAL BANK VsPARAS 05-05-2026
IDIVYANSH TALWAR IAGGARWAL(P),
CS (COMM)/528/2026 26-05-2026 Saraogi Super Sales Pvt Ltd Vs AjayVARUN 8285672608 ladvocatevarunbedi@g [25-05-2026
Verma BEDI(P), imail.com
IOMP (I) (COMM)/1029/2026[29-05-2026 IYes Bank Ltd Vs PRADEEPADV. LALIT] 25-05-2026
OMVEER IPANDEY(P),
IOMP (I) (COMM)/1026/2026[29-05-2026 IYes Bank Ltd Vs ROHIT KHANDUJAADV. LALIT) 28-05-2026
IPANDEY(P),
IOMP (I) (COMM)/1024/2026[29-05-2026 IYes Bank Ltd Vs RAMPALADV. LALIT] 28-05-2026
RAMNARAYAN IPANDEY(P),
IOMP (I) (COMM)/1037/2026 [30-05-2026 Shriram Finance Ltd Vs GUFARAN Manoj 29-05-2026
Kumar(P),
IOMP (I) (COMM)/1036/2026[30-05-2026 IAXIS BANK LTD Vs INDRESH ADV 9

IKUMAR

IDHEERAJ(P),
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OMP (I) (COMM)/1035/2026[30-05-2026 PIRAMAL FINANCE LTD VsSambhav 29-05-2026
JAYSUKHBHAI SANGANI Jain(P),
OMP (I) (COMM)/895/2026 |05-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 04-05-2026
IMOHAN LAL BARSIWAL IPATHAK(P),
OMP (I) (COMM)/894/2026 |05-05-2026 IYes Bank Ltd Vs ARUN KUMAR IADV. LALIT 04-05-2026
IPANDEY(P),
OMP (I) (COMM)/893/2026 |05-05-2026 IYes Bank Ltd Vs AKSHAY KUMAR ADV. LALIT] 04-05-2026
IPANDEY(P),
Misc DJ/493/2026 06-05-2026 Indian Bank Vs Advika Urban|Vinita 05-05-2026
[Packaging [Raghav(P),
OMP (I) (COMM)/909/2026 [11-05-2026 Shriram Finance Ltd Vs MAHAJAFI Manoj 08-05-2026
[Kumar(P),
Misc DJ/505/2026 11-05-2026 State Bank Of India Vs Mangi LalSiddharth(P), 08-05-2026
Bheel
OMP (I) (COMM)/964/2026 [14-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 13-05-2026
RISHI KUMAR IPATHAK(P),
OMP (I) (COMM)/975/2026 [19-05-2026 TSC FINSERV PRIVATE LIMITEDADV. LALIT] 18-05-2026
Vs GILL MOTORS PANDEY(P),
OMP (I) (COMM)/1018/2026 [25-05-2026 IYes Bank Ltd Vs DINESH KUMAR | ADV. LALIT) 23-05-2026
IPANDEY(P),
OMP (I) (COMM)/1019/2026 [25-05-2026 IYes Bank Ltd Vs DEEN MOH IADV. LALIT] 23-05-2026
IPANDEY(P),
OMP (I) (COMM)/1016/2026 [25-05-2026 IYes Bank Ltd Vs RAJEEV KUMARADV. LALIT 23-05-2026
PANDEY PANDEY(P),
17 ISH. HARISHWEST CS (COMM) CS (COMM)/437/2026 04-05-2026 IALUTIX INSULATIONS Vs NRISPALLAV 9910186086 ladvpallavgupta@gmail. [04.05.2026
IKUMAR, STEEL STRUCTURES PVT LTD GUPTA com
IDISTRICT JUDGH
(COMMERCIAL-04)
OMP (I) (COMM) (OMP (I) (COMM.)/879/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation @srcslegal.con(04.05.2026
[POOJA AGGARWAL IPATHAK n
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IOMP (I) (COMM) (OMP (I) (COMM.)/880/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSsSANJEEV 9717028845 litigation@srcslegal.con(04.05.2026
IAAKASH KUMAR IPATHAK n

IOMP (I) (COMM) (OMP (I) (COMM.)/881/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation @srcslegal.con(04.05.2026
IPANKAJ AGGARWAL IPATHAK n

IOMP (I) (COMM) (OMP (I) (COMM.)/882/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation @srcslegal.con(04.05.2026
MANOJ KUMAR IPATHAK n

IOMP (I) (COMM) OMP (I) (COMM.)/883/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation @srcslegal.con(04.05.2026
IKARTAR SINGH IPATHAK n

ICS (COMM) ICS (COMM)/444/2026 05-05-2026 INORMA ISPAT LLP Vs SHRI SAIACHIN MITTAL9811112729 02.05.2026
IFITNESS mittalsoffice@gmail.co

m

CS (COMM) ICS (COMM)/447/2026 05-05-2026 INDIAN BANK Vs M/s S PSWEETY SOOD [9811786067 msssoodadvocate@gma|14.04.2026
I[ENTERPRISES lil.com

ICS (COMM) ICS (COMM)/449/2026 05-05-2026 DILIP KUMAR TANEJA VsLA. HASHMI [800726786 liftikharalihashmi784@ |05.05.2026
SHUBRA JYOTI lgmail.com

IOMP (I) (COMM) (OMP (I) (COMM.)/884/2026 [05-05-2026 TSC FINSERV PRIVATE LIMITEDLALIT PANDEY [8130383143 LALITPANDEYADV@G04.05.2026
Vs CAR CAR O BAR SERVICES IMAIL.COM
IPRIVATE LIMITED

IOMP (I) (COMM) (OMP (I) (COMM.)/890/2026 [05-05-2026 IYes Bank Ltd Vs AISHWARYA[LALIT PANDEY [8130383143 LALITPANDEYADV@G04.05.2026
ISAGAR IMAIL.COM

OMP (I) (COMM) (OMP (I) (COMM.)/891/2026 [05-05-2026 IYes Bank Ltd Vs JAIDEEP RANA ILALIT PANDEY [8130383143 LALITPANDEYADV@G04.05.2026

IMAIL.COM

IOMP (I) (COMM) (OMP (I) (COMM.)/892/2026 [05-05-2026 IYes Bank Ltd Vs SANTOSH|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|05.05.2026
SANTOSH IMAIL.COM

ICS (COMM) CS (COMM)/451/2026 06-05-2026 IDHARMENDER SAINI Vs MSSUMIT RANA (9818621098 IADVSUMITRANA@G [13.04.2026
SHIVAM CONSTRUCTION| IMAIL.COM
THROUGH ITS PROPRIETOR|
[VIPIN KUMAR

IOMP (I) (COMM) (OMP (I) (COMM.)/900/2026 [06-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.con(06.05.2026
IANJAL MASIH IPATHAK n

IOMP (I) (COMM) (OMP (I) (COMM.)/901/2026 [06-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation @srcslegal.con(06.05.2026

IANIL KUMAR SHARMA

IPATHAK

n
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IOMP (I) (COMM) (OMP (I) (COMM.)/902/2026 [06-05-2026 IDFC FIRST BANK LIMITED VSsSANJEEV 9717028845 litigation@srcslegal.con(06.05.2026
IMEENU SUNDER IPATHAK n

IOMP (I) (COMM) (OMP (I) (COMM.)/903/2026 [06-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation @srcslegal.con(06.05.2026
GAJE SINGH IPATHAK n

CS (COMM) CS (COMM)/458/2026 07-05-2026 GSI ~ ENTERPRISES = PRIVATEVALI &CO. 9910358225 OFFICE@ VALI.CO.IN [10.04.2026
LIMITED Vs ASHUTOSH KUMAR

OMP (I) (COMM) |OMP (I) (COMM.)/910/2026 [11-05-2026 Shriram Finance Ltd Vs ANKITRAHUL 9891009515 LEXPACIFICQ3@GMA [11.04.2026
TYAGI KASHYAP IL.COM

CS (COMM) ICS (COMM)/477/2026 12-05-2026 ISHAN HIRING COMPANY VsAmarendra 9599800118 iglobalvisionlawoffice@ [11.04.2026
[BADRI RAT AND COMPANY [Kumar Dubey lgmail.com

IOMP (I) (COMM) (OMP (I) (COMM.)/914/2026 [12-05-2026 YES BANK LTD Vs KRISHANMANOJ 0811565635 IMANOJKUMAR.ADV@[13.04.2026
SUDAMA TRANSPORT CARRIER |[KUMAR IYAHOO.COM

IOMP (I) (COMM) (OMP (I) (COMM.)/940/2026 12-05-2026 IAXIS BANK LTD Vs SARWAN|LALIT PANDEY [8130383143 LALITPANDEYADV@G(16.04.2026
SINGH IMAIL.COM

IOMP (I) (COMM) (OMP (I) (COMM.)/941/2026 [12-05-2026 IAXIS BANK LTD Vs KAMALESH ILALIT PANDEY [8130383143 LALITPANDEYADV@G{16.04.2026

IMAIL.COM

OMP (I) (COMM) (OMP (I) (COMM.)/942/2026 [12-05-2026 IAXIS BANK LTD Vs MANINDERA[LALIT PANDEY [8130383143 LALITPANDEYADV@G(16.04.2026
ISINGH DHAMI IMAIL.COM

OMP (I) (COMM) (OMP (I) (COMM.)/943/2026 [12-05-2026 TSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 LALITPANDEYADV@G(16.04.2026
Vs SHIV MOTORS IMAIL.COM

IOMP (I) (COMM) (OMP (I) (COMM.)/949/2026 [13-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.con{13.05.2026
SANJAY KUMAR IPATHAK n

IOMP (I) (COMM) (OMP (I) (COMM.)/950/2026 [13-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.con(13.05.2026
IYOGESH SADWAL IPATHAK n

IOMP (I) (COMM) (OMP (I) (COMM.)/951/2026 [13-05-2026 IAXIS BANK LTD Vs SUNNY GILL [LALIT PANDEY [8130383143 LALITPANDEYADV@G{13.05.2026

IMAIL.COM
OMP (I) (COMM) (OMP (I) (COMM.)/953/2026 [13-05-2026 IAXIS BANK LTD Vs SUNNY|LALIT PANDEY [8130383143 ILALITPANDEYADV@G(13.05.2026

IKALYAN

IMAIL.COM
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IOMP (I) (COMM) (OMP (I) (COMM.)/956/2026 13-05-2026 IAXIS BANK LTD Vs SATYA JEET|LALIT PANDEY [8130383143 ILALITPANDEYADV@G(13.05.2026
SINGH IMAIL.COM
ICS (COMM) CS (COMM)/482/2026 15-05-2026 IMS Naira Fruits Vs DSY FruitDEVRESH 0899568564 ISRADVOCATE 24.05.2026
company DUDEJA @GMAIL.COM
IOMP (I) (COMM) (OMP (I) (COMM.)/965/2026 [15-05-2026 IAXIS BANK LTD Vs Jyoti Pandey  [LALIT PANDEY [8130383143 ILALITPANDEYADV@G(13.05.2026
IMAIL.COM
OMP (I) (COMM) [OMP (I) (COMM.)/966/2026 [15-05-2026 [HDFC BANK LTD Vs ANIL KUMAR [LALIT PANDEY (8130383143 LALITPANDEYADV@G13.05.2026
[MAIL.COM
IOMP (I) (COMM) (OMP (I) (COMM.)/967/2026 [15-05-2026 HDFC BANK LTD Vs AANANTLALIT PANDEY [8130383143 LALITPANDEYADV@G{13.05.2026
IDUGAR IMAIL.COM
OMP (I) (COMM) (OMP (I) (COMM.)/972/2026 [18-05-2026 Shriram Finance Ltd Vs SUMIT IMANOJ 0811133644 IMANOJKUMAR.ADV@[18.05.2026
KUMAR IYAHOO.COM
OMP (COMM) OMP (COMM.)/10/2026 20-05-2026 RAJESH KUMAR Vs AMARDEEPGURMEET 0896696965 GURMEETSINGH@G (15.05.2026
SINGH ISINGH HANS IMAIL.COM
CS (COMM) CS (COMM)/504/2026 21-05-2026 Canara Bank Vs DRISHTI JAISWAL SUMIT 0073245547 IVIRmanilawco@email.c[18.05.2026
VIRMANI om
ICS (COMM) CS (COMM)/507/2026 21-05-2026 M/S TECHNOCRAFT FINANCIALMUKESH 09810910312 OFFICEOFRGLAWZ@ (19.05.2026
SERVICES PRIVATE LIMITED VsGOYAL GMAILCO
THE PUNJAB NATIONAL BANK
OMP (I) (COMM) |OMP (Df21-05-2026 YES BANK LTD Vs MANDEEPLALIT PANDEY [8130383143 LALITPANDEYADV@G(19.05.2026
(COMM.)/1006/2026 SINGH DAGAR IMAIL.COM
CS (COMM) CS (COMM)/508/2026 22-05-2026 IMIS King Milk Product Vs VijaykantJEEVESH 9811617186 jeevesh@mavenlegal.ne(17.05.2026
Dairy And Food Products Ltd IMEHTA It
OMP (I) (COMM) (OMP (Dj22-05-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.con(22.05.2026
(COMM.)/1009/2026 SANJEEV SHARMA IPATHAK In
CS (COMM) CS (COMM)/515/2026 23-05-2026 STATE BANK OF INDIA Vs ASHISHTIRATH  LALl9643228307 IADVOCATTIRATH 21.05.2026
KUMAR YADAV @GMAIL.COM
OMP (I) (COMM) (OMP (I) (COMM.)/1011/2026 [23-05-2026 IYes Bank Ltd Vs RAJESH KUMARLALIT PANDEY (8130383143 ILALITPANDEYADV@G|21.05.2026

IMARWAHA

IMAIL.COM
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(COMM.)/873/202
6

IRAM RAHEES

IAK

OMP (I) (COMM) |OMP (Df25-05-2026 IYes Bank Ltd Vs ANANDYADAV LALIT PANDEY (8130383143 ILALITPANDEYADV@G|21.05.2026
(COMM.)/1022/2026 IMAIL.COM
OMP (COMM) OMP (COMM.)/11/2026 130-05-2026 lAmandeep Singh Vs Aar Kay FinVINEET JAIN (9891055897 IADVOCATEVINEETJA [25.05.2026
ILease Pvt Ltd Through its Authorized IN@GMAIL.COM
Representative Mr Ram Niwas
Dahiya
CS (COMM) CS (COMM)/541/2026 30-05-2026 IMAKE MY LAGAN LLP Vs PARTHANSH SINGH|9999068681 chambers@anshsinghlu(27.05.2026
GANDHI LUTIIRA thra.com
OMP (I) (COMM) |OMP (D[30-05-2026 IYes Bank Ltd Vs HEENA BEGAM ILALIT PANDEY [8130383143 LALITPANDEYADV@G{30.05.2026
(COMM.)/1045/2026 IMAIL.COM
OMP (I) (COMM) (OMP (D|30-05-2026 IYes Bank Ltd Vs BABITA DEVI ILALIT PANDEY (8130383143 LALITPANDEYADV@G{30.05.2026
(COMM.)/1046/2026 IMAIL.COM
OMP (I) (COMM) (OMP (D|30-05-2026 IYes Bank Ltd Vs POOJA STORE ILALIT PANDEY (8130383143 LALITPANDEYADV@G|30.05.2026
(COMM.)/1047/2026 IMAIL.COM
OMP (I) (COMM) (OMP (D|30-05-2026 IYes Bank Ltd Vs MANSUI TRADINGLALIT PANDEY (8130383143 LALITPANDEYADV@G|30.05.2026
(COMM.)/1052/2026 IPRIVATE LIMITED IMAIL.COM
OMP (I) (COMM) (OMP (D|30-05-2026 IYes Bank Ltd Vs BRAMJEETLALIT PANDEY (8130383143 LALITPANDEYADV@G|30.05.2026
(COMM.)/1054/2026 BRAMJEET IMAIL.COM
OMP (I) (COMM) (OMP (D|30-05-2026 Shriram Finance Ltd Vs ANCHAL  MANOJ 0811133644 IMANOJKUMAR.ADV@[30.05.2026
(COMM.)/1056/2026 KUMAR IYAHOO.COM
18 SH. RAJ KUMAR[WEST CS CS (COMM)/432/2026 02-05-2026 IPICKNPACK SOLUTIONS INDIANITENDRA 0350292404 dsaxena(ci!leg 02-05-2026
TRIPATHI, (COMM)/432/2026 PVT LTD Vs KHULLAR APPEARLS [SHARMA alprism .. co .in
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT) Misc DJ/473/2026 Misc DJ/473/2026 02-05-2026 ISKAI Tubes Vs PSA Polymers Kartik Jindal 807618960 office@veralex.in 02-05-2026
Execution [Execution (Comm.)/173/2026/04-05-2026 SANTOSH KUMAR RANA Vs ManojBHAVNEET 0810072011 ladvbhavneet@gmail.co [04-05-2026
(Comm.)/173/2026 [Kumar Birla and others SINGH m
OMP (DOMP (I) (COMM.)/872/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@sreslegal.co [04-05-2026
(COMM.)/872/202 I[FUEL WINGS INDIA PVT LTD ANDAK m
6 IANR
OMP (DOMP (I) (COMM.)/873/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH 9717028845 litigation@sreslegal.co [04-05-2026

m
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OMP (DOMP (I) (COMM.)/874/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@sreslegal.co [04-05-2026
(COMM.)/874/202 RUPAN SHARMA AND ANR IAK m
6
OMP (DOMP (I) (COMM.)/875/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/875/202 CHETARAM HETRAM AND ANR |AK m
6
OMP (DOMP (I) (COMM.)/876/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSSANJEEVPATH |9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/876/202 INARAYAN KARKEE IAK m
6
OMP (IOMP (I) (COMM.)/877/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSSANJEEVPATH |9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/877/202 IPARAS RAM KUMAR SINGH ANDAK m
6 IANR
OMP (DOMP (I) (COMM.)/878/2026 [04-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@srcslegal.co |04-05-2026
(COMM.)/878/202 RAJU AKHILESH AND ANR IAK m
6
OMP (DOMP (I) (COMM.)/888/2026 [05-05-2026 IYes Bank Ltd Vs AMIT GIRI ILALIT PANDEY [8130383143 LALITPANDEYADV@G{05-05-2026
(COMM.)/888/202 IMAIL.COM
6
OMP (DOMP (I) (COMM.)/889/2026 [05-05-2026 IYes Bank Ltd Vs SATPAL HANSA  [LALIT PANDEY [8130383143 LALITPANDEYADV@G{05-05-2026
(COMM.)/889/202 IMAIL.COM
6
[Execution [Execution (Comm.)/178/2026/06-05-2026 RAHUL SINGLA SOLEkamakshi garg 9899838728 GARG.KAMAKSHI.KG (06-05-2026
(Comm.)/178/2026 PROPERIETOR OF DELH]| (@GMAIL.COM
POLYMER Vs NINEPLUS SHOES
IPVT LTD And ORs
CS CS (COMM)/459/2026 07-05-2026 Calpro Specialities Pvt Ltd Vs BaniyaDiwan Singh/9810284088 labhi_chauhan1991 07-05-2026
(COMM)/459/2026| IKi Dukan Pvt Ltd IChauhan (@yahoo.in
CS CS (COMM)/460/2026 07-05-2026 SUNRISE FOAM PRODUCTS PVTTaksh Suri 8588800181 INot Provided 07-05-2026
(COMM)/460/202 ILTD Vs SURINDER KUMAR GOEL
6 PROP OF MIS BHARAT FOAM
INDUSTRIES
CS CS (COMM)/462/2026 08-05-2026 Inder Prabha Vs Bhansali ValueSHAILENDRA [9811028868 shailybhardwaj@hotma(08-05-2026
(COMM)/462/202 Creations Private Limited AND ANR BHARDWAJ lil.com
6
CS CS (COMM)/475/2026 12-05-2026 INEVA POLYMERS PVT LTD Vs M/Slawil gupta 9871255299 [Not Provided 12-05-2026
(COMM)/475/2026 IHEMKUNT TRADERS AND ORS
OMP (DOMP (I) (COMM.)/913/2026 [12-05-2026 YES BANK LTD Vs KRISHANAnanjay Singh [7030378800 [Not Provided 12-05-2026
(COMM.)/913/202 SUDAMA TRANSPORT CARRIER|
6 IAND ANR
OMP (DOMP (I) (COMM.)/924/2026 [12-05-2026 Shriram Finance Ltd Vs AKASHManoj Kumar (9811133644 MANOJK.ADV@GMALI [12-05-2026
IYADAV L.COM

(COMM.)/924/202
6
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OMP (DOMP (I) (COMM.)/931/2026 [12-05-2026 IAXIS BANK LTD Vs JAMSHED|LALIT PANDEY [8130383143 LALITPANDEYADV@G(12-05-2026
(COMM.)/931/202 QURESHI IMAIL.COM
6
OMP (DOMP (I) (COMM.)/932/2026 [12-05-2026 IAXIS BANK LTD Vs SANKITILALIT PANDEY [8130383143 LALITPANDEYADV@G(12-05-2026
(COMM.)/932/202 KUMAR IMAIL.COM
6
OMP (DOMP (I) (COMM.)/933/2026 12-05-2026 IAXIS BANK LTD Vs VIMLESHLALIT PANDEY [8130383143 LALITPANDEYADV@G(12-05-2026
(COMM.)/933/202 KUMAR UPADHAYAY IMAIL.COM
6
Execution [Execution 13-05-2026 Ozone Overseas Pvt Ltd Vs DezineMahesh 0810133604 tridentlaw@hotmail.co {13-05-2026
(Comm.)/188/2026|(Comm.)/188/2026 Display Solutions P Ltd [Katyayen m
[Execution [Execution 13-05-2026 M/S MITTAL FOOTCAREISHAN MITTAL|9016825900 mittalandcodelhi@gmaif13-05-2026
(Comm.)/190/2026|(Comm.)/190/2026 MHROUGH PROP DEEPAK MITTAL| l.com

Vs Pawan Mittal Prop MS Tanisha

Impex
OMP (DOMP (I) (COMM.)/945/2026 [13-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@srcslegal.co [13-05-2026
(COMM.)/945/202 HIMANSHU VERMA IAK m
6
OMP (DOMP (I) (COMM.)/946/2026 [13-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@srcslegal.co [13-05-2026
(COMM.)/946/202 VISHWANATH SHARMA ANDAK m
6 IANR
OMP (DOMP (I) (COMM.)/947/2026 [13-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@srcslegal.co [13-05-2026
(COMM.)/947/202 RANJEET SINGH IAK m
6
OMP (DOMP (I) (COMM.)/960/2026 [13-05-2026 I[HDFC BANK LTD Vs SONU KUMAR|LALIT PANDEY [8130383143 LALITPANDEYADV@G(13-05-2026
(COMM.)/960/202 IMAIL.COM
6
OMP (DOMP (I) (COMM.)/961/2026 [13-05-2026 HDFC BANK LTD Vs ROHITLALIT PANDEY [8130383143 LALITPANDEYADV@G(13-05-2026
(COMM.)/961/202 KUMAR IMAIL.COM
6
OMP (DOMP (I) (COMM.)/962/2026 13-05-2026 [HDFC BANK LTD Vs CHITRALALIT PANDEY [8130383143 LALITPANDEYADV@G(13-05-2026
(COMM.)/962/202 SHARMA IMAIL.COM
6
CS ICS (COMM)/485/2026 15-05-2026 Canara Bank Vs RISHI VERMAjsumit virmani [9873245548 virmanilawco@zgmail.c(15-05-2026
(COMM)/485/202 PROPRIETOR OF ALL STATE| om
6 TECH SERVICE and anr
CS CS (COMM)/487/2026 15-05-2026 IBANK OF BARODA Vs Jamalludin [LALIT PANDEY [8130383143 ILALITPANDEYADV@G(15-05-2026
(COMM)/487/2026| IMAIL.COM
Execution [Execution 19-05-2026 IBANK OF BARODA VS|LALIT PANDEY (8130383143 LALITPANDEYADV@G{19-05-2026
(Comm.)/196/2026|(Comm.)/196/2026 MOHAMMAD KAMRAN IMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

CS CS (COMM)/495/2026 19-05-2026 INEETU KAKKAR Vs NILANJANAnanjay Singh [7030378800 INot Provided 19-05-2026

(COMM)/495/2026| IBHARDWAJ

OMP (DOMP (I) (COMM.)/973/2026 19-05-2026 IYES BANK LIMITED Vs MAZIDAnanjay Singh [7030378800 Not Provided 19-05-2026

(COMM.)/973/202 IRAFAKAT

6

Execution [Execution 20-05-2026 Om Logistiscs Ltd Vs Gupta Infotech/Ananjay Singh [7030378800 Not Provided 20-05-2026

(Comm.)/199/2026 (Comm.)/199/2026 IAnd ANR

CS CS (COMM)/498/2026 20-05-2026 PUNJAB NATIONAL BANK VsSANCHEET 9548667393 sssanchitog@gmail.en [20-05-2026

(COMM)/498/202 ISACHIN KUMAR SHARMA SHARMA m

6

CS CS (COMM)/500/2026 20-05-2026 |Ashish Papers Pvt Ltd Vs ShimlaRaghav Sethi [9650644055 ladvraghavseth@gmail.c[20-05-2026

(COMM)/500/202 [Rani om

6

Misc DJ/546/2026 Misc DJ/546/2026 20-05-2026 Sardarani Ravinder Kaur Vs ShakeelAmit Goswami [9311091092 IASSOCIATEGOSWAMI [20-05-2026
[Khan @GMAIL.COM

CS CS (COMM)/503/2026 21-05-2026 Daya Distribution Technologies PvtHemant Sharmal9999737322 [HemantSharma4or@g [21-05-2026

(COMM)/503/202 ILtd Vs Naresh Kumar imail.com

6

[Execution [Execution 22-05-2026 GSI ENTERPRISES PRIVATEBhaskar Vali 9910358225 office@vali.co.in 22-05-2026

(Comm.)/202/202 |(Comm.)/202/2026 ILIMITED Vs SHRI SIYA RAM

6

Misc DJ/561/2026 Misc DJ/561/2026 22-05-2026 SANJAY KUMAR AGGARWAL VsJatin Sethi 8860070760 lgs.lawattomey@gmail.c [22-05-2026
IAJAY om

OMP (DOMP (Df22-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@srcslegal.co [22-05-2026

(COMM.)/1007/20 |(COMM.)/1007/2026 SHIV KUMAR IAK m

26

OMP (DOMP (Df22-05-2026 IDFC FIRST BANK LIMITED VsSANJEEVPATH |9717028845 litigation@sreslegal.co [22-05-2026

(COMM.)/1008/20 |(COMM.)/1008/2026 IASHISH MOHAN IAK Im

26

Ex.COMM - AwardEx.COMM - Award by Arb.23-05-2026 KOTAK MAHINDRA BANKRITESH 9999495500 mohitmongaadvocate@ [23-05-2026

by Arb,Comm./80/2026 ILIMITED Vs BHANU PANDEY lgmail.com

Comm./80/2026

CS CS (COMM)/514/2026 23-05-2026 [FOOTWEAR KLICK INDIA PVTShram Vir Vats [9818365011 vatsadvocate1978.@gm [23-05-2026

(COMM)/514/2026 ILTD Vs Sh Dulal Kumar Das lail.com

OMP (DoMP (D|23-05-2026 IMITUSHI CREDIT AND HOLDINGLALIT PANDEY (8130383143 ILALITPANDEYADV@G{23-05-2026

(COMM.)/1010/20
26

(COMM.)/1010/2026

IPVT LTD Vs RICHH PAL SHRMA|
IAND ANR

IMAIL.COM
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PREMIER

OMP (DOMP (I) (COMM.)/1021/2026[25-05-2026 IYes Bank Ltd Vs MANJEET SUMER|LALIT PANDEY (8130383143 LALITPANDEYADV@Gl25-05-2026
(COMM.)/1021/20 ISINGH MAIL.COM
26
OMP (DOMP (I) (COMM.)/1031/2026[29-05-2026 YES BANK LTD Vs MOTOWISESachin Katyal |011-26211488 legal @Katyalassociates. |29-05-2026
(COMM.)/1031/20 ILOGISTICS INDIA PVT LTD com
26
OMP (DOMP (D}29-05-2026 YES BANK LTD Vs MOTOWISESachin Katyal |011-26211488 legal @Katyalassociates. [29-05-2026
(COMM.)/1032/20 [(COMM.)/1032/2026 ILOGISTICS INDIA PVT LTD com
26
OMP (DoOMP (Dj29-05-2026 IYes Bank Ltd Vs MOHD SHAHZAD [LALIT PANDEY [8130383143 ILALITPANDEYADV@G{29-05-2026
(COMM.)/1034/20 |(COMM.)/1034/2026 IMAIL.COM
26
CS CS (COMM)/534/2026 30-05-2026 IKAMAL GUPTA Vs RAVINDER ARPIT VERMA (999055878 ladv.arpitverma@gmail. [30-05-2026
(COMM)/534/2026 KUMAR com
OMP (DoMP (D|30-05-2026 SAVITA ANAND Vs TEJINDERSUDHIR 9560322277 ladvocatesudhiranand@ [30-05-2026
(COMM.)/1044/20 |(COMM.)/1044/2026 SINGH IANAND lgmail.com
26
OMP (DOMP (D|30-05-2026 Shriram Finance Ltd Vs MITHUNManoj Kumar [9811133644 IMANOJK.ADV@GMALI [30-05-2026
(COMM.)/1055/20 |(COMM.)/1055/2026 JHA L.COM
26
19 ISH. PRASHANTWEST [Execution [Execution 04-05-2026 Deepika  Internationall
[KUMAR, DISTRICT] (Comm.)/174/202 ((Comm.)/174/2026 Limited Vs  Punjab)
JUDGE 6 Chemical Agency
(COMMERCIAL
ICOURT) CcS CS 04-05-2026 JAMIT GUPTA Vs NASIRDEEPAK YADAV 9999980081 05.05.2026
(COMM)/435/202 (COMM)/435/2026 KHAN
6
[Execution Execution 07-05-2026 IMOHIT GAUR Vs
(Comm.)/179/202 [((Comm.)/179/2026 HEMANT KUMAR|
6 IVAID
CS CS 07-05-2026 VS ConstructionSHUDHANSU TIWARI 8285070338 05.05.2026
(COMM)/457/202 (COMM)/457/2026 [Equipment Rental and
6 Hiring Vs Shri Khaatul
Shyam Enterprises
CS CS 07-05-2026 Sunrise Foam ProductsTAKSH SURI 85888800181 05.05.2026
(COMM)/461/202 (COMM)/461/2026 Vs Mamta Aggarwal
6
CS CS 08-05-2026 IPARVEEN KUMARDEEPAK KUMAR BANSAL 9899951648 05.05.2026
(COMM)/465/202 (COMM)/465/2026| GARG Proprietor of GSV|
6 PRODUCTS Vs M/S
JRD INFRATECH
CS CS 08-05-2026 IKARAN GAMBHIR PropMANU SETH 9971919431 06.05.2026
(COMM)/466/202 (COMM)/466/202 GNKK ENTERPRISES
6 6 Vs SATPAL SINGH Prop|
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OMP (DOMP (D08-05-2026 IYes Bank Ltd Vs AASIFLALIT PANDEY 0120-4351287 - 02.05.2026
(COMM.)/905/202(COMM.)/905/202 IAASIF
6 6
OMP (HOMP (I)08-05-2026 IYes Bank Ltd VSLALIT PANDEY 0120-4351287 02.05.2026
(COMM.)/906/20 [((COMM.)/906/202 IFAYYAZ AHMED
26 6
OMP (HoOMP (I)08-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 02.05.2026
(COMM.)/907/202(COMM.)/907/202 LIMITED Vs SUNEEL
6 6 IKUMAR PAL
oOMP (DoMP (108-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 02.05.2026
(COMM.)/908/20 [((COMM.)/908/202 LIMITED Vs IMRANA
26 6 MOHD
CcS cS 11-05-2026 Wings PharmaceuticalsSANCHIT GUPTA 9811180270 e 08.05.2026
(COMM)/471/202 (COMM)/471/2026 P Ltd Vs Brinton|
6 [Pharmaceuticals Ltd
OMP (HOMP (11-05-2026 Shriram Finance Ltd VSMANOJ KUMAR 0811133644 11.05.2026
(COMM.)/911/202 (COMM.)/911/202 IAKASH YADAYV 2219
6 6
[Execution [Execution 12-05-2026 neelkanth  enterprises|
(Comm.)/185/202 [((Comm.)/185/2026 pvt Itd Vs vertex|
6 construction  company|

land ors
CS CS 12-05-2026 OJAS FOOTWEARSHRAM VIR VATS 0818365011 05.05.2026
(COMM)/473/202 (COMM)/473/2026 INDIA PVT LTD Vg
6 IMUKESH KUMAR
CS CS 12-05-2026 VS ConstructionSHUDHANSU TIWARI 8285070338 07.05.2026
(COMM)/474/202 (COMM)/474/2026) [Equipment Rental and
6 Hiring Vs Shri Khatul

IShyam Developers
OMP (DoOMP (D12-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/915/202 (COMM.)/915/202 IMANOJ DANGI
6 6
OMP (DOMP (Dj12-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/916/202|(COMM.)/916/202 RAJESH KUMAR|
6 6 IYADAV
OMP (HOMP (Di12-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/917/202 (COMM.)/917/202 IWASEEM KHAN
6 6
OMP (HOMP (Di12-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/918/202|(COMM.)/918/202 [UPENDRA SINGH
6 6
OMP (DoOMP (Dj12-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/919/202|(COMM.)/919/202 SUKHMEET KAUR
6 6
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OMP (HOMP (D12-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/920/20 [(COMM.)/920/202 HILAL AHMAD
26 6
OMP (HOMP (D12-05-2026 IPIRAMAL FINANCEMANOJ KUMAR SINGH 9910076176 08.05.2026
(COMM.)/921/202|(COMM.)/921/202 ILIMITED Vs SATPAL
6 6 ISINGH
CS CS 13-05-2026 IVINTAGE CREDIT ANDGAURAV MALHOTRA 9999797229 12.05.2026
(COMM)/480/202|(COMM)/480/202 ILEASING PVT LTD Vs
6 6 KULBHUSHAN SINGH
Misc DJ/524/2026 Misc DJ/524/2026 13-05-2026 IMs  Shivani LeathefMADHU 12.05.2026
Cloth  Industries Vg
INDERPREET SINGH
OMP (I)OMP (D3-05-2026 IHDFC BANK LTD VSLALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/952/202((COMM.)/952/202 ISAFIQ NANDU
6 6
OMP (HOMP ()13-05-2026 HDFC BANK LTD VS[LALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/954/202(COMM.)/954/202 RAMESH SINGH
6 6
OMP (HOMP (I)13-05-2026 HDFC BANK LTD VS[LALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/955/202/(COMM.)/955/202 IANKIT GULATI
6 6
OMP (HOMP (ID)13-05-2026 HDFC BANK LTD VS[LALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/957/202((COMM.)/957/202 IDEEPAK KUMAR
6 6
[Execution Execution 19-05-2026 IBANK OF INDIA Vs
(Comm.)/197/202 [((Comm.)/197/2026 GURDIYAL SINGH
6
OMP (HOMP (D19-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 17.05.2026
(COMM.)/981/202[(COMM.)/981/202 LIMITED Vs ANMOL
6 6 ISINGH BANKA
OMP (HOMP (D19-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 17.05.2026
(COMM.)/982/202(COMM.)/982/202 LIMITED Vs SAJAL
6 6 IKUMAR RAY
OMP (HoOMP (D19-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 17.05.2026
(COMM.)/983/202(COMM.)/983/202 ILIMITED V5|
6 6 [RAVINDRA SINGH]|
RAWAT
[Execution Execution 20-05-2026 IKAVITA  GARG  V§
(Comm.)/200/202 [(Comm.)/200/202 ISANJAY TYAGI
6 6
CS CS 20-05-2026 IFOOTWEAR KLICKSHRAM VIR VATS 9818365011 15.05.2026
(COMM)/499/202 (COMM)/499/202 INDIA PVT LTD Vs Shri
6 6 [Nawal Kishor Prasad
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OMP (HOMP (I)20-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 17.05.2026
(COMM.)/986/202(COMM.)/986/202 ILIMITED Vs SATYA
6 6 [PARKASH
OMP (HOMP (D21-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1000/20[(COMM.)/1000/20 IPRAVESHH GAUR
26 26
OMP (HoOMP (D21-05-2026 IYES BANK LTD VsKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1001/20|(COMM.)/1001/20 ISANTOSH KUMAR]
26 26 GAUTAM
OMP (HoMP (D21-05-2026 YES BANK LTD VsKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1002/20[(COMM.)/1002/20 IDEEPAK AGARWAL
26 26
OMP (DOMP (Di21-05-2026 YES BANK LTD VsKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1003/20[(COMM.)/1003/20 IBALJIT PATHAK
26 26
OMP (HOMP (I)21-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1004/20[(COMM.)/1004/20 IDIPU KUMAR SONI
26 26
OMP (HOMP (I)21-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1005/20[(COMM.)/1005/20 ISURENDER KARAN|
26 26 ISINGH
CS CS 22-05-2026 Booming Bulls AcademyBHAVYA KOHLI 7838837246 e 19.05.2026
(COMM)/510/202 (COMM)/510/2026 [Pvt Ltd Vs John Doe
6
CS CS 22-05-2026 IMs Hukam Chand GuptaASHISH UPADHAYAY 9811215280 20.05.2026
(COMM)/511/2026(COMM)/511/2026 [Fabrics Pvt Ltd Vs

[Miatela Etail Private

[Limited
CS CS 23-05-2026 State Bank Of India VSSWEETY SOOD 9811786067 21.05.2026
(COMM)/516/202 (COMM)/516/2026 [Harinder
6
IM-Ex/221/2026 |M-Ex/221/2026 [25-05-2026 Metropol India Pvt Ltd|

Vs Sixteen Directions

[Homecare Pvt Ltd
CS CS 25-05-2026 IFOOTWEAR KLICKISHRAM VIR VATS 0818365011 21.05.2026
(COMM)/520/202 (COMM)/520/202 INDIA PVT LTD Vs Mr
6 6 IVinod Kumar Sahu
OMP (DoOMP (Di25-05-2026 IYes Bank Ltd VSLALIT PANDEY 0120-4351287 22.05.2026
(COMM.)/1014/20 (COMM.)/1014/20 IPRADEEP OMVEER
26 26
[Execution Execution 26-05-2026 ISEMICONIC DEVICES
(Comm.)/204/202 (Comm.)/204/202 IPVT LTD Vs SANDEEAP|
6 6 IYADAV
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CS CS 26-05-2026 OM LOGISTICSARUN AGGARWAL 0810163624 24.05.2026
(COMM)/521/202 (COMM)/521/2026 LIMITED Vs ARVIND|
6 IMETALS AND|
IMINERALS PRIVATE|
CS CS 26-05-2026 Saraogi Super Sales PviVARUN BEDI 8285672608 25.05.2026
(COMM)/522/202 (COMM)/522/2026 ILtd Vs Sandeep Kumar
6
CS CS 26-05-2026 Saraogi Super Sales PvVARUN BEDI 8285672608 25.05.2026
(COMM)/523/202 (COMM)/523/2026, ILtd Vs Rahul Singh
6
CS CS 26-05-2026 Saraogi Super Sales PvVARUN BEDI 8285672608 25.05.2026
(COMM)/524/202 (COMM)/524/2026| Ltd Vs Anil Kumar
6 Choudhary
CS CS 26-05-2026 |Alok Prakash Vs AnumitANURAG PARASHAR 9871077171 23.05.2026
(COMM)/525/202 (COMM)/525/2026 ISwani
6
[Ex.COMM - AwardEx.COMM - Award29-05-2026 IMONEYWISE
by Arb.by Arb. [FINANCIAL SERVICES
Comm./82/2026 |Comm./82/2026 [PVT LTD Vs BANSAL
ISTEELS
CS CS 29-05-2026 ISTATE BANK OF INDIAMANOJ KUMAR 9654371856 [rrmcommansien 26.05.2026
(COMM)/533/202 (COMM)/533/2026) Vs RISHIPAL
6
OMP (HOMP (I)29-05-2026 [Yes Bank Ltd Vs MANJU|LALIT PANDEY 0120-4351287 29.05.2026
(COMM.)/1033/20((COMM.)/1033/20 IYADAV
26 26
[Ex.COMM - AwardEx.COMM - Award30-05-2026 [Tata Capital Limited Vs
by Arb.by Arb| IANOOP ABBOT
Comm./83/2026 (Comm./83/2026
[Execution Execution 130-05-2026 State Bank Of India Vs
(Comm.)/208/202 |(Comm.)/208/202 SH GANESH PRASAD
[PROP OF MS GANESH|
INDUSTRIES
CS CS 130-05-2026 IPOOJA SONI Vs KiranDILEEP KUMAR GUPTA 09868906439 26.05.2026
(COMM)/536/202 (COMM)/536/2026) Garg
6
CS CS 30-05-2026 BANDMA INDIA PVTIRAHUL SINGH LATWAL 9313233329 - 26.05.2026
(COMM)/537/202 (COMM)/537/2026 LTD Vs ALM FOOD
6 IPRODUCTS LTD
OMP (HOMP (1)30-05-2026 Shriram Finance Ltd VsSMANOJ KUMAR 9811133644 30.05.2026
(COMM.)/1043/20((COMM.)/1043/20 INSHAD ALI
26 26
20 ISH. PULASTYA| 1 CS (COMM.) 313/2026 02.05.2026 M/S VALVOLINE CUMMINS PVT.RAKESH 8860030068, wlawlegal@gmail.com [28.04.2026
IPARAMCHALA, LTD. V/S SMT RINKU KUMARI ~ WADHWA  &09811072845,
IDISTRICT JUDGE ISAHIL 0999117818
(COMMERCIAL SHARMA &
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CS (COMM.) 312/2026 02.05.2026 MOHD JAVED V/S M/S NKGAKSHAY 9899098093 27.04.2026
INFRASTRCTURE LTD & ORS. BHATIA
1 OMP (I) COMM. (77/2026 02.05.2026 PRADEEP KUMAR V/S KOTAKNEERAJ 9999690775 1396Neeraj@gmail.com|30.04.2026
IMAHINDRA PVT. LTD. KUMAR
1 OMP (MISC.)26/2026 04.05.2026 BUDHIRAJA ELECTRICALS V/SBHAVYA 9811389644, sethibhavya@gmail.co [29.04.2026
ICOMM. IUNION OF INDIA SETHI/ 8375047081 m
KARTHIK K.R.
1 EXE. (COMM.) 66/2026 04.05.2026 AMIT JAIN V/S BVG INDIARAVI DRALL &9999500503, ladvocateravindrall@gm(02.05.2026
LIMITED IASSOCIATES (9999560502 lail.com
1 IMISC. (DJ). 785/2026 05.05.2026 RSPLL. HEALTH PVT. LTD. V/SPRABHAKAR [9953396643 INA 30.03.2026
SANJEET & SONS CHEMICALPANDEY &
[PRODUCTS IPRIYANKA RAI
it EX.(COMM) 87/2026 05.05.2026 BESTECH ADVISORS PRIVATERAGHVENDRA [9810048083 off.rmb@gmail.com 130.04.2026
IAWARD BY| ILIMITED V/S ORIEL FINANCIALMOHAN BAJAJ
IARBITRAL COMM. ISOLUTIONS PRIVATE LIMITED
it [EX. (COMM.) 72/2026 05.05.2026 M/S SHREE BALAJI COLOURARCHANA 8081973476 ladvarchanadwivedi@g [27.04.2026
IPRINTER V/S RISHABHDWIVEDI imail.com
SAKLECHA
1 OMP(E)(COMM) [9/2026 06.05.2026 IFAMILY HEALTH CARE HOSPITALSIDDHARTH [9839211111 SIDDHARTHARORA@ (02.05.2026
IPVT LTD VS ANSHUL JAIN IARORA LIVE.COM
1 CS (COMM.) 324/2026 08.05.2026 RETURNABLE LOGISTICSKOHLI & SOBTI[9910040471 lkohlisobti@gmail.com [02.05.2026
SOLUTIONS PVT. LTD. V/S Bg
BEVERAGES LIMITED
1 IMISC. (DJ). 799/2026 11.05.2026 SANJAY MARWAH V/S  RPSHRIKANT 0911108825 sladvocateoo@gmail.co [05.05.2026
ILASERTECH PVT. LTD. ILAKHERA m
1 IMISC. (DJ). 800/2026 11.05.2026 [FARMART SERVICE PVT. LTD. V/SSONDHI AND|9999925860 IDEEPANKUR@SOND [27.04.2026
IDANBRO FOOD SOLUTIONSPARTNERS HIPARTNERS.COM
IPRIVATE LTD.
1 CS (COMM.) 334/2026 12.05.2026 WORKIN  BUSINESS PRIVATEPOOJA SINGH 9667951673 ladvpoojasingh7@gmail.[18.11.2025
LIMITED AND ANR. V/S VEER com
SINGH MALIK AND ORS.
1 IMISC. (DJ). 808/2026 13.05.2026 M/S CALPRO SPECIALITIES PVT.S.C. 7836833437, vaishnavilaw.associates [06.05.2026
ILTD. V/S LV DAIRY PATAS ANDSRIVASTAVA, [8178232426 2011@gmail.com
ORS. IHARSH GOYAL,
JYOTI SINGH
1 CS (COMM.) 339/2026 13.05.2026 HAMDARD NATIONALSHIVENDRA (9953394364 shivendra@theacmeco. [07.05.2026
IFOUNDATION (INDIA) V/SPRATAP SINGH com
INARENDER YADAV AND ORS.
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RAMKALA SINGH AND ANR. V/S
M/S INTERNATIONAL SOCIETY|
FOR SMALL AND MEDIUM
ENTERPRISES (ISSME)

ADVOCATE

GURPREET
SINGH
SACHDEVA,
RUKBAN

ADVOCATE
MOBILE
NUMBER

9953858877

ADVOCATE EMAIL ID DATE OF E-
FILING

08.05.2026

CS (COMM.)

338/2026

13.05.2026

IMR. MANOJ DHINGRA (PROP. OF|
M/S PEECO PLASTICS) V/S MR,
AKSHIT YADAV (PROP. OF M/S
ILAXMI PLASTIC UDYOG)

JAGRITI JAIN|
IAND
PARTHESH
IBHARDWAJ

8527506427,
7042312792

lawfirm@unsolvedlegal [08.05.2026
com

OMP COMM.

82/2026

14.05.2026

[UNION OF INDIA V/S M/S SATISH|
CHAND RAJESH KUMAR PVT,
ILTD.

SANDEEP
CHANDNA

9811338691

chandnasandeep@hot [12.05.2026
mail.com

ICS (COMM.)

342/2026

14.05.2026

M/S RARE BUILDWELL PRIVATE
LIMITED V/S M/S KASHVI
IENTERPRISES AND ORS.

ADITYA
GAURYI,
YATHARTH
ROHILA, AMAR

9899772062,
8083973969

lag@aeddhaaslegal.com,[11.05.2026
lamarvivek@aeddhaasle
lgal.com

CS (COMM.)

341/2026

14.05.2026

M/S BUILDER SMART PUBLIC
COMPANY LTD. AND ORS. V/S
M/S WORKSPACE SOLUTIONS
IAND ORS.

IPRAN
IKRISHNA
JANA AND|
SAURABH

0811294972

ladvprankrishna@gmail.[11.05.2026
com

IMISC. (DJ).

842/2026

15.05.2026

M/S BHRAMAPUTRA|
INFRASTURCTURE LTD. V/S M/S
IPUSHPA SALES PVT. LTD.

IDEEPAK
CHAUDHARY
IAND
IASSOCIATES

9355007966

dclegalig@gmail.com (12.05.2026

IMISC. (DJ).

841/2026

15.05.2026

IM/S VAYUDOOT MULTI SERVICES
V/S ALLIANCE AIR AVIATION
LIMITED

IPURUSHOTTA
M KUMAR JHA

9971291939

Ipkjha85@gmail.com  [12.05.2026

IMISC. (DJ).

840/2026

15.05.2026

GAIL GAS LIMITED V/S NAYARA|
IENERG LIMITED

IN.L. GANPATH]

9810935911

lganpathi.nl@ppartners.|12.05.2026
lin

EX. (COMM.)

76/2026

16.05.2026

MOVIN EXPRESS PRIVATE,

RATHINATHANGAM

JEEVESH

ILIMITED V/S MS AMEHTA

0811617186

jeevesh@mavenlegal.ne(11.05.2026
It

MISC. (DJ).

850/2026

16.05.2026

SHAILESH KUMAR SINGH V/S
[YOGESH SIKKA

VISHAL
[RANJAN

8447789392

ladv.ranjanvishal@gmai 13.05.2026
l.com

OMP COMM.

86/2026

16.05.2026

VEERAPPA MANDA AGRO|
[EXPORTS AND ANR V/S SMALL
IFARMERS AGRIBUSINESS
ICONSORTIUM AND ANR.

K.K.
AGGARWAL
AND GAYATR]
AGGARWAL

0810006579,
0818977682

INA 13.05.2026

OMP COMM.

87/2026

16.05.2026

INDIAN RAILWAY CATERING AND
TOURISM CORPORATION|
LIMITED AND ANR. V/S P. SIVA
IPRASAD

IMTIYAZ

9999288564

ladv.kumarabhishek@g [06.05.2026
imail.com

IMISC. (DJ).

854/2026

18.05.2026

INAMREET AUTOWORKS LLP. V/§
INTERGLOBE AVIATION LTD.

PURUSHOTTA
M KUMAR JHA

9971291939

lpkjha85@gmail.com  [14.05.2026

ICS (COMM.)

359/2026

18.05.2026

IHIPPOSTORES
PRIVATE LIMITED V/S BIG|
IPROJECTS PRIVATE LIMITED

TECHNOLOGYHARISH

IMALIK

7838855710

malik.harisho1@gmail. 13.05.2026
com
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OMP COMM. 90/2026 18.05.2026 IMADAN CHAUDHARY V/SKUMAR 0611936968 Prashant.adv@hotmail. [15.05.2026
IAAKASH EDUCATIONALPRASHANT com
SERVICES
1 CS (COMM.) 358/2026 18.05.2026 CANARA BANK V/S DINESHKUNAL 0811575138 IKKUNALASHHARMAL(14.05.2026
IKUMAR AND ORS. SHARMA IAW@GMAIL.COM
1 CS (COMM.) 366/2026 19.05.2026 ICANARA BANK V/S SH. SRAVESHHITESH 8178800668 ladvocatehiteshchopra@|15.05.2026
KUMAR ICHOPRA lgmail.com
1 CS (COMM.) 365/2026 19.05.2026 HAH Intl shipping Pvt. Ltd. V/S MS.[Y.P. SINGH|9811434477, adv.ypsingh@gmail.co [15.05.2026
Deepak Anand HUF through itsAND 0811166299 m
Karta Mr. Deepak Anand IASSOCIATES
1 OMP (MISC.)31/2026 19.05.2026 ONE9g7 COMMUNICATIONSNAKUL 0810896389 office@.nmlegal.in 15.05.2026
ICOMM. LIMITED v/S NIGHTSTAYMEHTA,
TRAVELS PRIVATE LIMITED IAYUSH
KASHYAP AND|
it OMP COMM. 91/2026 19.05.2026 IANKUR KUMAR AND ANR. V/SSHUBHAM 0818531901, ladvsingh.shubham@gm(12.05.2026
IKOTAK MAHINDRA PRIME LTD. |SINGH 0870516269 lail.com
1 CS (COMM.) 364/2026 19.05.2026 IBANK OF BARODA V/S RENUKASUMEET 9953154353, suprapartnerslegal@gml15.05.2026
SINGH IANAND, 0971444643 lail.com
IPRATYUSH
PARIMAL
1 CS (COMM.) 369/2026 20.05.2026 [FARMAT SERVICE PVT. LTD. V/SSONDHI AND|9999925860 IDEEPANKUR@SOND (08.05.2026
ISRI SIDDHI VINAYAK FLOUR IPARTNERS HIPARTNERS.COM
1 CS (COMM.) 372/2026 20.05.2026 'UCO BANK V/S MANJU AND ORS. NTHARIKA RAI981184579 ladv.niharikarai1109@g [13.05.2026
IAND TSERING| Imail.com
IANGMO
1 OMP COMM. 92/2026 20.05.2026 M/S ARUSH INFRA PROMOTERSJASPREET 0899641617 OFFICE@JSBASSOCIA [16.05.2026
IPVT. LTD. V/S VINOD KRISHNA  SINGH TES.IN
INANDINI
SINGH
1 CS (COMM.) 368/2026 20.05.2026 STATE BANK OF INIDA V/SJITENDER 0310232373 ladvjmishra@outlook.co 16.05.2026
IDIGANTA BORAH IKUMAR m
IMISHRA
1 IOMP(MISC) 32/2026 21.05.2026 M/S ALTRUST CUSTOMERJVISHAL 0953229926 vishallegal371@gmail.c [18.05.2026
ICOMM. IMANAGEMENT INDIA PVT. LTD.SHARMA AND om
IV/S M/S O2 SPA SALON PVT. LTD. SAGAR
1 OMP COMM. 94/2026 22.05.2026 M/S  KIRAN  CONSTRUCTIONISAURAV 8954377855 sauravyadavri@gmail.c [19.11.2025
ICOMPANY V/S UNION OF INDIASINGH YADAV om
IAND ANR.
1 CS (COMM.) 379/2026 22.05.2026 GOLDMEDAL ELECTRICALS PVT.SHRAVAN 8447887541 IUNITEDMARK@UNIT [19.05.2026

LTD. V/S VIKRAN  SINGH
IRAJPUROHIT, PROPRIETOR OF
SANTOSH ELECTRICALS AND

KUMAR
IBANSAL

I[EDANDUNITED.COM
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OMP (I) COMM. 149/2026 22.05.2026 IPERNOD RICARD INDIA PVT. LTD.ANKUR 08-11-126091 lankursinghaladvocate@(19.05.2026
IV/S SOMAN KUMAR SONKAR SINGHAL, lgmail.com
SATISH
ISOLANKI,
1 OMP (MISC.)34/2026 22.05.2026 IM/S SHIVALAY ENTERPRISES V/SKANIKA SINGH|6954847544 IKANIKASINGH @KSRCl14.05.2026
ICOMM. GOVT. OF NCT OF DELHI IHAMBERS.COM
1 OMP (MISC.)35/2026 22.05.2026 M/S TRAINGLE SYSCOMRASHMI 9818539397, o11qrasmmimalhotra@gmai(11.05.2026
COMM. SERVICES THROUGH ITSMALHOTRA, 44784256 l.com,
[PROPRIETOR MR. JAIN KANWALSHAILINDER llawofficeofrashmimalh
V/S CENTRAL ELECTRONICSSAINI AND| otra@gmail.com
1 IMISC. (DJ). 882/2026 23.05.2026 M/S A ROT GALLERY V/S M/SKAUSHAL 0810196274 ladv.kaushalagrawal@g [20.05.2026
IKAPIL SEASON SHOP mail.com
1 OMP COMM. 95/2026 23.05.2026 GLT INFRASTRUCTURE LTD. V/SNAKUL 0873485820 nakul.gandhi@nglawch (10.04.2026
[PUJA SHARMA GANDHI lambers.com
1 CS (COMM.) 382/2026 23.05.2026 IMANOJ KUMAR V/S SYCNOSISSAURABH 9559467333 loknyaya@gmail.com [20.05.2026
IPVT. LTD. UPADHYAY
1 CS (COMM.) 383/2026 23.05.2026 IMANOJ KUMAR Vv/S MSISAURABH 0559467333 loknyaya@gmail.com [20.05.2026
JAISHANSHU PVT. LTD. UPADHYAY
1 CS (COMM.) 380/2026 23.05.2026 IPARLE PRODUCTS PVT. LTD. ANDSUDARSHAN (9810132015 legal@unitedworld.co.i [20.05.2026
IANR. V/S NISHANT VASWANIKUMAR n
IAND ORS. [BANSAL lunitedip@unitedworld.
co.in
1 CS (COMM.) 381/2026 23.05.2026 GUFIC BIOSCIENCES LTD. V/SABHISHEK 0871161549 nail@lawofficeofabhish 19.05.2026
SAHAJANAND LIFE SCIENCESCHANDRA ekchandramishra.com
IPVT. LTD. IMISHRA
1 CS (COMM.) 151/2026 23.05.2026 IM/S BRANDS AND BRANCHESANSH SINGH|9999068681 CHAMBERS@ANSHSI [19.05.2026
[FRANCHISING V/S M/S SAIARLUTHRA INGHLUHRA.COM
I[HOSPITALITY LLP AND ORS.
1 IMISC. (DJ). 891/2026 26.05.2026 IM/S BLINK FIX PRIVATE LIMITEDANAND 9899617989 lanand.jha@asjlegal.in [20.05.2026
V/S M/S VVSIN TECH PRIVATESHANKAR JHA
LIMITED
1 OMP (MISC.)36/2026 26.05.2026 M/S LIVFAST BATTERIESDIWAKAR 0817722035 IDIWAKAR@EMPHSIS [23.05.2026
ICOMM. [PRIVATE LIMITED V/S SHREESINGH LAW.COM
IDURGA ENTERPRISES AND ANR.
1 CS (COMM.) 385/2026 26.05.2026 CANARA BANK V/S MR. DURGAKUNAL 0811575138 IKKUNALSHHARMALA23.05.2026
IPRASAD MISHRA AND ANR. SHARMA W@GMAIL.COM
1 OMP (I) COMM. 1155/2026 26.05.2026 GUPTA SHUTTERING HOUSE V/SGURSAT 0811105891 lgursat@gsvlegal.com [22.05.2026
IM/S SWP INFRA SINGH/
PRANAM JAIN
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EXCOMM- 94/2026 29.05.2026 KASPER ENGINEER VSS K9971089133/9899 [SURENDERSINGH.AD [25.05.2026
IAWARD BY ARB SUPERWAVE COMMUNICATIONASSOCIATES 445060 IV@GMAIL.COM
ICOMM IAND INFRASOLUTION PVT LTD
1 OMP COMM. 102/2026 20.05.2026 IELEVAR DIGITELRIDDHI 0650722789 rs@trschambers.in 25.05.2026
INFRASTRUCTURE PVT LTD VSSANCHETI
RAJENDAR SINGH TANWAR
1 IOMP(MISC) 38/2026 20.05.2026 ICANON INDIA PRIVATE LIMITEDANSHUL 9971160562 TEAMCANON@LUTH [23.05.2026
ICOMM. VS SUMIT DIGITAL PRINTS SEHGAL RA.COM
1 OMP COMM. 100/2026 20.05.2026 JAS ENTERPRISES VSBHARAT TYAGI|9911770721 IADVOCATEBHARATT [23.05.2026
MONEYWISE FINANCIAL IYAGI@GMAIL.COM
SERVICES
1 CS (COMM.) 388/2026 29.05.2026 [EASTERN HEALTHCARE VS M/SSHIVANSH 8896273708 ISHIVANSH@RRASSO (16.05.2026
LV BIOPLASMASSRIVASTAVA CIATES.NET.IN
IMMUNOLOGICALS RESEARCH
IPVT LTD
1 IOMP(COMM) 104/2026 30.05.2026 OMJAY EV LIMITED V/S AERISSHREYANS 9479517024 chambersofshreyansjai [26.05.2026
COMMUNICATION INDIA PVT.JAIN n@gmail.com
ILTD.
1 EX. COMM.-95/2026 30.05.2026 IM/S ODIN SYSTEM V/S M/SAKANSHA 0654883990, lahuja.akanksha.6@gma(26.05.2026
IAWARD BY| [URVASHI POWER AHUJA  ANDI8595458955 fil.com
IARBITRATION IANURAG
ICOMM.- VASHISHTHA
1 EX. COMM.-98/2026 30.05.2026 IAXIS BANK V/S ANKIT KUMAR IMAYANK 09873347330 imayank_mahajanos5@y[26.05.2026
IAWARD BY| MAHAJAN lahoo.com
IARBITRATION
ICOMM.-
21 ISH. SANJAYNEW DELHI]25 OMP (COMM) 76/2026 02-05-2026 IENERGY EFFICIENCY SERVICESASHISH 0811585062, saindarshi.saniav@gma [27.04.2026
IKHANAGWAL IDISTRICT LIMITED Vs Kamal KumarKUMAR 01145085815 lil.com
[IDISTRICT JUDGE| Proprietor Aastha Electricals SHARMA(P),
(COMMERCIAL
ICOURT) o5 ICS (COMM) 315/2026 04-05-2026 IANI Media Pvt Ltd Vs SA News Sidhant 4019964037586 [SKUh4AR@UNUMLA [28.04.2026
[Kumar(P), W.IN
25 OMP (MISC)28/2026 04-05-2026 M/s Guruji Enterprises Vs GoldfairRahat 9899057063 25.04.2026
(COMM) Industries Ltd Bansal(P), ladvrahatbansal @gmail.
com
25 CS (COMM) 319/2026 05-05-2026 BIKANER BHUJIA UDYOG SANGH|Shailen 9818558690 30.04.2026
Vs M/S KISHLAY FOODS PVT LTDBhatia(P), ladvocate.shailenbhatia
IAND ANR 89@gmail.com
25 CS (COMM) 320/2026 05-05-2026 BIKANER BHUJIA UDYOG SANGH|Shailen 9818558690 ladvocate.shailenbhatia {30.04.2026
Vs PARAS SHARMA AND ORS Bhatia(P), 89@gmail.com
25 CS (COMM) 322/2026 07-05-2026 M/S HIMALAYAAshish not provided not provided 27.04.2026
ICOMMUNICATIONS PVT LTD Vs{Upadhayay(P),
M/S THE ORIENTAL INSURANCE
ICOMPANY LTD
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25 ICS (COMM) 326/2026 08-05-2026 BANK OF BARODA Vs NITISHVinay 0811134771, 01.05.2026

SHARMA Kumar(P), 7082275426 Kumarvinay.65@gmail.
com

25 ICS (COMM) 327/2026 08-05-2026 M/S RJ TRADE WINGS PRIVATEarun 0810348346 04.05.2026
ILIMITED Vs M/S R J TAPHOUSEmahajan(P), IArunmahajanadv@gma
PRIVATE LIMITED lil.com

25 CS (COMM) 325/2026 08-05-2026 Zydus Wellness Products Ltd VSRAHUL 0811808373 litigation @gnataraj 07.05.2026
ISHAN VOHRA AND ORS BHUJBAL(P), .com

25 IOMP (COMM) 78/2026 08-05-2026 [UNION OF INDIA Vs M s AlliedSandeep 0811338691 06.05.2026
Construction Company Chandna(P), chandnasandeep@hot

mail.com,

25 CS (COMM) 328/2026 11-05-2026 STATE BANK OF INDIA Vs JONIVARUN 0818365119 not provided 04.05.2026
LEGAL HEIR OF MS SUDESHICHANDIOK(P),
(SINCE DECEASED)

25 ICS (COMM) 329/2026 11-05-2026 GOLDMEDAL ELECTRICALS PVTShravan 1204511311 unitedmark@unitedand|o5.05.2026
LTD Vs ALANKAR MARKETINGBansal(P), lunited.com
IAND ANR

25 CS (COMM) 330/2026 11-05-2026 ICANARA BANK Vs OMORENDROKUMAR 0718909886, ladv.vishwjeet@gmail.co[06.05.2026
SINGH (SOLE PROPRIETOR OFVISHWJEET(P)[8882642450 m
M/S ODS ELECTRONICS) s

25 IOMP (COMM) 79/2026 12-05-2026 FIITJEE LTD Vs PRITHVIRAJMukesh 0810910312 not provided 07.05.2026
SWAMY Goyal(P),

25 ICS (COMM) 337/2026 13-05-2026 Valvoline Cummins Private Limited|Sahil wlawlegal@gmail.com (04.05.2026
Vs SH SHRIJITH RAMESH SHETTY|Sharma(P), +919811072845,99
PROPRIETOR OF M/S SHIVAM 09117818
ICORPORATIONS

25 ICS (COMM) 343/2026 14-05-2026 Daga Trading Company PrivateSANJAY 0818336108 saniavk.advocate @gmail08.05.2026
Limited Vs ROHIT KUMAR ANDKUMAR(P), I.com
ORS

25 OMP (MISC)29/2026 14-05-2026 M/s Axalta Coating Systems IndiaDHRITIMAN [9810222509 08.05.2026

(COMM) [Pvt Ltd Vs M/s Rajalakshmi Cars PvBHATTACHAR [Piyush.sharma@unityle

ILtd IYYA(P), lgal.com

25 CS (COMM) 344/2026 14-05-2026 IMASK MODELS AND CREATORSNIRVIKAR 8799786887 10.05.2026
MTHROUGH NIKHIL CHAUDHARYVERMA(P), IVermanirvi@gmail.com
(PROPRIETOR) Vs IDBI BANK

25 CS (COMM) 345/2026 14-05-2026 MD ALAM ALI Vs DELHI METROMANOJ not provided not provided 04.05.2026
IRAIL CORPORATION AND ANR KUMAR(P),

25 ExCOMM - Award88/2026 14-05-2026 SANJEEVANI AYURVEDAVishwendra 9871704611 08.05.2026

by Arb Comm IMEDICAL SUPERINTENDENT VsVerma(P), verma.vishwendra@yah|

THE DIRECTOR GENERAL| 00.co.in
IDIRECTORATE GENERAL OF
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25 OMP (I) (COMM) 140/2026 14-05-2026 M/S  UNIFIQUE HOSPITALITY|Shivam Bajaj(P),j9999660747 linfo@lexagelaw.com  |08.05.2026
GLOBAL PVT LTD Vs M/S
IADVANCE INDIA PROJECTS LTD

25 IOMP (COMM) 85/2026 15-05-2026 IMYPREFERRED Saket not provided not provided 08.05.2026
TRANSFORMATION ANDJAgarwal(P),
HOSPITALITY PVT LTD Vs M/S
ISATIN NEO DIMENSIONS PVT LTD|

25 ICS (COMM) 348/2026 15-05-2026 STATE BANK OF INDIA VsKM Monika(P), [9069091827 monika.thekmc@gmail.|12.05.2026
INARENDER SINGH com

25 IOMP (I) (COMM) [141/2026 15-05-2026 HOWDEN AIR AND GAS INDIAAnkur not provided 14.05.2026
PRIVATE LIMITED Vs BEIJINGSangal(P), wamika.trehan@khaita
ISPC ENVIRONMENT PROTECTION| nco.com
TECH CO LTD AND ANR

25 Misc DJ 843/2026 15-05-2026 MCNS CLOTHING CO LTD VsRAVINDER 9899252020 lawoffices155@gmail.co|06.05.2026
SUNIL KUMAR AND ANOTHER IAGGARWAL(P), m

25 IOMP (I) (COMM) [142/2026 16-05-2026 M/S CLIX CAPIITAL SERVICESRavi  Shankar 9718182038, 08.05.2026
[PVT LTD Vs R K SUNIL BABU Garg(P), 0654121121 |Associatesrsgargl@gma

il.com

25 CS (COMM) 355/2026 16-05-2026 Hippostores Technology Pvt Ltd VsHarish Malik(P),838855710 rnalik.harisho1@gmail. [12.05.2026
Mangla Amit Builders Pvt Ltd com

25 CS (COMM) 354/2026 16-05-2026 M/S DURGA SHAKTIRAJNI 8588856062,8700 06.05.2026
CONSTRUCTION PVT LTD VsYADAV(P), 926126 Synergylegal8o@gmail.
IDELHI METRO RAIL com
ICORPORATION LTD AND ANR

25 ICS (COMM) 353/2026 16-05-2026 M/S DURGA SHAKTIRAJNI 8588856062,8700 [Synergylegal8o@gmail.[06.05.2026
ICONSTRUCTION PVT LTD VsYADAV(P), 026126 com
IDELHI METRO RAIL
ICORPORATION

25 ExCOMM - Award91/2026 18-05-2026 M/S CASCADE THROUGH PROPPRASHANT 0811833026 & 07.05.2026

by Arb Comm IANIL PATHAK Vs M/S ELECTROKUMAR(P), 0266101353 lh.kaushik2009 @gmail.

WORLD THROUGH PROP| com
IPARVESH SHARMA

25 CS (COMM) 361/2026 18-05-2026 DR ER RAJAINDERR JAINA VsRita Devi(P), [90810378327 13.05.2026
IAMIT RAAJ RAJPUT Ritakumar89@gmail.co

m

25 CS (COMM) 360/2026 18-05-2026 IHANS RAJ SAUNIRAM GARG ANDVARUN 9818365119 (OFFICE.CHANDIOK@ [12.05.2026
ORS Vs ASCENT CERAMICA PVTICHANDIOK(P), GMAIL.COM
LYTD

25 IOMP (I) (COMM) 1146/2026 19-05-2026 L AND T FINANCE LIMITED VsArvind 0818140844 arvind.jadon@arvindan 12.05.2026
IPINKY CREATION AND ORS Jadon(P), darvind.com

25 IOMP (I) (COMM) [145/2026 19-05-2026 L. AND T FINANCE LIMITED VsArvind 0818140844 arvind.jadon@arvindan (12.05.2026
IASHISH BHATIA AND ORS Jadon(P), darvind.com
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25 OMP (COMM) 93/2026 20-05-2026 ICORE ENERGY SYSTEMS LIMITEDANKEETA 0930191883 lankeetacodanda@gmail(14.05.2026
Vs GAIL (INDIA) LIMITED ICODANDAC(P), .com

25 CS (COMM) 370/2026 20-05-2026 ISTATE BANK OF INDIA Vs SABRIMohit Tiwari(P),j9310232373 ladvjkmishra@outlook.c15.05.2026
ISANKAR K om

25 CS (COMM) 371/2026 20-05-2026 IMADHAV ~ COTEX PVT LTDNeeraj 9810061735, v4legalaid@gmail.com [14.05.2026
(THROUGH ITS AR SH VIKASKumar(P), 9818396474
KUMAR JAIN) Vs UPMANYU
SHARMA (PROPRIETOR OF B K

25 ExCOMM - Awardg2/2026 21-05-2026 MRS SUNITA JAIN AND ANR VsSujeet 011-43541402 not provided 13.05.2026

by Arb Comm IMANTU KUMAR [Kumar(P),

25 ICS (COMM) 376/2026 21-05-2026 M/S SKY BARGE FREIGHTABHAY 8860533829 svfassociates@gmail.co [17.05.2026
IPRIVATE LIMITED Vs M/S LIZMAGUPTA(P), m
ILOGISTICS PRIVATE LIMITED
IAND ORS

25 OMP (I) (COMM) (148/2026 21-05-2026 IM/S CLIX CAPITAL SERVICES PVTRRavi  Shankar 9718182038 jassociatesgargi@gmail. [18.05.2026
ILTD Vs SRIKANTA UPADHYAY Garg(P), 0654121121 com

25 CS (COMM) 378/2026 22-05-2026 ICOMPUTER JUNCTION PVT LTDAjay Kumarn9811104015 lakchopra_adv@yahoo.i [28.04.2026
Vs 31 PARALLEL IT AND BPO(Chopra(P), n
SOLUTIONS PVT LTD

25 CS (COMM) 377/2026 22-05-2026 IM/S AK INSULATION WORKS VsRohan 9717123818 rohan@relaw.in 18.05.2026
M/S UNIVERSAL MEP PROJECTSChawla(P),
IAND ENGINEERING SERVICES
ILIMITED AND ORS

25 OMP (COMM) 96/2026 23-05-2026 ISHRI RAJAGANAPATHT TRADINGSACHIN(P), 8630330142 not provided 20.05.2026
Vs NATTONAL SKILL}
IDEVELOPMENT CORPORATTON

25 IOMP (T) (COMM) [1/2026 25-05-2026 IAJIT SINGH Vs SMALL FARMERSNavneet R(P), [9870259362 21.05.2026
IAGRI-BUSINESS CONSORTIUM navneet@navneetr.in
(SFAC)

25 CS (COMM) 384/2026 25-05-2026 M/S K2 FURNISHINGS THROUGHABHINAV(P), [not provided not provided 15.05.2026
ITS PROP ANKIT KUMAR|
SEHRAWAT Vs BESPOKE|
INTERIORS LLP

25 IOMP (I) (COMM) (153/2026 25-05-2026 [FOCUS MEDIA INC Vs THEPraful Jindal(P),l9810440804 vivek.kapoor@live.com.|09.05.2026
STATESMAN LIMITED

25 IOMP (I) (COMM) (154/2026 25-05-2026 IAXIS FINANCE LIMITED VsAshish kuman+91 9971149676, 20.05.2026
HIMANSHU SHARMA AND ORS  singh(P), +91 8447714021 [aksingh@anslegal.inadi

ltya, @anslegal.in

25 OMP (COMM) 101/2026 29-05-2026 M/S DEVYANI INTERNATIONALAditya Ganju(P),9871030125 not provided 21.05.2026
ILTD Vs M/S SANVIK ENGINEERS
INDIA PVT LTD
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25 ICS (COMM) 389/2026 29-05-2026 IANCIENT GRAIN HOSPITALITY|Aviral 0721731372 team @aklawoffices.in [18.05.2026
ILLP Vs AMAN TALREJA AND ORS [Kapoor(P),
25 CS (COMM) 387/2026 29-05-2026 LOTUS INTERNATIONALSHIVAM 9654545855 legal @shivamsharma.in24.05.2026
IFREIGHT EXPRESS PVT LTD VsSHARMA(P), Ifo
ISHRASTHI JAIN
25 CS (COMM) 390/2026 29-05-2026 MS SUNITA KAKKARNipun Gupta(P),90899995100 legal.nkpartners@gmail(18.05.2026
PROPRIETOR OF M/S CORE .com
ENTERPRISES Vs M/S B9
BEVERAGES LIMITED AND ORS
25 Execution (Comm) |68/2026 04-05-2026 Ms Masterblend Industries pvt LtdAKRAM 9910683839 akramkhan@akramkha [27.04.2026
Vs M/s Novasatum Foods Pvt Ltd ~ KHAN(P), noffice.com
25 OMP (MISC)i27/2026 04-05-2026 IM/S GURU ENTERPRISES VsNaresh 03 12838384 28.04.2026
(COMM) PARALYMPIC COMMITTEE OFKumar(P),
INDIA AND ORS [Youradvocatenaresh@g
Imail.com
25 [Execution (Comm) (74/2026 14-05-2026 MCI EXPRESS LIMITED Vs M/sSuman Jyoti9968636993 05.05.2026
|Arihant Printers [Khaitan(P), 9718077923 ISuman@sumankhaitan
co.in
25 Misc DJ 864/2026 19-05-2026 INDIAN OVERSEAS BANK Vs S KHITENDRA 9990118668 hitenderarath@gmail.c 12.05.2026
Industries INATH om
RATH(P),
25 Misc DJ 865/2026 19-05-2026 INDIAN OVERSEAS BANK Vs S KHITENDRA 9990118668 14.05.2026
Industries INATH
RATH(P), lhitenderarath@gmail.c
om
25 OMP (MISC)30/2026 19-05-2026 Sunrise Embedded Solutions Pvt LtdAnupam 0891629964 lanupamadvsc@gmail. [09.05.2026
(COMM) Vs M/S DESIGN GRAPHICS Dwivedi(P), com
25 Execution (Comm) [77/2026 20-05-2026 STATE BANK OF INDIA Vs AVEDShiv Tyagi(P), 9811059032 not provided 14.05.2026
[HUSSAIN PROPRIETOR M/S
VENERABLE
25 Execution (Comm) [78/2026 22-05-2026 H T MEDIA LTD Vs GULAMAbhinay 0818999686 anurag@legalknights.in [14.05.2026
IMUSTAFA ENTERPRISES PVT LTD Gupta(P),
25 OMP (MISC)37/2026 29-05-2026 IPALLAVI MOGHE AND ANR VsRajnish Kumang9s3541934 labhinav@ailawchamber{23.05.2026
(COMM) IFIITJEE LTD Jha(P), s.co.in
25 ExCOMM - Awardg7/2026 30-05-2026 IM/S HP SPINNING MILLS PVT LTDSameer 0810528802 office@nandwani.co.in [18.05.2026
by Arb Comm Vs UNITED INDIA INSURANCENandwani(P),
ICOMPANY LIMITED
25 OMP (MISC)40/2026 30-05-2026 GAYATRI DEVI Vs GMTD BSNL IMUKESH 0810367698 25.05.2026
(COMM) KUMAR(P), mukeshkjaj@gmail.com|
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25 OMP (I) (COMM) 158/2026 30-05-2026 IANU MANGLANI PROPRIETORSSUSHIL 0811108123 tekadvo@gmail.com  [27.05.2026
IMEENA BAZAAR Vs RUBI BAJPAI [KUMAR
TEKRIWAL(P),
25 CS (COMM) 397/2026 30-05-2026 M/S SERVESHWAR FOODShailen 0818558690 ladvocateshailenbhatia8 [27.05.2026
IPRODUCT PVT LTD Vs KAMLESHBhatia(P), 9@gmail.com
IDEVI
25 CS (COMM) 396/2026 30-05-2026 M/S SERVESHWAR FOODShailen 0818558690 ladvocateshailenbhatia8 [27.05.2026
PRODUCT PVT LTD Vs SHYAMBhatia(P), 9@gmail.com
SUNDER SARAF
25 OMP (MISC)29/2026 14-05-2026 M/s Axalta Coating Systems IndiaDHRITIMAN (9810222509 [E-mail: 08.05.2026
(COMM) Pvt Ltd Vs M/s Rajalakshmi Cars PvBHATTACHAR piyush.sharma@unityle
Ltd IYYA(P), lgal.com
22 IMS. DEEPALINEW DELHI20 SUIT FORCS (COMM)/314/2026 02-05-2026 INDIAN BANK VS VIPIN KUMARSUBODH 0811375940 ladvsubodhkumarsingh (18-04-2026
ISHARMA, DISTRICITDISTRICT RECOVERY SHARMA AND ORS KUMAR (@gmail.com
JUDGE SINGH(P),
(COMMERCIAL
ICOURT)-03
20 SUIT FORCS (COMM)/317/2026 04-05-2026 IMANOHAR  ENTERPRISES VSDEVENDRA INOT AVAILABLE [NOT AVAILABLE 27-04-2026
RECOVERY IYASH TEKWANI IMEHTA(P),
20 SUIT FORCS (COMM)/318/2026 04-05-2026 CANARA BANK VS SUPRIYAPPRATAP 9990366723 Iprana25000@gmail.co [28-04-2026
RECOVERY IMISHRA CHANDRA m
RANA(P),
20 SUIT FORCS (COMM)/316/2026 04-05-2026 IMS SOM FRAGRANCES PVT LTDSHAILEN 9818558690 ladvocate.shailenbhatia [28-04-2026
TRADEMARKS VS M/S DIFFERENT STROKESBHATIA(P), 8o@gmail.com
ICOLLECTIONS PRIVATE LIMITED
20 IEXECUTION [Execution (Comm)/71/2026 [04-05-2026 REVEX INDUSTRIES PVT. LTD. VS.BHARAT 9013534938 [bharat.gupta@outlook.i[29-04-2026
PETITION SUSHILA DEVI GUPTA n
20 SUIT FORCS (COMM)/321/2026 05-05-2026 IVIKRAM SINGH VS VISHAL SONI | AMARENDRA (8802637088 Globalvisionlawoffice@ [17-07-2025
RECOVERY KUMAR lgmail.com
DUBEY(P),
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SECTION 9 OFOMP (I) (COMM)/139/2026 [06-05-2026 SURYADEV FOOD ANDLALIT 0319708208 edezin.fabric@gmail.co [28-04-2026
IARBITRATION & BEVERAGES PVT LTD VS IRCTCKUMAR(P), m
ICONCILIATION LTD
IACT
20 SUIT FORCS (COMM)/323/2026 07-05-2026 KAIZZEN PR SERVICES PVT LTDSUNNY 0871462522 INOT AVAILABLE 15-04-2026
RECOVERY VS GOOD 2 GO GLOBAL LLP SHARMA(P),
20 SUIT FOR(CS (COMM)/331/2026 11-05-2026 INUTECH CONTRACTS PVT LTD VSASHWANI 0212824112 lk.ashwani2@yahoo.co [18-04-2026
RECOVERY IKOTAK MAHINDRA BANK KUMAR(P), m
20 SUIT FORCS (COMM)/332/2026 11-05-2026 BANK OF BARODA VS DALIPANSHUMAN |[NOT AVAILABLE [NOT AVAILABLE 20-04-2026
RECOVERY SINGH ISRIVASTAVA(P
D,
20 SUIT FORCS (COMM)/333/2026 11-05-2026 MIMES INTERNET LIMITED VSRAJEEV 0312248337 laggarwalrajeev7o@gma(05-05-2026
RECOVERY [EPOWERX LEARNINGAGARWAL(P), lil.com
TECHNOLOGIES PVT LTD
20 OBJECTION  U/SOMP (COMM)/80/2026 12-05-2026 DDA VS A S BUILDERS THROUGHANISH 9818266660 ladvdhingra@gmail.com(06-05-2026
34 OF IAJIT KUMAR IDHINGRA(P),
IARBITRATION &
ICONCILIATION
IACT
20 SUIT FORCS (COMM)/336/2026 12-05-2026 GAURAV SINGH BHANDARI VSYOGENDER  [9810155940 ladvyogendrao1@gmail. [07-05-2026
RECOVERY BHARAT HOTELS LTD THROUGHKUMAR(P), com
[ESTATE MANAGER
20 SUIT FORCS (COMM)/335/2026 12-05-2026 DEEPALI MITTAL VS VIVEKJITENDER 0810494638 juris_consult@rediffmalo7-05-2026
RECOVERY VIMAL VARIA CHAUDHARY(P| lil.com
D,
20 OBJECTION U/SOMP (COMM)/81/2026 13-05-2026 [UNION OF INDIA VS NITYA NANDPRASHANTA [9818076828 [parsantv@yahoo.com |07-05-2026
34 OF IAND SONS CONTRACTORS PVTVARMA(P),
IARBITRATION & LTD
ICONCILIATION
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SUIT FORCS (COMM)/340/2026 13-05-2026 IAMAZING RESEARCH[ISHAAN 9555777622 ladvocateishaansharma [07-05-2026
RECOVERY LABORATORIES LIMITED VS RSHARMA(P), @gmail.com
GOUTHAM CHAND
20 SUIT FORCS (COMM)/346/2026 14-05-2026 MEERA SAGAR VS NKGMANNAT 0599248485 mannatkahaisingh@gm 27-04-2026
RECOVERY INFRASTRUCTURE LIMITED [KOHLI(P), lail.com
20 OBJECTION U/SOMP (COMM)/84/2026 14-05-2026 SPLENDOR BUILDWELL PVT LTDSARTHAK 8860189345 sarthakgupta.advocate [01-05-2026
34 OF| VS VIJAY MAHESHWARI IGUPTA(P), (@gmail.com
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION  U/SOMP (COMM)/83/2026 14-05-2026 CENTRAL MEDICAL SERVICESAAKANKSHA (9818131566 laakankshakaul154@gm | 04-05-2026
34 OF ISOCIETY VS REXSON PRODUCTSKAUL(P), lail.com
IARBITRATION & INDIA
ICONCILIATION
IACT
20 EXECUTION [ExCOMM - Award by Arbji4-05-2026 SKK  AYURVEDA VS  THEVISHWENDRA (9871704611 verma.vishwendra@yah|o8-05-2026
PETITION Comm/89/2026 IDIRECTOR GENERALVERMA(P), 00.co.in
IDIRECTORATE GENERAL OF
HEALTH SERVICES (GOVT OF NCT|
OF DELHI)
20 EXECUTION [Execution (Comm)/75/2026 [14-05-2026 IDISHA ASSOCIATES VS NKGANKUR 9654359090 INOT AVAILABLE 08-05-2026
PETITION INFRASTRUCTURE LIMITED CHAWLA(P),
20 SUIT FORCS (COMM)/347/2026 14-05-2026 MOOL CHAND VS GOVERNMENTSANA INOT AVAILABLE [NOT AVAILABLE 08-05-2026
RECOVERY E MARKET (GEM) YUSUF(P),
20 SUIT FORCS (COMM)/352/2026 15-05-2026 STEMROBO TECHNOLOGIES PVTASHISH 8800442383 ladvocateashisho2@gm [08-05-2026
RECOVERY LTD VS M/S REESPANDEY(P), lail.com
IDISTRIBUTORS / REES52
20 SUIT FORCS (COMM)/349/2026 15-05-2026 STEMROBO TECHONOLOGIESASHISH 8800442383 ladvocateashisho2@gm [11-05-2026
RECOVERY IPVT LTD VS ARDUINO SR L PANDEY(P), lail.com
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SUIT FORCS (COMM)/351/2026 15-05-2026 STATE BANK OF INDIA VSKM 0456087885 INOT AVAILABLE 11-05-2026
RECOVERY ISUDHIR TOMAR IMONIKA(P),
20 SUIT FORCS (COMM)/350/2026 15-05-2026 STATE BANK OF INDIA VSKM 0456087885 INOT AVAILABLE 12-05-2026
RECOVERY KHUSHBOO AND ANR IMONIKA(P),
20 EXECUTION [ExXCOMM - Award by Arbji5-05-2026 IRONAK ASSOCIATES VSRAHAT 0899057063 ladvrahatbansal@gmail. [12-05-2026
PETITION Comm/90/2026 IGOLDFAIR INDUSTRIES LTD ANDBANSAL(P), com
IANR
20 SECTION 9 OFOMP (I) (COMM)/143/2026 [16-05-2026 CLIX CAPITAL SERVICES PVT LTDRAVI 9899522038 ravishankargargs5@gm|07-05-2026
IARBITRATION & VS PLUTUS HOSPITAL ISHANKAR lail.com
ICONCILIATION GARG(P),
IACT
20 OBJECTION  U/SOMP (COMM)/89/2026 16-05-2026 IRCTC AND ANR VS P SIVAIMTIYAZ(P), [NOT AVAILABLE [NOT AVAILABLE 12-05-2026
34 OF [PRASAD
IARBITRATION &
ICONCILIATION
IACT
20 IOBJECTION  U/SOMP (COMM)/88/2026 16-05-2026 M/S KRISHI VIKAS EXPORTS VSDEV PRAKASH[9599666946 devpachaurizi@gmail.c(09-05-2026
34 OF ISMALL FARMERS AGRI BUSINESSPACHAURI(P), om
IARBITRATION & ICONSORTIUM
ICONCILIATION
IACT
20 SUIT FOR(CS (COMM)/357/2026 16-05-2026 CANARA BANK VS RAJ KUMAR  ARUN 9811024490 arunduggal@yahoo.in [08-05-2026
RECOVERY IDUGGAL(P),
20 SUIT FORCS (COMM)/356/2026 16-05-2026 M/S TEJ RAM DHARAM PAULSHAILEN 0818558690 ladvocate.shailenbhatia [09-05-2026
TRADEMARKS THROUGH ITS PARTNER BHATIA(P), 8o@gmail.com
INEERAJ KUMAR SINGLA VS
CHINMAY M SHANBHOG
20 SUIT FORCS (COMM)/362/2026 18-05-2026 ICANARA BANK VS YASHVI UPPER KAMAL 9810475712 lkamal_smita_1997@ya [13-05-2026
RECOVERY IMEHTA(P), lhoo.co.in
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IFINANCE LTD. VS. SATYVEERSHARMA

ISINGH & ORS.

SUIT FORCS (COMM)/363/2026 18-05-2026 RSPL HEALTH PVT LTD VSSHRAVAN 0810017859 skbansalipr@gmail.com{13-05-2026
RECOVERY IMACGRATH HEALTHCARE ANDBANSAL(P),
IANR

20 SECTION 9 OFOMP (I) (COMM)/144/2026 [18-05-2026 SMAS AUTO LEASING INDIARITWIK INOT AVAILABLE [NOT AVAILABLE 13-05-2026
IARBITRATION & IPRIVATE LIMITED VS T CHOWKTYAGI(P),
ICONCILIATION ILABS PRIVATE LIMITED
IACT

20 SUIT FOR(CS (COMM)/367/2026 19-05-2026 AAM EXIM PVT LTD VS M/SHARSHVARDH (9899169207 ladv.harshsoam@gmail. [09-05-2026
RECOVERY IDEEPAK ANAND HUF AN SINGH] com

ISOAM(P),

20 SUIT FORCS (COMM)/373/2026 20-05-2026 IUNION BANK OF INDIA VS. VIKASALKA MISHRA 9015842892 INOT AVAILABLE 11-05-2026
RECOVERY IYADAV

20 SUIT FOR(CS (COMM)/375/2026 20-05-2026 IDHARMENDRA KUMARKARTIK 0868414528 ladvocatekartikdabas@g|30-04-2026
RECOVERY BHARDWAJ Vs NKGDABAS(P), mail.com

INFRASTRUCTURE LTD AND ORS

20 SECTION 9 OFOMP (I) (COMM)/147/2026 [20-05-2026 ONNTIME SOLUTIONS VSANSH INOT AVAILABLE [NOT AVAILABLE 16-05-2026
IARBITRATION & SATVINDER SINGH JAKHAR SACHDEVA(P),
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/374/2026 20-05-2026 STATE BANK OF INDIA VS AMITKM 0456087885 INOT AVAILABLE 15-05-2026
RECOVERY KUMAR IMONIKA(P),

20 PETITION U/S 29AOMP (MISC.)]21-05-2026 ICLIX CAPITAL SERVICES PVT.RAVI 0899522038 ravishankargargs5@gm14-05-2026
OF ARBITRATION(COMM.)/33/2026 LTD. VS. RATANMANI SAHOOSHANKAR lail.com
& CONCILIATION| IAND ANR. GARG(P),
IACT

20 SECTION 9 OFOMP (I) (COMM)/150/2026 [22-05-2026 TATA CAPITAL HOUSINGSHIMPY INOT AVAILABLE [NOT AVAILABLE 19-05-2026
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EXECUTION EXCOMM - Award by Arb22-05-2026 ZENITH ELECTROTECH PVT LTDMANOJ 0868726388 manoj132488@gmail.c [16-05-2026
PETITION Comm/93/2026 VS SHISHIR JAIPURIA KUMAR om
IBHAGAT(P),
20 IAPPLICATION U/SMisc DJ/885/2026 23-05-2026 ICLIX CAPITAL SERVICES PVT LTDRAVI 0899522038 ravishankargargs55@gm|19-05-2026
151 CPC VS MEDOXLIFESCIENCES SHANKAR lail.com
GARG(P),
20 OBJECTION U/SOMP (COMM)/97/2026 23-05-2026 RAJEEV VIJ VS KAMAL SARAFHUMRAZ BIR9968625931 lhumraznijjar@gmail.co [18-05-2026
34 OF JAND ORS SINGH(P), Im
IARBITRATION &
ICONCILIATION
IACT
20 [EXECUTION [Execution (Comm)/79/2026 [23-05-2026 ISPACE4 BUSINESS SOLUTION PVIITANUSHKA  [NOT AVAILABLE [NOT AVAILABLE 19-05-2026
PETITION LTD VS DISTRICT ELECTIONKOHLI(P),
OFFICER (NEW DELHI) AND ORS
20 PETITION U/S 270MP (E) (COMM.)/11/2026 [23-05-2026 IFAMILY HEALTH CARE HOSPITALSIDDHARTH [9839211111 siddhartharora@live.co [19-05-2026
OF ARBITRATION| [PVT. LTD. VS. ANSHUL JAIN IARORA m
& CONCILIATION|
IACT
20 SECTION 9 OFOMP (I) (COMM)/152/2026 [23-05-2026 IAXIS FINANCE LTD VS SANJAYASHISH 0312402821 INOT AVAILABLE 19-05-2026
IARBITRATION & SHUKLA KUMAR
ICONCILIATION SINGH(P),
IACT
20 IOBJECTION  U/SOMP (COMM)/99/2026 25-05-2026 [UNION OF INDIA VS M/S SHREEJAGJIT 9811501433 JAGJITKHARBANDA [30-04-2026
34 OF IASSOCIATES SINGH(P), @YAHOO.CO.IN
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION U/SOMP (COMM)/98/2026 25-05-2026 RAVI KUMAR VS TOYOTASONU 0871147124 sonukumars8@rediffm (19-05-2026
34 OF IFINANCIAL SERVICES INDIA LTD KUMARI(P), lail.com
IARBITRATION &
ICONCILIATION
IACT
20 EXECUTION [Execution (Comm)/80/2026 [25-05-2026 ISTATE BANK OF INDIA VS KANTISALEHA INOT AVAILABLE [NOT AVAILABLE 17-05-2026
PETITION RAM IHAIDAR(P),
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PETITION U/SOMP (T) (COMM)/2/2026 [25-05-2026 M/S GODWIN AGRO PRODUCTSNAVNEET R(P),|9717123666 navneetlaw33z@gmail.c [25-05-2026
14/15 OF VS SMALL FARMERS AGRI- om
IARBITRATION & IBUSINESS CONSORTIUM (SFAC)
ICONCILIATION
IACT
20 SECTION 9 OFOMP (I) (COMM)/156/2026 [26-05-2026 GUPTA SHUTTERING HOUSE VSGURSAT 0811105891 INOT AVAILABLE 15-05-2026
IARBITRATION & [POOJA ENTERPRISES SINGH
ICONCILIATION VACHHER(P),
IACT
20 IAPPLICATION U/SMisc DJ/893/2026 26-05-2026 IUNION OF INDIA VS SWAGATMAAVINASH 0871441764 lavinashtrivedi.legal@g [21-05-2026
151 CPC I[ENTERPRISES KUMAR Imail.com
TRIVEDI(P),
20 [EXECUTION [Execution (Comm)/81/2026 [26-05-2026 REVEX PLASTICISERS PVT. LTD.BHARAT 0013534938 [bharat.gupta@outlook.i{13-05-2026
PETITION IVS. HDM FASHIONS IGUPTA n
20 SUIT FORCS (COMM)/386/2026 26-05-2026 RAGHUNATHJI FUELS OPC PVIPRAMOD 9958662828 INOT AVAILABLE 20-05-2026
RECOVERY ILTD VS SJSC BIOMAINING PVTYADAV(P),
LTD
20 SUIT FORCS (COMM)/393/2026 29-05-2026 SANJAY PARMAR VS RAJANSUBODH 9971817545 subodhjha.adv@gmail.cfi4-05-2026
RECOVERY IPILLAI KUMAR om
JHA(P),
20 SUIT FORCS (COMM)/391/2026 29-05-2026 CENTRAL BANK OF INDIA VSRAJ PAL8860904146 rajpalsingh88582@gmal20-05-2026
RECOVERY JYOTI SINGH lil.com
RAWAT(P),
20 SUIT FORCS (COMM)/394/2026 29-05-2026 CENTRAL BANK OF INDIA VSRAJ PAL8860904146 rajpalsingh88582@gmal20-05-2026
RECOVERY IANSH JAGGIA SINGH lil.com
RAWAT(P),
20 PETITION U/S 29AOMP (MISC)[29-05-2026 ICANON INDIA PVT LTD VS AMITISAURABH 9873753702 saurav.khudania@gmai [21-05-2026
OF ARBITRATION(COMM)/39/2026 ICOLOR PRINTS KUMAR(P), l.com
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SECTION 9 OFOMP (I) (COMM)/157/2026 [29-05-2026 IADS CIVIL AND INTERIORSRAJEEV 9911792701 rajeevadv.shrivastava@ [22-05-2026
IARBITRATION & PRIVATE LIMITED VS RUVIKSHRIVASTAVA( lgmail.com
ICONCILIATION BUILDTECH PRIVATE LIMITED [P),
IACT
20 SUIT FORCS (COMM)/395/2026 29-05-2026 IPOONAM JK CHOPRA  VSNITIN 0891188839 mittal782004@yahoo.c [19-05-2026
RECOVERY PRATEEK NARANG IMITTAL(P), o.in
20 OBJECTION U/SOMP (COMM)/103/2026 29-05-2026 IUNION OF INDIA VS GIRISH BABUARVIND 0810531258 INOT AVAILABLE 25-05-2026
34 OF| GUPTA AND CO ISARASWAT(P),
IARBITRATION &
ICONCILIATION
IACT
20 SUIT FORCS (COMM)/392/2026 20-05-2026 INTERNATIONAL LAWKARAN INOT AVAILABLE [NOT AVAILABLE 25-05-2026
RECOVERY IAFFILIATES VS HEROMEBAHMANI(P),
ICOSMETICS BV AND ANR
20 EXECUTION ExXCOMM - Award by Arbj30-05-2026 IAXIS BANK LTD VS SHILPA IMAYANK 09873347330 mayank_mahajano5@y[23-05-2026
PETITION Comm/96/2026 IMAHAJAN(P), ahoo.com
23 ISH. NARESHSSOUTH 12, New CourtArbitration &OMP (I) (COMM)/1697/2026 [02/05/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate @gl01.05.2026
IKUMAR Block-I IConciliation Act Vs SANDEEP KUMAR JANGRA(P), imail.com
IMALHOTRA,
IDISTRICT
WUDGE(COMMERCI 12, New CourtlExecution Petition [EXCOMM - Award by Arblo2/05/2026 SHRI SANJAY SHARMA Vs GTIJMADAN  LAIj9810693008 Imadanlal.ml@gmail.co (01.05.2026
AL COURT) Block-I Comm/60/2026 INFRASTRUCTURE LIMITED ISHARMA(P), m
12, New CourtCommercial CivilCS (COMM)/249/2026 05/05/2026 Global Medilife System Vs AkhileshRAJIV 0310906078 ladv.hansrajchauhan706(04.05.2026
Block-I Suit [Pandey IBAJAJ(P), (@gmail.com
12, New CourtCommercial CivilCS (COMM)/255/2026 08/05/2026 Deepak MV Vs PSM Ventures andANSHUMAN(P)|9911373783 linfo@markshield.in 07.05.2026
Block-I Suit Ors X
12, New CourtExecution Petition [EXCOMM - Award by Arblo8/05/2026 IPARIKSHIT CHITS PVT LTD VsSonu Vivek(P), [8377002210 ladvocate_hk@yahoo.co[07.05.2026
Block-I Comm/62/2026 ISUDHIR THAKUR Lin
12, New CourtExecution Petition [Execution (Comm)/79/2026 [11/05/2026 SANJAY RELAN Vs COSMICRitik Malik(P), 9910639360 lexnyayaoffice@gmail.c |09.05.2026
Block-I IKITCHEN PVT LTD om
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12, IArbitration &OMP (I) (COMM)/1739/2026 [11/05/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gl09.05.2026
Block-I Conciliation Act Vs DEEPAK CONSTRUCTIONJANGRA(P), mail.com

ICOMPANY 88822
12, New CourtCommercial CivilCS (COMM)/258/2026 11/05/2026 Central Bank of India Vs YogitaAnand vijoy(P), 9873413937 ladvrenuanand @gmail.c[09.05.2026
Block-I Suit [Kashyap Proprietor of Makeover om

Beauty Salon and Fashion|

IAccessories
12, New CourtCommercial CivilCS (COMM)/257/2026 11/05/2026 MRS NAMITA SINGH Vs MRMilind Garg(P), (9560846436 info.prakashlegaladvise [09.05.2026
Block-I Suit INIKHIL GUPTA r@gmail.com
12, New CourtlExecution Petition [Execution (Comm)/81/2026 [12/05/2026 IDP World Rail Logistics Pvt Ltd VsGautam 0340028113 sakshi@msslawchambe [11.05.2026
Block-I Orrionstars Inframart Pvt Ltd Swarup(P), rs.in
12, New CourtExecution Petition [EXCOMM - Award by Arbfi5/05/2026 GARGI CONSTRUCTIONMegha 0818345685 amittrivediadvocate73 [14.05.2026
Block-I Comm/68/2026 ICORPORATION Vs GOVERNMENT|Gupta(P), (@gmail.com

OF NCT OF DELHI
12, New CourtCommercial CivilCS (COMM)/268/2026 15/05/2026 [Ram Kumar Vs Satpal Yadav Sakshi Arora(P),[7530950090 larorasakshioo8 @gmail.[14.05.2026
Block-I Suit com
12, New CourtArbitration &OMP (I) (COMM)/1759/2026 [15/05/2026 PIRAMAL FINANCE LTD VsANANJAY 7030378800 lasaplegalandadvocates [14.05.2026
Block-I Conciliation Act SUJEESH NANNAMBRA SINGH(P), (@gmail.com
12, New CourtCommercial CivilCS (COMM)/275/2026 18/05/2026 IMANASH LIFESTYLE PRIVATENAGESHWAR [9818823289 linfo@deyandkumbhar.co(16.05.2026
Block-I Suit LIMITED Vs PURPLLEHUTKUMHAR(P), m

ICONSULTAANTS LLP
12, New CourtArbitration &OMP (I) (COMM)/1764/2026 18/05/2026 YES BANK LIMITED Vs SAKSHIANANJAY 7030378800 lasaplegalandadvocates [16.05.2026
Block-I IConciliation Act SAKSHI SINGH(P), (@gmail.com
12, New CourtCommercial CivilCS (COMM)/274/2026 18/05/2026 M/S SMALL FARMERSAnmol 0871717254 lanmolpanwaroffice@g [16.05.2026
Block-I Suit IAGRIBUSINESS CONSORTIUM VsPanwar(P), mail.com

M S RAKSHA GINNING PRESSING

ICOMPANY
12, New CourtExecution Petition M-Ex/8/2026 18/05/2026 IMS HONEY YARN Vs GDHIMANSHU [9910037222 lhimanshubuttan@gmai [16.05.2026
Block-I IMANGLAM EXIM PVT LTD BUTTAN(P), l.com
12, New CourtExecution Petition ExCOMM - Award by Arbj18/05/2026 HDB FINANCIAL SERVICESDINESH 8376049807 lamaranth_rbc@yahoo.d16.05.2026
Block-I Comm/69/2026 LIMITED Vs LAXMAN  SOJAIN(P), om

IDALBIRSINGH
12, New CourtArbitration &OMP (I) (COMM)/1789/2026 [20/05/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate@g19.05.2026
Block-I Conciliation Act VIPIN KUMAR JANGRA(P), imail.com
12, New CourtiArbitration &OMP (I) (COMM)/1788/2026 [20/05/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate@gf19.05.2026
Block-I IConciliation Act IADIL NIZAMI SABRI JANGRA(P), imail.com
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12, IArbitration &OMP (I) (COMM)/1791/2026 [21/05/2026 IPIRAMAL FINANCE LIMITED VsPrashant 9999691983 psrlawfirm2020@gmail[20.05.2026
Block-I Conciliation Act IMITHLESH DEVI Kumar(P), .com
12, New CourtiArbitration &OMP (I) (COMM)/1790/2026 [21/05/2026 PIRAMAL FINANCE LIMITED VsPPrashant 9999691983 psrlawfirm2020@gmail{20.05.2026
Block-I Conciliation Act IANOOP SINGH SIHAG Kumar(P), .com
12, New CourtExecution Petition [Execution (Comm)/86/2026 [22/05/2026 Deepak Yadav Vs Cospaces OptechDarshan 0899233360 darshansejwal@yahoo.i[21.05.2026
Block-I Private Limited Sejwal(P), n
12, New CourtCommercial CivilCS (COMM)/286/2026 22/05/2026 HETTICH INDIA PVT LTD Vs M/SRUPAM 9910721966 rka.advocates@gmail.c [21.05.2026
Block-I Suit IKESHAV ENTERPRISES KUMARI(P), om
12, New CourtCommercial CivilCS (COMM)/285/2026 22/05/2026 [UNION BANK OF INDIA Vs LALIT|Sunil 954000991 advlalitkumar5700@g [21.05.2026
Block-I Suit IKUMAR RAINA Choudhary(P), mail.com
12, New CourtArbitration &OMP (I) (COMM)/1805/2026 [25/05/2026 IAXIS BANK LTD Vs RAJINDER ADV 0871040589 lindolexlaw@gmail.com [23.05.2026
Block-I Conciliation Act SINGH DHEERAJ(P),
12, New CourtArbitration &OMP (I) (COMM)/1806/2026[25/05/2026 IAXIS BANK LTD Vs CHOTI DEVI ADV 0871040589 lindolexlaw@gmail.com [23.05.2026
Block-I Conciliation Act DHEERAJ(P),
12, New CourtArbitration &OMP (I) (COMM)/1807/2026 [25/05/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate @gf23.05.2026
Block-I Conciliation Act Vs JAVAHAR SINGH JANGRA(P), imail.com
12, New CourtArbitration &OMP (I) (COMM)/1808/2026[25/05/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gf23.05.2026
Block-I IConciliation Act Vs DHARMENDRA KUMAR JANGRA(P), imail.com
12, New CourtArbitration &OMP (I) (COMM)/1804/2026[25/05/2026 IAXIS BANK LTD Vs SATNAM ADV 9871040589 lindolexlaw@gmail.com [23.05.2026
Block-I Conciliation Act KAUR DHEERAJ(P),
12, New CourtArbitration &OMP (I) (COMM)/1803/2026[25/05/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@gf23.05.2026
Block-I Conciliation Act Vs DEEPAK CONSTRUTIONJANGRA(P), Imail.com

ICOMPANY 78275
12, New CourtArbitration &OMP (I) (COMM)/1802/2026[25/05/2026 ORIX CORPORATION INDIARAJESH 0958726491 delhi.jangraadvocate@gf23.05.2026
Block-I Conciliation Act ILIMITED Vs GURVIR SINGH NAGI JANGRA(P), imail.com
12, New CourtCommercial CivilCS (COMM)/293/2026 25/05/2026 Kanvar Corporation Vs Verba Foods/Alok Pandey(P), (90958495050 office@avantamlegal.co [23.05.2026
Block-I Suit and Beverages Pvt 1td Im
12, New CourtCommercial CivilCS (COMM)/292/2026 25/05/2026 Small Farmers Agri BusinessJATIN 9899818888 jatinjulkao7@outlook.c [23.05.2026
Block-I Suit Consortium Vs MS GREENTECHJULKA(P), om

AGRO INDUSTRIES
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12, Commercial  CivilCS (COMM)/305/2026 26/05/2026 SUNIL CHOUDHARY Vs MUNISHmanoj  kumang211324585 manoj28gahlaut@gmaill25.05.2026
Block-I Suit TYAGI gahlaut(P), .com
12, New CourtExecution Petition Misc DJ/324/2026 30/05/2026 UCO BANK Vs Dilawar SinghPRIYA 0811400314 ladvarunsharma2009@ [29.05.2026
Block-I Sangwan SHARMA(P), lgmail.com
24 IMS. ANURADHASOUTH 6, New CourtCommercial CS (COMM) 244/2026 02.05.2026 STATE BANK OF INDIA VSSHIV KUMAR9811059032 shivktyagi@gmail.com [28.04.2026
ISHUKLA Block-I IKUNWAR PAL TYAGI
BHARDWAJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtCommercial IOMP (I) (COMM) 1704/2026 [02.05.2026 IDFC BANK LTD VS GAURAV[SANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
AL COURT) Block-I KUMAR IPATHAK m
6, New CourtCommercial IOMP (1) (COMM) 1705/2026 [02.05.2026 IDFC BANK LTD VS SACHINSANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-I GAJRAJ IPATHAK m
6, New  CourtCommercial IOMP (1) (COMM) 1706/2026 [02.05.2026 IDFC BANK LTD VS NAND LALSANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-I IDHAWAN IPATHAK m
6, New CourtCommercial IOMP (I) (COMM) 1707/2026 |02.05.2026 IDFC BANK LTD VS ANKUSH JAIN SANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-I IPATHAK m
6, New  CourtCommercial IOMP (I) (COMM) 1708/2026 |02.05.2026 IDFC BANK LTD VS KAMALSANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
Block-I BAGGA IPATHAK Im
6, New  CourtCommercial [EX. (COMM) 75/2026 04.05.2026 IANKUR TRADE LINKS VSBSRANA 0811539761 rana.digvijay1@gmail.c [21.04.2026
Block-I PERVESH & ORS om
6, New  CourtCommercial OMP (I) (COMM) 1717/2026 [04.05.2026 IYES BANK LTD VS BABLI BABLI | ANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-I SINGH (@gmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1718/2026 |04.05.2026 IAXIS BANK LTD VS GAURAVAVINASH 1145596482 lavinash.adv@gmail.co [14.02.2026
Block-I IDIVEDI IKUMAR m
6, New  CourtCommercial CS (COMM) 245/2026 04.05.2026 CANARA BANK VS M/SNTHARIKA RAI (9811884579 ladv.niharikarai1109@g [30.04.2026
Block-I KHANDELWAL TRADERS & ORS imail.com
6, New  CourtCommercial OMP (I) (COMM) 1723/2026 |05.05.2026 M/S PIRMAL FINANCE CAPITALRAJESH 9958726491 jangraadvocate@gmail. [30.04.2026
Block-I VS MANOJ SUNDER JANGRA com
6, New  CourtCommercial CS (COMM) 251/2026 06.05.2026 GARG TRADING COMPANY VSROHAN 7827076060 legalrohan66@gmail.co [29.04.2026
Block-I IMUSCLEGRID INDUSTRIES PVTISANDAL m
LTD
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6, ICommercial OMP (COMM) 14/2026 06.05.2026 GTL INFRASTRUCTURE LTD VSNAKUL 0873485820 nakul.gandhi@nglawch [05.05.2026
Block-I ISANJAY SHARMA IGANDHI lambers.com
6, New CourtCommercial IOMP (I) (COMM) 1740/2026 [11.05.2026 IYES BANK LTD VS SAVITA SURASANJEEV 0717028845 litigation@sreslegal.co [05.05.2026
Block-I INAIK IPATHAK m
6, New  CourtCommercial OMP (I) (COMM) 1741/2026 [11.05.2026 YES BANK LTD VS ZEESHANSANJEEV 9717028845 litigation@sreslegal.co [05.05.2026
Block-I KHAN IPATHAK m
6, New  CourtCommercial IOMP (I) (COMM) 1742/2026 [11.05.2026 YES BANK LTD VS WASEEMSANJEEV 0717028845 litigation@sreslegal.co [05.05.2026
Block-I IAKRAM SAIFI IPATHAK m
6, New CourtCommercial IEX. COMM AWARD BY ARB|12.05.2026 IAXIS BANK LTD VS UTKARSHMAYANK 0873347330 mayank_mahajano5@y[06.05.2026
Block-I COMM 65/2026 SHARMA IMAHAJAN(P), lahoo.com
6, New  CourtCommercial CS (COMM) 260/2026 12.05.2026 IKAPOOR SONS & CO VS STATES GOEL 0810100554 s.goel6@yahoo.com 05.05.2026
Block-I IBANK OF INDIA & ORS
6, New CourtCommercial CS (COMM) 263/2026 13.05.2026 CENTRAL BANK OF INDIA VS M/SSUNIL KUMAR{7599775566 cplslegal@gmail.com  [02.05.2026
Block-I IARIV ENTERPRISES & ORS PANDEY
6, New  CourtCommercial [EX COMM AWARD BY ARB|13.05.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. [30.04.2026
Block-I ICOMM 66/2026 SHREEDEV SINGH SOLANKI JANGRA com
6, New  CourtCommercial OMP (I) (COMM) 1749/2026 [13.05.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. |09.05.2026
Block-I IMADAN KUMARA THAKUR JANGRA com
6, New  CourtCommercial OMP (I) (COMM) 1750/2026 [13.05.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. |09.05.2026
Block-I LALJEE RAM MEENA JANGRA com
6, New  CourtCommercial [EX COMM 82/2026 13.05.2026 IASHWANI KUMAR VS NINTHMANISH 0211732975 adv.jatinkumar@gmail. [27.04.2026
Block-I IDIMENSION RESORTS KUMAR com
6, New  CourtCommercial CS (COMM) 269/2026 15.05.2026 IDEVKI DEVI FOUNDATION VS MDVINOD KUMAR 9999976632 IVINOD411@GMAIL.CO|07.05.2026
Block-I IFIROZ KHAN & ANR M
6, New  CourtCommercial CS (COMM) 270/2026 15.05.2026 IAWFIS SPACE SOLUTIONS LTD VSAMBER 0810066903 lAamber@gamaruddin.i|11.05.2026
Block-I ICOLLEGEDUNIA WEB PRIVAEQAMARUDDIN n

LTD
6, New  CourtCommercial CS (COMM) 271/2026 15.05.2026 [ROYAL ENGINEERINGK.B UPADHYAY|9810655095 ladvocatiajudex@gmail. [12.05.2026
Block-I ICONSULTANCY PVT LTD V§ com

ROYAL SHIELD TECHNOLOGIES

INDIA PVT LTD
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6, ICommercial OMP (I) (COMM) 1761/2026 [16.05.2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-I IVISHAL SHARMA SINGH @gmail.com
6, New CourtCommercial IOMP (I) (COMM) 1762/2026 (16.05.2026 PIRAMAL FINANCE LTD VS MOHDANANJAY 7455023130 lasaplegalandadvocates (14.05.2026
Block-I SHARIF SINGH @gmail.com
6, New CourtCommercial IOMP (I) (COMM) 1782/2026 [20.05.2026 YES BANK LTD VS AMANANANJAY 7455023130 lasaplegalandadvocates [15.05.2026
Block-I JOGINDER SINGH SINGH (@gmail.com
6, New  CourtCommercial IOMP (1) (COMM) 1783/2026 [20.05.2026 YES BANK LTD VS ANURAGANANJAY 7455023130 lasaplegalandadvocates [15.05.2026
Block-I CHAUDHARY SINGH (@gmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1784/2026 [20.05.2026 IYES BANK LTD VS AFROJ KHAN ANANJAY 7455023130 lasaplegalandadvocates (15.05.2026
Block-I SINGH (@gmail.com
6, New  CourtCommercial OMP (1) (COMM) 1785/2026 [20.05.2026 YES BANK LTD VS ASHISHANANJAY 7455023130 lasaplegalandadvocates (15.05.2026
Block-I IDALBIR SINGH SINGH (@gmail.com
6, New CourtCommercial CS (COMM) 281/2026 20.05.2026 [PANKAJ GROVER VS M/S BLUEANKUR 9871777769 locean.laws@gmail.com [18.05.2026
Block-I SAPPHIRE HEALTHCARE PVT LTDJAGGARWAL
6, New  CourtCommercial OMP (I) (COMM) 1792/2026 [21.05.2026 IM/S VEER AUTOLINKS VS EICHERUTKARSH 7007162922 ladvutkarshbhatt@gmaill20.05.2026
Block-I IMOTORS & ORS BHATT .com
6, New  CourtCommercial OMP (I) (COMM) 1793/2026 [22.05.2026 IM/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. {19.05.2026
Block-I [DUNGER SINGH JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1794/2026 [22.05.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. [19.05.2026
Block-I SEEMA KALSHAN JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1795/2026 [22.05.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmail. [19.05.2026
Block-I IABHISHEK ARORA JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1796/2026 [22.05.2026 M/S PIRAMAL FINANCE LTD VSPRASHANT 9999691983 psrlawfirm2020@gmail{19.05.2026
Block-I IANAMIKA SATYAPRAKASHKUMAR .com

PANDEY
6, New  CourtCommercial [EX (COMM) 87/2026 22.05.2026 IUNION BABK OF INDIA VS BALJITENDER 0810197621 jitendergargadv@gmail.j12.05.2026
Block-I GOPAL GARG com
6, New  CourtCommercial IEX COMM AWARD BY ARB[]23.05.2026 IAXIS BANK LTD VS DHARMVEERMAYANK 0873347330 mayank_mahajano5@y|14.05.2026
Block-I ICOMM 70/2026 SINGH IMAHAJAN(P), ahoo.com
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6, ICommercial IEX COMM AWARD BY ARB[]23.05.2026 IAXIS BANK LTD VS SARITAMAYANK 0873347330 mayank_mahajano5@y|12.05.2026
Block-I ICOMM 71/2026 TUTEJA IMAHAJAN(P), lahoo.com
6, New CourtCommercial CS (COMM)291/026 23.05.2026 CANARA BANK VS RENUKAANIMESH 8585909400 legal.gabaanimesh@gm [12.05.2026
Block-I SINGH KUMAR GABA lail.com
6, New  CourtCommercial IOMP (COMM) 16/2026 25.05.2026 ISMALL FARMERS AGRI BUSINESSVED PRAKASH|9350170768 vedgauradv@gmail.com(19.05.2026
Block-I ICONSORTIUM Vs CANVASGAUR

INTEGRATED COLD CHAIN|

SERVICES
6, New  CourtCommercial CS (COMM) 296/2025 25.05.2026 IASHANK GUPTA VS MANISHSHUBHAM 9953139325 shubhamguptaadvocate [21.05.2026
Block-I GAUR GUPTA (@gmail.com
6, New CourtCommercial ICS (COMM) 297/2026 25.05.2026 V K ENTERPRISES VS KAKAARUN KUMAR(g650500827 ladvarunassija@gmail.c [20.05.2026
Block-I IBAZAR PVT LTD IASSIJA om
6, New  CourtCommercial CS (COMM) 298/2026 25.05.2026 [UNION BANK OF INDIA VSLALIT KUMAR 9540009991 advlalitkumar5700@g [21.05.2026
Block-I RAKESH KUMAR, PROP GOPAL Imail.com

SHAH SWEETS & FAST FOOD
6, New CourtCommercial CS (COMM) 303/2026 26.05.2026 IALETHIA INFOTEL PVT LTD VSRAJAN 9990666940 rajanmalhotraandassoci20.05.2026
Block-I IMANISH PATLE MALHOTRA late@gmail.com
6, New  CourtCommercial CS (COMM) 304/2026 26.05.2026 [UNION BANK OF INDIA VS M/SJITENDER 0810197621 jitendergargadv@gmail.22.05.2026
Block-I INAITIK ENTERPRISES GARG com
6, New  CourtCommercial OMP (MISC) (COMM)[26.05.2026 INOUS BRAND SOLUTIONS PVTRRAVINDRA 0310804503 ravis882@gmail.com [21.05.2026
Block-I 8/2026 LTD VS RAHEJA DEVELOPERSNATH

ILTD IPRATEEK
6, New  CourtCommercial IOMP (I) (COMM) 1815/2026 [26.05.2026 IAXIS BANK LTD VS KAJAL RAI ISUNITA SINGH [9210585331 lindolexlaw@gmail.com [22.05.2026
Block-I
6, New  CourtCommercial IOMP (I) (COMM) 1816/2026 [26.05.2026 IAXIS BANK LTD VS ARVINDSUNITA SINGH 9210585331 lindolexlaw@gmail.com [22.05.2026
Block-I KUMAR
6, New  CourtCommercial IOMP (I) (COMM) 1817/2026 [26.05.2026 CNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 Yangraadvocate@gmail.[22.05.2026
Block-I SADDAM HUSSAIN JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1818/2026 [26.05.2026 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 Wangraadvocate@gmail.[22.05.2026
Block-I TASMINA KHATUN JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1819/2026 [26.05.2026 IIFL HOME FINANCE LTD VSNIRAJ KUMAR [9811306559 INIRAJKUMAR1976 @G [25.05.2026
Block-I TRUHOME FINANCE LTD IMAIL.COM




S.NO COURT

25 ISH.
IYADAV,

SANDEEP]

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

17, ICommercial IOMP (I) (COMM.)/1719/2026/04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I Vs S R INFRA JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (Dj04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I (COMM.)/1720/2026 Vs RANDHIR KUMAR JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial IOMP (I) (COMM.)/1721/2026(04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I Vs NARAYAN SINGH JANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial IOMP (1) (COMM.)/1722/2026/04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I Vs BALBIR JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial CS (COMM)/247/2026 05-05-2026 Punjab National Bank Vs BrahamRAM NIWAS &9560026079 ladv.ramlegal @gmail.co [30/04/2026
Block-I Singh IASSOCIATES m
17, New CourtCommercial CS (COMM)/248/2026 05-05-2026 HETTICH INDIA PVT ITD VsRUPAM 9910721966 rka.advocates@gmail.c [21/04/2026
Block-I FINEMAKE TECHNOLOGIES PVIKUMARI om

ILTD

17, New CourtCommercial CS (COMM)/252/2026 05-05-2026 INEERAJ CHAUDHARY Vs THANDIJYOTI 8447451189 jyotitamber@gmail.com|04/05/2026
Block-I RAM MEENA
17, New CourtCommercial OMP (Dj05-05-2026 IDFC FIRST BANK LTD Vs POOJASANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I (COMM.)/1724/2026 RAM JATAN PATHAK m
17, New CourtCommercial OMP (I) (COMM.)/1725/2026/|05-05-2026 IDFC FIRST BANK LTD Vs PAWANSANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I ISRIVASTAVA IPATHAK m
17, New CourtCommercial OMP (Djo5-05-2026 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I (COMM.)/1726/2026 ILUTHRA IPATHAK m
17, New CourtCommercial OMP (I) (COMM.)/1727/2026/|05-05-2026 IDFC FIRST BANK LTD Vs BALBIRSANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I SINGH IPATHAK m
17, New CourtCommercial Misc DJ/273/2026 06-05-2026 Borderfree Cuisines LLP Vs AzimuthlUDIT MEHRA (9460161348 ludit.tslo@gmaol.com |05/05/2026
Block-I Business on Wheels Private Limited
17, New CourtCommercial IOMP (I) (COMM.)/1733/2026/07-05-2026 YES BANK LIMITED Vs SVPSANJEEV 9717028845 litigation@srceslegal.co [05/05/2026
Block-I INDUSTRIES LIMITED IPATHAK m
17, New CourtCommercial OMP (Djo7-05-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I (COMM.)/1730/2026 IHARJEET SINGH PATHAK m
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17, ICommercial IOMP (I) (COMM.)/1731/2026/07-05-2026 IDFC FIRST BANK LTD Vs NEERAJSSANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I RAMESH KUMAR IPATHAK m
17, New CourtiCommercial IOMP (I) (COMM.)/1732/2026/07-05-2026 IDFC FIRST BANK LTD Vs NAVEENSANJEEV 0717028845 litigation@srcslegal.co [28/04/2026
Block-I KUMAR IPATHAK m
17, New CourtCommercial CS (COMM)/254/2026 07-05-2026 M/S A K ENTERPRISES Vs M/SR.V.SINGH 9212734209 rvsingh1968@gmail.co [05/05/2026
Block-I HANUMAN BRICKS FIELD AND m

IANR
17, New CourtiCommercial OMP (Dj08-05-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [05/05/2026
Block-I (COMM.)/1738/2026 SHESHMANI RAJENDRA KUMAR 0811517810 lin

IGUPTA(P)

17, New CourtiCommercial [Ex.COMM - Award by Arb.08-05-2026 |Air Works India Engineering PrivateABHAY 0625713325 communications@abini(05/05/2026
Block-I Comm./63/2026 Limited Vs Affordable InfrastructureACHITRAVANS tolegal.in

and Housing Projects Pvt Ltd HI
17, New CourtCommercial Misc DJ/280/2026 08-05-2026 VIRENDER KUMAR Vs SHANTIP.Pankaj 0810024127 Ipankaj24127@yahoo.co|07/05/2026
Block-I IDEVELOPERS m
17, New CourtCommercial OMP (I08-05-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.co. [05/05/2026
Block-I (COMM.)/1738/2026 SHESHMANI RAJENDRA IKUMAR 9811517810 lin

GUPTA(P)

17, New CourtCommercial CS (COMM)/261/2026 12-05-2026 IAgrim Wholesale Pvt ltd Vs TitanSAHIL 7417519996 sns.legalassociates@gm [28/04/2026
Block-I Infracon LLP IAGARWAL lail.com
17, New CourtCommercial OMP (D12-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 07/05/2026
Block-I (COMM.)/1744/2026 Vs DEEPAK CONSTRUCTIONJANGRA(P) jangraadvocate@gmail.

ICOMPANY 86867 com
17, New CourtCommercial OMP (I) (COMM.)/1751/2026[13-05-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 09/05/2026
Block-I IANIL KUMAR JANGRA(P) jangraadvocate@gmail.

com

17, New CourtCommercial Misc DJ/289/2026 13-05-2026 BHHANU BHASKAR Vs ARUN RAJNAVEEN 9560940007 [Kbhadana4s@gmail.co 11/05/2026
Block-I CHAUDHARY IBADANA m
17, New CourtCommercial OMP MISC.15-05-2026 IMS GAYTRI INTERNATIONAL VsMUKESH 0810346487 mukeshkjaj@gmail.com{13/05/2026
Block-I (COMM.)/7/2026 [M/S BSNL (HISAR) KUMAR
17, New CourtCommercial OMP (Dj15-05-2026 PIRAMAL FINANCE LTD VsAnanjay Singh [7455023130 lasaplegalandadvocates [14/05/2026
Block-I (COMM.)/1760/2026 IABDUL Qayyum (@gmail.com
17, New CourtiCommercial CS (COMM)/272/2026 15-05-2026 Small Farmers Agri BusinessJatin Julka 9899818888 jatinjulkao7@outlook.c [11/05/2026
Block-I Consortium Vs MS om

MAHALINGESHWAR
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17, ICommercial [Execution (Comm.)/84/2026 [18-05-2026 OUTLOOK PUBLISHING INDIASetu Niket 0873109672 mail@curaelegal.com [15/05/2026
Block-I IPVT LTD Vs R R Solution Through|

lits Proprietor Mukul Vashisht
17, New CourtCommercial CS (COMM)/279/2026 19-05-2026 Veerji Restaurant Private Limited VsNihit Nagpal 9818202368 litigation@ssrana.com [15/05/2026
Block-I Heer Ji Malai Chaap Wale
17, New CourtCommercial CS (COMM)/280/2026 19-05-2026 Hariom Metals Pvt Ltd Vs VRLMrityunjay 0286598207 ladmin@lawgicalassocia [13/05/2026
Block-I Logistics Ltd Saraswat tes.com
17, New CourtiCommercial OMP (1) (COMM.)/1767/2026[19-05-2026 IYES BANK LIMITED Vs MANOJAnanjay Singh [7455023130 lasaplegalandadvocates [16/05/2026
Block-I CHAND (@gmail.com
17, New CourtiCommercial OMP (Dj19-05-2026 IYES BANK LIMITED Vs ANIL JAIN Ananjay Singh [7455023130 lasaplegalandadvocates [15/05/2026
Block-I (COMM.)/1768/2026 (@gmail.com
17, New CourtiCommercial OMP (Dj19-05-2026 IYES BANK LIMITED VsiAnanjay Singh 7455023130 lasaplegalandadvocates [15/05/2026
Block-I (COMM.)/1769/2026 TEJESHWARI KAPOOR (@gmail.com
17, New CourtCommercial [Execution (Comm.)/85/2026 [21-05-2026 IM/S AMRITA TRAVELS Vs CENTREAnil Dagar 0811570337 lanildagaradv@gmail.co [16/05/2026
Block-I IFOR DEVELOPMENT OF| m

TELEMATICS
17, New CourtCommercial CS (COMM)/284/2026 21-05-2026 [Union Bank of India Vs Aman KumaryJitendra Garg 9810197621 jitendergargadv@gmail.16/05/2026
Block-I com
17, New CourtCommercial OMP (COMM.)/15/2026 22-05-2026 IMS METRICS APPLICATIONS VsSHAHILRAO (999902581 sahllrao45S@gmaH.co 18/05/2026
Block-I SNAP ON TOOLS PRIVATE

LIMITED
17, New CourtCommercial CS (COMM)/289/2026 22-05-2026 PACE CREATION Vs ANAYAAMARENDRA (9599801188 iglobalvisionlawoffice@ [16/05/2026
Block-I IPOLYCOATERS IKUMAR DUBEY| lgmail.com
17, New CourtCommercial CS (COMM)/290/2026 22-05-2026 PUNJAB NATIONAL BANK VsM K Arora 9910337392 imkarora11@yahoo.com {16/05/2026
Block-I YOGESH CHAND
17, New CourtCommercial OMP (Dj22-05-2026 IDFC FIRST BANK LTD Vs GAURAV[SANJEEV 0717028845 litigation@srceslegal.co [21/05/2026
Block-I (COMM.)/1800/2026 IKUMAR IPATHAK m
17, New CourtCommercial CS (COMM)/299/2026 25-05-2026 YOTECH INFOCOM PRIVATEUDAY KUMAR [8882303942 ladvudaykumar@gmail. [21/05/2026
Block-I ILIMITED Vs ISLATE com

TECHNOLOGIES PRIVATE

LIMITED
17, New CourtCommercial CS (COMM)/300/2026 25-05-2026 [Hemant Wadhwa Vs Deepa Rajpal [NARENDER  [9818983888 nkadvocate2003@gmai [21/05/2026
Block-I KUMAR l.com
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17, New Commercial CS (COMM)/301/2026 25-05-2026 Union Bank of India Vs DhairyaJITENDRA 9810197621 jitendergargadv@gmail.18/05/2026
Block-I [Pratap Singh GARG com
17, New CourtiCommercial IOMP (I) (COMM.)/1821/2026{26-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 22/05/2026
Block-I Vs JAGTAR SINGH JANGRA(P) jangraadvocate@gmail.
com
17, New CourtiCommercial OMP (D|30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I (COMM.)/1830/2026 Vs  DEEPAK CONSTRUCTIONJANGRA(P) jangraadvocate@gmail.
COMPANY 78276 lcom
17, New CourtiCommercial IOMP (1) (COMM.)/1831/2026/30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I Vs ASHIF MUSTAKH JANGRA(P) jangraadvocate@gmail.
com
17, New CourtiCommercial OMP (D|30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I (COMM.)/1832/2026 Vs NIRMAL SINGH JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (I)30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 23/05/2026
Block-I (COMM.)/1833/2026 Vs RAKSHIT JANGRA(P) jangraadvocate@gmail.
com
26 ISH. SUDESH[SOUTH 29, New CourtCommercial OMP (I) (COMM)/1699/2026|02/05/2026 YES BANK LTD Vs MAHESHANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
[KUMAR, DISTRICT] Block-1T CHAND SINGH(P), (@gmail.com
WJUDGE(COMMERCI
JAL COURT)
29, New CourtCommercial OMP (I) (COMM)/1702/2026 |02/05/2026 YES BANK LTD Vs MOHDANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-II SHAHNAWAZ SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1700/2026/02/05/2026 YES BANK LTD Vs SURENDRAANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-II SINGH SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1703/2026 |02/05/2026 YES BANK LTD Vs SURENDRAANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-II SINGH SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1701/2026 |02/05/2026 IYES BANK LTD Vs USHA DEVI IANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-IT SINGH(P), (@gmail.com
29, New CourtCommercial CS (COMM)/243/2026 02/05/2026 SHANTI PRASAD Vs M/S BEINGAYYUB AHMED|9212661342, layyubahmad@gmail.co [30.04.2026
Block-II BARTER INDIA PVT LTD AND ORS| 0811661342 m
29, New CourtCommercial ExCOMM - Award by Arbjo7/05/2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 lkmpspartner@gmail.co [05.05.2026
Block-II Comm/61/2026 GURDEEP SINGH SINHA(P), m
29, New CourtCommercial OMP (I) (COMM)/1734/2026 |07/05/2026 YES BANK LTD Vs SURESHSANJEEV 9717028845 litigation@srcslegal.co [05.05.2026
Block-II SHYAM LAL PATHAK(P), m
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29, New ICommercial [EXCOMM - Award by Arbjo8/05/2026 IM/S PARIKSHIT CHITS PVT LTDH. K. Tolani 8377002210 ladvocate_hk@yahoo.co[06.05.2026
Block-1T Comm/64/2026 Vs SUDHIR THAKUR AND ORS .in
29, New CourtCommercial [Execution (Comm)/78/2026 [08/05/2026 M/S DARSHANA AGRO Vs M/SANIS 0971412326, mohd.anishg62@gmail.[07.05.2026
Block-IT SUN SPOT CAFE PVT LTD ANDMOHAMMAD [7011889400 com

ORS
29, New CourtCommercial CS (COMM)/259/2026 11/05/2026 [EMU LINES PRIVATE LIMITED VsUday Kumar(P), 8882303942, advudaykumar@gmail. [07.05.2026
Block-IT SREERAMULU YALLABANDI] 0810868162 com

(PROP OF R R ENTERPRISES)
29, New CourtCommercial IOMP (I) (COMM)/1743/2026 12/05/2026 IYES BANK LTD Vs YADAV GOODSSANJEEV 9717028845 litigation@srcslegal.co [11.05.2026
Block-1T ICARRIER PATHAK(P), m
29, New CourtCommercial CS (COMM)/262/2026 13/05/2026 SMALL FARMERS AGRI BUSINESSJATIN 9899818888, jatinjulkao7@outlook.c [11.05.2026
Block-II ICONSORTIUM Vs M/S SINGLAJULKA(P), 0097332040 om

IGAUR AND OIL MILL AND ORS
29, New CourtCommercial [Execution (Comm)/83/2026 [13/05/2026 IFFCO-MC CROP SCIENCE PVTShubham 0407223688 shubhamsaigal @pinnac(11.05.2026
Block-IT LTD Vs SREE SURYA AGROSaigal(P), lelaw.in

CHEMICALS
29, New CourtCommercial ICS (COMM)/266/2026 14/05/2026 IMOHIT JINDAL Vs MAMTA DEVI Manoj Kumangs555769993, ladvmanojjha@gmail.co [12.05.2026
Block-II Jha(P), 0350807852 m
29, New CourtCommercial CS (COMM)/265/2026 14/05/2026 LOYALTY SOLUTIONS AND§Siddharth 8080989023 ladvsiddharthacharya@ [13.05.2026
Block-IT RESEARCH PVT LTD VsPraveen Acharya| lgmail.com

[EXPEDIENT HEALTHCARE|

IMARKETING PVT LTD|
29, New CourtCommercial OMP (I) (COMM)/1755/2026 [15/05/2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-II Rishi Gupta SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1754/2026 [15/05/2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-II Shiril Kumar SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1753/2026 [15/05/2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-II IKASIM SINGH(P), (@gmail.com
29, New CourtCommercial OMP (I) (COMM)/1756/2026 [15/05/2026 IPIRAMAL CAPITAL AND HOUSINGANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-IT [FINANCE LIMITED Vs PravinsinhSINGH(P), (@gmail.com

Ghanshyamsinh Vaghela
29, New CourtCommercial ExCOMM - Award by Arbfi5/05/2026 IAXIS BANK LTD Vs ABHISHEKMAYANK 9873347330 mayank_mahajano5@y|14.05.2026
Block-II Comm/67/2026 IPANDEY IMAHAJAN(P), lahoo.com
29, New CourtCommercial CS (COMM)/276/2026 18/05/2026 IPUNJAB NATIONAL BANK Vs OM|Indra Narain(P),/9311824970 lassociatenarayan29@g [15.05.2026
Block-II IPRAKASH (PROP OF M/S ALLIED imail.com

IMETALS AND CABLES)
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29, New ICommercial IOMP (I) (COMM)/1770/2026 19/05/2026 IAXIS BANK LTD Vs RAVI SHARMA [Shobha 9711903733 srshobhagupta@gmail.c[18.05.2026
Block-II Gupta(P), om
29, New CourtCommercial OMP (I) (COMM)/1787/2026 [20/05/2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [18.05.2026
Block-IT IPVT LTD Vs NARINDER KUMAR | JANGRA(P), com
29, New CourtCommercial CS (COMM)/282/2026 20/05/2026 [UNION BANK OF INDIA VsJitendra 0810197621 jitendergargadv@gmail.[18.05.2026
Block-IT YADAVENDRA RAI AND ANR Garg(P), com
29, New CourtCommercial IOMP (I) (COMM)/1781/2026 [20/05/2026 IM/S FINGROW CAPITAL PVT LTDJITENDRA 0911354578 jkschauhan@rediffmail.[18.05.2026
Block-IT Vs M/S ASHOK INDUSTRIES ANDKUMAR com

ORS SINGH(P),
29, New CourtCommercial OMP (1) (COMM)/1786/2026 [20/05/2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [19.05.2026
Block-II Vs VIMLESH KUMAR GUPTA JANGRA(P), com
29, New CourtCommercial IARBTN/557/2026 20/05/2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [19.05.2026
Block-IT Vs SHEETAL JOSHI JANGRA(P), com
29, New CourtCommercial CS (COMM)/287/2026 22/05/2026 IM/S NARAIN INFRATECH Vsaugust kumang582682915, raiaugust8 @gmail.com [21.05.2026
Block-11 VIKAS BANSAL (SOLE PROP OFai(P), 8146458551

IM/S VIKAS BANSAL)
29, New CourtCommercial OMP (I) (COMM)/1812/2026 [25/05/2026 IAXIS BANK LTD Vs DALEEP Sunita Singh(P), (98710405809, lindolexlaw@gmail.com [22.05.2026
Block-II SINGH 9210585331
29, New CourtCommercial OMP (I) (COMM)/1813/2026 [25/05/2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gamil. [22.05.2026
Block-II IPVT LTD Vs VIMAL KUMAR JANGRA(P), com
29, New CourtCommercial OMP (I) (COMM)/1811/2026 [25/05/2026 IAXIS BANK LTD Vs SHAHID Sunita Singh(P), 9871040589, lindolexlaw@gmail.com [22.05.2026
Block-IT 0210585331
29, New CourtCommercial CS (COMM)/295/2026 25/05/2026 IMOOL CHAND Vs ALL INDIADeepak Kumar 9898600506 deepakkumaro506 @gm{22.05.2026
Block-IT INSTITUTE OF MEDICAL lail.com

ISCIENCES AND ANR
29, New CourtCommercial OMP (I) (COMM)/1814/2026 [26/05/2026 IDFC FIRST BANK LTD VsSANJEEV 0717028845 litigation@srceslegal.co [24.05.2026
Block-1T SHWETA MALHOTRA IPATHAK(P), m
29, New CourtCommercial CS (COMM)/302/2026 26/05/2026 SUNIL CHOUDHARY Vs POONAM manoj  kumang211324585, manoj28gahlaut@gmaill24.05.2026
Block-II gahlaut(P), 9717266278 .com
29, New CourtCommercial CS (COMM)/306/2026 29/05/2026 ISTATE BANK OF INDIA Vs IDRISH|Shiv kumar/9811059032, shivktyagii@gmail.com [25.05.2026
Block-II (DECEASED) THROUGH LRs Tyagi(P), 0643242952
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27 ISH. LOKESHISOUTH ko, New ICommercial [Execution (Comm)/74/2026 |02-05-2026 Kapoor Sons And Co Vs DelhiSurinder Goel (9810100554 s.goel6@yahoo.com 30-04-2026

[IKUMAR SHARMA,|| Block-1T academy academy medical of science

IDISTRICT

WUDGE(COMMERCI

IAL COURT)
Mo, New CourtCommercial IOMP (I) (COMM)/1698/2026/02-05-2026 KOLABA COFFEE ROASTERS VsGaurav Puri(P), 0833947824 lglsawoffices@gmail.co [29-04-2026
Block-II ISUNITA TREHAN m
kWo, New CourtCommercial IOMP (I) (COMM)/1709/2026 |04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs RAMCHANDRA SINGHJANGRA(P), com

RAJPUROHIT

ko, New CourtCommercial IOMP (I) (COMM)/1710/2026 [04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs ASHOK KUMAR JANGRA(P), com
ko, New CourtCommercial OMP (I) (COMM)/1711/2026 |04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs HARIOM JANGRA(P), com
kMo, New CourtCommercial IOMP (I) (COMM)/1712/2026 [04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-IT Vs PRATAP SINGH JANGRA(P), com
ko, New CourtCommercial IOMP (I) (COMM)/1713/2026 [04-05-2026 IYES BANK LIMITED Vs PREMANANJAY 9455023130 lasaplegalandadvocate@ [29-04-2026
Block-II IBABU SHARMA ISINGH(P), lgmail.com
kho, New CourtCommercial IOMP (I) (COMM)/1714/2026 |04-05-2026 IYES BANK LIMITED Vs USHA DEVIANANJAY 0455023130 lasaplegalandadvocate@ [29-04-2026
Block-IT SINGH(P), lgmail.com
Mo, New CourtCommercial IOMP (I) (COMM)/1715/2026 [04-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs RAVINDER RAJBIR SINGH JANGRA(P), com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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ko, New ICommercial IOMP (I) (COMM)/1716/2026 |04-05-2026 IAXIS BANK LTD Vs RIZWANA IShobha 0811192158 srshobhagupta@gmail.cjo2-05-2026
Block-II Gupta(P), om
Mo, New CourtCommercial CS (COMM)/246/2026 05-05-2026 HETTICH INDIA PVT LTD Vs MSRUPAM 9910721966 rkaadvocates@gmail.co [30-04-2026
Block-11 RAWWOOD KUMARI(P), Im
kWo, New CourtCommercial CS (COMM)/250/2026 06-05-2026 [POOJA ELECTRIC CO Vs DILIP|Vikas Khera(P), [7834897828 info@lexlos.com 02-05-2026
Block-IT KUMAR TRADING AS SANGAM|

[ELECTRICALS
ko, New CourtCommercial CS (COMM)/253/2026 07-05-2026 IBRIJ KALRA Vs TARUNAAKASH 8800996289 linfo@aspartnersco.in  [30-04-2026
Block-1T IAGGARWAL KHATTAR(P),
ko, New CourtCommercial [Execution (Comm)/76/2026 [07-05-2026 [Union Bank of India Vs. Karan Jitendra 0810197621 jitendragargadv@gmail.28-04-2026
Block-II Garg(P), com
kMo, New CourtCommercial IOMP (I) (COMM)/1735/2026 [07-05-2026 IYES BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.co [05-05-2026
Block-IT YOGENDRA KUMAR PATHAK(P), m
ko, New CourtCommercial IOMP (I) (COMM)/1736/2026 |07-05-2026 YES BANK LIMITED Vs VIVEKSANJEEV 9717028845 litigation@srcslegal.co |05-05-2026
Block-1T IVIVEK PATHAK(P), m
kho, New CourtCommercial IOMP (I) (COMM)/1737/2026 |07-05-2026 IYES BANK LIMITED Vs SEEMA OMSANJEEV 0717028845 litigation@srceslegal.co [05-05-2026
Block-11 PRAKASH IPATHAK(P), Im
ko, New CourtCommercial CS (COMM)/256/2026 08-05-2026 STATE BANK OF INDIA VsRajeev Sagar(P),|0810021896 sagarandsagar@gmail.c[02-05-2026
Block-IT IAMARJEET om
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ko, New Commercial CS (COMM)/264/2026 13-05-2026 G M MODULAR PVT LTD VsShravan 0650682928 lunitedmark@unitedandf11-05-2026
Block-II IPARBAT SINGH Bansal(P), lunited.com
Mo, New CourtCommercial IOMP (I) (COMM)/1745/2026 [13-05-2026 IAXIS BANK LTD Vs MOHD SUAIB javinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-II lkumar(P), m
kWo, New CourtCommercial IOMP (I) (COMM)/1746/2026 [13-05-2026 IAXIS BANK LTD Vs AAKASHpavinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-IT IKUMAR lkumar(P), m
Mo, New CourtCommercial IOMP (I) (COMM)/1747/2026 [13-05-2026 IAXIS BANK LTD Vs EKATA SINGH javinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-II lkumar(P), m
ko, New CourtCommercial IOMP (I) (COMM)/1748/2026 [13-05-2026 IAXIS BANK LTD Vs GAURAVjavinash 1141513189 avinash/adv@gmail.co [30-01-2026
Block-II IKUMAR GUPTA lkumar(P), m
ko, New CourtCommercial ICS (COMM)/267/2026 14-05-2026 EMU LINES PVT LTD Vs KMTUday Kumar(P),|882303942 ladvudaykumar@gmail. [08-05-2026
Block-II INTERNATIONAL LOGISTIC AND com

ORS
ko, New CourtCommercial OMP (I) (COMM)/1752/2026 [14-05-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-II IMANISH KUMAR JANGRA(P), com
kho, New CourtCommercial OMP (I) (COMM)/1757/2026 [15-05-2026 IPIRAMAL FINANCE LTD VsANANJAY 7455023130 lasaplegalandadvocate@ [14-05-2026
Block-IT [Rajeshbhai Jadavbhai Kalathiya SINGH(P), lgmail.com
Mo, New CourtCommercial IOMP (I) (COMM)/1758/2026 [15-05-2026 PIRAMAL FINANCE LTD VsANANJAY 7455023130 lasaplegalandadvocate@ [14-05-2026
Block-1I [Khushwant Bhonge ISINGH(P), lgmail.com
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ko, New ICommercial CS (COMM)/273/2026 16-05-2026 ZYDUS WELLNESS PRODUCTS VSRAHUL 0811808313 litigation@gmail.com [15-05-2026
Block-1T 1 VEDA BIOTECH PVT LTD BHUJBAL(P),
Mo, New CourtCommercial CS (COMM)/277/2026 19-05-2026 Small Farmers Agri BusinessJATIN 0899818888 jatinjulkao7@outlook.c [12-05-2026
Block-II Consortium Vs MS SHREE AARTIJULKA(P), om
IENTERPRISE

kWo, New CourtCommercial OMP (I) (COMM)/1771/2026 [19-05-2026 |Axis Bank Ltd Vs NARESH MATTA ASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT KUMAR lin

IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1772/2026 [19-05-2026 Axis Bank Ltd Vs AMARPREETASHISH 9999183119 ashish@agcpartners.co. [19-02-2026
Block-1T KAUR KUMAR lin

IGUPTA(P),
ko, New CourtCommercial OMP (I) (COMM)/1773/2026 [19-05-2026 |Axis Bank Ltd Vs POOJA GARG IASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-1T KUMAR lin

IGUPTA(P),
ko, New CourtCommercial OMP (1) (COMM)/1774/2026 [19-05-2026 |Axis Bank Ltd Vs MOHD SUHAIL  |ASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT IKUMAR in

IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1775/2026 [19-05-2026 Axis Bank Ltd Vs MANINDERASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-1T ISINGH SETHI KUMAR lin

GUPTA(P),
kho, New CourtCommercial OMP (I) (COMM)/1776/2026 [19-05-2026 |Axis Bank Ltd Vs PUNEET DEVGAN ASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-II KUMAR lin

GUPTA(P),
Mo, New CourtCommercial Contempt Petition/7/2026  [20-05-2026 JAINEMO PVT LTD Vs UNLOCKEDDigvijay 0810945207 mayankw.adv@gmail.c {19-05-2026
Block-1I CODING Singh(P), om
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ko, New ICommercial IOMP (I) (COMM)/1777/2026 [20-05-2026 IYES BANK LIMITED Vs PARESHANANJAY 7455023130 lasaplegalandadvocate@ [16-05-2026
Block-II IKUMAR SAHU ISINGH(P), lgmail.com

Mo, New CourtCommercial IOMP (I) (COMM)/1778/2026 [20-05-2026 YES BANK LIMITED Vs SONUANANJAY 7455023130 lasaplegalandadvocate@ [16-05-2026
Block-II IPAWAR SINGH(P), lgmail.com

kWo, New CourtCommercial IOMP (I) (COMM)/1779/2026 [20-05-2026 YES BANK LIMITED Vs AMITANANJAY 7455023130 lasaplegalandadvocate@ [16-05-2026
Block-II IKUMAR DUDI SINGH(P), lgmail.com

ko, New CourtCommercial IOMP (I) (COMM)/1780/2026 [20-05-2026 IYES BANK LIMITED Vs SUMITANANJAY 7455023130 lasaplegalandadvocate@ [16-05-2026
Block-II KUMAR SINGH(P), lgmail.com

ko, New CourtCommercial CS (COMM)/283/2026 21-05-2026 HETIICH INDIA PVT LTD Vs M/SRUPAM 9910721986 rka.advocates@gmail.c {12-05-2026
Block-1T ISIDDHI VINAYAK SALESKUMARI(P), om

THROUGH MUKESH KUMAR|
IAGARWAL

ko, New CourtCommercial CS (COMM)/288/2026 22-05-2026 [Union Bank of India Vs Shahin Jitendra 0810197621 jitendragargadv@gmail.18-05-2026
Block-II Garg(P), com

ko, New CourtCommercial IOMP (I) (COMM)/1797/2026 [22-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs SANDEEP KUMAR JANGRA(P), com

kho, New CourtCommercial IOMP (I) (COMM)/1798/2026 [22-05-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-II IKARANBIR SINGH DHILLON JANGRA(P), com

Mo, New CourtCommercial IOMP (I) (COMM)/1799/2026 [22-05-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-IT CHANDRA SHEKHAR SHARMA JANGRA(P), com
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ko, New Commercial M-Ex/9/2026 23-05-2026 Intec Capital Ltd Vs R N GuptaPRANAV 0871169411 legal.poojachaudhary@ [22-05-2026
Block-II Technical Educational Society (GOYAL(P), lgmail.com

Through Devender Gupta
Mo, New CourtCommercial IOMP (I) (COMM)/1801/2026 [23-05-2026 IAXTS BANK LTD Vs SUNIL KUMAR ADV 9870040589 lindolexlaw@gmail.com |04-02-2026
Block-11 IDHEERAJ(P),
kWo, New CourtCommercial CS (COMM)/294/2026 25-05-2026 [UNION BANK OF INDIA Vs LALIT|Lalit Kumar 9540009991 advlalitkumar5700@g [21-05-2026
Block-IT IKUMAR RAINA mail.com
ko, New CourtCommercial ExXCOMM - Award by Arbj25-05-2026 HDB FINANCIAL SERVICESDINESH 8376049807 lamarnathrbc@yahoo.cof16-05-2026
Block-IT Comm/72/2026 ILIMITED Vs NAVEEN SOJAIN(P), m

RAJVIRTANWAR
ko, New CourtCommercial OMP (I) (COMM)/1809/2026[25-05-2026 PIRAMAL FINANCE LTD VsPrashant 9999691983 psrlawfirm2020 @gmail20-05-2026
Block-II IDAYABEN HITESHBHAIKumar(P), .com

IKAKADIYA
ko, New CourtCommercial OMP (1) (COMM)/1810/2026 [25-05-2026 PIRAMAL FINANCE LTD VsPrashant 9999691983 psrlawfirm2020 @gmail20-05-2026
Block-IT YUNUSBHAI OSMANBHAI BELIM [Kumar(P), .com
ko, New CourtCommercial [Execution (Comm)/88/2026 [26-05-2026 BALA DEVI Vs MUNICIPALVikas 0810566116 ladvocatevikassharma@ [21-05-2026
Block-II ICORPORATION OF DELHISharma(P), lgmail.com

MHROUGH ITS COMMISSIONER
kho, New CourtCommercial CS (COMM)/307/2026 29-05-2026 IBAADSHAH BHAI LTD  VsPradeep Rana [9811141234 ladvranapradeep@gmail[26-05-2026
Block-II INETRIKA CONSULTING INDIA| .com

ILTD
Mo, New CourtCommercial Misc DJ/322/2026 29-05-2026 UMLESH SHARMA Vs  MSAyush Gupta(P),(9818402326 layush@guptaleal.in 25-05-2026
Block-IT ICHONGPI MISAO
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ko, New ICommercial Misc DJ/325/2026 30-05-2026 SUNDRAM FINANCE P LTD VsRISHI KANT|9990020923 [Not given 130-01-2026
Block-II IRohit D and Anr TRIPATHI(P),
Mo, New CourtCommercial IOMP (I) (COMM)/1822/2026[30-05-2026 IAXTS BANK LTD Vs SEEMA GUPTA ADV 9870040589 lindolexlaw@gmail.com |04-02-2026
Block-11 IDHEERAJ(P),
kWo, New CourtCommercial IOMP (I) (COMM)/1823/2026 [30-05-2026 IAXIS BANK LTD Vs ASMINA IADV 9870040589 indolexlaw@gmail.com [04-02-2026
Block-11 DHEERAJ(P),
ko, New CourtCommercial IOMP (I) (COMM)/1824/2026[30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [23-05-2026
Block-1T Vs SATFUL ISLAM JANGRA(P), com
ko, New CourtCommercial IOMP (I) (COMM)/1825/2026 [30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [23-05-2026
Block-1T Vs RUPAK KUMAR JANGRA(P), com
ko, New CourtCommercial IOMP (1) (COMM)/1826/2026[30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [23-05-2026
Block-IT Vs RAHUL NAHAR SINGH JANGRA(P), com
ko, New CourtCommercial IOMP (I) (COMM)/1827/2026 [30-05-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [23-05-2026
Block-II Vs MANJU JANGRA(P), com
kho, New CourtCommercial IOMP (I) (COMM)/1828/2026[30-05-2026 IAXTS BANK LTD Vs BADSHAH IADV 0870040589 lindolexlaw@gmail.com [22-05-2026
Block-11 IDHEERAJ(P),
Mo, New CourtCommercial IOMP (I) (COMM)/1829/2026[30-05-2026 IDFC FIRST BANK LTD VSsSANJEEV 0717028845 litigation@sreslegal.co [25-05-2026
Block-IT SAURABH GUPTA PATHAK(P), m
28 IMS RAVINDERSOUTH- 18 BLOCK 1 180MP MISC.|6/2026 04-05-2026 S S GRAPHICS VS HALDIRAMADV 8826528051 IPRATYUSH.ARORA@ ([27-04-2026
IBEDI, DISTRICTIEAST BLOCK 1 (COMM.) BHUJIAWALA INC PRATYUSH IAPJURIS.IN
WUDGE(COMMERCI IARORA
AL COURT)
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CS (COMM) 353/2026 04-05-2026 M/S UBS PUBLISHERSADV BHAWNA (8800883110 IAPEXLEGALPARTNER|26-02-2026
DISTRIBUTOR PVT LTD M/S| S@GMAIL.COM
JAWAHAR BOOK CENTRE DELHI
CS (COMM) 354/2026 04-05-2026 TRUSTLINE SECURITIES LTD VSADV HEMANT9818182925 IHEMANTMANJANI@ (24-04-2026
MS ONEXTEL MEDIA PVT LTD IMANJANI & GMAIL.COM
IUDAY
IMATHUR
CS (COMM) 362/2026 05-05-2026 UNION BANK OF INDIA VS VINAYADV LALIT|9540009991 IADVLALITKUMAR570 |01-05-2026
KHURANA KUMAR 0@GMAIL.COM
EX. COMM]71/2026 06-05-2026 TATA CAPITAL LIMITED VSARV 9971680687 ISUPPORT@ARVLAWC [28-03-2026
IAWARD BY ARB. DHYAN SINGH CHAMBERS OF| IHAMBERS.CO.IN
COMM LAW
EX. COMM[72/2026 06-05-2026 KOTAK MAHINDRA PRIME LTDADV KAUSHAL{7009793548 Rishabh.eq.tditeleg_al [29-04-2026
IAWARD BY ARB. VS KAPIL S AND ANR KUMAR (@gmail.com
COMM
EXECUTION 140/2026 06-05-2026 MS  BIOROLES AUTOMATIONADV 9650695090 theprimelawyer@gmail.j06-05-2026
(COMM) SYSTEM PVT LTD VS MS SHREEABHISHEK com
BALAJI VISIONS SUMAN
CS(COMM) 372/2026 06-05-2026 HEMANT WALIA, SOLEADV GAURAV|9953240238 GAURAV.VIG@AVSLE [25-04-2026
PROPRIETOR M/S ACE SQUAREVIG GAL.IN
REALTY VS M/S OUTLOOK
PUBLISHING INDIA
EXECUTION 142/2026 07-05-2026 KHUSHBOO KUMARI VS AJAYADV SANKET[8447715266 sanket1983@gmail.com|06-05-2026
(COMM) SINGH GUPTA
EXECUTION 143/2026 07-05-2026 MS INLAND WORLD LOGISTICS PINONE INONE INONE (transferjo7-05-2026
(COMM) LTD VS MS RATNAGIRI ADITYA lapplicaion)
ICERAMICS PVT LTD AND ORS
EX. COMM[75/2026 15-05-2026 INTEC CAPITAL LIMITED vs A VADV PRANAV|9654854905 ILEGAL.PRANAVGOEL |07-05-2026
IAWARD BY ARB. INDUSTRIES AND ORS GOEL (@GMAIL.COM
COMM
OMP(I)(COMM) [101/2026 15-05-2026 MOHIT VIG VS ASHIMARAADV  ASHISH|9810077771 laashishadvocate@gmailf14-05-2026
HOSING PVT. LTD IAGGARWAL .com
CS(COMM) 1396/2026 15-05-2026 '[UNION BANK OF INDIA VS MSADV AKHIL9811085046 GUPTA26A@YAHOO.C|08-05-2026
SAIM TOURS AND TRAVELS GUPTA 0.IN
CS(COMM) 1397/2026 15-05-2026 M/s GOEL ROAD CARRIERSKohli & sobti, 9910040471 lkohlisobti@gmail.com |11-05-2026
PRIVATE LIMITED VS  MSfadvocates
SUPERTECH INDIA PRIVATE
LIMITED
OMP 8/2026 18-05-2026 ICAPTAIN SUDHANSHUARSI =~ MALIK|9871921015 lavsimalik@virayalegal.c[16-05-2026
MISC(COMM) DHARDWAJ VS AIR INDIAAND ABINAV om

LIMITED

SHARMA
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IDISTRICT,

lits Proprietor Sh Amit]

EX.COMM- 78/2026 18-05-2026 IAXIS BANK LTD VS ASISHADV MAYANK|9873347330 mayank_mahajanos5@y|15-05-2026

IAWARD BY| VISHWANATH MAHAJAN lahoo.com

IARB.COMM

CS (COMM) 409/2026 18-05-2026 MS FAIR DEAL CHEMICALAdv Vikram|9958319099 vikramkumaro4@gmaill15-05-2026
ICORPORATION VS JINDAL AUTO[Kumar .com
INDUSTRIES

EX.COMM- 84/2026 20-05-2026 UNION OF INDIA VS M/SADV RAJESH[9999865757 rajeshkumarrexwal@g (14-05-2026

IAWARD BY| IOCTAVIUS TEA AND INDUSTRIESKUMAR mail.com

IARB.COMM LTD REXWAL

CS(COMM) 416/2026 20-05-2026 IGOPAL SINGH \S} ETAADV  VISHAL9873282248 lexlegalizer @gmail.com|18-05-2026
I[ENGINEERING PVT LTD PATEL

CS (COMM) 417/2026 20-05-2026 SB  PROTECH PVT LTD VSADV K CJOSHI 9810202014 IMCLLAWOFFICES@G [18-05-2026
DHARMESH ENTERPRISES IMAIL.COM

EXECUTION 157/2026 22-05-2026 IMUKAND SWARUP VS SUJAYAdv Harish{y838855710 malik.harisho1@gmail. [19-05-2026

(COMM) GUPTA Malik com

CS (COMM) 425/2026 22-05-2026 SHYAM GINNING MILLS VS SHRIADV HARISH[9717656389 IADVHARSHTRIKHA@ 18-05-2026
SHIV BHAGWAN TRIKHA GMAIL.COM

MISC DJ 666/2026 22-05-2026 IMS SYNERGIC TRAILER ANDADV SHIVAM|8295196148 lavocateshivamsharma1118-05-2026
IAUTO  SOLUTIONS  PRIVATESHARMA (@gmail.com
LIMITED VS MS C B CLOBAL
SCIENTIFIC GROUP AND ANR

CS (COMM) 431/2026 25-05-2026 GURUKUL PUBLICATIONS PVTIADV RAMNISH[9891696900 [RKA.LAWOFFICES@G [12-05-2026
LTD VS KRISHNA PUBLICKHANNA & [MAIL.COM
SCHOOL AND ANR IASSOCIATES

CS (COMM) 435/2026 26-05-2026 M/s PARIJAT INDUSTRIESADV MANISH|9818638678 IMANISHMACGREGOR|13-05-2026
(INDIA) LTD Vs KAROONAMACGREGOR 1@GMAIL.COM
INANDAN

EXECUTION 161/2026 29-05-2026 SAMEER WHIG Vs SHAGOONADV JUGAL8171444449 WWLAWOFFICER@G [26-05-2026

(COMM) IAGGARWAL WADHWA [MAIL.COM

EXECUTION 162/2026 29-05-2026 M/S RISHABH ENTERPRISES VsNONE INONE INONE (transfer}--

(COMM) M/S ESSON FURNISHING PVT lapplicaion)
LTD

CS (COMM) 443/2026 20-05-2026 INOBLE CO OPERATIVE BANK LTDADV  GOVIND|9971987624 GVLAWHOUSE@GMA [21-05-2026
Vs NAVITA MITTAL AND ANR. BHARDWARJ IL.COM

29 ISH. LALIT KUMAR [SOUTH- 14 CS 18.05.2026 IAKG PLASTICS PVTARPIT JAIN(P), 9990198569 IVISHWAJEET.ADV17.05.2026 03.04.2026
ILD. DJ COMM-o02, [EAST (COMM)/407/202 LTD Vs M/s GARG
ISOUTH EAST] 6 [TRADING CO Through|
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EXECUTION 02.05.2026 GNV METALANANT RAO(P), IN/A IN/A 01.05.2026 06.04.2026
(COMM)/137/2026 INDUSTRIES PVT LTD

Vs SAR Polycap
CS 08.05.2026 Bank of Maharashtra VSPRASHANT KUMAR 9891399593 IADVOCATEPRASH07.05.2026 08.04.2026
(COMM)/383/202 IShivram Gawale
6
CS 08.05.2026 Bank of Maharashtra VSPRASHANT KUMAR 0891399593 IADVOCATEPRASH07.05.2026 08.04.2026
(COMM)/384/202 [Rajendra Kumar Meena
6
ExCOMM . Award}22.05.2026 JALLEGIS SEREVICESAditya Sarin(P), IN/A IN/A 21.05.2026 09.04.2026
by Arb| INDIA PVT LTD Vg
Comm/87/2026 OLIVE

[TELECOMMUNICATIO
CS 04.05.2026 PERFETTI VAN MELLEAmit Kumar(P), 0911686165 IAMITSINGH @SIN|03.05.2026 12.04.2026
(COMM)/356/202 INDIA PVT LTD Vs M/S
6 IBHARAT OIL AND|

WASTE
CS 05.05.2026 EXCEL PACK PVT LTDRishabh Kapur(P), 70422181838 [MAIL@RISHABHK04.05.2026 16.04.2026
(COMM)/363/202 Vs CHIRRA POLYMERS|
6 IAND ORS
CS 05.05.2026 [Union Bank of India VSALKA MISHRA(P), 9711343590 IADVOCATESHYAN04.05.2026 16.04.2026
(COMM)/365/202 ISuraj Kumar
6
CS 06.05.2026 ISTATE BANK OF INDIARANI BHARDWAJ(P), 0643680913 RBBHARDWAJAS{05.05.2026 22.04.2026
(COMM)/373/2026 Vs AZAD SINGH

RATHORE
CS 07.05.2026 IACQUAVIVA INDIAShivam Batra(P), 0212103344 SHIVAMBATRA@(06.05.2026 22.04.2026
(COMM)/379/2026 PVT LTD Vs

KUMBHALGARH

IYATRI NIWAS PVT LTD
CS 15.05.2026 RDPL DIGITAL VALUERACHIT DEVGUN(P), 0810654154 RACHITDEVGUN({14.05.2026 23.04.2026
(COMM)/395/202 IADDED SERVICES
6 PRIVATE LIMITED Vs

KIRTI SALES AND|
CS 15.05.2026 M/S STERLINGManeesh Gumber(P), 0911315304 IASCENTLAWFIRM14.05.2026 26.04.2026
(COMM)/394/202 INFOWAYS P LTD Vg
6 M/S NECHRA|

IMARKETING PVT LTD
CS 18.05.2026 IDREAMZ Manish Khurana(P), 72900911000 (OFFICE@KLYTOS]17.05.2026 26.04.2026
(COMM)/408/202 ICONFERENCE
6 IMANAGEMENT

PRIVATE LIMITED Vs
EXECUTION 16.05.2026 Jammu And KashmirANURAG SHARMA(P), IN/A IN/A 15.05.2026 28.04.2026
(COMM)/150/2026 Bank Vs Yasmeen Riyaz|

|JAnd Ors
OMP (D12.05.2026 ISANASUNU SANJANA MISHRA(P), 9810259420 IABBOTSANJAY @(11.05.2026 07.04.2026
(COMM)/100/202 [HOSPITALITY
6 PRIVATE LIMITED Vs

DELHI METRO RAIL
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Misc DJ/637/2026 [15.05.2026 M/s Convergia Digita] RAJESH KUMAR(P), IN/A IN/A 14.05.2026 12.04.2026
[Education Pvt Ltd Vs
Hans International
ISchool and Ors
ExCOMM . Award20.05.2026 M/s  Sunehari Baghl/Avinash Kumar Trivedi(P), IN/A IN/A 19.05.2026 16.04.2026
by Arb Builders Pvt Ltd Vs
Comm/83/2026 Delhi  Tourism  And
[Transportation
CS 21.05.2026 Sanjeev Arora Prop ofKAILASH CHANDRA(P), 9810675135 KAILASHADV@GN20.05.2026 16.04.2026
(COMM)/423/202 [Raj Timber Traders Vs
6 |JAnkit Jhingan Prop of|
Kaj Kreation
OMP MISC18.05.2026 HERITAGE SANJAY BANSAL(P), 0810959432 IMAIL2SANJAYBAI17.05.2026 24.04.2026
(COMM)/9/2026 ICONSERVATORS
THROUGH
IPROPRIETOR MR
CS 21.05.2026 REGENCY CYCLES PVTSaurav Kumar(P), 0891535314 IADVOCATE.SAURJ20.05.2026 28.04.2026
(COMM)/422/202 LTD Vs S T
6 I[ENTERPRISES
OMP (D)29.05.2026 ICARS 24 FINANCIALRIT ARORA(P), IN/A RITARORA91@GM28.05.2026 07.04.2026
(COMM)/114/2026 ISERVICES PVT LTD Vs
PRIYANKA VERMA
ExCOMM . Award23.05.2026 INDUSIND BANK LTDNAGENDER SINGH(P), IN/A IN/A 22.05.2026 21.04.2026
by Arb| Vs RAHUL KUMAR
Comm/89/2026
Misc DJ/648/2026 (19.05.2026 ISTATE BANK OF INDIARANI BHARDWAJ(P), IN/A IN/A 18.05.2026 21.04.2026
Vs DHARMENDRA|
ISINGH
EXECUTION 20.05.2026 M L SAINI ELECTRICVikash kumar(P), IN/A IN/A 19.05.2026 21.04.2026
(COMM)/153/2026 LTD CO THROUGH ITS|
PROPRIETOR Vs S K
IELECTRICAL
CS 26.05.2026 IMANOJ KUMARLOVEKESH AGGARWAL(P), 9891947575 LAVEKESH27@GN25.05.2026 26.04.2026
(COMM)/434/202 BHARTIYA Vs AKBAR|
6 KHAN
IARB Al23.05.2026 JANGKHOLEN |Ashu Rani(P), 0953645078 IVERRALEGAL@GI22.05.2026 27.04.2026
(COMM)/2/2026 HAOKIP Vs EQS
IANALYTICS PVT LTD
CS 30.05.2026 [Elegance Services PvtANSHUMAN(P), 9911373783 INFO@MARKSHIE29.05.2026 31.03.2026
(COMM)/446/202 Ltd and Anr Vs Moka
6 Brands Private Limited
land Anr
CS 20.05.2026 IMINAL DESAIN/A IN/A IN/A 28.05.2026 31.03.2026
(COMM)/450/202 (COUNTER CLAIM) V5|
6 KAWALJEET SINGH
CS 11.05.2026 M/S AMBASY|Urmila(P), 9810070449 IADVZUBAIR@GM|10.05.2026 31.03.2026
(COMM)/386/202 ICONTRACTORS  PVT]
6 LTD Vs BPTP Parkland|
Pride Limited
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PUSHGAR SINGH

Rajput(P),

EXECUTION 130.05.2026 IM/S KBC COMPUTECH|GAURAV HARNAL(P), IN/A IN/A 29.05.2026 31.03.2026
(COMM)/163/2026 PVT LTD Vs KUSUMA
BABULAL JAIN
30 ISH. VRINDASSOUTH- 20 Commercial Suit  |CS (COMM)/357/2026 04-05-2026 STATE BANK OF INDIA Vs OMPALRANI 0643680913, rbhardwaiassociate@g [30.04.2026
IKUMARI [EAST SINGH BHARDWAJ(P),[8010410831 mail.com
CS (COMM)/358/2026 04-05-2026 HEMA CONNOISSEUR|SIDHANT 9871092913, kaveri@kapurlaw.com; (30.04.2026
ICOLLECTIONS (P) LTD Vs NEW[KAPUR(P), 8109586292 Sivan @kapurlaw.com;
SHOP CSTORE NETWORK PVT)
LTD
ICS (COMM)/364/2026 05-05-2026 STATE BANK OF INDIA VsRANI 9643680913, rbhardwaiassociate@g [04.05.2026
SAPTARSI ROY BHARDWAJ(P),[8010410831 mail.com
ICS (COMM)/367/2026 06-05-2026 SOURABH GUPTA ADVOCATE VsABHAY RAJ|0811581939 abhay@samayalaw.in  [04.05.2026
GO DIGIT GENERAL INSURANCEVERMA(P),
LIMITED
ICS (COMM)/368/2026 06-05-2026 BHUSHAN DEALMARK PRIVATEHIMANSHU |8750618722 sswaniassociates@gmai|05.05.2026
LIMITED Vs MR UDAY RAJ SOLE(GARG(P), l.com
PROPRIETOR AND OWNER OF
IM/S UDAY RAJ CONSTRUCTIONS
EXECUTION 14-05-2026 INDOSPIRIT DISTRIBUTION LTDANAND 9899617989 anand.jha@asjlegal.in [13.05.2026
(COMM)/147/2026 Vs KATYAL ENTERPRISESSHANKAR
PRIVATE LIMITED JHA(P),
ICS (COMM)/399/2026 15-05-2026 M/S SAVEX TECHNOLOGIES PVT|Amit 9810589859 AMIT506WW @GMAIL13.05.2026
LTD Vs M/S ELEGANT BUSINESSSharma(P), .COM
SOLUTIONS PVT LTD
ICS (COMM)/398/2026 15-05-2026 RAGHAV KANOJIA Vs MS HEENARANA RANJIT|9810162881 ranaranjitsingh@gmail. [13.05.2026
PARVEEN SINGH(P), com
EXECUTION 15-05-2026 M L SAINI ELECTRIC COMPANY|Vikash 9868378693 reemakhorana@rediffm(13.05.2026
(COMM)/148/2026 Vs STAR INFRATECH PVT LTD kumar(P), lail.com
ICS (COMM)/412/2026 18-05-2026 INOBLE CO-OPERATIVE BANK LTD|GOVIND 8800677696 lgvlawhouse@gmail.com(14.05.2026
Vs SH KC MITTAL (DECEASED) BHARDWAJ(P),
ICS (COMM)/410/2026 18-05-2026 M/S FAIR DEAL CHEMICALNITESH 99583 19099 vikramkumaro4@yaho [15.05.2026
ICORPORATION Vs R-UAV INDIAKUMAR(P), 0.co.in
PVT LTD
IOMP (I) (COMM)/104/2026 [21-05-2026 M/S CARS24 FINANCIALRIT ARORA(P), [7838737001 ritarorag1@gmail.com {19.05.2026
SERVICES PRIVATE LIMITED Vs
INISHANDEEP SINGH
CS (COMM)/420/2026 21-05-2026 M/S PAHWA ENTERPRISES VsHimanshu 9811191401 lgroverandassociateslaw [19.05.2026

ffirm@gmail.com
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EXECUTION 21-05-2026 BIRENDRA RAWAT PROPRIETOR|Charan Jeet (9540197757 attorneyscjs@gmail.co [20.05.2026
(COMM)/156/2026 JYOTI ENTERPRISES Vs JAISWALSingh(P), m
IGARMENTS THR PROPRIETOR]
IAMAN JAISWAL
IOMP (COMM)/32/2026 22-05-2026 IILM INSTITUTE FOR HIGHERSrishty Kaul(P), |9717713067 IVIERAT@CSKPARTNE20.05.2026
[EDUCATION Vs M/S OUTLINE RS.IN
DESIGN N INTERIORS INDIA PVT]
LTD
EXECUTION 26-05-2026 MURUGAN MOHANRAJ VsAditya Jain(P), (8383953944, Vain.adityaraj@yahoo.c [23.05.2026
(COMM)/159/2026 SIDDHARTH CHHABRA 6308892829 om
ICS (COMM)/462/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTDGOVIND 8800677696 lgvlawhouse@gmail.com|26.05.2026
Vs M/S SHIVKALA DEVELOPERSBHARDWAJ(P),
PVT LTD
ICS (COMM)/461/2026 130-05-2026 M/S SINGINEE DANCEAKHIL 0896406887 ladvocateakhilgana@gm [28.05.2026
[FOUNDATION Vs M/S/GANGA(P), lail.com
INNOVATIVE PROJECT,|
IMANAGEMENT SERVICES PVT]
ICS (COMM)/460/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTDGOVIND 8800677696 lgvlawhouse@gmail.com26.05.2026
Vs M/S SRS INFRATECH PVT LTD BHARDWAJ(P),
ICS (COMM)/459/2026 130-05-2026 INOBLE CO OPERATIVE BANK LTDGOVIND 8800677696 lgvlawhouse@gmail.com|26.05.2026
Vs M/S SHIVKALA MOTIONBHARDWAJ(P),
PICTURES
ExCOMM - Award by Arb|30-05-2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR/9899617989 anand.jha@asjlegal.in [27.03.2026
Comm/91/2026 SUVINDER S AND ORS SINHA(P),
ICS (COMM)/463/2026 130-05-2026 INOBLE CO OPERATIVE BANK LTD|GOVIND 8800677696 lgvlawhouse@gmail.com|26.05.2026
Vs M/S SIDHSTUTI HOTELSBHARDWAJ(P),
RESORTS PVT LTD
ExCOMM - Award by Arb|30-05-2026 IAXIS BANK LIMITED VsMAYANK 9899617989 anand.jha@asjlegal.in [27.03.2026
Comm/92/2026 IMUKTEEYAR ALI IMAHAJAN(P),
31 IDR. RAKESH[SOUTH- COMMERCIAL ICS (COMM)/359/2026 02-05-2026 SHRI NISHANT SURIMs. Po0ja|9871558892 Ipujakavisaxena@gmail. [26.04.2026
[KUMAR, DISTRICIEAST SUIT PROPRIETOR OF M/S BASANTShrisvastava(P), com
JUDGE(COMMERCI ENTERPRISES Vs SHRI BHAVESH
AL COURT) KUMAR ARORA AND ANR
COMMERCIAL ICS (COMM)/360/2026 04-05-2026 Mr Jasmaal Sandhu Vs HarminderRishi Kl9891920235 rishikawasthi@yahoo.c [30.04.2026
SUIT Singh Chadha IAwasthi(P), 0.in
COMMERCIAL ICS (COMM)/366/2026 05-05-2026 BEC CONDUITS PVT LTD Vs M/S|SAAKAAR 9811600007 saakaar@saakaarsarda |02.05.2026
SUIT ICK CONSTRUCTIONS INDIASARDANA(P), [na.com
PRIVATE LIMITED
EXECUTION EXECUTION 06-05-2026 STATE BANK OF INDIA Vs SHApurwa(P), 9810343732 ksingh1123 @rediffmail. |04.05.2026
PETITION (COMM)/139/2026 PREM DASS com
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LTD

REXWAL(P),

EXECUTION EXECUTION 06-05-2026 JASLEEN KAUR AND ANR Vs BAJUJHAR 9711968186 jujharsinghadvocate@g |05.05.2026
PETITION (COMM)/141/2026 LOGICS PVT LTD AND ANR SINGH(P), mail.com
COMMERCIAL ICS (COMM)/378/2026 07-05-2026 Harish Chand Sharma and Anr VsSatish 9810404147 sanjaychhabrai@gmail.|06.05.2026
SUIT Vandana Malhotra Proprietor M/s (Choudhary(P), com

Siyaram Enterprise
COMMERCIAL CS (COMM)/382/2026 08-05-2026 M/S OKHLA ENTERPRENUERSKARAN 9582802087 lakgoelubel @gmail.com [05.05.2026
SUIT IASSOCIATION REGD THROUGHARORA(P),

ITS SECRETARY Vs MR SUNIL

CHAUDHARY
COMMERCIAL CS (COMM)/391/2026 13-05-2026 UCO BANK Vs Ms SAFIYABINAY KUMAR/9868113796 BKMDELHI@GMAIL.Cl|12.05.2026
SUIT SIDDIQUI IMISHRA(P), OM
COMMERCIAL CS (COMM)/390/2026 13-05-2026 M/s E3 PANEL INDUSTRIES VsNancy Jain(P), (7827867679 [E3SLEGAL@GMAIL.CO [28.04.2026
SUIT M/s ATHRV PLYWOODS PRIVATE M

LIMITED (Through its Directors)
EXECUTION EXECUTION 13-05-2026 SAHIL GARG Vs M/S VOCATIONALANKIT 9718591657 manbhar.mittal @gravit {11.05.2026
PETITION (COMM)/145/2026 EDUCATION SOCIETY AND ANR |GUPTA(P), laslegal.co.in
IARBITRATION IOMP (COMM)/28/2026 13-05-2026 OMAXE LIMITED Vs AANCHALAdv Wazid|8826677580 lanairoo89@gmail.com [16.05.2026
IAND JAIN AND ANR Hasan(P),
CONCIALIATION
IACT
COMMERCIAL ICS (COMM)/402/2026 14-05-2026 M/s United Glass Company Vs ShriRohan 0811867909 rohanr@rslegal.in 09.05.2026
SUIT Brahm Shakti Prince BeveragesRohatgi(P),

Private Limited
IMISC. Misc DJ/645/2026 15-05-2026 IM/S VIKASH PIPES INDUSTRIESSSonu Vivek(P), [9891146454 mohdbabaradv@gmail. {13.05.2026
IAPPLICATION Vs ANAND JYOTI INDUSTRIES com
IMISC. Misc DJ/644/2026 15-05-2026 M/S GURU KIRPA  HOMESonu Vivek(P), (9891146454 mohdbabaradv@gmail. {13.05.2026
IAPPLICATION IAPPLIANCE Vs ANAND JYOTI com

INDUSTRIES
COMMERCIAL ICS (COMM)/403/2026 15-05-2026 IMOHD TANVEER KHAN Vs M/sS.K. Chaursialg312131464 sanjaychaursia.13@gmal11.05.2026
SUIT PROMEP QOTRAC PVT LTD AND|((P), lil.com

IORS
COMMERCIAL  [CS (COMM)/404/2026 16-05-2026 M/S BHAGWATI EMBROIDERY[Payal Oberoi(P),|9811510274 ladvocatepayaloberio@g|06.05.2026
SUIT HOUSE Vs MAGNOLIA| imail.com

IMARTINIQUE CLOTHING

PRIVATE LIMITED
IARBITRATION IOMP (I) (COMM)/102/2026 [19-05-2026 ICARS24 FINANCIAL SERVICESRahul 997t89t788 INFO@AUALEGAL.CO (08.05.2026
IAND PVT LTD Vs RABI CHAURASIA Chauhan(P), M
CONCIALIATION
IACT
EXECUTION ExCOMM - Award by Arbj20-05-2026 UNION OF INDIA Vs M/SRAJESH 9999865757 rajeshkumarrexwal@g [13.05.2026
PETITION Comm/85/2026 IOCTAVIUS TEA AND INDUSTRIESKUMAR Imail.com
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COMMERCIAL ICS (COMM)/478/2026 21-05-2026 M/S MR WHITE HOSPITALITY|Gulshan 8178710036 rsf.gulshangautam@gm|18.05.2026
SUIT SERVICES (THROUGH ITS[Kumar(P), lail.com

PROPRIETOR) SH RAMNEET]

SINGH Vs M/S YASHAIL HOTEL
COMMERCIAL ICS (COMM)/421/2026 21-05-2026 M/S RAINBOW DIGITALSameer 9810134864 sameerdewan123@redif|08.05.2026
SUIT SERVICES PVT LTD Vs SHRIDewan(P), fmail.com

IASHOK KUMAR GUPTA AND ORS
IARBITRATION IOMP MISC (COMM)/11/2026(22-05-2026 M/S MOONDROP CHEMINEERSJaspreet 9899641617 office@jsbassociates.in [20.05.2026
IAND PRIVATE LIMITED Vs M/S CO-Singh(P),
CONCIALIATION IOPERATIVE COMPANY LIMITED
IACT
COMMERCIAL ICS (COMM)/426/2026 22-05-2026 M/S  ADVANCED SPORTS |MANAV 9811554435 vkumar@kandkassociat(12.05.2026
SUIT TECHNOLOGIES LLP Vs SHKUMAR DIVYA| les.in

SAURAV MISHRA KUMAR
IARBITRATION IOMP (I) (COMM)/106/2026 [23-05-2026 Mr Pranay Bahl and Ors Vs MrAnantika 0870563366 lananttika@saraiadvoca [22.05.2026
IAND Jawahar Sehgal and Ors Singh(P), cy.com
CONCIALIATION
IACT
COMMERCIAL ICS (COMM)/441/2026 26-05-2026 BANK OF BARODA Vs MS PSSumeet 9953154353 sumeetanand.adv@gmal23.05.2026
SUIT IMEDIA ENTERPRISES \Anand(P), fil.com
COMMERCIAL ICS (COMM)/442/2026 26-05-2026 IMANMACHINE CAR CARE PVT|Shweta 8368180177 shweta.tiwari@manmac22.05.2026
SUIT LTD Vs MR MOHD MAHABOOBTiwari(P), lhinecarcare.com

PASHA PROP M/S BABA|

I[ELECTRICAL AND CIVIL WORKS
IARBITRATION IOMP (I) (COMM)/109/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), [7838737001 ritarorag1@gmail.com {19.05.2026
IAND PRIVATE LIMITED Vs MOHD|
CONCIALIATION VASEEM
IACT
IARBITRATION OMP (I) (COMM)/110/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), [7838737001 ritarorag1@gmail.com [17.05.2026
IAND PRIVATE LIMITED Vs KARANJIT]
CONCIALIATION SINGH
IACT
IARBITRATION OMP (I) (COMM)/111/2026 |26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), [7838737001 ritarorag1@gmail.com {19.05.2026
IAND PRIVATE LIMITED Vs Ayyub Khan
CONCIALIATION
IACT
COMMERCIAL ICS (COMM)/444/2026 20-05-2026 IM/S UNILINE ENERGY SYSTEM|SANCHIT 9999605495 IADVSANCHITGOYAL [25.05.2026
SUIT PVT LTD Vs SMT SIMRAN GOYAL(P), (@GMAIL.COM
COMMERCIAL ICS (COMM)/458/2026 130-05-2026 Manmachine Car Care Pvt Ltd VsShweta 8368180177 shweta.tiwari@manmac|26.05.2026
SUIT Rohan Sadana and Anr Partners/Tiwari(P), lhinecarcare.com

Rohche Automative LLP V
COMMERCIAL ICS (COMM)/457/2026 130-05-2026 IMOHIT SHARMA Vs JYOTIrajendra 9312046733 yadavrazen@gmail.com|27.05.2026
SUIT INIRANJAN SRIVASTAV adav(P),
COMMERCIAL ICS (COMM)/449/2026 30-05-2026 PALLADIUM SAFETY SOLUTIONSVineer 9871343259 IVINEETMUDGAL@G [22.05.2026
SUIT PVT LTD Vs M/S JK EXIM PVT LTDMudgal(P), IMAIL.COM

(Through Directors)
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Comm/70/2026

MD MASOOD ALAM

Kumar(P),

COMMERCIAL ICS (COMM)/448/2026 130-05-2026 INOBLE CO OPERATIVE BANK LTD|GOVIND 9971987624 GVLAWHOUSE@GMA [26.05.2026

SUIT Vs M/S VH ENGINEERS (ThroughBHARDWAJ(P), IL.COM
its Proprietor Mr Abhilash Chandra
Garg)

COMMERCIAL ICS (COMM)/447/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTDGOVIND 9971987624 GVLAWHOUSE@GMA [26.05.2026

SUIT Vs M/S ANM INFRA PROJECTSBHARDWAJ(P), IL.COM
PVT LTD

32 IMS. NEELAM SINGH [SOUTH- 22 Commercial Suit  [CS (COMM)/352/2026 02-05-2026 MS HUKAM CHAND GUPTAAshish 9811215280 lupdhyaylawchambers@ [22-04-2026
[EAST IFABRICS PRIVATE LIMITED Vs MS|Upadhayay(P), lgmail.com

IMAHAVEER APPARELS

Commercial Suit  |CS (COMM)/355/2026 04-05-2026 Canara Bank Vs Mamta Sinha FAHAD 9219701292 fahadmu1988@gmail.c |01-05-2026

KHAN(P), lom

Commercial Suit  |CS (COMM)/369/2026 06-05-2026 UNION BANK OF INDIA Vs JanakALKA 0312872882 ladvocateshyamjha@gm [02-05-2026
Singh IMISHRA(P), lail.com

Commercial Suit  |CS (COMM)/380/2026 08-05-2026 BENTLEY SYSTEMS INDIA PVTPUNEET 9315892731 email@anandandanand|o5-05-2026
LTD Vs RAKUL REMANAN ANDAHUJA(P), .com
IORS

Commercial Suit  |CS (COMM)/388/2026 13-05-2026 ICBIK INDIA PRIVATE LIMITED Vs[Umesh 9911633057 iglobaljudexlawfirm@g |05-05-2026
FLAKTGROUP INDIA PRIVATEBurnwal(P), imail.com
LIMITED

Commercial Suit  |CS (COMM)/389/2026 13-05-2026 Bhawani Printers and PublishersARYAN 9953757826 laryankaliab@gmail.co [12-05-2026
ICounterclaimant Vs Reena Sardana [KALIA(P), m

Commercial Suit  |CS (COMM)/392/2026 14-05-2026 TRIO TREE TECHNOLOGIES PVT|Sonu Vivek(P), (9718877012 lansarizainab610 @gmaillo7-05-2026
LTD Vs NOVENTIQ SERVICES .com
INDIA PVT LTD

Commercial Suit  |CS (COMM)/401/2026 16-05-2026 BTB MARKETING PRIVATERaghav 90650644055 ladvraghavseth@gmail.cl05-05-2026
LIMITED Vs CHIRMISethi(P), om
RESTAURANT

Commercial Suit  |CS (COMM)/413/2026 19-05-2026 Karina Fincap Ltd Vs MalvinderANUJ 9999238801 lanujaroraadv@gmail.co[13-05-2026
Singh IARORA(P), m

Commercial Suit  [CS (COMM)/419/2026 21-05-2026 KNIGHT  WATCH SECURITYANKUR 9871777769 ocean.laws@gmail.com [18-05-2026
PRIVATE LIMITED Vs GREENAGGARWAL(P),
EMOBILITY PRIAVATE LIMITED

Execution Petition [ExXCOMM - Award by Arbj05-05-2026 I[EQUITAS SMALL FINANCE BANKlAakash 95909341240 - 27-04-2026

Comm/69/2026 LTD Vs M/S RINKU TAMPOO[Tyagi(P),

SERVICE

Execution Petition ExCOMM - Award by Arbj06-05-2026 KOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 rishabh.eruditelegal@g | 28-04-2026

Imail.com
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Execution Petition ExXCOMM - Award by Arb|21-05-2026 SIDHARTH SAWHNEY Vs FRENCHJEETENDER 9810050748 lguptajeetender@gmail. |17-05-2026
Comm/86/2026 BAKERY PRIVATE LIMITED AND/GUPTA(P), lcom
IORS
Execution Petition ExCOMM - Award by Arb|23-05-2026 INDUSIND BANK LTD Vs LALUNAGENDER [9990706205 ladvpankaj.associates@g|16-05-2026
IComm/88/2026 KUMAR SINGH(P), mail.com
Execution Petition [EXECUTION 04-05-2026 STATE BANK OF INDIA Vs DUBEY|Apurwa(P), 0810343732 ksingh1123@rediffm!!|01-05-2026
(COMM)/138/2026 I[ENTERPRISE lil.com
Execution Petition EXECUTION 11-05-2026 M/S KBC COMPUTECH PRIVATEGAURAV 9873377366 IGAURAVHARNAL@H [06-05-2026
(COMM)/144/2026 LIMITED Vs MANTU MANDAL HARNAL(P), OTMAIL.COM
Execution Petition [EXECUTION 21-05-2026 M/s H DOHIL CONSTRUCTION CO[Rajesh 0811010461 linfo@manchanda.com [19-05-2026
(COMM)/155/2026 PVT LTD Vs M/s TRUCARD INFOManchanda(P),
SOLUTIONS PVT LTD
|Arbitraton Petition OMP (COMM)/27/2026 05-05-2026 IAVTAR SINGH AND ORS Vsfritu gupta(P), (9811740125 virtuous.people@gmail.[30-04-2026
KOTAK MAHINDRA PRIME LTD| com
IAND ORS
|Arbitraton Petition OMP (COMM)/29/2026 15-05-2026 INDIAN OIL CORPORATIONAMIT 9830079467 delhi@mcolegals.co.in [13-05-2026
LIMITED Vs WOODFUN IMEHARIA(P),
|Arbitraton Petition OMP (COMM)/30/2026 15-05-2026 INEXTECH CONTROL Vs STEELMohit 9911633626 lhelegumwisdom@gmailj13-05-2026
IAUTHORITY OF INDIA AND ORS  [Kaushik(P), .com
|Arbitraton Petition OMP (COMM)/34/2026 26-05-2026 RAJESH KUMAR Vs AMARDEEPGurmit  Singh{9810209575 legalask@gmail.com  [22-05-2026
SINGH Hans(P),
Review Petition RP/6/2026 07-05-2026 M/S VCONNECT SYSTEM ANDNITESH 9350549030 lkuzz119ogmail.com 04-05-2026
SERVICES Vs M/S BRAINZTORMKUMAR(P),
MTECHNICAL EXCELLENCE AND
IORS
Review Petition RP/8/2026 25-05-2026 Ms ahluwalia Contracts india ltd VsBiswajit 9810230079 sunilmund @gmail.com [23-05-2026
M/s Eventure Softsol Contracts|Patra(P),
Private Limited
33 IMS. NEERASOUTH- Commercial Suit |Commercial Suit [CS (COMM)/414/2026 19.05.2026 SHEETAL DAWAR , PROPRIETOR ,SHRESHTH 0871206484 shreshth.law@gmail.co [15.05.2026
IBHARIHOKE, [EAST P L DAWAR FABRICS VS. FASHIONJAIN m
IDISTRICT IAVANT GARDE DESIGNS PRIVATE
WUDGE(COMMERCI LIMITED
AL COURT) ICS (COMM)/361/2026 05.05.2026 SHREE BALAJI ENTERPRISES VS.NEELKANTH (9911498167 neelkanth54@gmail.co [26.04.2026
INUTECH CONTRACTS PRIVATEKUMAR m
LIMITED AND ORS.
ICS(COMM.)/374/2026 06.05.2026 BANK OF MAHARASHTRA VS. M/SPRASHANT 9891399593, ladvocateprashant2009 [23.04.2026
DATEX ELECTRONICS PVT. LTD. [KUMAR 9818930672 (@gmail.com
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IOMP MISC. (COMM.) 7/2026[13.05.2026 M/S MCM WORLDWIDE PRIVATESIDDHARTH (9990855623 nlslawservices@gmail.c[11.05.2026
LIMITED VS. M/S CONSTRUCTION|SHANKAR om
INDUSTRY DEVELOPMENT]|
ICOUNCIL
ICS (COMM)/415/2026 19.05.2026 IMRS. VANDANA TYAGI VS.NISHA DHAKA [9811867500, legalconsultants369@g [12.02.2026
IMANOJ GUPTA AND OTHERS 8172033412 mail.com
CS (COMM)/424/2026 21.05.2026 VR GREEN PRIVATE LIMITED  |SURENDER  [9582194481 finolegal.fbd @gmail.co {19.05.2026
VS.[SINGH m
R. K
IASSOCIATES & HOTELIERS
ICS(COMM.)/ 433/2026 25.05.2026 STATE BANK OF INDIA VS.DHARMENDRA8800784740 INA 21.05.2026
IAZHARUDDIN AND ANR. SINGH
CS (COMM.)/432/2026 25.05.2026 IM/S TANYA ENTERPRISES VS.SHRI 9205494215 [bhagwanshri6s@gmail. [21.05.2026
IM/S GANNON DUNKERLEY & CO.BHAGWAN com
LIMITED
OMP(I)(COMM.)/112/2026 [26.05.2026 ICARS 24 FINANCIAL SERVICESANURAG 7838737001 ritaroragi@gmail.com (18.05.2026
PVT. LTD. VS. MOHD. AMIR IARORA
ICS (COMM)/438/2026 26.05.2026 T.V. TODAY NETWORK LIMITEDNIRMAL 9311131978 office.nirmalmishra@g [22.05.2026
[VS. M.R. SECURITECH THROUGHMISHRA imail.com
ITS PROPRIETOR
ICS (COMM)/439/2026 26.05.2026 IM/S ARTESA LIVING PVT. LTD.MUKESH 07111694968 shekhawatilegal @yahool20.05.2026
VS.  M/S GIGANTIC HUGEKUMAR .in
RESTAURANTS LLP AND ORS.
ICS (COMM.)/440/2026 26.05.2026 IM/S ARTESA LIVING PVT. LTD.MUKESH 07111694968 shekhawatilegal @yahoo[20.05.2026
IVS. M/S  SPRING HOUSEKUMAR .in
ICOWORKING PVT. LTD.
ICS (COMM)/455/2026 130.05.2026 BANK OF INDIA VS. MITHUN IAMRENDRA  |9910717081 ladvamrendra22@gmail [23.05.2026
INATH SHUKLA .com
ICS(COMM.)/456/2026 130.05.2026 VIJAY RAUT VS. SANGAM TIWARI RAJENDRA 0312046733, lyvadavrazen@gmail.com [27.05.2026
YADAV 8595228794
EXECUTION 130.05.2026 YOKOHAMA INDIA PRIVATEGautam Kumar (99990899799 support@legalknights.i [20-05-2026
(COMM.)/164/2026 LIMITED n
Vs SN TYRES
26.05.2026 SANDEEP SAXENA Vs GAURAV[Rohtash Kumar (9811207995 rohkan147@gmail.com [22-05-2026
BAWA
26.05.2026 PRADEEP GANDOTRA Vs NatureMADHURESH (9868547959 IN.MADHURESH@GM [22-05-2026

|IAnd Nurture Healthcare Pvt Ltd

CHAUDHARY

AIL.COM



http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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PRIVATE LTD

18.05.2026 IAXIS BANK LTD Vs AZRA ALI Mayank 9873347330 mayank 14-05-2026
Mahajan mahajanos@yahoo.co
Im
18.05.2026 IAXIS BANK LTD Vs SHAHINAMayank 9873347330 mayank 14-05-2026
PARWEEN Mahajan mahajanos@yahoo.co
Im
12.05.2026 BENNETT COLEMAN COMPANYKARANJOT 9717413994 ladmin@ksmchambers.c|08-05-2026
LTD Vs MODE ADVERTISINGSINGH om
PRIVATE LIMITED IMAINEE
34 ISH. TARUNSOUTH- 39 BlockIi Ex.COMM - AwardEx.COMM - Award by Arb.05-05-2026 EQUITAS SMALL FINANCE BANKRISHABH RAJ|9958737266 Rishab@rrjassociate.co [27.04.2026
SAHRAWAT, [EAST by Arb./Comm./68/2026 LTD Vs RINKU TAMPOOJAIN m
DISTRICT Comm./68/2026 SERVICES
WUDGE(COMMERCI
AL COURT) CS CS (COMM)/370/2026 06-05-2026 Bank of Maharashtra Vs ManojPRASHANT 9891399593 |Advocateprashant2009 [23.04.2026
(COMM)/370/202 Kumar KUMAR (@gmail.com
6
CS CS (COMM)/371/2026 06-05-2026 Bank of Maharashtra Vs NareshPRASHANT 9891399593 |Advocateprashant2009 [23.04.2026
(COMM)/371/2026 Kumar KUMAR (@gmail.com
CS ICS (COMM)/381/2026 08-05-2026 IM/S PERFMON CONSULTING PVT.GANDHARV (9555890689 igandharvkumar@live.c |07.05.2026
(COMM)/381/2026 LTD. Vs M/S SMARTWORKSKUMAR JHA om
ICOWORKING SPACES PVT. LTD.
Ex.COMM - AwardEx.COMM - Award by Arb.l11-05-2026 Ms Root Project EngineeringARNAB PAL  |8130886324 larnabpal.adv@gmail.co |05.05.2026
by Arb.Comm./73/2026 Consultancy Pvt Ltd Vs Ms Simplex m
Comm./73/2026 Infrastructure Ltd
CS ICS (COMM)/400/2026 15-05-2026 IM/S BALANI INFOTECH PVT. LTD.PARVEZ 9818044644 parvezbadv@gmail.com|13.05.2026
(COMM)/400/202 Vs BANGALORE UNIVERSITY BASHISTA
6
CS ICS (COMM)/405/2026 16-05-2026 JAGDISH PRASAD SHARMA VsARUN KUMAR|9899538156 JARUNVRM1985@GMA|06.05.2026
(COMM)/405/202 IM/s ECO WEAR PRIVATE LIMITEDVERMA IL.COM
6 through its director Manish kalra
CS ICS (COMM)/406/2026 16-05-2026 Zydus Wellness Products Ltd GURUSWAMY (9811808373 ILITIGATION@GNATR (15.05.2026
(COMM)/406/202 INATRAJ IAJ.COM
6
Ex.COMM - AwardEx.COMM - Award by Arb.18-05-2026 ICULTFIT HEALTHCARE PRIVATEVIBHOR 9717488878 lalchambers.gurugram@|12.05.2026
by Arb./Comm./77/2026 LIMITED Vs HARMEET SINGHAGARWAL lgmail.com
Comm./77/2026 IAHLUWALIA
Ex.COMM - AwardEx.COMM - Award by Arb.18-05-2026 |Axis Bank Ltd Vs AKBAR MAYANK 9873347330 mayank 14.05.2026
by Arb.Comm./79/2026 IMAHAJAN |_mahajanos@yahoo.co
Comm./79/2026 m
CS ICS (COMM)/411/2026 18-05-2026 RAJVEER CHEMICALS VsSRAUNAK 9711186772 ladvocateraunak152@g [16.05.2026
(COMM)/411/2026 RONDELLA LAUNDROMATKHATUN Imail.com



http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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Ex.COMM - AwardEx.COMM - Award by Arb.[19-05-2026 M/S  OUTLINE DESIGN  NABHISHEK 9899382755 larshukla.law@gmail.co [08.05.2026
by Arb.Comm./82/2026 INTERIORS INDIA PVT. LTD. VsRITABH m
Comm./82/2026 IILM INSTITUTE FOR HIGHERSHUKLA

EDUCATION AND ORS
EXECUTION EXECUTION 20-05-2026 State Bank of India Vs Sushma DHARMENDRA(8800784740 shubhi1673@gmail.com(15.05.2026
(COMM.)/154/202 |(COMM.)/154/2026 SINGH
6
CS ICS (COMM)/429/2026 22-05-2026 ICANARA BANK Vs KATTARKUMAR 9718909886,8882 jadv. 19.05.2026
(COMM)/429/202 IFASHION STUDIO (PARTNERSHIPVISHWJEET  |642450 vishwjeet@gmail.com
6 [FIRM THROUGH ITS PARTNER)
CS ICS (COMM)/430/2026 23-05-2026 State Bank of India Vs Partha Pratim DHARMENDRA|8800784740 shubhi1673@gmail.com(21.05.2026
(COMM)/430/202 IChakraborty SINGH
6
OMP (DOMP (I) (COMM.)/107/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com [22.05.2026
(COMM.)/107/202 PVT. LTD. Vs KAMAL MUDULI
6
OMP (DOMP (I) (COMM.)/108/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com (19.05.2026
(COMM.)/108/202 PVT. LTD. Vs DIPESH TANWAR
6
OMP (DOMP (I) (COMM.)/113/2026 [26-05-2026 ICARS24 FINANCIAL SERVICESRIT ARORA 7838737001 ritarorag1@gmail.com [18.05.2026
(COMM.)/113/202 PRIAVTE LIMITED Vs MOHD ARIF
6
CS ICS (COMM)/436/2026 26-05-2026 BHUSHAN DEALMARK PRIVATESHAKEEL 8750618722 sswan 05.05.2026
(COMM)/436/202 LIMITED Vs JS CONSTRUCTION |[SARWAR WANI liassociates@gmail.com
6
CS ICS (COMM)/437/2026 26-05-2026 M/S S V COLLECTION Vs SANJAYRAJESH 031119926 rajeshparewao2@gmail [22.05.2026
(COMM)/437/2026 KULSHRESHTHA AND ANR KUMAR .com
Ex.COMM - AwardEx.COMM - Award by Arb.]30-05-2026 |Axis Bank Ltd Vs RAKESH IMAYANK 9873347330 mayank 08.05.2026
by Arb.Comm./90/2026 IMAHAJAN |_ mahajanos@yahoo.co
Comm./90/2026 m
CS ICS (COMM)/445/2026 30-05-2026 Ms IBA Crafts Pvt Ltd Vs M/s RapidMUKESHWAR (9889888773 leminentjurists@gamil.c[21.05.2026
(COMM)/445/202 Finance and Anr INATH DUBEY om
6
CS ICS (COMM)/453/2026 130-05-2026 IMS SG CONSTRUCTION VSRENUKA 9958307722/ ladvranasumit@smail.co25.05.2026
(COMM)/453/202 ENGINEERING PROJECTS (INDIA)ARORA 9999590009 m
6 LIMITED (EPIL)
CS ICS (COMM)/454/2026 130-05-2026 IMANMACHINE AUTOMOTIVESHWETA 8368180177 IShweta.tiwari@manma [26.05.2026
(COMM)/454/202 PVT.LTD. Vs ADITYATIWARI chinecarcare.com
6 ENTERPRISES
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39 BlockIi Ex.COMM - AwardEx.COMM - Award by Arb.j05-05-2026 I[EQUITAS SMALL FINANCE BANKRISHABH RAJ|9958737266 Rishab@rrjassociate.co [27.04.2026
by Arb.Comm./68/2026 LTD Vs RINKU TAMPOOWJAIN m
Comm./68/2026 SERVICES
CS ICS (COMM)/370/2026 06-05-2026 Bank of Maharashtra Vs ManojPRASHANT 9891399593 |Advocateprashant2009 [23.04.2026
(COMM)/370/202 Kumar KUMAR (@gmail.com
6
CS CS (COMM)/371/2026 06-05-2026 Bank of Maharashtra Vs NareshPRASHANT 0891399593 IAdvocateprashant2009 [23.04.2026
(COMM)/371/2026 Kumar KUMAR (@gmail.com
CS ICS (COMM)/381/2026 08-05-2026 IM/S PERFMON CONSULTING PVT.GANDHARV  |9555890689 igandharvkumar@live.c |07.05.2026
(COMM)/381/2026 LTD. Vs M/S SMARTWORKSKUMAR JHA om

ICOWORKING SPACES PVT. LTD.

Ex.COMM - AwardEx.COMM - Award by Arb.11-05-2026 Ms Root Project Engineering ARNAB PAL 8130886324 larnabpal.adv@gmail.co [05.05.2026
by Arb.Comm./73/2026 Consultancy Pvt Ltd Vs Ms Simplex m
Comm./73/2026 Infrastructure Ltd
CS CS (COMM)/400/2026 15-05-2026 IM/S BALANI INFOTECH PVT. LTD.PARVEZ 0818044644 [parvezbadv@gmail.com|(13.05.2026
(COMM)/400/202 Vs BANGALORE UNIVERSITY BASHISTA
6
CS ICS (COMM)/405/2026 16-05-2026 JAGDISH PRASAD SHARMA VsARUN KUMAR9899538156 IARUNVRM1985@GMA|[06.05.2026
(COMM)/405/202 M/s ECO WEAR PRIVATE LIMITEDVERMA IL.COM
6 through its director Manish kalra
CS ICS (COMM)/406/2026 16-05-2026 Zydus Wellness Products Ltd GURUSWAMY (9811808373 ILITIGATION@GNATR [15.05.2026
(COMM)/406/202 INATRAJ IAJ.COM
6
Ex.COMM - AwardEx.COMM - Award by Arb.18-05-2026 ICULTFIT HEALTHCARE PRIVATEVIBHOR 9717488878 lalchambers.gurugram@|12.05.2026

by Arb,
Comm./77/2026

Comm./77/2026

LIMITED Vs HARMEET SINGH
IAHLUWALIA

IAGARWAL

lgmail.com
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Ex.COMM - AwardEx.COMM - Award by Arb.18-05-2026 |Axis Bank Ltd Vs AKBAR 9873347330 mayank 14.05.2026
by Arb.Comm./79/2026 IMAHAJAN |_ mahajanos@yahoo.co
Comm./79/2026 Im
CS CS (COMM)/411/2026 18-05-2026 RAJVEER CHEMICALS VsRAUNAK 9711186772 advocateraunak152@g [16.05.2026
(COMM)/411/2026 RONDELLA LAUNDROMATKHATUN imail.com

PRIVATE LTD
Ex.COMM - Award[Ex.COMM - Award by Arb.[19-05-2026 M/S  OUTLINE DESIGN NABHISHEK 9899382755 arshukla.law@gmail.co |08.05.2026
by Arb/Comm./82/2026 INTERIORS INDIA PVT. LTD. VsRITABH m
Comm./82/2026 IILM INSTITUTE FOR HIGHERSHUKLA

I[EDUCATION AND ORS
EXECUTION EXECUTION 20-05-2026 State Bank of India Vs Sushma DHARMENDRA(8800784740 shubhi1673@gmail.com15.05.2026
(COMM.)/154/202 |(COMM.)/154/2026 SINGH
6
CS ICS (COMM)/429/2026 22-05-2026 ICANARA BANK Vs KATTARKUMAR 9718909886,8882 jadv. 19.05.2026
(COMM)/429/202 I[FASHION STUDIO (PARTNERSHIPVISHWJEET  [|642450 vishwjeet@gmail.com
6 FIRM THROUGH ITS PARTNER)
CS ICS (COMM)/430/2026 23-05-2026 State Bank of India Vs Partha Pratim DHARMENDRA|8800784740 shubhi1673@gmail.com|(21.05.2026
(COMM)/430/202 Chakraborty SINGH
6
OMP (DOMP (I) (COMM.)/107/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com [22.05.2026
(COMM.)/107/202 PVT. LTD. Vs KAMAL MUDULI
6
OMP (DIOMP (I) (COMM.)/108/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com (19.05.2026
(COMM.)/108/202 PVT. LTD. Vs DIPESH TANWAR
6
OMP (DIOMP (I) (COMM.)/113/2026 [26-05-2026 ICARS24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com [18.05.2026

(COMM.)/113/202
6

PRIAVTE LIMITED Vs MOHD ARIF
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FILING

CS ICS (COMM)/436/2026 26-05-2026 BHUSHAN DEALMARK PRIVATESHAKEEL 8750618722 Isswan 05.05.2026
(COMM)/436/202 LIMITED Vs JS CONSTRUCTION |[SARWAR WANI liassociates@gmail.com
6
CS ICS (COMM)/437/2026 26-05-2026 IM/S S V COLLECTION Vs SANJAYRAJESH 031119926 rajeshparewao2@gmail [22.05.2026
(COMM)/437/2026 KULSHRESHTHA AND ANR KUMAR .com
Ex.COMM - AwardEx.COMM - Award by Arb.]30-05-2026 |Axis Bank Ltd Vs RAKESH IMAYANK 9873347330 mayank 08.05.2026
by Arb.Comm./90/2026 IMAHAJAN |_mahajanos@yahoo.co
Comm./90/2026 m
CS ICS (COMM)/445/2026 130-05-2026 IMs IBA Crafts Pvt Ltd Vs M/s RapidMUKESHWAR [9889888773 eminentjurists@gamil.c[21.05.2026
(COMM)/445/202 [Finance and Anr INATH DUBEY om
6
CS ICS (COMM)/453/2026 30-05-2026 IMS SG  CONSTRUCTION  VsRENUKA 9958307722/ advranasumit@smail.col25.05.2026
(COMM)/453/202 I[ENGINEERING PROJECTS (INDIA)ARORA 19999590009 m
6 LIMITED (EPIL)
CS ICS (COMM)/454/2026 130-05-2026 MANMACHINE AUTOMOTIVESHWETA 8368180177 Shweta.tiwari@manma [26.05.2026
(COMM)/454/202 PVT.LTD. Vs ADITYATIWARI chinecarcare.com
6 ENTERPRISES
36 ISH. DEVENDERIEAST 209 ICS COMM 74 1471/2026 05-05-2026 IBANK OF MAHARASHTRA VSSH BIJAY|9015893668 ladvbmg2016@gmail.co [05.05.26
IKUMAR, DISTRICT] VISHNU KUMAR PATHAK MOHAN m
WUDGE GOSWAMI
(COMMERCIAL
ICOURT) 209 ICS COMM 74 1473/2026 05-05-2026 BANK OF MAHARASHTRA VSSH BIJAY|9015893668 ladvbmg2016@gmail.co [05.05.26
IDEEPAK KUMAR MOHAN m
GOSWAMI
209 ICS COMM 74 1474/2026 05-05-2026 BANK OF MAHARASHTRA VSSH BIJAY|9015893668 ladvbmg2016@gmail.co [05.05.26
OMBIR MOHAN m
GOSWAMI
209 ICS COMM 74 1539/2026 11-05-2026 IBANSAL SALES CORP PVT. LTD.,SH ABHISHEK811114489 girishadvocate@yahoo. [11.05.26
VS SHANKAR PLYWOOD HOUSE AGGARWAL co.in
209 ICS COMM 74 1542/2026 12-05-2026 TULIP SHIPPING SERVICES VSSH TARUN9999960284 ladvtarun1983@gmail.c [11.05.26
IANUJ KHURANA IAGGARWAL om
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209 ICS COMM 74 1647/2026 15-05-2026 VINGATOR VS PRADNYASSH PRANAV|90891026402 [pranavlegal @gmail.com(15.05.26
ICONNECT BUSINESS KANTI
209 ICS COMM 74 1661/2026 16-05-2026 BALAR MARKETING PVT. LTD. VSSH SHRESHTH|9871206484 shreshth@lawkins.in ~ [16.05.26
SAMSUBRAMANI JAIN
209 ICS COMM 74 1663/2026 16-05-2026 IATUL KR ROHTAGI VS GRANITESH PIYUSH|9958012518 counsel.piyush@gmail. (16.05.26
HILL PROPERTIES PVT. LTD. SINGH com
209 ICS COMM 74 1669/2026 16-05-2026 PINWHEEL TRAVEL ANDSSH 8588891346 ladvkpjayaram@gmail.c 16.05.26
[EXPERIENCE PVT. LTD. VSK.P.JAYARAM om
VENETIAN VACATION
209 ICS COMM 74 1696/2026 19-05-2026 SH RISHABH JAIN VS MUKESHSH 9953801581 ladvbmsingho@gmail.co[19.05.26
CHANDRA IBALMUKUND m
SINGH
209 ICS COMM 74 1709/2026 20-05-2026 IADITYA AGGARWAL VS NYSAASH ABHISHEK9718062292 thesuitslawfirm@gmail.[20.05.26
RETAIL VENTURE PVT. LTD. GUPTA com
209 ICS COMM 74 1744/2026 22-05-2026 IMARQUEE ONE EVENTS LLP VSSH VIPULB587919896 filing.cjllp@gmail.com [22.05.26
I[ECO GREENS BUILDTECH P. LTD. KUMAR
209 ICS COMM 74 1772/2026 25-05-2026 IPUNJAB NATIONAL BANK VS 11 ASH ALOKI8745891899 lalokmaniag6@gmail.co [23.05.26
TRADERS ICHANDRA Im
IMAINA
209 ICS COMM 74 1781/2026 26-05-2026 SHARDA GUPTA VS NYSAASH ABHISHEK9718062292 thesuitslawfirm @gmail.|25.05.26
RETAIL VENTURE OVT. LTD. GUPTA com
209 ICS COMM 74 1812/2026 290-05-2026 MOHAMMAD ASLAM VS THESH IMRAN|9958944158 lawadvisor.imrankhani [29.05.26
INEW INDIA ASSURANCE CO. LTD. KHAN 990@gmail.com
209 ICS COMM 74 1841/2026 30-05-2026 IADITYA AGGARWAL VSSH ABHISHEK|9718062292 thesuitslawfirm @gmail.[30.05.26
IMAYASHEEL RETAIL INDIA LTD. |GUPTA com
37 IMS. RUBY ALKAEAST 101 ICS COMM 74 1472/2026 06-05-2026 BANK OF MAHARASHTRA VSSH BIJAY|9015893668 ladvbmg2016@gmail.co [05.05.26
IGUPTA, DISTRICT] PAWAN KUMAR MOHAN m
JUDGE IGOSWAMI
(COMMERCIAL
ICOURT) 101 ICS COMM 74 1484/2026 06-05-2026 PUNJAB AND SIND BANK VSSH GIRISHI|9811135305 legal.gva@gmail.com [05.05.26
SHARDA BHATIA VERMA
101 ICS COMM 74 1495/2026 07-05-2026 TIRUPATI SALES CORP VS PAPERSH NIRBHAY|9971140827 nirbhaysinha196@gmai(06.05.26
IPRODUCT KR SINHA l.com
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OMP MISC COMM (1514/2026 07-05-2026 SANYAM CHANDNA VS AHUJASH 0871211544 srandpartnersllp@gmai(07.05.26
IAND ANAND BUILDWELL P LTD. SATYENDRA l.com
KUMAR
101 IOMP MISC COMM (1515/2026 07-05-2026 IDEEPA CHANDNA VS AHUJA ANDSH 0871211544 srandpartnersllp@gmai(07.05.26
IANAND BUILDWELL P LTD. SATYENDRA l.com
KUMAR
101 IOMP MISC COMM [1516/2026 07-05-2026 HARISH CHANDNA AND SONSSH 0871211544 srandpartnersllp@gmai(07.05.26
HUF VS AHUJA AND ANANDSATYENDRA l.com
BUILDWELL P LTD. KUMAR
101 ICS COMM 74 1519/2026 11-05-2026 IMOTHER DAIRY FRUIT ANDSH FIR0Z8588819983 firoz_khanadv@rediffm|07.05.26
VEGETABLE PVT. LTD. VS UNITEDKHAN lail.com
INDIA INSURANCE COMPANY|
ILTD.
101 ICS COMM 74 1532/2026 11-05-2026 [ELAT BIOMEDICALS PVT. LTD.SH S.K/9810176628 ladvocatekkdskparihar [08.05.26
THRU DIRECTOR PHILIPPARIHAR (@gmail.com
VARGHESE VS ARA HEALTHCARE|
IPVT. LTD.
101 ICS COMM 74 1535/2026 11-05-2026 IPRANAV MEDIATECH SOLUTIONSSH SHRESHTH|9871206484 shreshth@lawkins.in  [08.05.26
INDIA PVT. LTD. VS SHEKHARJAIN
ISUNDER GUNDIL
101 ICS COMM 74 1545/2026 11-05-2026 DANVIR SINGH VS KINDLESH VIRENDRA/9911580330 11.05.26
INFRAHEIGHTS PVT. LTD. IKR. MAHATO
101 OMP COMM 73 1578/2026 15-05-2026 SHIR DURGA  SCAFFOLDINGSH GURSAT|9811105891 lgursat@gsvlegal.com  [13.05.26
INOIDA PVT. LTD. VS SHRI BALAJISINGH
INFRADEVELOPERS PVT. LTD. VACHHER
101 ICS COMM 74 1626/2026 14-05-2026 VISTA FURNISHING LTD. V|SH YUGANSHU|9810801939 contact@syslaw.in 13.05.26
IELEGANT DECOR SHARMA
101 ICS COMM 74 1634/2026 14-05-2026 IBANK OF BARODA VS SANJAYMS 8447833470 ladvocate.134@gmail.co [14.05.26
SHARMA GEETANJALI m
SHARMA
101 ICS COMM 74 1694/2026 19-05-2026 BANK OF BARODA VS HARIOM|SH UMESH[9910568669 ladvocateumesh2005@g|19.05.26
IDWIVEDI JOSHI Imail.com
101 ICS COMM 74 1695/2026 20-05-2026 IBTC TRADERS PVT. LTD. VS OASISSH JASPREET|9899641617 ljaspreet.law@gmail.co {19.05.26
IPEALTECH PVT. LTD. SINGH m
101 ICS COMM 74 1702/2026 20-05-2026 IMAHAVIR PAPERS TRADING PVT.SH ANIIj9810438858 19.05.26
ILTD. VS TRIPLE 999 RETAIL PVT.KUMAR
ILTD. PANDEY
101 IARBA COMM 79 [1707/2026 20-05-2026 BLUESTAR LTD VS ADITYA BIRLASH UMANG/9999178173 office@umangtyagi.com{20.05.26
ICAPITAL LTD. TYAGI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS COMM 74 1785/2026 25-05-2026 TENERON LTD VS DC AGENCIESSH RISHABH|9999456920 rishabhbnsl@gmail.co [25.05.26
PVT LTD. BANSAL m
101 ICS COMM 74 1786/2026 26-05-2026 GE ENTERPRISES THRU RAMANISH UTKARSH|8010904858 lutkarshkmrgz@gmail.c [25.05.26
KUMAR SHARMA VS SHIVKUMAR om
TELECOM
101 ICS COMM 74 1803/2026 29-05-2026 ISHIVLOK ENTERPRISES VS JAYASH 9818593185 lpncsharda64@gmail.co [26.05.26
IEXPORT IPRABHUNATH m
RAM
CHAUDHARY
101 ICS COMM 74 1807/2026 29-05-2026 SHAHNAZ PARVEJ BHAGA VSSH PRAMOD|9871724396 chauhanpramod833@g [26.05.26
SUDHIR KUMAR AGGARWAL SINGH mail.com
101 ICS COMM 74 1826/2026 30-05-2026 ISTATE BANK OF INDIA VSMS  SHALINI9899408618 shaliniupadhyay.advocal29.05.26
[PULKIT KAMBOJ UPDHYAY te@gmail.com
101 ICS COMM 74 1832/2026 06-06-2026 CHEMSYNTH SYNERGIES VSSH R.C.TTWARI|9868118015 rctiwariadv@gmail.com(30.05.26
BRAOD LIFE CARE SCIENCES PVT,|
ILTD.
38 ISH. GORAKH NATHNORTH 201, New BuildingC.S. (COMM) 39/2026 07-05-2026 IKOTAK MAHINDRA BANKMAHIP DATTAI9911481624, mahipdatta@gmail.com|01-05-2026
IPANDEY, DISTRICTEAST KKD LIMITED Vs DEEPAK KUMAR PARASHAR  [8233119499
JUDGE
(COMMERCIAL)-01
---do-- C.S. (COMM) 40/2026 11-05-2026 ISTATE BANK OF INDIA Vs AKBAR KAMAL 9868249232 lkamal77mehta@gmail.c07-05-2026
MEHTA om
---do-- C.S. (COMM) 41/2026 11-05-2026 BIMAL KUMAR DAFTARY Vs M VIPANKAJ 9871807789, lawyerpankaj.com@ga [11-05-2026
IMATKETING AND SALES PVT LTD [KUMAR 0582774498 imail.com
ISRIVASTAVA
---do-- C.S. (COMM) 42/2026 15-05-2026 BSES YAMUNA POWER LIMITEDARUN 9899900140 arunadvocate2010@gm [14-05-2026
Vs MAHIPAL SINGH SHARMA lail.com
---do-- C.S. (COMM) 43/2026 15-05-2026 IBSES YAMUNA POWER LIMITEDARUN 9899900140 larunadvocate2010@gm [14-05-2026
Vs CHATAR SINGH SHARMA lail.com
---do-- C.S. (COMM) 44/2026 18-05-2026 SH BHANU SINGH PROP Vs MRASHUTOSH 9555552354 aalegalservices4774@g [18-05-2026
JASVIR SINGH, PROP IABHISHEK imail.com
---do-- C.S. (COMM) 45/2026 19-05-2026 VINEET KUMAR AGGARWALABHAY 7011702973 labhaymohan@gmail.co 18-05-2026
PROP OF MS MAHA LAXMIMOHAN m
IMETALS Vs DACC INTERNATIONSHARMA
PRIVET LIMITED THROUGH ITS
---do-- C.S. (COMM) 46/2026 19-05-2026 VINEET KUMAR AGGARWALABHAY 7011702973 labhaymohan@gmail.co [18-05-2026
PROP OF MS MAHA LAXMIMOHAN m
IMETALS Vs ABDUL SAMI SHARMA
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C.S. (COMM) 47/2026 20-05-2026 IPS GRAPHICS INDIA PRIVATEAMIT KUMAR9953198936 ladvamitsinghbunty@g [19-05-2026
ILIMITED Vs MR SHANKER DAYALSINGH mail.com
TIWARI
---do---- C.S. (COMM) 48/2026 23-05-2026 BANK OF BARODA Vs PURANJUMESH JOSHI [9910568669 ladvumeshjoshi@gmail. [22-05-2026
SINGH CHAUHAN com
---do---- C.S. (COMM) 49/2026 23-05-2026 BANK OF BARODA Vs ANJALIUMESH JOSHI [9910568669 ladvumeshjoshi@gmail. [22-05-2026
CHAUHAN com
---do---- C.S. (COMM) 50/2026 25-05-2026 IABHIMANYU JOSHI Vs VDYOGESH 9810057219 tverma2508 @gmail.co [21-05-2026
IAUTOWHEELS VERMA m
---do---- C.S. (COMM) 51/2026 29-05-2026 ISTATE BANK OF INDIA Vs AMAL KISUCHITA 8896932838 lagnihotrisuchita@gmail[28-05-2026
K IDIXIT .com
---do---- C.S. (COMM) 52/2026 29-05-2026 ISTATE BANK OF INDIA Vs PIYUSHSUCHITA 8896932838 lagnihotrisuchita@gmail[28-05-2026
JAMDAR IDIXIT .com
---do---- C.S. (COMM) 53/2026 29-05-2026 ISTATE BANK OF INDIA Vs PRODIPSUCHITA 8896932838 lagnihotrisuchita@gmail28-05-2026
GOSWAMI IDIXIT .com
---do---- C.S. (COMM) 54/2026 29-05-2026 STATE BANK OF INDIA Vs ANILSUCHITA 8896932838 lagnihotrisuchita@gmail28-05-2026
KUMAR IDIXIT .com
---do---- EX.(COMM) 25/2026 06-05-2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 lkmpspartner@gmail.co [02-05-2026
IAWARD SAMREEN M SINHA m
---do---- EX.(COMM) 26/2026 06-05-2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 lkmpspartner@gmail.co |01-05-2026
IAWARD SUMAN J SINHA m
---do---- EX.(COMM) 27/2026 11-05-2026 HDB FINANCIAL SERVICESRAHUL 0013493108 rbhardwajo338@gmail. [02-05-2026
IAWARD ILIMITED Vs MOHD MUSTAKEEM BHARDWAJ com
---do---- EX.(COMM) 28/2026 11-05-2026 KIRTI TEXTILES PRIVATEGOURAV 9711998149 lgouravguptalawyer@g [21-04-2026
IAWARD ILIMITED Vs AVG CREATION GUPTA imail.com
---do---- EX.(COMM) 29/2026 11-05-2026 IEQUITAS SMALL FINANCE BANKROHIT KUMAR 9315739702 rohitkumar9842@gmai [11-03-2026
IAWARD LIMITED Vs KOMESH KUMAR l.com
---do---- EX.(COMM) 30/2026 11-05-2026 TATA CAPITAL LIMITED Vs AMIT]S. P. RANA 9953455007 sprana2013.sr@gmail.c |05-03-2026
IAWARD KUMAR om
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EX.(COMM) 31/2026 11-05-2026 IAXIS BANK LTD Vs SHABANA RAHUL 9971891788 linfo@avalegal.com 21-01-2026
IAWARD IPARVIN CHAUHAN
---do---- EX.(COMM) 32/2026 15-05-2026 IMONEYWISE FINANCIALMEHVISH 0319212148 [khanmehvish2189@gm [12-05-2026
IAWARD SERVICES PVT LTD Vs ESS KAYKHAN lail.com
IENTERPRISES
---do---- EX.(COMM) 33/2026 19-05-2026 IAXIS BANK LTD Vs KAMAL KANT MAYANK 9873347330 mayank.mahajanos5@g (14-05-2026
IAWARD IMAHAJAN mail.com
---do---- EX.(COMM) 34/2026 19-05-2026 IAXIS BANK LTD Vs KALE MAYANK 9873347330 mayank.mahajanos5@g [14-05-2026
IAWARD IMAHAJAN mail.com
---do---- [EX.(COMM) 35/2026 19-05-2026 IAXIS BANK LTD Vs AARTI MAYANK 9873347330 mayank.mahajanos5@g [14-05-2026
IAWARD IMAHAJAN mail.com
---do---- [EX.(COMM) 36/2026 19-05-2026 IAXTS BANK LTD Vs ANJALI IMAYANK 0873347330 mayank.mahajanos5@g [13-05-2026
IAWARD IMAHAJAN Imail.com
---do---- EX. (COMM) 40/2026 02-05-2026 ZUBAIR ALAM Vs MS AL ALIMOHD. TARIQ [9811038156 ladvocatetariqtyagi@gm [30-04-2026
INDUSTRIES PVT LTD lail.com
---do---- [EX. (COMM) 41/2026 12-05-2026 INAR BAHADUR ROKA Vs GIRISHSHAILENDER (9871881699 shailenderpratapsingha [12-05-2026
IPANT IPRATAP SINGH]| dv@gmail.com
---do---- EX. (COMM) 42/2026 13-05-2026 IMEENU JAIN Vs SACHIN KUMAR [HARDIK 7859984398 ladvocatehardikaggarwa [13-05-2026
IAGGARWAL l@gmail.com
---do---- IMISC DJ 215/2026 02-05-2026 RK ENTERPRISES Vs SAMIAMIT MISHRA (8527900653 lamitmishraadvocatemsl{30-04-2026
I[ENTERPRISES awfirm@gmail.com
---do---- IMISC DJ 216/2026 02-05-2026 SAMI ENTERPRISES Vs RKAMIT MISHRA (8527900653 lamitmishraadvocatemsl{30-04-2026
[ENTERPRISES awfirm@gmail.com
---do---- MISC DJ 225/2026 04-05-2026 RUVIENT PRIVATE LIMITED VsSALOK SHARMA|9953433853 laloksharma@live.in 02-05-2026
IMOCKBOARD EDUTECH PVT LTD
---do---- IMISC DJ 235/2026 11-05-2026 M/S JSB SATYAM Vs MSRAVIRANJAN (8447990925 ladvraviranjan.official @ [01-05-2026
SUDHARAKARA INFRATECH PVT lgmail.com
ILTD AND ORS
---do---- IMISC DJ 239/2026 13-05-2026 ISYNDICATE BANK NOW CANARASUBHASH 8882753043 subhashadv76 @gmail.c [12-05-2026
IBANK Vs SHADAB AHMED CHANDRA om
LOCHAKIA
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MISC DJ 247/2026 21-05-2026 M/S BINDAL SMELTING PVT .LTDAMIT TIWARI [9268469577 IAMIT_106@YAHOO.C [15-05-2026
Vs ELECTRONK POWER| O.IN
BATTERIES THROUGH ITS|
[PROPRIETOR SAHIB KAUR
---do---- IMISC DJ 257/2026 29-05-2026 MS FREEMANS MEASURESSUNIL PANDEY[7011889751 cplslawfirm@gmail.co [22-05-2026
IPVTLTD Vs BANK OF INDIA m
---do---- IOMP (COMM) 1/2026 05-05-2026 M/S DELTA COMPUTER Vs TATAPRAMOD - - 29-04-2026
ICAPITAL [TRIPATHI
---do---- IOMP (COMM) 2/2026 23-05-2026 ZUBAIDA KHATOON Vs M/SFEROZKHAN (9810162561 - 19-05-2026
RELIANCE JI0 INFOCOMM|
LIMITED
39 ISH. PRITAM SINGH,SHAHDARA 301, New CourtCS (COMMERCIAL04-05-2026 IMISC DJ/478/2026 Metal Monger Vs Mr Manu Bansal |ASHU SUKLA (9582628330 larlegal266@gmail.com [28.04.2026
[DISTRICT Building )
(COMMERCIAL
ICOURT)
301, New CourtCS (COMMERCIAL05-05-2026 CS (COMM)/242/2026 [STATE BANK OF INDIA Vs RatanSUCHITADIXIT[8896932838 IAGNIHOTRISUCHITA [27.04.2026
Building D Soni proprietor of Krish Garments (@GMAIL.COM
301, New CourtCS (COMMERCIAL06-05-2026 [Execution IPRAVEEN KUMAR Vs ANANDSUDHIR 0311041979 ladvsudhirbaghel@gmai [05.05.2026
Building D (Comm.)/90/2026 SHARMA GUPTA l.com
301, New CourtCS (COMMERCIAL06-05-2026 [Execution ILEVI STRAUSS AND CO Vs KKKSHRAVAN 6201970125 unitedmark@unitedand18.04.2026
Building D (Comm.)/91/2026 IGARMENTS AND ORS KUMAR lunited.com
IBANSAL
301, New CourtCS 06-05-2026 [Execution Bank of Baroda Vs HARSH KUMAR (GEETANJALIS (8447833470 ladvocate.134@gmail.co [16.04.2026
Building (COMMERCIAL) (Comm.)/92/2026 HARMA m
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301, New ICS/COMMERCIAL [06-05-2026 [Execution ISh Ram Raj Tiwari Proprietor of MsKUMAR 9810137773 IADVOCATESUSHOMH |13.04.2026
Building (Comm.)/93/2026 Anmol Enterprises Vs Delhi UrbanSUSHOBHAN AM@GMAIL.COM

Shelter Improvement Board DUSIB

Through its Chief Executive Officer
301, New CourtCS (COMMERCIAL06-05-2026 CS (COMM)/246/2026 [Punjab National Bank Vs Satya JYOTI 7000041067 WYOTLGAUTAM20108 [02.05.2026
Building D GAUTAM IYAI100.CO
301, New CourtCS 07-05-2026 CS (COMM)/250/2026 MS PAHWA FUR FABRICS PVTINIKHIL 8882628406 ladvnikhilg7@grnail.co [30.04.2026
Building (COMMERCIAL) LTD THROUGH ITS DIRECTORTUNEJA m

RAMESH KUMAR PAHWA Vg

RELIANCE INFRATEL PVT LTD
301, New CourtCS 07-05-2026 CS (COMM)/251/2026 [SAVI POLYMERS LLP Vs RAJAKSHAYGUPTAl7701991780 |akshaygptl4@gmail.co [04.05.2026
Building (COMMERCIAL) IKUMAR AGARWAL m
301, New CourtCS 08-05-2026 IMISC DJ/503/2026 SHANKER DENIM Vs SHREE JAIANKIT 9911704639 ladv.ankit87@yahoo.co [25.04.2026
Building (COMMERCIAL) IGURU TEXTILE AGENCIES IAGGARWAL m
301, New CourtCS 11-05-2026 CS (COMM)/254/2026 [M/S BHARAT CONSTRUCTION VsKARTIKAY 7088552214 ladvuroojch@gmail.com [07.05.2026
Building (COMMERCIAL) [EVARASCON-PAWAN KUMARMUDGAL

JOINT VENTURE
301, New CourtCS 11-05-2026 CS (COMM)/255/2026 |GAURAV BANSAL Vs VINEETAPANKAJSINGH [9891475320 [PankujsmghaLadvocate[05.05.2026
Building (COMMERCIAL) JIAIN A 'll:gmajl.com
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301, New CS 12-05-2026 CS (COMM)/259/2026 BHUMIKA WADHWA Vs GARVITIGOPASHREE [7303051514 GPASHREERAMAN@ (12.05.2026
Building (COMMERCIAL) IKUMAR AND ANR RAMAN GMAIL.COM
301, New CourtCS 13-05-2026 CS (COMM)/260/2026 B L. AGRO INDUSTRIES LIMITEDRAJESH 9312400662 thecaltrade@gmail.com [30.04.2026
Building (COMMERCIAL) Vs MAA SARASWATISHARMA,

[ENTERPRISES
301, New CourtlCS 16-05-2026 CS (COMM)/268/2026 [TAMILAND MERCANTILE BANKSACHIN 9289100001 Sachinmiglani.clc@gmal08.05.2026
Building (COMMERCIAL) LTD Vs RIDHAANMIGLANI il.com

REFRIGERATION
301, New CourtCS 18-05-2026 CS (COMM)/269/2026 [KINSHUK JAIN Vs ASK BARICS IV.K.GOEL&UJJ 9818651449 jaiuijwal27l@gmail.coM|04.05.2026
Building (COMMERCIAL) WALJAIN)
301, New Court/CS 19-05-2026 OMP (COMM)/12/2026 M/S MADHUR COMPUTECH PVIHEMANT 081108506 vakilhra@hotmail.com [11.05.2026
Building (COMMERCIAL) LTD Vs M/S AFFORDABLEGUPTA

I[EXPORTS PVT LTD
301, New CourtCS 19-05-2026 [Ex. - Award DbyAxis Bank Ltd Vs ZEENATMAYANK 0873347330 Mayank 14.04.2026
Building (COMMERCIAL) |Arb./38/2026 KHATOON IMAHAJAN mahajanos@yahoo.co

m

301, New CourtCS 19-05-2026 [Execution STATE BANK OF INDIA VsSARUNU 0045375818 [UPADHYAYARUN137 [30.04.2026
Building (COMMERCIAL) (Comm.)/101/2026 Ravinder Kumar Sahu IPADHYAY @GMAIL.COM
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301, New CS 19-05-2026 CS (COMM)/274/2026 ASHOK KUMAR MOHATTA VSANIL KUMARO410441434 IANILKUMAR 11.05.2026
Building (COMMERCIAL) [RAVINDRA KUMAR SHARMA SINGH ISINGH@GMAIL.COM
301, New CourtCS 21-05-2026 CS (COMM)/277/2026 NIKHIL JAIN Vs TANWARKAMAL GARG [9560570576 Mailkamalgarg@gmail. {19.05.2026
Building (COMMERCIAL) ICREATION com
301, New CourtCS 22-05-2026 ICS (COMM)/280/2026 [SACHIN JAIN Vs DHERAJ KUMAR JIGYASARATHI[8936076812 rathiiiyvasal2Yremail.c [07.05.2026
Building (COMMERCIAL) om
301, New CourtCS 22-05-2026 CS (COMM)/281/2026 M/S Brainwave MedicalChakitan 0129999918 CHAKITANPAPTA@G (18.05.2026
Building (COMMERCIAL) Technologies Pvt Ltd Vs ViveVikram Shekherq IMAIL.COM

Sciences Through Sole ProprietorPapta & Chirag

Director Mr Santosh Mehrotra
301, New CourtCS 25-05-2026 [Ex. - Award  byAXIS BANK LTD Vs PUNIT KUMARMAYANK 0873347330 mayank_mahajanOS@ |06.05.2026
Building (COMMERCIAL) |Arb./42/2026 SINGH MAHAJAN v;ifif)o.com
301, New CourtCS 25-05-2026 [Execution INEC WIRE AND CABLE PVT LTDPAWAN 0873347330 PAWANKUMAR@GMA24.05.2026
Building (COMMERCIAL) (Comm.)/105/2026 Vs SHASHANK RAI KUMAR IL.COM
301, New CourtCS 25-05-2026 CS (COMM)/289/2026 [Nisha Walia Vs Ayan Sharma KARTIK 8882532301 IKARTIKLAW @GMAIL. [19.05.2026
Building (COMMERCIAL) ISANSAL COM
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Vs MS VSNS INDUSTRIES

Pandey

301, New CourtCS 25-05-2026 IMISC DJ/604/2026 INICE WEDDING CARDS PVT LTDANUJ GUPTA (9999936866 laga.j ustice@gmail.com [20.05.2026
Building (COMMERCIAL) Vs 3 FATE TECHNOLOGIES PVT
LTD
301, New CourtCS 26-05-2026 [Execution shree bankey behari fabrics 1td VSRAKESH 9717565756 rakesh. nautival22005.2026
Building (COMMERCIAL) (Comm.)/108/2026 IASHU SHARMA PROP KESHAVINAUTIYAL 1@gmail.com
[ENTERPRISES
301, New CourtCS 26-05-2026 [Execution shree bankey behari fabric pvt ltd VSRAKESH 9717565756 rrakesh. nautival2[20.05.2026
Building (COMMERCIAL) (Comm.)/109/2026 HITESH MAKKAR PROP H HNAUTIYAL 1@gmail.com
ICREATION
40 IMS. KIRAN BANSAL,/SHAHDARA ROOM NO 208 ICOMMERCIAL 04-05-2026 [Execution (Comm.)/86/2Seema khandelwal Sachin Kumar [9911839770 syadev803@gmail.com [03-05-2026
[DISTRICT Vs Pramod Kumar Singh
(COMMERCIAL
ICOURT)
ROOM NO 208 ICOMMERCIAL 04-05-2026 [Execution (Comm.)/87/2LAXMI NARAIN Ankur Gupta 0810751758 advarun@gmail.com  [29-04-2026
Vs MAYASHEEL RETAIL INDIA|
ILTD
IROOM NO 208 ICOMMERCIAL 06-05-2026 [Ex. - Award by Arb./34/2KOTAK MAHINDRA PRIME LTD  Amit Kumar9990659331 lkmpspartner@gmail.co |01-05-2026
Vs SUNIL KUMAR Sinha m
IROOM NO 208 ICOMMERCIAL 08-05-2026 [Ex. - Award by Arb./37/2HDB FINANCIAL SERVICESRRahul Bhardwaj [8376049807 lamarnathrbc@yahoo.co06-05-2026
LIMITED m
Vs RAJINDRA TOUR AND
TRAVELS PRIVATE LIMITED
IROOM NO 208 ICOMMERCIAL 08-05-2026 [Execution (Comm.)/97/2suneet finman pvt ltd |Ateeque Ahmed |9911016872 latiquealig1562@rediffm| 07-05-2026
Vs SAHEED AHMAD lail.com
IROOM NO 208 ICOMMERCIAL 08-05-2026 CS (COMM)/252/2026 [Bank of India V. P. Tiwari 9990182901 vptiwariadvocate@gmail06-05-2026
Vs Ram Bhool Singh l.com
IROOM NO 208 ICOMMERCIAL 12-05-2026 CS (COMM)/258/2026 [MS unifier supply chain solution IAnkur Sharma [7838388684 ankur 07-05-2026
Vs MS RESPONSE CARGO AND sharma2869@yahoo.co
ILOGISTICS Im
IROOM NO 208 ICOMMERCIAL 14-05-2026 [Execution (Comm.)/98/2MS QSS ENTERPRISES PVT LTD  Vishnu Kantj9871949697 Ipandeyvishnukant.pandj11-05-2026

ey@gmail.com
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241/2026

VS AMIT SOLANKI

ROOM NO 208  |[COMMERCIAL 14-05-2026 CS (COMM)/263/2026 [Dheeraj Goel Priyesh 8910306338 lawchambersfgl @gmail.[13-05-2026
Vs Sunny Jaiswal Srivastava com
ROOM NO 208 |COMMERCIAL 14-05-2026 CS (COMM)/264/2026 [VAISHALI GUPTA Lalit Narayan9350086610 ladvinsinghg@gmail.co [13-05-2026
Vs SACHIN SETHI Singh m
ROOM NO 208  |COMMERCIAL 18-05-2026 [Execution (Comm.)/100/BANK OF BARODA RAJESH 9810872353 Not Mention 16/05/2026
Vs RAHUL UPADHYAY KUMAR
BANYAL
IROOM NO 208 ICOMMERCIAL 18-05-2026 CS (COMM)/270/2026 [STATE BANK OF INDIA KAMAL 0868249232 lkamal77mehta@gmail,c16-05-2026
Vs SURAJ PANDEY MEHTA om
ROOM NO 208  |COMMERCIAL 18-05-2026 CS (COMM)/272/2026 [Bank of Baroda [Umesh Joshi 9910568669 ladvocateumesh2005@g16-05-2026
Vs Rajesh Kumar mail.com
IROOM NO 208 ICOMMERCIAL 22-05-2026 CS (COMM)/282/2026 |GAURAV ARORA |Abhiraj Jain 8750394811 labhiraj.jain@gmail.com(18-05-2026
Vs RANVEER SINGH
ROOM NO 208  |ICOMMERCIAL 22-05-2026 ICS (COMM)/283/2026 [M/s Suresh Apparels Bharat Gupta 9268300000 bharat.guptarkca@gmail22-05-2026
Vs MANISH GUPTA l.com
IROOM NO 208 ICOMMERCIAL 22-05-2026 CS (COMM)/284/2026 [B L AGRO INDUSTRIES LIMITED [Rajesh Sharma [9312400662 thecaltrade@gmail.com|19-05-2026
Vs SAPAR PE FOOD (P) LTD
IROOM NO 208 ICOMMERCIAL 23-05-2026 CS (COMM)/286/2026 |[Harey Krishna Cables Pvt LtdVarun Dewan [9899799332 sharma26abhishek26@ [22-05-2026
Through its Authorised| lgmail.com
Representative ~ Vishnu  Kumar
Sharma
IROOM NO 208 ICOMMERCIAL 23-05-2026 IMISC DJ/603/2026 VARDHMAN CLOTH STORE PVTSunny Jain 9266715001 INot Mention 23-05-2026
ILTD
Vs TOPSHOP IMPEX
IROOM NO 208 ICOMMERCIAL 23-05-2026 CS (COMM)/287/2026 [Bank of Baroda Joshi Associates [9910568669 ladvumeshjoshi@gmailc[22-05-2026
Vs Vinay Kumar om.
IROOM NO 208 ICOMMERCIAL 23-05-2026 [Ex. - Award by Arb./41/2Axis Bank Ltd Mayank 0873347330 mayank_mahajanos5@y19-05-2026
Vs SHARANYA RAJ Mahajan lahoo.com
41 ISH. SANJAY[SHAHDARA [EX(COMM) 04.05.2026 IPRIYA SINGH VS SUMITABHISHEK KUMAR 8802636284 ladvabhishekkum30.04.2026
ISHARMA-II, 88/2026 IKAUSHIK
IDISTRICT JUDGE,)
ICOMMERCIAL
ICOURT CS(COMM) 04.05.2026 PUNJAB NATIONAL BANKJYOTI GAUTAM 7000041067 iyoti_gautam20104.05.2026
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SSG PHARMA PVT LTD &
ANR

IARB AWARD|05.05.2026 IMOHIT KUMAR BHATI VSHARSHIT BHARDWAJ (9599438202 advharshitbhard{10.01.2026
05/2026 IMAHESH GUPTA ANR
ICS(COMM) 06.05.2026 ISHRI BABA  ELECTRICINARENDRA 0354172365 narendra.cyosys(06.05.2026
247/2026 ICORPORATION VS GREEN|

YARDS INTERIORS AND|

IDEVELOPERS PVT LTD
[EX ARB AWARD(06.05.2026 KOTAK MAHINDRA PRIME[SAGAR MISHRA 7053284188 sagarmishra249(¢29.04.2026
35/2026 LTD VS RAJENDER KUM
[EX(COMM) 06.05.2026 IM/S STANDARD TRADERSGULSHAN SHARMA 8451245698 gulshansharmaa(06.05.2026
89/2026 VS M/S REEKOMED)|

HEALTH CARE AND|

ISURGICAL PRODUCTS
[EX(COMM) 06.05.2026 IARTHANT JAIN VSMOHIT KHANNA 8800268148 advmohitkhanng22.04.2026
94/2026 SAKKERA SRIDHAR GOUD
[EX(COMM) 06.05.2026 IGM MODULAR PVT LTD VSRAHUL KUMAR 8475124567 unitedmark@unio4.05.2026
95/2026 IPARBAT SINGH united.com
[EX(COMM) 07.05.2026 BAJRANG LAL GUPTA VSRAHUL NEGI 0650293523 rahulnegiadv@gl04.05.2026
96/2026 M/S JP AVIATION|

SERVICES PVT LTD
CS(COMM) 11.05.2026 IFOXTECH MECH|SATISH KUMAR 0811053833 officesatishkadv(o4.05.2026
253/2026 IENGINEERS PVT LTD VS J C|

IAUTOMATION LLP
ICS(COMM) 12.05.2026 RAJESH TAYAL VSVIJAY KUMAR GOEL 8368965219 vijaykumargoel@27.03.2026
257/2026 SUDHANNYA GHOSH &

IANR.
ICS(COMM) 12.05.2026 RAJESH DURGEY WEARSMUNISH CHOOKER 98733440929 munishchhoker1/08.05.2026
256/2026 VS MISHU ENTERPRISES
ICS(COMM) 15.05.2026 SURESH JAIN VS ANILPADAM K KHANNA 0818539988 padamkumarkha12.05.2026
265/2026 IDHINGRA
IMISC DJ 567/2026(16.05.2026 JAFFCON ENTERPRISES VSM K GUPTA 0312284789 advmkgupta@gn16.05.2026

IM/S MAHAVIR ELECTRIC
ICS(COMM)271/20 18.05.2026 SH. AMARJEET KUMARDHEERAJ JAIN 9560925506 shubhamsaraiwa17.05.2026
26 SHARMA VS SH. SUNIL

KUMAR
CS(COMM) 20.05.2026 HITKARY PHARMACYRISHI RAJ SHARMA 9650140864 rarylegal@gmail}18.05.2026
275/2026 INDIA PVT LTD & ANR VS|

ADVOCATE EMAIL ID DATE OF E-
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ICS(COMM) 20.05.2026 BARBARIKA TEX FAB VSANIL KUMAR SINGH (9810288424 anilsinghand  [14.05.2026
276/2026 MANSI & ANR company@gmail
MISC DJ|20.05.2026 SRINDER SINGH VS M/SADITYA DEV SHARMA 0818069233 adityadevsharmg19.05.2026
590/2026 IAUTONE MARKETING &
ORS.
ICS(COMM)278/20[21.05.2026 JITENDER KUMAR  VSPRIYESH SRIVASTAVA 9942231515 lawchambersfgl@i4.05.2026
26 VIKAS ADLAKHA
[EX(COMM) 23.05.2026 BANK OF BARODA VSRAJNISH KR BANYAL (9810872353 rajnish-122@yah23.05.2026
104/2026 IMRAN
IMISC DJ|25.05.2026 STATE BANK OF INDIA VSARUN UPADHYAY 0045375818 upadhyayarun13}22.05.2026
605/2026 ISANJAY SRIVASTAV
IMISC DJ125.05.2026 S.K. ENGINEERING WORKSKAMLESH BATEJA 9911917966 lkamleshadv@gnj22.05.2026
607/2026 VS M//S NIPUN|
IAPPLIANCES
[EX(COMM) 26.05.2026 M/S GALAXY NON WOVENARCHIT SINGHAL 05909043045 legal @sigmalegal23.05.2026
107/2026 VS MOHD FAEEM
CS(COMM) 26.05.2026 IANKIT JINDAL VSAKSHAY AGGARWAL 9871352356 agg.akshay2605(25.05.2026
291/2026 IDHARMENDRA SINGH
ICS(COMM) 26.05.2026 STATE BANK OF INDIA VSARUN UPADHYAY 0045375818 advarunupadhay26.05.2026
292/2026 M/S RUPAM SALES
ICORPORATION
ICS(COMM) 130.05.2026 SANJAY AGGARWAL VSKUMAR VIKRAM 9810073178 adv_kvikramo5(@8.05.2026
293/2026 [POOJA KESHARWANI
42 ISH. PAWAN KUMAR|SHAHDARA [C. No. 304 ICOMMERCIAL CS (COMM)/240/2026 02-05-2026 IPASCO MOTORS LLP Vs ASHOKSonu Vivek(P), (9311352666 drassociates.alawfirrn@[28-04-2026
IMATTO DJ (COMM-| IKUMAR TAILOR AND ANR lgmail.com
04)
ICOMMERCIAL IMISC DJ/485/2026 04-05-2026 VEE PEE FABRICS PVT LTD VsKunal 8178766086 ladmin@kmalawoffice.c [09-05-2026
SURAJ KUMAR SHAW Madan(P), om
ICOMMERCIAL IMISC DJ/484/2026 04-05-2026 VEE PEE FABRIC PRIVATEKunal 8178766086 admin@kmalawoffice.c [14-05-2026
LIMITED Vs TEXMARTMadan(P), om
ICREATIONS PVT LTD AND ORS
ICOMMERCIAL CS (COMM)/243/2026 05-05-2026 PUNJAB NATIONAL BANK VsJyoti Gautam [7000041067 UYOTI_GAUTAM2010 |04-05-2026
IAAKASH SOLANKI @YAHOO.COM
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ICOMMERCIAL CS (COMM)/244/2026 05-05-2026 SUSHEEL KUMAR SARIN VsAmit Sikri 0810211670 ladvocates.asa@gmail.c [2-5-2026
MOHIT JAIN PROPRIETOR| om
VARDHMAN TOYS AND PLASTIC

ICOMMERCIAL CS (COMM)/245/2026 05-05-2026 SMT. NIRMALA DEVI AND AN. VsSanjeev Kumar8377834348 sanjeevsarwal1975@gm [02-05-2026
IMR. BIMAL PRASAD JAIN ANDSarwal lail.com
ORS

ICOMMERCIAL [Ex. - Award by Arb./36/2026 [06-05-2026 [Kotak Mahindra Bank Limited Vs|ARUN SETHI [9810834369 [promptlawsolutions@g [28-04-2026
Himanshu Choudhary mail.com

ICOMMERCIAL ICS (COMM)/248/2026 06-05-2026 M/S  MADHUBAN Vs  M/SSunil Gupta 8860313311 ladvsg@yahoo.com 04-05-2026
IKARRICURRY AND ANOTHER

ICOMMERCIAL ICS (COMM)/249/2026 06-05-2026 RAJ KAMAL AGGARWAL VsSKUSHAGRA  [9711443294 lgoellawoffices@gmail.c |05-05-2026
SIMRANJEET SINGH GROVER IGOEL om

ICOMMERCIAL ICS (COMM)/261/2026 13-05-2026 SATO ARGOX INDIA PVT. LTD.Amit Kumarg871291420 jurisprudenceo11@gma [08-05-2026
MHROUGH ITS AR Vs A3SSingh lil.com
ISOLUTIONS AND ORS.

ICOMMERCIAL CS (COMM)/262/2026 13-05-2026 IM/S NITCHEM POLYMERS LLP. VSPRATYARK 0667797450 lgdecor2017@gmail.com{12-05-2026
IM/S GDECOR INDUSTRIES INDIAVATSA
PVT LTD

ICOMMERCIAL CS (COMM)/266/2026 15-05-2026 ASHOK KUMAR MOHATTA VsNEELAM 7303296156 neelam.malik8512@gm [11-05-2026
[RAM LALIT IMALIK lail.com

ICOMMERCIAL CS (COMM)/267/2026 15-05-2026 IASHOK KUMAR MOHATTA VSNEELAM 7303296156 neelam.malik8512@gm [11-05-2026
SANTOSH KUMAR JHA IMALIK lail.com

ICOMMERCIAL IMISC DJ/569/2026 16-05-2026 [Ekta Promoters Pvt Ltd Vs SaharaSATISH 9213120025 - 12-05-2026
India SHARMA

ICOMMERCIAL [Execution (Comm.)/99/2026 [16-05-2026 akeel ahmad Vs mohit jaiswal PRAVEEN 9910235151 [PRAVEEN198280@GM[16-05-2026

YADAV IAIL.COM

ICOMMERCIAL CS (COMM)/273/2026 18-05-2026 Ms. Gauri Sharma Ms. Gauri NitinALOK SHARMA 9811983001 378ww378@gmail.com [14-05-2026
Sharma Vs M/s Nextus Ventures Pvt.
ILtd.

ICOMMERCIAL [Ex. - Award by Arb./39/2026 [19-05-2026 AXIS BANK LTD. Vs MEENAKSHIMAYANK 9873347330 mayank_mahajanos5@y(14-04-2026
SHARMA MAHAJAN lahoo.com

ICOMMERCIAL [Execution 20-05-2026 SH. EJAJUL SHAIKH PROP M/SASHISH 7827826962 IASHISHLEGAL22@G |16-05-2026

(Comm.)/102/2026 IPACIFIC PRODUCTS AND| IMAIL.COM

SOLUTION Vs M/S GARUDA
ICONSTRUCTION AND|
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Mehul Kirti Kumar Mehta

ladvocates@rvrlegal.co
Im

ICOMMERCIAL CS (COMM) 279/2026 21-05-2026 BANK OF INDIA VS M/S VIJAY|Sanjlv Kumar [7042995369 ISANJIV0416 @GMAIL. [17-05-2026
KUMAR JAIN AND  SONS COM
THROUGH ITS
[PROPRIETOR/PARTNER SHR]|
ICOMMERCIAL [Execution 21-05-2026 OP AND SONS TRADERS PVT. LTD.Jatin Aggarwal (9953283177 jka.legal@gmail.com [06-04-2026
(Comm.)/103/2026 Vs SH. RAJAGOPAL
JAYACHANDRAN, SOLE|
PROPRIETOR OFF. M/S R.V.
ICOMMERCIAL [Ex. - Award by Arb./40/2026 [21-05-2026 IEQUITAS SMALL FINANCE BANKROHIT KUMAR 9315739702 rohitkumarg842@Gmail10-04-2026
LIMITED Vs M/S SAPHAIRA| 1.Com
TRANSPORT PVT LTD.
ICOMMERCIAL CS (COMM)/288/2026 23-05-2026 STATE BANK OF INDIA VSSALINI 0899408618 SHALINIUPADHYAY.A[20-05-2026
ISOSANTI MINZ UPADHYAY IDVOCATE@GMAIL.CO|
M
COMMERCIAL  [CS (COMM)/285/2026 23-05-2026 IMOHAMMAD SAGIR MALIK Vs SH.HIMAL 0810456889 LEGUMLAWFIRM@G [19-05-2026
IAZHAR BASHIR IAKHTAR IMAIL.COM
ICOMMERCIAL CS (COMM)/290/2026 25-05-2026 [Punjab National Bank Vs KhushalJyoti Gautam [7000041067 UYOTI_GAUTAM2010 [21-05-2026
Sikri and Ors @YAHOO.COM
ICOMMERCIAL [Execution 25-05-2026 IM/s Arihant Enterprises Vs Mr.ATUL KUMAR{810040036 IATULHIGHCOURT200|23-05-2026
(Comm.)/106/2026 [Rahul Aggarwal JAIN 0@YAHOO.COM
43 ISH. DEVENDERNORTH- lho6 Civil ICS (COMM)/328/2026 02-05-2026 State Bank of India Vs CHANCHALRavindra 8076466594 ladvmarayan@gmail.co [09-09-2026
[KUMAR JANGALA,WEST IDEVI INarayan m
IDISTRICT JUDGE, Singh(P),
ICOMMERCIAL
ICOURT CS (COMM)/327/2026 02-05-2026 State Bank of India Vs SAYRA Ravindra 8076466594 ladvmarayan@gmail.co [09-09-2026
INarayan m
Singh(P),
CS (COMM)/326/2026 02-05-2026 VIDIT GOYAL Vs RAJESH BATHIJAHitesh 9811141234 ladv.ranapradeep@gmai[20-08-2026
Kumar(P), l.com
CS (COMM)/332/2026 05-05-2026 IMS ASHOK DYESTUFF PVT LTD VsChirag 8587876969 IAdvkhurana.chirag@g [10-09-2026
IMR DINESH KUMAR PROPRIETORKhurana(P), Imail.com
OF MS DK LAMINATION
CS (COMM)/333/2026 05-05-2026 [FIVE FRIENDS ENTERTAINMENTVaibhav 79082592275 18-09-2026
MRUST Vs SACHIN KHURANA Gupta(P), ladvocates@rvrlegal.co
Im
CS (COMM)/331/2026 05-05-2026 ZYDUS WELLNESS PRODUCTSSamarth 9599518268 sukrit@ksandk.com 19-08-2026
ILIMITED Vs SURINDER KUMARKapoor(P),
JINDAL
CS (COMM)/337/2026 07-05-2026 DECENT SECURITIES PVT LTD VsRahul Rai(P), [9654471828 06-08-2026
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CS (COMM)/338/2026 07-05-2026 BALAJI INTERNATIONAL  VsAnkit Sibbal(P), (0818133353 krtrkt2l@gmail.com  [05-06-2026
Sunrise Light House
CS (COMM)/339/2026 07-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 0650776104 krtrktel@gmail.com  [10-06-2026
Ishan Pharma Through its ProprietorKUMAR(P),
Mrs Pooja Rani
CS (COMM)/340/2026 07-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 9650776104 krtrktel@gmail.com  [10-06-2026
ICOOL AIR Through its ProprietorKUMAR(P),
Mrs SALMA
ICS (COMM)/341/2026 07-05-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 krtrktel@gmail.com  [10-06-2026
ISHUBHAM ENTERPRISES ThroughKUMAR(P),
its Proprietor Sh MANMOHAN|
KUMAR
CS (COMM)/343/2026 07-05-2026 Nishant Ghode Vs Sajiwan Kumar  [Palash 7898837921, 02-07-2026
Pandey(P), ladvocatepalashpandey
@gmail.com
ICS (COMM)/336/2026 07-05-2026 [UNION BANK OF INDIA Vs M/SRAJ 9650776104 krtrkt2l@gmail.com 10-06-2026
SHRI RAM MURTI ENTERPRISESKUMAR(P),
Through its Proprietor Ms REKHA
CS (COMM)/342/2026 07-05-2026 Nishant Ghode Vs Sajiwan Kumar  [Palash 7898837921, 02-07-2026
[Pandey(P), ladvocatepalashpandey
(@gmail.com
CS (COMM)/351/2026 08-05-2026 IM/S UPERCON MARKETING PVTT. R. 0811365932 10-06-2026
ILTD Vs M/S ADVANCEGUPTA(P), ladvocates@rvrlegal.co
[VENTILATION PVT LTD m
CS (COMM)/350/2026 08-05-2026 IM/S SURBHI CONBUILD PVT LTD[T. R. 9811365932 10-06-2026
Vs M/S ADVANCE VENTILATIONGUPTA(P), ladvocates@rvrlegal.co
IPVT LTD m
ICS (COMM)/346/2026 08-05-2026 [Pankaj Gupta Vs Ashraf Ansari andMUSKAN 8287770481 : 06-06-2026
lanr IAGGARWAL(P), varunadvocate727@gm
lail.com
CS (COMM)/345/2026 08-05-2026 INDIA 1PO M/S BMARKTINARINDER 0654222789 npsingh2901 06-06-2026
TECAMAT PVT LTD Vs M/S RRKMPAL SINGH(P), 79@gmail.com
ICONSULTANT PVT LTD|
THROUGH ITS DIRECTORS
ICS (COMM)/347/2026 08-05-2026 IAnkur Paper Traders Vs XPertAnkit 0868444402 ladvankitsharmal@gmai(06-06-2026
IPrinters Sharma(P), l.com
CS (COMM)/349/2026 08-05-2026 IM/S BALAJI INTERNATIONAL VsAnkit Sibbal(P), (90818133353 ladvankitsharmal@gmai|05-06-2026
IM/S SUNRISE LIGHTING LOUNGE l.com
CS (COMM)/348/2026 08-05-2026 M/S HI-TECH PIPES LTD Vs M/SPurvesh 0871495838 13-08-2026
IPD METAL CRAFT PVT LTD ANDButtan(P), cstarunverma@gmail.c
ORS om
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ICS (COMM)/353/2026 11-05-2026 HARJINDER SINGH Vs SANJAYSATISH 7042 198312 : 20-08-2026
KULPATI PRAKASH(P), linfo@centurylawfirm.in

CS (COMM)/355/2026 13-05-2026 JAPMEET LUXURY HOLIDAYSRAJESH 0871495838 10-06-2026
PRIVATE LIMITED Vs ANKITJANGRA(P), cstarunverma@gmail.c
KHANNA om

CS (COMM)/358/2026 14-05-2026 KERA FINE INDIA PVT LTD ANDDhruv 41590700 jabhay@AMSShardul.c [03-07-2026
IORS Vs UNIVERSAL BEAUTY AND|Grover(P), om
ORS

ICS (COMM)/360/2026 15-05-2026 STATE BANK OF INDIA Vs SKTARANNUM [8010812345 ladvocatepankai2018@0[07-09-2026
Nurislam JAHAN(P), mail.com

ICS (COMM)/359/2026 15-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 0650776104 krtrkt2l@gmail.com  [29-09-2026
IDEVIKA ENTERPRISES ThroughKUMAR(P),
its Proprietor Mrs MALA

ICS (COMM)/367/2026 18-05-2026 IMOGLI LABS (INDIA) PVT LTD VsTarun 0871495838 06-06-2026
GREEN MAT PVT LTD Verma(P), cstarunverma@gmail.c

om

CS (COMM)/365/2026 18-05-2026 GARNERTECH INNOVATION PVTPratishtha 0953652710 06-06-2026
LTD Vs SAMRIDHI HIGHWAY|Verhwani(P), ladvniteshmehra@gmail
SOLUTIONS PVT LTD AND ORS .com
IAND ORS

ICS (COMM)/366/2026 18-05-2026 IM/s Credco Sourcing Private Limitedsudesh ~ kumang8110-52237 sudeshgoyal@hotmail.c[06-06-2026
Vs M/s Shakmbhri Polymers goyal(P), om

CS (COMM)/368/2026 18-05-2026 IM/S  Credco Sourcing Privatesudesh kumang8110-52237 sudeshgoyal@hotmail.c [06-06-2026
[Limited Vs M/S K K Polycolor Asiagoyal(P), om
Limited

CS (COMM)/375/2026 19-05-2026 Bonami Software Pvt Ltd Vs KBSRajesh Kumarng818270463 raJeshkumarhooda3o@|04-06-2026
Technologies Pvt Ltd AND ORS [Hooda(P), lgmai.com

CS (COMM)/373/2026 19-05-2026 INDIAN BANK Vs NIKHIL JAIN IASHRAF 7827272828 ladvankitdagar@hotmaillo4-06-2026

KHAN(P), .com

ICS (COMM)/374/2026 19-05-2026 M/S HAL OFFSHORE LTD Vs M/SMUKESH 9971990798 04-06-2026
THE NEW INDIA ASSURANCE COAGGARWAL(P),
ILTD

CS (COMM)/381/2026 20-05-2026 BANK OF BARODA Vs Vinay Kumar/Geetanjali 8588821631 ladvocate.134@gmail.co [16-09-2026
Gupta Sharma(P), m

CS (COMM)/382/2026 20-05-2026 BANK OF BARODA Vs KundanGeetanjali 8588821631 ladvocate.134@gmail.co [16-09-2026

[Kumar Rai

Sharma(P),

m
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P),

CS (COMM)/383/2026 20-05-2026 SIDDHARTH GUPTA Vs MILANPRANAV 0131988405 advpranavdewivedi@g [15-09-2026
TANNA DWIVEDI(P), mail.com
CS (COMM)/390/2026 22-05-2026 [Pawan Kumar Jain Vs Ishwar Singh |[ADITYA 011045555 lakaditiyakala@gmail.co[01-08-2026
KALA(P), m
ICS (COMM)/394/2026 25-05-2026 [Union Bank of India Vs Sunita RaniSANTOSH 9718196946 ladvomprakashsingh@g [08-06-2026
and Anr KUMAR(P), mail,com
ICS (COMM)/395/2026 25-05-2026 Piyush Bindal Proprietor of Ms NehaSarthak 8527817330, [prannayajaiin@gmail.c [09-06-2026
[Paper Traders Vs Gaurav Bansalverma(P), om
Partner of Ms Blue Orchard Inc
CS (COMM)/398/2026 26-05-2026 IBANK OF BARODA Vs SHANKARGeetanjali 8588821631 ladvocate.134@gmail.co [16-09-2026
IKUMAR Sharma(P), m
CS (COMM)/400/2026 29-05-2026 |Arun Saini Vs Bajaj Finance Limited Dharmender 9971796299 dharmender.dharmend [07-08-2026
Bhan(P), ra@gmail.com
CS (COMM)/401/2026 29-05-2026 INARESH KUMAR Vs RAVINDERVIVEKANAND (9312370952 vivekjha1975@gmail.co [02-07-2026
KUMAR JHA(P), m
CS (COMM)/402/2026 29-05-2026 IPUNJAB NATIONAL BANK Vs RamAjay Sharma(P),[9891399593 IAJAYSHARMA2635@G{30-09-2026
Jee Singh Prop of Indrani Agencies IMAIL.COM
CS (COMM)/403/2026 30-05-2026 JASWANT SINGH Vs ACKOVINAY 9810209025 03-07-2026
GENERAL INSURANCE COMPANYKUMAR(P), soniandasso706@gmail
ILIMITED .com
CS (COMM)/404/2026 30-05-2026 INITIN SINGH Vs LAKSHAYBharat Bhushan|8447004930 lhimanshu87@gmail.co {30-09-2026
SHARMA Jain(P), m
CS (COMM)/406/2026 30-05-2026 Vivek Emobility Pvt Ltd Vs NationalAmit Kumar987189784 savlawassociate@gmail.[01-07-2026
Insurance Co Ltd Maihan(P), com
CS (COMM)/405/2026 30-05-2026 IANGEL ENTERPRISE Vs LOTUSRahul Kumang313117332 ladvrk.paliwal@gmail.cof13-08-2026
IADVERTISING AND INTERIORS  [Pandit(P), m
14 ISH.VINOD YADAV /[NORTH- 205 Civil CS (COMM)/329/2026 02-05-2026 Ms KM TRADERS Vs M/s R SDEVENDER(P), 9716169844 ladvtarundabas@gmail.c25.04.2026
IDISTRICT JUDGE,WEST ISPRING INDUSTRY om
(COMMERCIAL
ICOURT)
CS (COMM)/330/2026 04-05-2026 ICANARA BANK Vs SHREE BALAJIDEEPANJAL (8390227354 deepanjlch@gmail.com [25.04.2026
IMAKERS N TRADERS ICHOUDHARY/(
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CS (COMM)/334/2026 05-05-2026 BANK OF MAHARASHTRA VsSHAILESH 0891285888 ladvshaileshkumar 27.04.2026
SUKHRAM MAURYA KUMAR(P),

CS (COMM)/335/2026 05-05-2026 State Bank of India Vs Babul Singh  |Siddharth(P), [NA INA 28.04.2026

CS (COMM)/344/2026 07-05-2026 IGODSONS TAPES PRIVATEANUJ KUMAR[7973981758 ladvvasudhaaery @]28.04.2026
ILIMITED Vs SAGAR ENTERPRISES [SHARMA(P), outlook.com

CS (COMM)/352/2026 08-05-2026 THE SOUTH INDIAN BANK LTD VsArun Kumar8586863313 arunkumarshuklaT@g [29.04.2026
IRAKESH KUMAR SACHDEVA Shukla(P), mail.com

ICS (COMM)/354/2026 12-05-2026 SHRABONI DHARA Vs M/S MYNavneet 0868546432 navneetsharmaadvocate/02.05.2026
IRIGACIO WORLD PRIVATESSharma(P), (@gmail.com
ILIMITED

CS (COMM)/356/2026 13-05-2026 ISALUJA MEDICOSE PVT LTD VsSATISH 9560012821 INA 02.05.2026
IAARNA HEALTH CARE ISANSI(P),

CS (COMM)/357/2026 13-05-2026 IAMS POLYMERS LIMITED VsBhaskar 9560012821 INA 02.05.2026
I[HINDUSTAN FLEX LIMITED Vali(P),

CS (COMM)/361/2026 15-05-2026 CHINTAN JAIN Vs ANTRIKSHHIMANSHU (9013888822 lhimanshupal22@gmail.|05.05.2026
REALTECH PVT LTD PAL(P), com

CS (COMM)/362/2026 15-05-2026 SSPLC PVT LTD Vs M/S SVRAHUL 9711142200 rahulbansal@gamil.co |05.05.2026
IELECTRONICS BANSAL(P), m

CS (COMM)/363/2026 15-05-2026 State Bank of India Vs Hawaibam|Siddharth(P), [9650776104 siddharth104@gmail.co(06.06.2026
Surchandra Singh Im

CS (COMM)/364/2026 15-05-2026 IMS ASHOK DYESTUFF PVT LTD VsChirag 9999306881 c.khurana@gmail.com [07.06.2026
IANKIT Khurana(P),

ICS (COMM)/369/2026 18-05-2026 WATERMAN JINDAL INDIA PVTARCHIT 0582551234 larchitsinghal@gmail.co [02.05.2026
LTD THROUGH ITS AR MRSINGHAL(P), m
SORABH GUPTA Vs PARMOD
GUPTA PROPRIETOR OF MS

CS (COMM)/370/2026 18-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 0205437671 advrajkumarq4@gmail.c [28.04.2026
IKASHIF ENTERPRISES Through itsKUMAR(P), om
[Proprietor Mr MOHD KASHIF

CS (COMM)/371/2026 18-05-2026 KPT PIPING SYSTEM PVT LTD VsJITU(P), INA INA 04.05.2026
IAGARWAL INFRAWORKS LLP
IAND ORS
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ICS (COMM)/376/2026 19-05-2026 Barter Beam Pvt Ltd Vs New GuptaShiv Kapoor(P), 9871704611 11.05.2026
IPackers
CS (COMM)/377/2026 19-05-2026 State Bank of India Vs SHAMBHU|Ravindra 0868523230 ladvrnarayan @gmail 12.05.2026
SABRAN Narayan
Singh(P),
ICS (COMM)/378/2026 19-05-2026 State Bank of India Vs SAGAR Ravindra 0868523230 advrnarayan@gmail  [08.05.2026
[Narayan
Singh(P),
ICS (COMM)/379/2026 19-05-2026 State Bank of India Vs SHUBHAM[Ravindra 0868523230 advrnarayan@gmail  [04.05.2026
IKUMAR [Narayan
Singh(P),
CS (COMM)/380/2026 19-05-2026 State Bank of India Vs KARISHMARavindra 0868523230 ladvrnarayan@gmail 12.05.2026
SHRAMA [Narayan
Singh(P),
ICS (COMM)/385/2026 21-05-2026 INDIAN BANK Vs NOOR HASANASHRAF 9555777622 com 15.05.2026
IPROP OF SHAIN SUPPLIER KHAN(P),
CS (COMM)/386/2026 21-05-2026 IHYGOSAP PHARMA PVT LTD VsPranav 9953290847 [pranavsapra.adv@wgm [11.05.2026
IKRISHAN SHARMA Sapra(P), lail.com
CS (COMM)/387/2026 21-05-2026 IHYGOSAP PHARMA PVT LTD VsPranav 9953290847 [pranavsapra.adv@wgm [02.05.2026
IGUMMA PRASAD Sapra(P), lail.com
CS (COMM)/388/2026 21-05-2026 GURDIP SINGH ARNEJA VsNITIN 9711142200 ladvnitinmittal@gmail.c [18.05.2026
VIDYARTHI UNIFPRMS INDIA PVIMITTAL(P), om
ILTD
CS (COMM)/389/2026 21-05-2026 IASHA RAM AND SONS VsNaman 9811209030 ladvnamanaggarwal@g [11.05.2026
IDURGVINAYAK INDUSTRIES IAggarwal(P), imail.com
CS (COMM)/391/2026 22-05-2026 [UNION BANK OF INDIA Vs M/S PRAJ 9711232232 r.kumar@gmail.com [08.05.2026
K COMMUNICATION KUMAR(P),
CS (COMM)/392/2026 22-05-2026 SUNIL JAIN Vs JRSShreya Singh(P),9650501903 singhshreya74@gmail.c[13.05.2026
INFRASTRUCTURE om
CS (COMM)/393/2026 23-05-2026 IAvni Bansal Vs Rachita Narang Neeraj 0818310262 [bbsharma@gmail.com {14.05.2026
Gupta(P),
ICS (COMM)/396/2026 25-05-2026 ILR BUILDERS PVT LTD Vs MSHumraz Binf8802200600 parnavdwivedi21 @gmai|i1.05.2026

VODAFONE IDEA LTD

Singh(P),

l.com
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ICS (COMM)/397/2026 25-05-2026 [UNION BANK OF INDIA VsRAJ 9711232232 r.kumar@gmail.com [18.05.2026
DEEPAK BANSAL KUMAR(P),
ICS (COMM)/399/2026 26-05-2026 I[HARYANA FIBRE INDUSTRIES Vsyatender 0899584189 advyatenderkhatri@gm [23.05.2026
ISHIV SHAKTI FIBRE INDUSTRIES [khatri(P), lail.com
45 ISH. JAGDISHNORTH 307 Civil CS (COMM.)/289/2026 02-05-2026 INARENDER SINGH Vs NEERAJRAHUL INOT MENTIONED ASNOT
IKUMAR, DISTRICT] GOEL MANGLA(P), SINGLE PAGE ISMENTIONED
JUDGE, RECIEVED THROUGHI|AS SINGLE|
ICOMMERCIAL IMAIL PAGE IS|
ICOURT RECIEVED
THROUGH
IMAIL
IMISC DJ/707/2026 02-05-2026 Vipul mangla Vs ShradhaSUSHANT INOT MENTIONED ASNOT
Maheshwari IDAHIYA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/92/2026 [04-05-2026 Rekha Devi Vs Shri Vinod KumarNAVEEN INOT MENTIONED ASNOT
Myagi Since Deceased Through hisSHARMA(P), SINGLE PAGE  ISMENTIONED
ILRs Smt Name Not Known RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/294/2026 04-05-2026 Raghav Kaushik Vs M/S ZURICHNAVEEN INOT MENTIONED ASNOT
IKOTAK GENERAL INSURANCESHARMA(P), SINGLE PAGE ISMENTIONED
ICOMPANY (INDIA) LIMITED RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/858/2026 |04-05-2026 IHDFC BANK LTD Vs ASHWANIANURAG INOT MENTIONED ASNOT
GUPTA PARASHAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/859/2026 |04-05-2026 IHDFC BANK LTD Vs CODE INC IMANNAT INOT MENTIONED ASNOT
KOHLI(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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[Execution (Comm.)/93/2026 |05-05-2026 Seema Gupta Vs M/S JagannathRAJESH INOT MENTIONED ASNOT
Polymers Limited JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/94/2026 |05-05-2026 UBIX  BIOSCIENCE PRIVATERAJESH INOT MENTIONED ASNOT
LIMITED Vs SAN  GLOBALJANGRA(P), SINGLE PAGE ISMENTIONED
[HOSPITALITY RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
[Execution (Comm.)/95/2026 |05-05-2026 ISATIN FINSERV LTD Vs RAMJANO RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/868/2026 [05-05-2026 IAXIS BANK Itd Vs MADAN GURJARRAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/871/2026 [05-05-2026 IAXIS BANK ltd Vs YADAV ROCKRAJESH INOT MENTIONED ASNOT
ILOGISTICS PRIVATE LIMITED JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/872/2026 [05-05-2026 IAXIS BANK ltd Vs ABUSAMA UVESANURAG INOT MENTIONED ASNOT
KHAN IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
[THROUGH
MAIL
OMP (I) (COMM.)/873/2026 |05-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs HARISH S MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/875/2026 |05-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs HARSH GUPTA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/876/2026 |05-05-2026 MTOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs MAHIPAL SINGH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/877/2026 |05-05-2026 MTOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs NANDINI VERMA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/879/2026 [05-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs VIVEK SINGH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/880/2026 [05-05-2026 Kotak Mahindra Bank Ltd Vs SAPNAANSHIKA(P), INOT MENTIONED ASNOT
OIL CARRIER 7018 SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/882/2026 [05-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IMOHIT MOHIT 3055 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/883/2026 [05-05-2026 [Kotak Mahindra Bank Ltd Vs JASMAYANK INOT MENTIONED ASNOT
IRAM 9105 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/885/2026 |05-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IHAMID RANA 3090 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/886/2026 |05-05-2026 [Kotak Mahindra Bank Ltd Vs JUSTIMAYANK INOT MENTIONED ASNOT
QUALITY CONCRETE 6010 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/887/2026 |05-05-2026 SHRIRAM FINANCE LIMITED VsMAYANK INOT MENTIONED ASNOT
IGAURAV TOMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/96/2026 [06-05-2026 BOBBY KUMAR Vs MS STARRAJESH INOT MENTIONED ASNOT
IMOUNT BEVERAGES PVT LTD JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/297/2026 06-05-2026 IKANHA DECALS PVT LTD Vs SLRAJESH INOT MENTIONED ASNOT
[POLYCOAT PVT LTD And ORS JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/888/2026 |06-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs ROSHAN VERMA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/889/2026 [06-05-2026 Nissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs VIKASMAHAJAN(P), SINGLE PAGE ISMENTIONED
INANDRAM 7901 RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM.)/890/2026 |06-05-2026 [Nissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs ALFIYAMAHAJAN(P), SINGLE PAGE ISMENTIONED
SAJID SHAHIKH5974 RECIEVED THROUGH|AS  SINGLE]
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/891/2026 |06-05-2026 INissan Renault Financial ServicessMAYANK INOT MENTIONED ASNOT
India Private Limited Vs LAKHANMAHAJAN(P), SINGLE PAGE ISMENTIONED
IMAHAVEER 2007 RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/892/2026 [06-05-2026 TOYOTA FINANCE SERVICE INDIAINEERAJ(P), INOT MENTIONED ASNOT
LTD Vs DHEERAJ KUMAR| SINGLE PAGE ISMENTIONED
UPADHYAY RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/893/2026 [06-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
TASUVER 6922 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/894/2026 [06-05-2026 Kotak Mahindra Bank Ltd VSAMIT INOT MENTIONED ASNOT
IMAHESH VISHWAS 7856 KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/895/2026 [06-05-2026 [Kotak Mahindra Bank Ltd Vs RAMUMAYANK INOT MENTIONED ASNOT
ISINGH 9401 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
IOMP (I) (COMM.)/896/2026 [06-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IKULDEEP GIRI 2867 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER
IOMP (I) (COMM.)/897/2026 |06-05-2026 [Nissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs YASMINMAHAJAN(P), SINGLE PAGE ISMENTIONED
IAYYUBBHAI SHAIKH 8082 RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/898/2026 |06-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
INDERJEET SINGH 9892 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (COMM.)/18/2026 07-05-2026 IPRISHA INFRASTRUCTUREMAYANK INOT MENTIONED ASNOT
IDEVELOPERS PRIVATE LIMITEDMAHAJAN(P), SINGLE PAGE ISMENTIONED
Vs HDB FINANCIAL SERVICES RECIEVED THROUGHIAS  SINGLE]|
LIMITED IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
ICS (COMM.)/300/2026 07-05-2026 Ms Osho Trade Services LLP Vs SmtRAJESH INOT MENTIONED ASNOT
Sushma Garg JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/301/2026 07-05-2026 ISANJAY GOEL Vs SONALI BADAL [MAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/754/2026 07-05-2026 Sanjeev Taneja Nikko VSRAJESH INOT MENTIONED ASNOT
ISHTAKHAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
IOMP (I) (COMM.)/915/2026 [07-05-2026 [Kotak Mahindra Bank Ltd Vs K DMAYANK INOT MENTIONED ASNOT
[ENTERPRISES 6767 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/916/2026 [07-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
ISHAKUNTALA 8614 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/917/2026 |07-05-2026 [Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED ASNOT
SAHZAD 9117 JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/918/2026 [07-05-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
LAKHAN SINGH 3560 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/919/2026 |07-05-2026 KOTAK MAHINDRA BANK LTD VSMAYANK INOT MENTIONED ASNOT
ISHWAR DEVI SINGH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/920/2026 |07-05-2026 Nissan Renault Financial ServicessMAYANK INOT MENTIONED ASNOT
India Private Limited VSMAHAJAN(P), SINGLE PAGE ISMENTIONED
VIPULCHANDRA RECIEVED THROUGHIAS SINGLE]|
SURESHCHANDRA SONI 6369 IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/941/2026 |07-05-2026 MTOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs PRAMOD JANKI PANDEY [MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
IOMP (I) (COMM.)/944/2026 [07-05-2026 [Kotak Mahindra Bank Ltd Vs SAGARMAYANK INOT MENTIONED ASNOT
2705 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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NUMBER

IOMP (I) (COMM.)/945/2026 |07-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs ABHISHEK S IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/948/2026 |07-05-2026 [Kotak Mahindra Bank Ltd VsMUKESH INOT MENTIONED ASNOT
SHEHZAD ALI 6680 KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/951/2026 [07-05-2026 [Kotak Mahindra Bank Ltd Vs ARUNJACHIN INOT MENTIONED ASNOT
IKUMAR 8256 IMITTAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/952/2026 [07-05-2026 TOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASNOT
ILTD Vs CHIRAG GOYAL IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/953/2026 [07-05-2026 Kotak Mahindra Bank Ltd VSANURAG INOT MENTIONED ASNOT
IAKASH BAISLA 7388 IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/954/2026 [07-05-2026 [Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED ASNOT
IAKHLESH PASWAN 2400 JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/955/2026 [07-05-2026 [Kotak Mahindra Bank Ltd Vs JAIRAJESH INOT MENTIONED ASNOT
IBHAGWAN 8615 JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM.)/956/2026 [07-05-2026 Kotak Mahindra Bank Ltd VsRAJESH INOT MENTIONED ASNOT
IKUSAAM PAL 1431 JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/957/2026 |07-05-2026 [Kotak Mahindra Bank Ltd Vs MOHDjashok gupta(P), INOT MENTIONED ASNOT
GULFAM 7320 SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/958/2026 [07-05-2026 [Kotak Mahindra Bank Ltd VSADAITA INOT MENTIONED ASNOT
JUGENDRA SINGH 8860 KUMAR SINGLE PAGE ISMENTIONED
ROUT(P), RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/959/2026 |07-05-2026 Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED ASNOT
IMUKESH KUMAR 5660 JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/99/2026 [08-05-2026 ISTATE BANK OF INDIA Vs SERTOMAYANK INOT MENTIONED ASNOT
CHUNGJAHAO KOM IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 08-05-2026 SANJEEV MARWAH Vs SAVVY|Sunny Arora(P), INOT MENTIONED ASNOT
(Comm.)/100/2026 IGRAND HOTELS PVT TD SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
[THROUGH
MAIL
CS (COMM.)/304/2026 08-05-2026 |Aay Bee Enterprises Vs M/s Eva AluSunny Arora(P), INOT MENTIONED ASNOT
Panel Ltd SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER

OMP (I) (COMM.)/960/2026 |08-05-2026 TOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASNOT
ILTD Vs ABHISEK SHARMA IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/961/2026 |08-05-2026 TOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASNOT
ILTD Vs RAVEENA BALBIR KHAN MISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/962/2026 |08-05-2026 TOYOTA FINANCE SERVICE INDIANITIN INOT MENTIONED ASNOT
ILTD Vs YOGESH S IMEHTAC(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/963/2026 [08-05-2026 SHRIRAM FINANCE LIMITED VsGAURAV INOT MENTIONED ASNOT
IANKUR BAJAJ IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/964/2026 |08-05-2026 SHRIRAM FINANCE LIMITED VsVikas INOT MENTIONED ASNOT
VIKRAM KUMAR IBhardwaj(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/965/2026 [11-05-2026 TOYOTA FINANCE SERVICE INDIAVishal INOT MENTIONED ASNOT
ILTD Vs AKRAM R Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/966/2026 [11-05-2026 Kotak Mahindra Bank Ltd VsVishal INOT MENTIONED ASNOT
INAVEEN KUMAR 9586 Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER

Ex.Comm - Award by12-05-2026 M/S SUNDARAM FINANCE LTD.Vishal INOT MENTIONED ASNOT
|Arb.Comm/58/2026 Vs PRATAP SINGH AND ORS. Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/305/2026 12-05-2026 IANKUR MINOCHA Vs KRITIVishal INOT MENTIONED ASNOT
IMONGA Alias KRITI MALHOTRA  [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/970/2026 [12-05-2026 SHRIRAM FINANCE LTD. VsVishal INOT MENTIONED ASNOT
SAMEER DAHIYA [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
OMP (I) (COMM.)/971/2026 [12-05-2026 SHRIRAM FINANCE LTD VsMAYANK INOT MENTIONED ASNOT
SAMEER DAHIYA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/972/2026 [12-05-2026 SHRIRAM FINANCE LTD. VsMAYANK INOT MENTIONED ASNOT
YOGESH KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/973/2026 [12-05-2026 SHRIRAM FINANCE LTD. VsMAYANK INOT MENTIONED ASNOT
IDEEPAK MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (COMM.)/19/2026 13-05-2026 SWAMI SHRADDHANANDMAYANK INOT MENTIONED ASNOT
COLLEGE Vs NARESH KUMARMAHAJAN(P), SINGLE PAGE ISMENTIONED
JAIN RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/310/2026 13-05-2026 ISONIA GOYAL Vs IFFCO TOKIOMAYANK INOT MENTIONED ASNOT
GENERAL INSURANCE CO. LTD. MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/986/2026 [13-05-2026 MOYOTA FINANCIAL SERVICESAmit Kumarj INOT MENTIONED ASNOT
INDIA LIMITED Vs SOHAIB MOHDMaihan(P), SINGLE PAGE ISMENTIONED
IMUBEEN ANSARI RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/987/2026 [13-05-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SHUBHAMMAHAJAN(P), SINGLE PAGE ISMENTIONED
GURJAR RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/988/2026 [13-05-2026 MTOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SOGARWALMAHAJAN(P), SINGLE PAGE ISMENTIONED
IAKASH RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/989/2026 [13-05-2026 MTOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SWATANTRAMAHAJAN(P), SINGLE PAGE ISMENTIONED
KUMAR RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/990/2026 [13-05-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SANTOSHMAHAJAN(P), SINGLE PAGE ISMENTIONED
IDNYANESHWAR BHIKOLE RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/991/2026 [13-05-2026 [Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IDEEPAK KASHYAP IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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IOMP (I) (COMM.)/992/2026 [13-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
BHAWAN PUNDIR MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/993/2026 [13-05-2026 IKotak Mahindra Bank Ltd Vs DELHIMAYANK INOT MENTIONED ASNOT
PLYWOOD AND TIMBER IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/994/2026 [13-05-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
JAMEEN HASAN IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM.)/995/2026 [13-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
JITENDER KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/101/2026(14-05-2026 ISANJEEV TANEJA Alias NIKKO VSAMIT INOT MENTIONED ASNOT
ISRAR AHMED ANWAR AHMED |[KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution 14-05-2026 SANJEEV TANEJA Alias NIKKO VSAMIT INOT MENTIONED ASNOT
(Comm.)/102/2026 TAHIR KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
CS (COMM.)/314/2026 14-05-2026 IM/S SHIVANSH ENTERPRISES VSAMIT INOT MENTIONED ASNOT
M/S NEURON INDIA KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/996/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs AMITMAYANK INOT MENTIONED ASNOT
KUMAR IAHUJA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/997/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs B SAmit Kumar(P), INOT MENTIONED ASNOT
ICONSTRUCTION SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/998/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs AJEETAmit Kumar(P), INOT MENTIONED ASNOT
KUMAR SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/999/2026 [14-05-2026 Kotak Mahindra Bank Ltd VSHARDIK INOT MENTIONED ASNOT
[HASHMI KASIM ENTERPRISES IAGGARWAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D14-05-2026 IKotak Mahindra Bank Ltd Vs AMAR [SUSHIL INOT MENTIONED ASNOT
(COMM.)/1000/2026 ISAPRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Dj14-05-2026 [Kotak Mahindra Bank Ltd Vs AAVNIHarshit Jain(P), INOT MENTIONED ASNOT
(COMM.)/1003/2026 ICONSTRUCTION AND| SINGLE PAGE ISMENTIONED
TRANSPORT RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Dj14-05-2026 [Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1005/2026 BIJENDER KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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OMP (D(14-05-2026 Kotak Mahindra Bank Ltd VsSanskar INOT MENTIONED ASNOT
(COMM.)/1007/2026 IDINESH KUMAR Saraf(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Dj14-05-2026 [Kotak Mahindra Bank Ltd VsBHANU INOT MENTIONED ASNOT
(COMM.)/1009/2026 SUDAMA IMOHAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/1011/2026[14-05-2026 IAXIS BANK ltd Vs NAIM KHAN Bharat INOT MENTIONED ASNOT
Gupta(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/1014/202614-05-2026 [AXIS BANK Itd Vs RUPSENBhaskar INOT MENTIONED ASNOT
SHRIWASTAV Vali(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/1016/2026[14-05-2026 IKOTAK MAHINDRA BANK LTD VsBHANU INOT MENTIONED ASNOT
RAVICHANDRAN C NATTAR IMOHAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/317/2026 15-05-2026 IAISHWARYA GROWERS PVT LTDGIRISH INOT MENTIONED ASNOT
Vs PM TRADERS VERMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/321/2026 16-05-2026 Bank Of Baroda Vs AJAY KUMAR  |GIRISH INOT MENTIONED ASNOT
VERMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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IMISC DJ/818/2026 16-05-2026 SANJEEV TANEJA Alias NIKKO VsGIRISH INOT MENTIONED ASNOT
ISHTAKHAR VERMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj18-05-2026 |Axis Bank Ltd Vs CHONSHINGPHY|GIRISH INOT MENTIONED ASNOT
|Arb.Comm/59/2026 PHARUNG VERMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IMISC DJ/843/2026 18-05-2026 KUNWAR ANAND Vs VINODShagun Shahi INOT MENTIONED ASNOT
SUKHANI Chugh(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution 19-05-2026 IATUL TANEJA Vs RAJINDERPANKAJ INOT MENTIONED ASNOT
(Comm.)/104/2026 SINGH SACHDEVA KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/325/2026 19-05-2026 Sushil Kumar Agro Private Limited AMIT INOT MENTIONED ASNOT
Vs DULAL KUNDU KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/850/2026 19-05-2026 Mumbai Fresh Foods LLP Vs SPICEAMIT INOT MENTIONED ASNOT
IN GRILLED FOODS PVT LTD KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/107/2026/20-05-2026 IASHOK KUMAR GUPTA VSAMIT INOT MENTIONED ASNOT
JASWINDER KAUR KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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[Execution 20-05-2026 ATUL TANEJA Vs RAJINDERAMIT INOT MENTIONED ASNOT
(Comm.)/108/2026 ISINGH SACHDEVA KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/328/2026 20-05-2026 GSI ENTERPRISES PRIVATEMAYANK INOT MENTIONED ASNOT
LIMITED Vs RAJBEER SINGHMAHAJAN(P), SINGLE PAGE ISMENTIONED
MAAN RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM.)/329/2026 20-05-2026 BANK OF BARODA Vs M/SRAJESH INOT MENTIONED ASNOT
SIDDHARTHA TRADERS ANDJANGRA(P), SINGLE PAGE ISMENTIONED
IANR. RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
THROUGH
IMAIL
CS (COMM.)/330/2026 20-05-2026 BANK OF BARODA Vs M/S JASHANURAG INOT MENTIONED ASNOT
I[ENTERPRISES AND ANR. IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/331/2026 20-05-2026 IBANK OF BARODA Vs M/S ERIKAANURAG INOT MENTIONED ASNOT
IFLUID POWER AND ANR. IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/332/2026 20-05-2026 IBANK OF BARODA Vs M/S GARG[Pawan INOT MENTIONED ASNOT
[ENTERPRISES AND ANR. Kawrani(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
CS (COMM.)/333/2026 20-05-2026 Innovision Vs DTWELVE SPACES  [Pooja Garg(P), INOT MENTIONED ASNOT

SINGLE PAGE IS
IRECIEVED THROUGH]
IMAIL

IMENTIONED
IAS  SINGLE
IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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IMISC DJ/861/2026 21-05-2026 Satin Finserv Ltd Vs MOHD. ISAAMIT INOT MENTIONED ASNOT
IANR ANR. KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
Ex.Comm - Award byj22-05-2026 |Axis Bank Ltd Vs AMAN KUMAR  RAJESH INOT MENTIONED ASNOT
|Arb.Comm/64/2026 JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (Dj22-05-2026 PEEJAY FINANCE CO LTD VsSRAJESH INOT MENTIONED ASNOT
(COMM.)/1032/2026 LALIT KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Dj22-05-2026 AXIS BANK LTD Vs ASHISHRAJESH INOT MENTIONED ASNOT
(COMM.)/1033/2026 RAJPOOT JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I)22-05-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1034/2026 RAFEEK AHMED JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Dj22-05-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1035/2026 ISUDARSHAN JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (D22-05-2026 IKOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1036/2026 IPADMALATA RAKESH PANDEY  JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/339/2026 23-05-2026 INITIN KWATRA Vs SANDEEPRAJESH INOT MENTIONED ASNOT
IBAGHLA Alias MONU JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Dj23-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
(COMM.)/1037/2026 ILTD Vs VITTHAL YADAV JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Dj23-05-2026 SHRIRAM FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1038/2026 SANDEEP MANN JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D[23-05-2026 SHRIRAM FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1039/2026 PAWAN KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGH|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by25-05-2026 HDB FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
|Arb.Comm/66/2026 ILIMITED Vs KUNA SO DUSASAN JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/340/2026 25-05-2026 Bank of Baroda Vs MAIRAJRAJESH INOT MENTIONED ASNOT
KAMALY JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/341/2026 25-05-2026 Bank Of Baroda Vs ABHIJEETDINESH INOT MENTIONED ASNOT
SHARMA JAIN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/342/2026 25-05-2026 INEETU SHARMA Vs BUNDLshudhansu(P), INOT MENTIONED ASNOT
TECHNOLOGIES PRIVATE SINGLE PAGE  ISMENTIONED
ILIMITED RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
IMISC DJ/882/2026 25-05-2026 INARESH AGGARWAL Vs BHALCOshudhansu(P), INOT MENTIONED ASNOT

INDUSTRIES PVT LTD

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHIAS  SINGLE

IMAIL IPAGE IS|
IRECIEVED
[THROUGH

IMAIL

OMP (I) (COMM.)/1041/202625-05-2026 KOTAK MAHINDRA BANK LTD VsAbhinay INOT MENTIONED ASNOT
GOPAL AGRAWAL Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGH|AS ~ SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (Dl25-05-2026 TOYOTA FINANCE SERVICE INDIAKunal Malik(P), INOT MENTIONED ASNOT
(COMM.)/1042/2026 LTD Vs ATIK AHMAD SINGLE PAGE  ISMENTIONED
RECIEVED THROUGH|AS ~ SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (Dl25-05-2026 TOYOTA FINANCE SERVICE INDIAKunal Malik(P), INOT MENTIONED ASNOT
(COMM.)/1043/2026 LTD Vs BRAJESH SAHU SINGLE PAGE  ISMENTIONED
RECIEVED THROUGH|AS ~ SINGLE
IMAIL PAGE IS
RECIEVED
MTHROUGH
IMAIL
OMP (Dl25-05-2026 TOYOTA FINANCE SERVICE INDIAKunal Malik(P), INOT MENTIONED ASNOT
(COMM.)/1044/2026 LTD Vs DEEPIKA GUPTA SINGLE ~PAGE  ISMENTIONED
RECIEVED THROUGH|AS ~ SINGLE
IMAIL PAGE IS
RECIEVED
MTHROUGH
MAIL
OMP (Dl25-05-2026 TOYOTA FINANCE SERVICE INDIAYajur INOT MENTIONED ASNOT
(COMM.)/1045/2026 LTD Vs DHARAMVEER(Chhabra(P), SINGLE ~PAGE  ISMENTIONED
CHAUDHARY RECIEVED THROUGH|AS ~ SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH

IMAIL
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OMP (IDf25-05-2026 TOYOTA FINANCE SERVICE INDIANAVEEN INOT MENTIONED ASNOT
(COMM.)/1046/2026 ILTD Vs RAJESH KUMAR SHARMAC(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
OMP (Df25-05-2026 TOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASNOT
(COMM.)/1050/2026 ILTD Vs SANTOSH KUMAR IMISHRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
[THROUGH
IMAIL
OMP (Df25-05-2026 TOYOTA FINANCE SERVICE INDIAACHAL INOT MENTIONED ASNOT
(COMM.)/1054/2026 ILTD Vs HEMANT B KESHAV SINGLE PAGE  ISMENTIONED
RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Df25-05-2026 TOYOTA FINANCE SERVICE INDIAACHAL INOT MENTIONED ASNOT
(COMM.)/1055/2026 ILTD Vs LALIT IKESHAV SINGLE PAGE  ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (Df25-05-2026 TOYOTA FINANCE SERVICE INDIAACHAL INOT MENTIONED ASNOT
(COMM.)/1056/2026 ILTD Vs RAJESH MEENA KESHAV SINGLE PAGE  ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D}25-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
(COMM.)/1057/2026 ILTD Vs RAKESH KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
RECIEVED
[THROUGH
IMAIL
OMP (Df25-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
(COMM.)/1058/2026 ILTD Vs SAPNA YADAV JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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OMP 25-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
(COMM.)/1059/2026 ILTD Vs SHIVA YADAV JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM.)/345/2026 26-05-2026 STATE BANK OF INDIA Vs AMITRRAJESH INOT MENTIONED ASNOT
KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/346/2026 26-05-2026 STATE BANK OF INDIA VsRAJESH INOT MENTIONED ASNOT
KAMTINMANG JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS
[RECIEVED
THROUGH
IMAIL
CS (COMM.)/347/2026 26-05-2026 STATE BANK OF INDIA Vs JAIRAJESH INOT MENTIONED ASNOT
PRAKASH THROUGH LR MS.JANGRA(P), SINGLE PAGE ISMENTIONED
BINTU RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
ICS (COMM.)/348/2026 26-05-2026 CS DIAGNOSTICS INDIA Vs M/SRAJESH INOT MENTIONED ASNOT
IEXPEDIENT HEALTHCAREJANGRA(P), SINGLE PAGE ISMENTIONED
IMARKETING PVT LTD RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/349/2026 26-05-2026 ISTATE BANK OF INDIA Vs RAJU R RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
[THROUGH
IMAIL
CS (COMM.)/350/2026 26-05-2026 ISTATE BANK OF INDIA Vs JAYANTVikas INOT MENTIONED ASNOT
[PAL Sharma(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL [PAGE IS|
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/351/2026 26-05-2026 ISTATE BANK OF INDIA Vs HARINishant INOT MENTIONED ASNOT
KISHAN Kaushik(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1061/2026[26-05-2026 TATA CAPITAL LTD Vs SHREEVishal INOT MENTIONED ASNOT
IHARI OM BUILDERS Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
OMP (D[26-05-2026 SHRIRAM FINANCE LIMITED Vs|Vishal INOT MENTIONED ASNOT
(COMM.)/1062/2026 IVIKAS DAGAR [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
CS (COMM.)/356/2026 29-05-2026 M S AG INTERNATIONAL Vs MOTIVishal INOT MENTIONED ASNOT
ILAL MANISH KUMAR [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IMISC DJ/900/2026 29-05-2026 RAJESH KUMAR Vs STATE BANKVishal INOT MENTIONED ASNOT
OF INDIA Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1071/2026/29-05-2026 MOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
INDIA LTD Vs JITENDRA SINGH  [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (Dj29-05-2026 MOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
(COMM.)/1072/2026 INDIA LTD Vs KALYAN SINGH Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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OMP (I)j29-05-2026 TOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
(COMM.)/1073/2026 INDIA LTD Vs NITIN S Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL [PAGE IS|
[RECIEVED
THROUGH
IMAIL
OMP (D]29-05-2026 MTOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
(COMM.)/1074/2026 INDIA LTD Vs CHANDRA D Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
OMP (D]29-05-2026 MTOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
(COMM.)/1075/2026 INDIA LTD Vs DEEPAK R Khattar(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D}29-05-2026 TOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
(COMM.)/1076/2026 INDIA LTD Vs DIYA UDAI PAL Khattar(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/1077/2026[29-05-2026 TOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
INDIA LTD Vs RAZIA SULTAN Khattar(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D]29-05-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
(COMM.)/1078/2026 INDIA LTD Vs MOHIT KUMAR IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
[THROUGH
IMAIL
Misc Ex/11/2026 30-05-2026 IASHOK SARAF Vs kapil kumarMayank INOT MENTIONED ASNOT
gupta Singhal(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL PAGE IS
[RECIEVED
THROUGH
IMAIL
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Ex.Comm - Award by|30-05-2026 SUNDARAM FINANCE Vs RAMMAYANK INOT MENTIONED ASNOT
|Arb.Comm/67/2026 IKUMAR SINGH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/905/2026 30-05-2026 INDIAN BANK Vs S K TELECOM IMAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/906/2026 30-05-2026 Ms Star Packaging Vs Ms AromaMAYANK INOT MENTIONED ASNOT
Spice Industries IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D|30-05-2026 Kotak Mahindra Bank Ltd Vs JUBERMAYANK INOT MENTIONED ASNOT
(COMM.)/1087/2026 BUILDING MATERIAL 2831 IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Dj30-05-2026 [Kotak Mahindra Bank Ltd Vs JUBERMAYANK INOT MENTIONED ASNOT
(COMM.)/1089/2026 BUILDING MATERIAL 9130 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1091/2026{30-05-2026 [Kotak Mahindra Bank Ltd Vs SURAJMAYANK INOT MENTIONED ASNOT
8817 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D|30-05-2026 [Kotak Mahindra Prime Ltd Vs ASADNITIN INOT MENTIONED ASNOT
(COMM.)/1092/2026 IKHAN 0690 IMEHTA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (D|30-05-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1095/2026 IPRAKHAR GUPTA 9486 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D|30-05-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1096/2026 IDINESH SINGH 0401 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (Dj30-05-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1097/2026 IMOHIT DRALL 8539 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (D|30-05-2026 Kotak Mahindra Prime Ltd Vs VIJAYMAYANK INOT MENTIONED ASNOT
(COMM.)/1098/2026 ROHILLA 5556 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (Dj30-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1099/2026 IARVIND KUMAR 3036 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (D|30-05-2026 [Kotak Mahindra Bank Ltd Vs SONUMAYANK INOT MENTIONED ASNOT
(COMM.)/1100/2026 8355 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1101/2026 [30-05-2026 [Kotak Mahindra Bank Ltd Vs VIKALMAYANK INOT MENTIONED ASNOT
8646 MAHAJAN(P SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/1102/2026/30-05-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
IBALVINDER SINGH 0251 MAHAJAN(P SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM.)/1103/2026/30-05-2026 RBL BANK LTD Vs ANKIT KUMARMAYANK INOT MENTIONED ASNOT
SINGH IMAHAJAN(P SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (1) (COMM.)/1104/2026/30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs SANJAYJANGRA(P), SINGLE PAGE ISMENTIONED
RAMASHANKAR SHARMA RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
[THROUGH
IMAIL
IOMP (I) (COMM.)/1105/2026/30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs PATEL MOHJANGRA SINGLE PAGE ISMENTIONED
SOYAB A RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1106/2026{30-05-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs ANIKETJANGRA SINGLE PAGE ISMENTIONED
LAXMAN BHINGARDEVE RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/1107/2026{30-05-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs PATELJANGRA SINGLE PAGE ISMENTIONED
HARISHCHANDRA D RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
OMP (D|30-05-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
(COMM.)/1108/2026 INDIA LIMITED Vs ANIL BABANJANGRA SINGLE PAGE ISMENTIONED
SONAWANE RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM.)/1109/2026|

30-05-2026

TOYOTA FINANCIAL SERVICES
INDIA LIMITED Vs BABBI SINGH|
IMAHENDRA SINGH DHUNNA RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL

JANGRA

INOT MENTIONED AS
SINGLE PAGE IS

oT
IMENTIONED

IOMP (I) (COMM.)/1110/2026[30-05-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs THAKKARJANGRA SINGLE PAGE  ISMENTIONED
IMANOJKUMAR HASMUKHLAL RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
[THROUGH
IMAIL

OMP (I) (COMM.)/1111/2026

30-05-2026

TOYOTA FINANCIAL SERVICES
INDIA LIMITED Vs AHIR RAO

RAJESH
JANGRA

INOT MENTIONED AS
SINGLE PAGE IS

INOT
MENTIONED

IKAMLAKAR RAGHUNATH RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/1112/2026 [30-05-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs EVA JAYESHJANGRA SINGLE PAGE  ISMENTIONED
SHAH RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/1113/2026

130-05-2026

TOYOTA FINANCIAL SERVICES
INDIA LIMITED Vs SANGITABEN

RAJESH
JANGRA

INOT MENTIONED AS
SINGLE PAGE IS

INOT
MENTIONED

JITENDRABHAI SOLANKI RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
[THROUGH
IMAIL

AL COURT)

IMAIL

IOMP (I) (COMM.)/1114/2026 [30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs ALKA KHANNAJANGRA SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
RECIEVED
[THROUGH
IMAIL
46 ISH. SHAILENDERINORTH 303 Civil 05-05-2026 IAXIS BANK LTD Vs GAYATRI RAM AMIT INOT MENTIONED AS
IMALIK, DISTRICT] KUMAR(P), ISINGLE PAGE
JUDGE(COMMERCI IRECIEVED THROUGH]
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05-05-2026 AXIS BANK LTD Vs GAYATRI RAM AMIT INOT MENTIONED ASNOT
KUMAR(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
05-05-2026 INIDHAN POLYCHEM PVT LTD VsATUL INOT MENTIONED ASNOT
|Anil Yadav IPARMAR(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
[THROUGH
IMAIL
05-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs USHA GUPTA JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
05-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs TWINCE MEHTA JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
05-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs PARDEEP SINGH JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
05-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs PARAS RAM JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
RECIEVED
[THROUGH
IMAIL
05-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs MOHD SUHAIL JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL IPAGE IS|
[RECIEVED
[THROUGH
IMAIL
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05-05-2026 ShriRam Finance Limited Vs JAIANURAG INOT MENTIONED ASNOT
KUMAR IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
05-05-2026 HDFC BANK LTD Vs VIJAYNAVEEN INOT MENTIONED ASNOT
IDHAMEEJA SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
05-05-2026 [Kotak Mahindra Bank Ltd Vs JUSTMAYANK INOT MENTIONED ASNOT
QUALITY CONCRETE 006 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS  SINGLE]|
IMAIL PAGE IS|
IRECIEVED
THROUGH
IMAIL
05-05-2026 Kotak Mahindra Bank Ltd Vs MSMAYANK INOT MENTIONED ASNOT
RITIKA MILK TANKER IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
[RECIEVED
THROUGH
IMAIL
05-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
HARIMOHAN GUPTA 2419 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
05-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IDEEPAK KUMAR 6016 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
[THROUGH
MAIL
05-05-2026 [Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
ISUMAN 7806 MAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
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05-05-2026 IBANK OF BARODA Vs SEEMA ANDDeepa Gupta(P), INOT MENTIONED ASNOT
ORS SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
06-05-2026 [Kotak Mahindra Bank Ltd Vs SIDHIMAYANK INOT MENTIONED ASNOT
TRADERS 7260 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
06-05-2026 [Kotak Mahindra Bank Ltd Vs RAMMAYANK INOT MENTIONED ASNOT
IKISHOR 8328 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
06-05-2026 Kotak Mahindra Bank Ltd Vs VINODMAYANK INOT MENTIONED ASNOT
5349 MAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
06-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IANKUSH SINGH 4034 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
06-05-2026 [Kotak Mahindra Bank Ltd Vs CRAFTIMAYANK INOT MENTIONED ASNOT
IAUDIO 2910 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
06-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs DEEPAK KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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06-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs GENSINGH MADANSINGHJANGRA(P), SINGLE PAGE ISMENTIONED
RAJPUT RECIEVED THROUGHI|AS SINGLE|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
06-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs NARKESH M JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
06-05-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs NAVEEN KUMAR SINGH JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS|
RECIEVED
THROUGH
IMAIL
06-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs SANDEEP KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHI|AS SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
06-05-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs SONU KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE]|
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
a7 SH. RAJ KUMAR,/[OUTH- 603 ICommercial Suit  |CS (COMM)/263/2026 02-05-2026 State Bank of India Vs SONI SONI  |Ankit 9711450504 ankitahlawat@gmail.co [02.05.2026
DISTRICT JUDGEWEST |Ahlawat(P), m
(COMMERCIAL
ICOURT-01
603 Commercial Suit  |CS (COMM)/264/2026 02-05-2026 State Bank of India Vs Vikas KumarAnkit 9711450504 ankitahlawat@gmail.co [02.05.2026
IAND ANR |Ahlawat(P), m
603 Commercial Suit  |CS (COMM)/265/2026 02-05-2026 MR RAHUL DEV (PROP OF GTBJAGRITI 7042312792 lawfirm@unsolvedlegal [02.05.2026
IPLASTOLOGY) Vs MR SACHINJAIN(P), com
IMUNJAL
603 Commercial Suit  [CS (COMM)/272/2026 04-05-2026 Continental Carriers Private LimitedRajan 9811432766 surjit.singh @continentalo4.05.2026
Vs Dream Weaver Private Limited  Miglani(P), llgroup.com
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603 Commercial Suit  (CS (COMM)/273/2026 04-05-2026 PUMA SE Vs ASHOK KUMAR Gautam 9999093893 eludication.legal@outlo [02.05.2026
Bhasin(P), ok.com
603 Commercial Suit  |CS (COMM)/275/2026 04-05-2026 SHRI DURGA SCAFFOLDING VsGURSAT 0811105891 lgursat@gsvlegal.com [22.03.2026
SHRADHASABURI ENGINEERSSINGH
IPRIVATE LIMITED VACHHER(P),
603 Commercial Suit  |CS (COMM)/281/2026 05-05-2026 ICANARA BANK Vs SHIV KUMARCHITRA 9289449309 marsolution59289@gm [05.05.2026
PROP OF FIRM M/S MAXMALHOTRA(P), lail.com
ISOLUTION
603 Commercial Suit  (CS (COMM)/295/2026 08-05-2026 M/S DURA BUILD CARE PVT LTD{Sanjay 8130271774 b.banerjee@durabuiltcalo4.05.2026
Vs M/S HIL LIMITED Shukla(P), re.com
603 Commercial Suit  [CS (COMM)/296/2026 12-05-2026 [PUMA SE Vs ASHOK KUMAR Gautam 9999093893 eludication.legal@outlo [02.05.2026
Bhasin(P), ok.com
603 Commercial Suit  [CS (COMM)/297/2026 12-05-2026 IVINOD TIWARI Vs PUSHPA RAT  RUPESH 0891539006 sandmthz@gmail.com [11.05.2026
KUMAR
IMISHRA(P),
603 Commercial Suit  (CS (COMM)/300/2026 13-05-2026 IAARGUS GLOBAL LOGISTICS PVT|SHIVAM 0654545855 legal@shivamsharma.inf11.05.2026
LTD Vs APEXISHARMA(P), ifo
INTERCONTINENTAL PVT LTD
603 Commercial Suit  (CS (COMM)/308/2026 18-05-2026 [UNION BANK OF INDIA Vs Rekha ALKA 9711343590 ladvocateshyamjha@gm [11.05.2026
IMISHRA(P), lail.com
603 Commercial Suit  [CS (COMM)/312/2026 19-05-2026 [Rajiv Solanki Vs Anu Miglani Nand  Kishore9818342898 laggarwalassociates.cp@[11.05.2026
Aggarwal(P), lgmail.com
603 Commercial Suit  (CS (COMM)/313/2026 19-05-2026 IASHA RANI GROVER Vs VISHWASAmit 0873224151 Imemberexecutive@gma(18.05.2029
KUMAR Chauhan(P), lil.com
603 Commercial Suit  (CS (COMM)/314/2026 19-05-2026 BANK OF BARODA Vs NavitaDeepa Gupta(P),9312292558 ladvocate.deepa.gupta@ [16.05.2029
IAggarwal lgmail.com
603 ICommercial Suit  [CS (COMM)/317/2026 19-05-2026 SMSEA FREIGHT INDIA PRIVATESUDHANSHU (8700455338 litigation@hslawchamb [16.05.2026
ILIMITED Vs M/S Star EDI Services [SINGH(P), lers.com
603 Commercial Suit  [CS (COMM)/324/2026 20-05-2026 [Punjab National Bank Vs Roshan Lal PARAS 9810600656 [parasaggarwaladv.gmaill13.05.2026
IAGGARWAL(P), .com
603 Commercial Suit  |CS (COMM)/325/2026 20-05-2026 Rishab Kumar Sharma Alias RishabhGAJENDRA 0818389203 lgaursumit500@gmail.c [15.05.2026
Mishra Vs The Madhav Coop UrbanPAL SINGH(P), om
Thrift and Credit Society Ltd
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603 Commercial Suit  (CS (COMM)/330/2026 21-05-2026 State Bank of India Vs Ram DayalMohit Tiwari(P),9301232373 ladvkmiahra@outlook.c [19.05.2026
Jayani om

603 Commercial Suit  |CS (COMM)/336/2026 22-05-2026 IPUMA SE Vs VICKY PATEL Gautam 9999306881 11.gautambhasin@gmai|21.05.2026

Bhasin(P), l.com

603 Commercial Suit  |CS (COMM)/338/2026 23-05-2026 [Punjab National Bank Vs SAFIKURVED 9711900673 ladvocateprakashved@g [22.05.2026
RAHMAN IPRAKASH(P), mail.com

603 Commercial Suit  (CS (COMM)/341/2026 25-05-2026 IPUMA SE Vs ANUJ GUPTA Gautam 9999306881 11.gautambhasin@gmai|21.05.2026

Bhasin(P), l.com

603 ICommercial Suit  (CS (COMM)/342/2026 25-05-2026 Devender Singh Vs Des Raj SidanaNand  Kishore9818342898 laggarwalassociates.cp@|23.05.2026
And Anr Aggarwal(P), lgmail.com

603 ICommercial Suit  (CS (COMM)/343/2026 25-05-2026 State Bank of India Vs SanjaykamMohit Tiwari(P),9310232373 ladvkmiahra@outlook.c [21.05.2026
Tikhak om

603 Commercial Suit  (CS (COMM)/346/2026 26-05-2026 IMS YR ENTERPRISE Vs M SMAHESH(P), [9599478425 INOT AVAILABLE 23.05.2026
ILAKSHMI ENTERPRISE

603 Commercial Suit  [CS (COMM)/347/2026 26-05-2026 M/S Round The Clock SecurityNeeraj 8130467588 ladvocate.nkg1974@gmali4.05.2026
Service Vs M/S Alpha CorpKumar(P), lil.com
Management Services Pvt Ltd

603 ICommercial Suit  [CS (COMM)/348/2026 26-05-2026 Jayati Wires And Cables LLP VsSuraj Gupta(P), (9266641386 valiksurajgupta@gmail. [23.05.2026
IAmbey Ferrous Pvt Ltd and Ors com

603 Commercial Suit  (CS (COMM)/350/2026 29-05-2026 [UNDER ARMOUR INC Vs ANUJGautam 9999306881 eludication.legal@outlo [26.05.2026
GUPTA Bhasin(P), ok.com

603 EXECUTION [Execution (Comm)/156/2026 |04-05-2026 IDECATHLON  SPORTS  INDIAMAYA 7092389836 ffanasia@gmail.com 25.04.2026
IPRIVATE LIMITED Vs TIRUPATIRAMESH(P),
IBUILDINGS AND OFFICES|
IPRIVATE LIMITED

603 EXECUTION [Execution (Comm)/161/2026 |08-05-2026 IAXIS BANK LTD Vs VIVEK KUMARVIMAL 79070440025 shivhamjha@firstassoci|07.05.2026
SINGH KHURANA(P), lates.in

603 EXECUTION [Execution (Comm)/169/2026 [16-05-2026 IAXIS BANK LTD Vs RITEVIMAL 7970440025 shivhamjha@firstassoci(08.05.2026
IMARKETING SOLUTIONS KHURANA(P), ates.in

603 EXECUTION [Execution (Comm)/171/2026 [18-05-2026 SARITA RANI Vs VINAY JYOTI 9999440419 vikasbhatia280@gmail. |04.05.2026
ICHAUDHARY VERMA(P), com
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603 EXECUTION Execution (Comm)/172/2026 [18-05-2026 IAXIS BANK LTD Vs ASHUTOSHMAYANK 0873347330 mayank_mahajano5@y|14.05.2026
KUMAR IMAHAJAN(P), lahoo.com
603 EXECUTION [Execution (Comm)/173/2026 [18-05-2026 IAXIS BANK LTD Vs KETAN IMAYANK 0873347330 mayank_mahajano5@y|14.05.2026
IMAHAJAN(P), lahoo.com
603 EXECUTION [Execution (Comm)/174/2026 [18-05-2026 IAXIS BANK LTD Vs SEEMAMAYANK 9873347330 mayank_mahajano5@y|14.05.2026
IHUDDA IMAHAJAN(P), lahoo.com
603 EXECUTION [Execution (Comm)/181/2026 [23-05-2026 IM/S DAKSH ENTERPRISES Vs M/SAAKASH 8750052500 ladvocatejhanghu@gmaif22.05.2026
IADROITS ENGICON PVT LTD JANGHU(P), l.com
603 EXECUTION [Execution (Comm)/182/2026 [25-05-2026 STATE BANK OF INDIA VsMohit Tiwari(P),9301232373 ladvjkmishra@outlook.c[20.05.2026
IPRAMOD om
603 EXECUTION [Execution (Comm)/187/2026 [26-05-2026 IAXTS BANK LTD Vs MANOJ VIMAL 79070440025 shivhamjha@firstassoci(18.05.2026
KHURANA(P), lates.in
603 EXECUTION [Execution (Comm)/188/2026 [26-05-2026 THREE ACES GLOBAL LOGISTICSSTATE(P), INOT AVAILABLE [NOT AVAILABLE 25.05.2026
PVT LTD Vs UMA SHANKAR|
IBHATT
603 EXECUTION IMEx/49/2026 30-05-2026 M/s Tadashii Electronics Vs M/s[Naveen 9810040542 [naveensaxenas42@gmaj26.05.2026
[Protonics Medical Systems Pvt Ltd  [Saxena(P), lil.com
603 IARBITRATION OMP (COMM)/18/2026 05-05-2026 IKRISHI RASAYAN EXPORTS PVT|SHIV 0810148367 legalvibes.lawfirm@gm |04.05.2026
UNDER SECTION| LTD Vs M/S GOYAL AND GOELSHANKAR(P), lail.com
9 ISTAINLESS STEELS
603 IARBITRATION OMP (COMM)/21/2026 29-05-2026 INHDC LIMITED Vs Vijay KumarKRISHNA 0891416768 kksinghadvo@gmail.co [22.05.2026
UNDER SECTION| Jain KUMAR m
9 SINGH(P),
603 |Arbitration &OMP (I)(COMM)/1581/2026 [04-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf17.04.2026
Conciliation  Act, INDIA LIMITED Vs BALWINDERBhardwaj(P), .com
1996--9 SINGH
603 |Arbitration &OMP (I)(COMM)/1583/2026 [04-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf17.04.2026
Conciliation  Act, INDIA LIMITED Vs CHEGVEWARABhardwaj(P), .com
1996--9 IRAGHUVANSHI
603 |Arbitration &OMP (I)(COMM)/1584/2026 [04-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs GURVINDERBhardwaj(P), .com
1996--9 SINGH o512
603 |Arbitration &OMP (I)(COMM)/1585/2026 [04-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs VIRENDRABhardwaj(P), .com
1996--9 IMAURYA 1023
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603 |Arbitration OMP (I)(COMM)/1586/2026 |04-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
Conciliation ~ Act, INDIA LIMITED Vs VIKRAMBhardwaj(P), .com
1996--9 ISINGH o100

603 |Arbitration &OMP (I)(COMM)/1588/2026 [04-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs MANISH DIXITBhardwaj(P), .com
1996--9 8989

603 |Arbitration &OMP (I)(COMM)/1589/2026 [04-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs JAGTARBhardwaj(P), .com
1996--9 SINGH 6717

603 |Arbitration &OMP (I)(COMM)/1605/2026 [05-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Manisha B

603 |Arbitration &OMP (I)(COMM)/1606/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, IAND COMPANY LIMITED Vs SunilKUMAR(P), lil.com
1996--9 Singh

603 |Arbitration &OMP (I)(COMM)/1607/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, AND COMPANY LIMITED VsKUMAR(P), lil.com
1996--9 Bharat Transport

603 |Arbitration &OMP (I)(COMM)/1608/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 associatesrsgarg2@gma|24.04.2026
IConciliation Act, IAND FINANCE COMPANY[KUMAR(P), lil.com
1996--9 ILIMITED Vs Shokat Ali

603 |Arbitration &OMP (I)(COMM)/1609/2026 [05-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 |Ayaan Transport Services

603 |Arbitration &OMP (I)(COMM)/1610/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAND FINANCE COMPANY[KUMAR(P), lil.com
1996--9 ILIMITED Vs Shiv Gorakhnath

Traders

603 |Arbitration &OMP (I)(COMM)/1611/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 9858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, IAND FINANCE COMPANYKUMAR(P), lil.com
1996--9 LIMITED Vs Arjun

603 |Arbitration &OMP (I)(COMM)/1616/2026 [06-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf17.04.2026
Conciliation  Act, INDIA LIMITED Vs KULDEEP J IBhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1617/2026 [06-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf17.04.2026
Conciliation  Act, INDIA LIMITED Vs ABHISHEKBhardwaj(P), .com
1996--9 IPATI

603 |Arbitration &OMP (I)(COMM)/1618/2026 [06-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs SAHIL A Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1619/2026 [06-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs SUKHWINDERBhardwaj(P), .com
1996--9 SINGH
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603 |Arbitration OMP (I)(COMM)/1620/2026 |06-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
Conciliation ~ Act, INDIA LIMITED Vs DEEPAK JYOTI [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1621/2026 [06-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs GEETABhardwaj(P), .com
1996--9 SAXENA

603 |Arbitration &OMP (I)(COMM)/1622/2026 [06-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs AJAY KUMARBhardwaj(P), .com
1996--9 SHARMA

603 |Arbitration &OMP (I)(COMM)/1633/2026 [07-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Deepak Taneja

603 |Arbitration &OMP (I)(COMM)/1634/2026 [07-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Jalaj Jain

603 |Arbitration &OMP (I)(COMM)/1635/2026 [07-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Monu Surender

603 |Arbitration &OMP (I)(COMM)/1636/2026 [07-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 associatesrsgarg2@gma|24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Manoj Kumar

603 |Arbitration &OMP (I)(COMM)/1637/2026 [07-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Mohit Kumar Sharma

603 |Arbitration &OMP (I)(COMM)/1638/2026 [07-05-2026 IM/s cholamandalam investment andSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, ffinance co Itd Vs Karam Chand KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1639/2026 [07-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Jaskaran Singh Bedi

603 |Arbitration &OMP (I)(COMM)/1674/2026 [08-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf17.04.2026
Conciliation  Act, INDIA LIMITED Vs UMESHBhardwaj(P), .com
1996--9 INARAYAN JAISWAL 1256

603 |Arbitration &OMP (I)(COMM)/1675/2026 [08-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf17.04.2026
Conciliation  Act, INDIA LIMITED Vs ANSOO YADAV[Bhardwaj(P), .com
1996--9 1219

603 |Arbitration &OMP (I)(COMM)/1676/2026 [08-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
Conciliation  Act, INDIA LIMITED Vs ANSHUL J 9192 Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1677/2026 [08-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs CAR ZONEBhardwaj(P), .com
1996--9 6729
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603 |Arbitration OMP (I)(COMM)/1678/2026 |08-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
Conciliation ~ Act, INDIA LIMITED Vs VIRENDERBhardwaj(P), .com
1996--9 IKUMAR 7852

603 |Arbitration &OMP (I)(COMM)/1679/2026 [08-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs NITESHBhardwaj(P), .com
1996--9 IDUBEY 1650

603 |Arbitration &OMP (I)(COMM)/1680/2026 [08-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs AIROFLYBhardwaj(P), .com
1996--9 TRAVELS PVT LTD

603 |Arbitration &OMP (I)(COMM)/1713/2026 [12-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IMax Automobile Carriers

603 |Arbitration &OMP (I)(COMM)/1714/2026 [12-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Matibullah A

603 |Arbitration &OMP (I)(COMM)/1715/2026 [12-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Priya S

603 |Arbitration &OMP (I)(COMM)/1716/2026 [12-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 associatesrsgarg2@gma|24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Sanjeev Kumar

603 |Arbitration &OMP (I)(COMM)/1717/2026 [12-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, ILTD Vs Sani Kumar KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1718/2026 [12-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Balaji Enterprises

603 |Arbitration &OMP (I)(COMM)/1719/2026 [12-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Vasim B

603 |Arbitration &OMP (I)(COMM)/1720/2026 [12-05-2026 M/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, ILTD Vs Astra KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1721/2026 [12-05-2026 M/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, ILTD Vs Kapil Kumar KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1722/2026 [12-05-2026 M/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
IConciliation Act, ILTD Vs Rajvir KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1723/2026 [12-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs GURPREETBhardwaj(P), .com
1996--9 SINGH
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603 |Arbitration OMP (I)(COMM)/1756/2026 [13-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
Conciliation ~ Act, INDIA LIMITED Vs MANJINDERBhardwaj(P), .com
1996--9 SINGH

603 |Arbitration &OMP (I)(COMM)/1757/2026 [13-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs KHUSHALBhardwaj(P), .com
1996--9 INAEEM

603 |Arbitration &OMP (I)(COMM)/1758/2026 {13-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs GANPAT LALBhardwaj(P), .com
1996--9 IMEWARA

603 |Arbitration &OMP (I)(COMM)/1759/2026 [13-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
IConciliation Act, INDIA LIMITED Vs MOHAMMADBhardwaj(P), .com
1996--9 IAEJAZ ANSARI

603 |Arbitration &OMP (I)(COMM)/1760/2026 [13-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(17.04.2026
Conciliation  Act, INDIA LIMITED Vs LAKHAN T Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1761/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs HariSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, Vikash KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1762/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Vikram SUMIT 0858683230 associatesrsgarg2@gma|24.04.2026
IConciliation Act, KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1763/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Bobby SUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1764/2026 [14-05-2026 IKotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, ISubhash Chand KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1765/2026 [14-05-2026 IKOTAK MAHINDRA BANK LTD VsSUMIT 9858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, RAKESH KUMAR KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1766/2026 [14-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IBraham Prakash

603 |Arbitration &OMP (I)(COMM)/1767/2026 [14-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IDevendar Kumar

603 |Arbitration &OMP (I)(COMM)/1768/2026 [14-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma|24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Surender Singh

603 |Arbitration &OMP (I)(COMM)/1769/2026 {14-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gmal24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Anju O
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603 |Arbitration OMP (I)(COMM)/1770/2026 [14-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
Conciliation ~ Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IPraveen Kumar

603 |Arbitration &OMP (I)(COMM)/1771/2026 [14-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailp2.05.2026
IConciliation Act, INDIA LIMITED Vs SHIVAMBhardwaj(P), .com
1996--9 GAUTAM

603 |Arbitration &OMP (I)(COMM)/1772/2026 [14-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.05.2026
IConciliation Act, INDIA LIMITED Vs VXA GLOBALBhardwaj(P), .com
1996--9 LLP

603 |Arbitration &OMP (I)(COMM)/1773/2026 [14-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.05.2026
IConciliation Act, INDIA LIMITED Vs RAJBhardwaj(P), .com
1996--9 ICONTRACTOR

603 |Arbitration &OMP (I)(COMM)/1774/2026 [14-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.05.2026
Conciliation  Act, INDIA LIMITED Vs SAHAB UDDINBhardwaj(P), .com
1996--9 BARBHUIYA

603 |Arbitration &OMP (I)(COMM)/1775/2026 [14-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.05.2026
Conciliation  Act, INDIA LIMITED Vs PRABHPREETBhardwaj(P), .com
1996--9 SINGH

603 |Arbitration &OMP (I)(COMM)/1785/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.05.2026
Conciliation  Act, INDIA LIMITED Vs MANGALBhardwaj(P), .com
1996--9 SINGH

603 |Arbitration &OMP (I)(COMM)/1786/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(02.05.2026
IConciliation Act, INDIA LIMITED Vs KAPILBhardwaj(P), .com
1996--9 CHAUDHARY

603 |Arbitration &OMP (I)(COMM)/1787/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(p2.05.2026
IConciliation Act, INDIA LIMITED Vs KATYAYINIBhardwaj(P), .com
1996--9 IPAPERS MILLS PRIVATE LIMITED

603 |Arbitration &OMP (I)(COMM)/1788/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(02.05.2026
Conciliation  Act, INDIA LIMITED Vs ARYAN GUPTA Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1789/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(02.05.2026
Conciliation  Act, INDIA LIMITED Vs GURPREETBhardwaj(P), .com
1996--9 SINGH

603 |Arbitration &OMP (I)(COMM)/1790/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailp2.05.2026
Conciliation  Act, INDIA LIMITED Vs RUCHI BAJPAI Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1791/2026 [15-05-2026 BMW INDIA FINANCIALRahul 8376049807 ladvocateashok.1@gmail02.05.2026
IConciliation Act, SERVICES PVT LTD Vs Kavita Bhardwaj(P), .com
1996--9 Jaiswal

603 |Arbitration &OMP (I)(COMM)/1792/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailp2.05.2026
IConciliation Act, INDIA LIMITED Vs SUBHAN M Bhardwaj(P), .com
1996--9
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603 |Arbitration OMP (I)(COMM)/1793/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail02.05.2026
Conciliation ~ Act, INDIA LIMITED Vs AJAY KUMARBhardwaj(P), .com
1996--9 SINGH

603 |Arbitration &OMP (I)(COMM)/1794/2026 [15-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailp2.05.2026
IConciliation Act, INDIA LIMITED Vs MANOJBhardwaj(P), .com
1996--9 GOHAIN

603 |Arbitration &OMP (I)(COMM)/1812/2026 [16-05-2026 M/s Cholamandalam Investment{SUMIT 9858683230 lassociatesrsgarg2@gmal24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Mdfurqan M

603 |Arbitration &OMP (I)(COMM)/1813/2026 [16-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IPrem Yadav

603 |Arbitration &OMP (I)(COMM)/1814/2026 [16-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Satyadev Singh

603 |Arbitration &OMP (I)(COMM)/1815/2026 [16-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 |Ashish Narula

603 |Arbitration &OMP (I)(COMM)/1816/2026 [16-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 associatesrsgarg2@gma|24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IAngus Business Services

603 |Arbitration &OMP (I)(COMM)/1817/2026 [16-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Arvind Kumar

603 |Arbitration &OMP (I)(COMM)/1818/2026 [16-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(24.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Rajesh Kumar

603 |Arbitration &OMP (I)(COMM)/1840/2026 18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail|30.04.2026
Conciliation Act, INDIA LIMITED Vs RAMESHBhardwaj(P), .com
1996--9 IKUMAR MAINI

603 |Arbitration &OMP (I)(COMM)/1841/2026 [18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail|30.04.2026
Conciliation  Act, INDIA LIMITED Vs SANDHYA A  Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1842/2026 18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail|30.04.2026
Conciliation  Act, INDIA LIMITED Vs AJAYBhardwaj(P), .com
1996--9 ICONSTRUCTION COMPANY

603 |Arbitration &OMP (I)(COMM)/1843/2026 18-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(30.04.2026
IConciliation Act, INDIA LIMITED Vs SWATI P Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1844/2026 [18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(30.04.2026
IConciliation Act, INDIA LIMITED Vs SANDEEP R Bhardwaj(P), .com
1996--9
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603 |Arbitration OMP (I)(COMM)/1845/2026 [18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(30.04.2026
Conciliation ~ Act, INDIA LIMITED Vs DEEPAKBhardwaj(P), .com
1996--9 IMARETHA

603 |Arbitration &OMP (I)(COMM)/1846/2026 {18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(30.04.2026
IConciliation Act, INDIA LIMITED Vs RAMESHWARBhardwaj(P), .com
1996--9 D

603 |Arbitration &OMP (I)(COMM)/1847/2026 18-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(30.04.2026
IConciliation Act, INDIA LIMITED Vs TANINGBhardwaj(P), .com
1996--9 DODUM

603 |Arbitration &OMP (I)(COMM)/1848/2026 [18-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(30.04.2026
IConciliation Act, INDIA LIMITED Vs MANPREETBhardwaj(P), .com
1996--9 KAUR SIDDANA

603 |Arbitration &OMP (I)(COMM)/1849/2026 [18-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gmal07.05.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IFaizan Ansari

603 |Arbitration &OMP (I)(COMM)/1850/2026 [18-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gmaj07.05.2026
Conciliation  Act, ILTD Vs Rajpaul KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1851/2026 [18-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 associatesrsgarg2@gma|07.05.2026
IConciliation Act, ILTD Vs Pawan KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1871/2026 [19-05-2026 Ms Kotak Mahindra Bank Limited VsiSUMIT 0858683230 lassociatesrsgarg2@gmal07.05.2026
IConciliation Act, [Radhe Kumar Ray KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1873/2026 [19-05-2026 M/s KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gmal07.05.2026
IConciliation Act, ILTD Vs Ashok KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1874/2026 [19-05-2026 IMs Kotak Mahindra Bank Limited VsSUMIT 9858683230 lassociatesrsgarg2@gmal07.05.2026
Conciliation Act, Jasbant Rathor KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1875/2026 [19-05-2026 M/s KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gmal07.05.2026
Conciliation  Act, ILTD Vs Ravinder Kumar KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1876/2026 [19-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmal07.05.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Fazil T

603 |Arbitration &OMP (I)(COMM)/1877/2026 [19-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmal07.05.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Subhash B

603 |Arbitration &OMP (I)(COMM)/1878/2026 [19-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gmal07.05.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IYadvender Singh
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603 |Arbitration OMP (I)(COMM)/1900/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
Conciliation ~ Act, INDIA LIMITED Vs ANANDBhardwaj(P), .com
1996--9 IKUMAR KASHYAP

603 |Arbitration &OMP (I)(COMM)/1901/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
Conciliation  Act, INDIA LIMITED Vs JITESH BURI  [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1902/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act, INDIA LIMITED Vs RANJIT SINGH [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1903/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act, INDIA LIMITED Vs ATIK AHMAD  [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1904/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
Conciliation Act, INDIA LIMITED Vs YOGESHBhardwaj(P), .com
1996--9 KUMAR

603 |Arbitration &OMP (I)(COMM)/1905/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
Conciliation  Act, INDIA  LIMITED Vs BABABhardwaj(P), .com
1996--9 INDUSTRIES

603 |Arbitration &OMP (I)(COMM)/1906/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
Conciliation  Act, INDIA LIMITED Vs PRASHANTBhardwaj(P), .com
1996--9 IPRATAP SINGH

603 |Arbitration &OMP (I)(COMM)/1907/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act, INDIA LIMITED Vs MOHD MAAZBhardwaj(P), .com
1996--9 SIDDIQUI

603 |Arbitration &OMP (I)(COMM)/1933/2026 [21-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(18.05.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 IAmar Chand

603 |Arbitration &OMP (I)(COMM)/1934/2026 [21-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gma(18.05.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Lakshay Road Carrier

603 |Arbitration &OMP (I)(COMM)/1935/2026 [21-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(18.05.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 [Pradeep O

603 |Arbitration &OMP (I)(COMM)/1936/2026 [21-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmal18.05.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 [Ram Govind

603 |Arbitration &OMP (I)(COMM)/1937/2026 [21-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmal18.05.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Chandel Traders

603 |Arbitration &OMP (I)(COMM)/1938/2026 [21-05-2026 Ms Suryoday Small Finance BankSUMIT 9858683230 lassociatesrsgarg2@gmali8.05.2026
IConciliation Act, ILimited Vs Shree Ganesh Tour andKUMAR(P), lil.com
1996--9 Travels
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603 |Arbitration OMP (I)(COMM)/1939/2026 [21-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(18.05.2026
Conciliation ~ Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Orangjaib S

603 |Arbitration &OMP (I)(COMM)/1968/2026 [22-05-2026 BMW INDIA FINANCIALRahul 8376049807 ladvocateashok.1@gmailf15.05.2026
IConciliation Act, SERVICES PVT LTD Vs NICIABhardwaj(P), .com
1996--9 IFOOD AND DRINKS PRIVATE

LIMITED

603 |Arbitration &OMP (I)(COMM)/1969/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf15.05.2026
IConciliation Act, INDIA LIMITED VsBhardwaj(P), .com
1996--9 RANJUNGBHADUR PARTAP

SINGH

603 |Arbitration &OMP (I)(COMM)/1970/2026 [22-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(15.05.2026
IConciliation Act, INDIA LIMITED Vs KRISHANBhardwaj(P), .com
1996--9 GOPAL

603 |Arbitration &OMP (I)(COMM)/1971/2026 [22-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(15.05.2026
Conciliation  Act, INDIA LIMITED Vs PUNEETBhardwaj(P), .com
1996--9 VASHISHT

603 |Arbitration &OMP (I)(COMM)/1972/2026 [22-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(15.05.2026
Conciliation  Act, INDIA LIMITED Vs PRAKASHBhardwaj(P), .com
1996--9 KANWAR

603 |Arbitration &OMP (I)(COMM)/1973/2026 [22-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(15.05.2026
Conciliation  Act, INDIA LIMITED Vs SURAJMAL R Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1974/2026 [22-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf15.05.2026
IConciliation Act, INDIA LIMITED Vs SITA RAM Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1999/2026 [25-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gmali2.05.2026
IConciliation Act, ILTD Vs Devender KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2000/2026 [25-05-2026 IMs Kotak Mahindra Bank Limited VsSUMIT 9858683230 lassociatesrsgarg2@gmali2.05.2026
Conciliation  Act, Rihan Packers KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2001/2026 [25-05-2026 IMs Kotak Mahindra Bank Limited VsSUMIT 0858683230 lassociatesrsgarg2@gmali2.05.2026
Conciliation  Act, [Ram Lakhan Yadav KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2002/2026 [25-05-2026 Ms Kotak Mahindra Bank Limited VSiSUMIT 0858683230 lassociatesrsgarg2@gmal12.05.2026
IConciliation Act, IMohit Kumar KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2003/2026 [25-05-2026 M/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gmal12.05.2026
IConciliation Act, ILTD Vs Devendra Kumar KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2004/2026 [25-05-2026 M/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gmali2.05.2026
IConciliation Act, ILTD Vs Star Audio Systems KUMAR(P), lil.com
1996--9
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603 |Arbitration OMP (I)(COMM)/2005/2026 [25-05-2026 M/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gmali2.05.2026
Conciliation  Act, ILTD Vs Alpi Sharma KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2006/2026 [25-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
IConciliation Act, INDIA LIMITED Vs VEDIC MONKBhardwaj(P), .com
1996--9 IECO TECH PVT LTD

603 |Arbitration &OMP (I)(COMM)/2007/2026 [25-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
IConciliation Act, INDIA LIMITED Vs ZAHEERBhardwaj(P), .com
1996--9 IABBAS

603 |Arbitration &OMP (I)(COMM)/2008/2026 [25-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
IConciliation Act, INDIA LIMITED Vs MAHAVEERBhardwaj(P), .com
1996--9 GUPTA

603 |Arbitration &OMP (I)(COMM)/2009/2026 [25-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
Conciliation  Act, INDIA LIMITED Vs ANINDITABhardwaj(P), .com
1996--9 IPATHAK

603 |Arbitration &OMP (I)(COMM)/2010/2026 [25-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
Conciliation  Act, INDIA LIMITED Vs ROHIT V IBhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/2011/2026 [26-05-2026 IDFC FIRST BANK LTD Vs RAVIMAYANK 0873347330 mayank_mahajanos@y|15.05.2026
Conciliation  Act, IDHARM IMAHAJAN(P), lahoo.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2012/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESVishal 0717182168 vandana.kapoor@patin [05.05.2026
IConciliation Act, INDIA LIMITED Vs DUBLA NAVIN[Khattar(P), elawoffice.com
1996--9 IRAVINDRABHAI

603 |Arbitration &OMP (I)(COMM)/2013/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESVishal 9717182168 vandana.kapoor@patin [05.05.2026
IConciliation Act, INDIA LIMITED Vs RATHODKhattar(P), elawoffice.com
1996--9 SANDIPKUMAR JAYANTIBHAI

603 |Arbitration &OMP (I)(COMM)/2014/2026 [26-05-2026 Toyota Financial Services IndiaVishal 0717182168 vandana.kapoor@patin [05.05.2026
Conciliation Act, ILimited Vs AYESHA TOURS AND[Khattar(P), elawoffice.com
1996--9 TRAVELS

603 |Arbitration &OMP (I)(COMM)/2015/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESVishal 0717182168 Ivandana.kapoor@patin [05.05.2026
Conciliation  Act, INDIA LIMITED Vs PRAKASH[Khattar(P), elawoffice.com
1996--9 IPREMNATH JAISWAL

603 |Arbitration &OMP (I)(COMM)/2016/2026 [26-05-2026 MTOYOTA FINANCIAL SERVICESVishal 0717182168 Ivandana.kapoor@patin [05.05.2026
IConciliation Act, INDIA LIMITED Vs PRATHAMESH[Khattar(P), elawoffice.com
1996--9 IAJIT GAYAKWAD

603 |Arbitration &OMP (I)(COMM)/2017/2026 [26-05-2026 MTOYOTA FINANCIAL SERVICESVishal 0717182168 vandana.kapoor@patin [05.05.2026
IConciliation Act, INDIA LIMITED Vs SAGAR SUDAM[Khattar(P), elawoffice.com
1996--9 SHINDE

603 |Arbitration &OMP (I)(COMM)/2018/2026 [26-05-2026 Toyota Financial Services IndiaVishal 9717182168 vandana.kapoor@patin [05.05.2026
IConciliation Act, Limited Vs RAKESH PRAKASH[Khattar(P), elawoffice.com
1996--9 IPATIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

603 |Arbitration OMP (I)(COMM)/2029/2026 [30-05-2026 M/S KOTAK MAHINDRA ISUMIT 0858683230 lassociatesrsgarg2@gma20.05.2026
Conciliation ~ Act, ILTD Vs Satpal KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2030/2026 [30-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gma20.05.2026
Conciliation  Act, ILTD Vs Imaran KUMAR(P), il.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2031/2026 [30-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 9858683230 lassociatesrsgarg2@gmaf20.05.2026
Conciliation  Act, ILTD Vs Pradeep Kumar KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2032/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gma20.05.2026
Conciliation  Act, ILTD Vs Gurlal Singh KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2033/2026 [30-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gmaf20.05.2026
Conciliation  Act, ILTD Vs Dharm Raj KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2034/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gmaf20.05.2026
Conciliation  Act, ILTD Vs Partap Singh KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2035/2026 [30-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 associatesrsgarg2@gma|20.05.2026
IConciliation Act, ILTD Vs Dinesh KUMAR(P), lil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2036/2026 [30-05-2026 BMW INDIA FINANCIALRahul 8376049807 ladvocateashok.1@gmail[20.05.2026
IConciliation Act, SERVICES PVT LTD Vs SwapnilBhardwaj(P), .com
1996--9 Waman Kadu

603 |Arbitration &OMP (I)(COMM)/2037/2026 [30-05-2026 BMW INDIA FINANCIALRahul 8376049807 ladvocateashok.1@gmail[20.05.2026
IConciliation Act, SERVICES PVT LTD Vs NIFDBhardwaj(P), .com
1996--9 Institute of Fashion Design Limited

603 |Arbitration &OMP (I)(COMM)/2038/2026 [30-05-2026 MOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[20.05.2026
Conciliation Act, INDIA LIMITED Vs AMIT C Bhardwaj(P), .com
1996--9

603 Commercial Suit  [CS (COMM)/274/2026 04-05-2026 IPUMA SE Vs ASHOK KUMAR Gautam 9999093893 eludication.legal@outlo [02.05.2026

Bhasin(P), ok.com

603 |Arbitration &OMP (I)(COMM)/1975/2026 [22-05-2026 CARRIL  SOLUTION  PRIVATEKUSHAGRA 9999468603 ladvocatevikassharma1 [20.05.2026
Conciliation  Act, ILIMITED Vs ROHIT KALIA IBANSAL(P), (@gmail.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1558/2026 [02-05-2026 IMAHINDRA AND MAHINDRAMAYANK 0873347330 mayank_mahajano5@y(18.04.2026
IConciliation Act, IFINANCIAL SERVICES LIMITED VsMAHAJAN(P), lahoo.com
1996--9 SHAMA PARVEEN

603 |Arbitration &OMP (I)(COMM)/1560/2026 [02-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gmali8.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 INeha Awana
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603 |Arbitration OMP (I)(COMM)/1561/2026 |02-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation ~ Act, IAND FINANCE COMPANY[KUMAR(P), lil.com
1996--9 LIMITED Vs Manoj Kumar
Choudhary
603 |Arbitration &OMP (I)(COMM)/1562/2026 [02-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation  Act, ILTD Vs Rakesh KUMAR(P), il.com
1996--9
603 |Arbitration &OMP (I)(COMM)/1563/2026 [02-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 9858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation  Act, ILTD Vs Sukhdev Masih KUMAR(P), lil.com
1996--9
603 |Arbitration &OMP (I)(COMM)/1564/2026 [02-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation  Act, ILTD Vs Subhash KUMAR(P), lil.com
1996--9
603 |Arbitration &OMP (I)(COMM)/1565/2026 [02-05-2026 M/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation  Act, ILTD Vs Vinod Kumar KUMAR(P), lil.com
1996--9
603 |Arbitration &OMP (I)(COMM)/1559/2026 [02-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gmaf18.04.2026
Conciliation  Act, IAND FINANCE COMPANYKUMAR(P), lil.com
1996--9 ILIMITED Vs Saddam Husain
603 |Arbitration &OMP (I)(COMM)/1606/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 associatesrsgarg2@gma(18.04.2026
IConciliation Act, IAND COMPANY LIMITED Vs SunilKUMAR(P), lil.com
1996--9 Singh
603 |Arbitration &OMP (I)(COMM)/1607/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
IConciliation Act, IAND COMPANY LIMITED VsKUMAR(P), lil.com
1996--9 Bharat Transport
603 |Arbitration &OMP (I)(COMM)/1608/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
IConciliation Act, IAND FINANCE COMPANY[KUMAR(P), lil.com
1996--9 LIMITED Vs Shokat Ali
603 |Arbitration &OMP (I)(COMM)/1609/2026 [05-05-2026 M/s Cholamandalam InvestmentSUMIT 9858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation  Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 lAyaan Transport Services
603 |Arbitration &OMP (I)(COMM)/1610/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
Conciliation  Act, IAND FINANCE COMPANYKUMAR(P), lil.com
1996--9 ILIMITED Vs Shiv Gorakhnath|
Traders
603 |Arbitration &OMP (I)(COMM)/1611/2026 [05-05-2026 CHOLAMANDALAM INVESTMENTSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
IConciliation Act, IAND FINANCE COMPANY[KUMAR(P), lil.com
1996--9 ILIMITED Vs Arjun
603 |Arbitration &OMP (I)(COMM)/1605/2026 [05-05-2026 M/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gma(18.04.2026
IConciliation Act, IAnd Finance Company Limited VSKUMAR(P), lil.com
1996--9 Manisha B
48 ISH. BALWANT RAISOUTH- 613 ICommercial IOMP (I)(COMM)/1557/2026 |02-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46141
IBANSAL, DISTRICI|WEST Suit and Finance Co Ltd Vs Kayyum Ali |[SHANKAR lil.com
UDUGE, GARG
ICOMMERCIAL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

613 ICommercial CS (COMM)/269/2026 02-05-2026 IDBI BANK LIMITED Vs RamaANKIT JAIN(P),l0643801028 ladvjainlawchambers@g 46141
Suit Interiors mail.com
613 ICommercial CS (COMM)/271/2026 04-05-2026 IPUMA SE Vs Ashok Kumar GAUTAM 9999306881 eludicatoin.legal@outlo [46143
Suit BHASIN ok.com
613 ICommercial [EXCOMM - Award by Arbo4-05-2026 Sundaram Finance Ltd Vs PARMODMANISHA 8826750777 manishabaruahlegal@g [46142
Suit Comm/28/2026 IKUMAR RAI and ORS BARUAH(P), mail.com
613 ICommercial CS (COMM)/288/2026 05-05-2026 QUICKSHIP GLOBAL EXPRESSAdv Ashish(P), [8750998800 ladvocateashishg1@gmal46141
Suit IPVT LTD Vs TRACX LOGIS INDIA| lil.com
PRIVATE LIMITED
613 ICommercial CS (COMM)/284/2026 05-05-2026 Jaibalaji Worldwide Venture FinanceRAJIV 9310906078 IADV.HANSRAJCHAU §6142
Suit ILimited Vs Bhagwan Das BAJAJ(P) /] [HAN706@GMAIL.CO
HANSRAJ M
ICHAUHAN
613 ICommercial CS (COMM)/283/2026 05-05-2026 STATE BANK OF INDIA Vs PRavindra 9868523230 IADVNARAYAN@GMAI 46137
Suit IKARTHICK [Narayan L.COM
Singh(P),
613 ICommercial CS (COMM)/289/2026 05-05-2026 QUICKSHIP GLOBAL EXPRESSAdv Ashish(P), (8750998800 ladvocateashishg1@gmal46141
Suit PVT LTD Vs AMRIT SEAIR| lil.com
IEXPRESS PVT LTD
613 ICommercial CS (COMM)/290/2026 05-05-2026 QUICKSHIP GLOBAL EXPRESSAdv Ashish(P), [8750998800 ladvocateashishg1@gmal46141
Suit IPVT LTD Vs SHWET LOGISTICS lil.com
613 ICommercial OMP (I)(COMM)/1615/2026 |05-05-2026 MOYOTA FINANCIAL SERVICESVishal 011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs RAMCHANDRAKhattar(P),/ om
JAYALWAL Vandana Kapoor]
613 ICommercial OMP (I)(COMM)/1651/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46146
Suit INDIA LIMITED Vs HARVINDERBhardwaj(P), .com
KAUR 4179
613 ICommercial IOMP (I)(COMM)/1661/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESVishal 011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs MUJIBUDDIN[Khattar(P),/ om
HAKIMUDDIN FAROOQUI Vandana Kapoor]
613 ICommercial IOMP (I)(COMM)/1660/2026 [07-05-2026 TOYOTA FINANCIAL SERVICESVishal 011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs MAHENDARAKhattar(P),/ om
IBHAURAO LINGE Vandana Kapoor]
613 ICommercial OMP (I)(COMM)/1659/2026 |07-05-2026 MTOYOTA FINANCIAL SERVICESVishal 011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs LAXMIKhattar(P),/ om
IDINESH PAWAR Vandana Kapoor]
613 ICommercial IOMP (I)(COMM)/1658/2026 [07-05-2026 MOYOTA FINANCIAL SERVICESVishal 011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs KIRAN[Khattar(P),/ om
CHANDRAKANT MHARANUR Vandana Kapoor]
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613 ICommercial OMP (I)(COMM)/1657/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESVishal 011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs VAIBHAV[Khattar(P),/ om
SAWANT Vandana Kapoor]
613 ICommercial IOMP (I)(COMM)/1656/2026 [07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46128
Suit INDIA LIMITED Vs PAVAN KUMARBhardwaj(P), .com
9777
613 ICommercial IOMP (I)(COMM)/1655/2026 [07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs MUKESH SONIBhardwaj(P), .com
0920
613 ICommercial IOMP (1)(COMM)/1643/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs SANDEEPBhardwaj(P), .com
KUMAR 9524
613 ICommercial OMP (I)(COMM)/1644/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit INDIA LIMITED Vs AVNEESHBhardwaj(P), .com
KUMAR 2173
613 ICommercial IOMP (I)(COMM)/1645/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit INDIA LIMITED Vs SUPREMEBhardwaj(P), .com
ISOLUTIONES 8119
613 ICommercial OMP (I)(COMM)/1646/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit INDIA LIMITED Vs ROHTASHBhardwaj(P), .com
IKUMAR 6543
613 ICommercial OMP (I)(COMM)/1647/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit INDIA LIMITED Vs SEEMA S 0513 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1648/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46142
Suit INDIA LIMITED Vs PAVANBhardwaj(P), .com
IPRAKASH 8226
613 ICommercial OMP (I)(COMM)/1649/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46143
Suit INDIA LIMITED Vs SIRTAZJITBhardwaj(P), .com
SINGH 2847
613 ICommercial IOMP (I)(COMM)/1650/2026 [07-05-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46146
Suit INDIA LIMITED Vs TWINKLEBhardwaj(P), .com
GUPTA 8433
613 ICommercial OMP (I)(COMM)/1654/2026 |07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs YOGESHBhardwaj(P), .com
RAMESH 3115
613 ICommercial OMP (I)(COMM)/1653/2026 |07-05-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs SATYAMBhardwaj(P), .com
ISINGH 9754
613 ICommercial IOMP (I)(COMM)/1652/2026 [07-05-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs DIPESHBhardwaj(P), .com
KUMAR SINGH 9202
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613 ICommercial IOMP (I)(COMM)/1640/2026 |07-05-2026 BMW INDIA FINANCIALRahul 0013493108 ladvocateashok.1@gmaill46140
Suit SERVICES PVT LTD Vs KISHORBhardwaj(P), .com
UIJABHAI THROAT 7776
613 ICommercial IOMP (I)(COMM)/1641/2026 [07-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46139
Suit INDIA LIMITED Vs NISHA DEVIBhardwaj(P), .com
7579
613 ICommercial IOMP (I)(COMM)/1642/2026 [07-05-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46141
Suit INDIA LIMITED Vs PRAKASH[Bhardwaj(P), .com
IGUPTA 5834
613 Commercial [EXCOMM - Award by Arbf11-05-2026 IAXIS BANK LTD Vs AJAY KUMARVIMAL 9953286200, 16148
Suit Comm/31/2026 ISAINT KHURANA(P), /[7970440025 shivamjha@firstassocia
SHIVAM ltes.in
KUMAR JHA
613 ICommercial [ExXCOMM - Award by Arbf11-05-2026 IAXTS BANK LTD Vs KALI RAM VIMAL 9953286200, 46148
Suit Comm/32/2026 KHURANA(P), /[7970440025 shivamjha@firstassocia
SHIVAM ltes.in
KUMAR JHA
613 ICommercial ExXCOMM - Award by Arbj11-05-2026 IAXIS BANK LTD Vs Surender Singh VIMAL 9953286200, 46148
Suit Comm/33/2026 KHURANA(P), /[7970440025 shivamjha@firstassocia
SHIVAM ltes.in
KUMAR JHA
613 ICommercial [ExCOMM - Award by Arbj11-05-2026 IAXTS BANK LTD Vs MONU KUMAR VIMAL 9953286200, 46148
Suit Comm/30/2026 KHURANA(P), /[7970440025 shivamjha@firstassocia
SHIVAM ltes.in
KUMAR JHA
613 ICommercial OMP (I)(COMM)/1696/2026 [11-05-2026 RBL BANK LTD Vs MAYANKMAYANK 0873347330 imayamk mahajano5@ (46148
Suit IKUMAR 1050 IMAHAJAN Ivahoo.com
613 ICommercial OMP (I)(COMM)/1697/2026 [11-05-2026 IDFC FIRST BANK LTD VsMAYANK 9873347330 imayamk mahajano5@ {46148
Suit IMUKESH KUMAR GAUTAM 4766 |[MAHAJAN yahoo.com
613 ICommercial OMP (I)(COMM)/1698/2026 [11-05-2026 IRBL BANK LTD Vs PRITI DEVI 8971MAYANK 9873347330 mayamk_mahajanos@ 46148
Suit MAHAJAN lvahoo.com
613 ICommercial OMP (I)(COMM)/1699/2026 [11-05-2026 IDFC FIRST BANK LTD Vs BTNMAYANK 9873347330 mayamk_mahajanos@ 46148
Suit ILOGISTICS 0655 IMAHAJAN [vahoo.com
613 ICommercial OMP (I)(COMM)/1705/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46148
Suit IAnd Finance Company Limited VsSHANKAR lil.com
IAnil Ray GARG
613 ICommercial IOMP (I)(COMM)/1700/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46148
Suit IAnd Finance Company Limited VSSHANKAR lil.com
[Khushal Dhanatri GARG
613 ICommercial IOMP (I)(COMM)/1701/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46148
Suit IAnd Finance Company Limited VsSHANKAR lil.com
ISumit Chand Yadav GARG
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613 ICommercial IOMP (I)(COMM)/1704/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46148
Suit And Finance Company Limited VSSHANKAR lil.com
[Rahaman Ali GARG
613 ICommercial IOMP (I)(COMM)/1706/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46148
Suit And Finance Company Limited VSSHANKAR il.com
Najar Mohammad GARG
613 ICommercial IOMP (I)(COMM)/1707/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46149
Suit And Finance Company Limited VSSHANKAR lil.com
Montu Kumar GARG
613 ICommercial OMP (I)(COMM)/1708/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46149
Suit And Finance Company Limited VSSHANKAR lil.com
Kayyum Ali GARG
613 ICommercial IOMP (I)(COMM)/1709/2026 [12-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46148
Suit INDIA LIMITED Vs HIMANSHUBhardwaj(P), .com
IHAZARIKA 7074
613 ICommercial OMP (I)(COMM)/1710/2026 [12-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46148
Suit INDIA LIMITED Vs YASMEEN JBhardwaj(P), .com
9602
613 ICommercial OMP (I)(COMM)/1711/2026 [12-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46148
Suit INDIA LIMITED Vs NISHANTBhardwaj(P), .com
IBHARDWAJ 6856
613 ICommercial OMP (I)(COMM)/1712/2026 [12-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail|46148
Suit INDIA LIMITED Vs MAMTA G 8673 Bhardwaj(P), .com
613 ICommercial OMP (I)(COMM)/1781/2026 [14-05-2026 IKotak Mahindra Bank Ltd Vs Sonu  [RAVI 9958683230 lassociatesrsgarg8@gmal46153
Suit SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1780/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Rajpal [RAVI 9958683230 lassociatesrsgarg8@gmal46153
Suit SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1779/2026 [14-05-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesrsgarg8@gmal46153
Suit Devender SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1778/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs JaiRAVI 9958683230 lassociatesrsgarg8@gmal46153
Suit Singh SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1776/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Dalvir [RAVI 9958683230 lassociatesrsgarg8@gmal46153
Suit SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1777/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs AshokRAVI 9958683230 lassociatesrsgarg8 @gmal46153
Suit [Kumar SHANKAR lil.com
GARG
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613 ICommercial IOMP (I)(COMM)/1784/2026 [14-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46151
Suit INDIA LIMITED Vs LALTA SINGH [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1783/2026 [14-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46151
Suit INDIA LIMITED Vs ATUL KUMARBhardwaj(P), .com
4570
613 ICommercial IOMP (I)(COMM)/1782/2026 [14-05-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46151
Suit INDIA LIMITED Vs SEEMA SINGH[Bhardwaj(P), .com
1824
613 ICommercial CS (COMM)/303/2026 15-05-2026 PUNJAB NATIONAL BANK VsRaghav 0711900673, IVSRADVISORS @GMAIl46153
Suit ISOHAN SINGH Sharma(P), 0811577425 IL.COM
613 Commercial CS (COMM)/302/2026 15-05-2026 IMS SHRI RAM TRADERS Vs MS R SINITISH 0868720400 nitish.kaushiko7@gmai [46155
Suit IBUILDERS and ORS KUMAR RAI(P), l.com
613 ICommercial OMP (I)(COMM)/1811/2026 [16-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal46156
Suit Suraj Kumar SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1809/2026 [16-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmal46156
Suit [Husain SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1808/2026 [16-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8 @gmal46156
Suit Satish Kumar SHANKAR lil.com
GARG
613 ICommercial [Execution (Comm)/168/2026 [16-05-2026 TechCurators Private Limited VsVarun 9971195999 varun@legalcare.co.in 46156
Suit IM/S Otomeyt World LLP IChawla(P),
613 ICommercial OMP (I)(COMM)/1810/2026 [16-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gma
Suit |Anil Kumar SHANKAR lil.com
GARG
613 ICommercial OMP (COMM)/19/2026 19-05-2026 ROHITASH YADAV Vs KOTAKAnkit Gauravi9811885554 lankit_legal@yahoo.com{46156
Suit IMAHINDRA BANK LTD kainth(P),
613 ICommercial CS (COMM)/311/2026 19-05-2026 KARATE INDIA ORGANISATIONANMOL 0953040048 lawcmchambers@gmail|46158
Suit Vs KARATE INDIA ICHADHA(P), .com
613 ICommercial CS (COMM)/315/2026 19-05-2026 Sumer Singh Vs Rarh Electronics satya  Prakash{7303578214 lastreaprofessionals@g (46158
Suit [Yadav(P), imail.com
613 Commercial CS (COMM)/318/2026 19-05-2026 IKAMAL Vs CHANDA Praveen 0810928188 praveensuriz3@gmail.c [46159
Suit Suri(P), lom
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613 ICommercial CS (COMM)/319/2026 19-05-2026 [Union Bank of India Vs Sakshi IALKA 0312872882 ladvocatedhananjay@ya [46158
Suit IMISHRA(P), lhoo.com
613 Commercial [EXCOMM - Award by Arbf19-05-2026 Axis Bank Ltd Vs JATIN KUMARMAYANK 09873347330 mayamk mahajanos@ 46155
Suit Comm/34/2026 KALRA IMAHAJAN rahoo.com
613 ICommercial [EXCOMM - Award by Arbf19-05-2026 Axis Bank Ltd Vs SAURABHMAYANK 0873347330 mayamk mahajano5@ 46156
Suit Comm/35/2026 SEHGAL IMAHAJAN rahoo.com
613 Commercial [EXCOMM - Award by Arbf19-05-2026 |Axis Bank Ltd Vs SANJEEV KUMAR MAYANK 9873347330 mayamk mahajanos5@ 46156
Suit Comm/36/2026 MAHAJAN yahoo.com
613 Commercial IOMP (I)(COMM)/1862/2026 [19-05-2026 IYES BANK LIMITED Vs USHA DEVIANANJAY 7455023130 lasaplegalandadvocates [46157
Suit SINGH(P), |@gmail.com
613 ICommercial IOMP (I)(COMM)/1872/2026 [19-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46147
Suit And Finance Company Limited VSSHANKAR il.com
Mohd Sarif GARG
613 ICommercial IOMP (I)(COMM)/1879/2026 [19-05-2026 M/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gmal46158
Suit IAnd Finance Company Limited VsSHANKAR lil.com
Jubair Ahmed GARG
613 ICommercial IOMP (I)(COMM)/1880/2026 [19-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal46158
Suit Sitaram Transport Co SHANKAR lil.com
GARG
613 ICommercial OMP (I)(COMM)/1882/2026 [19-05-2026 IKotak Mahindra Bank Ltd Vs Afsar |[RAVI 9958683230 lassociatesrsgarg8@gmal46158
Suit SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1883/2026 [19-05-2026 [Kotak Mahindra Bank Ltd Vs Harpal RAVI 9958683230 lassociatesrsgarg8@gmal46158
Suit SHANKAR lil.com
GARG
613 ICommercial IOMP (I)(COMM)/1886/2026 [19-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46155
Suit INDIA LIMITED Vs ANANDBhardwaj(P), .com
SHANKAR MANI TRIPATHI 3111
613 ICommercial IOMP (I)(COMM)/1888/2026 [19-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46155
Suit INDIA LIMITED Vs DEEPAK RAJBhardwaj(P), .com
IKUMAR 2546
613 ICommercial IOMP (I)(COMM)/1890/2026 [19-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46155
Suit INDIA LIMITED Vs HEMANGBhardwaj(P), .com
GIRISCHANDRA TRIVEDI 8378
613 ICommercial IOMP (I)(COMM)/1892/2026 [19-05-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46155
Suit INDIA LIMITED Vs MOHD HANIFBhardwaj(P), .com
9761
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613 ICommercial IOMP (I)(COMM)/1893/2026 [19-05-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46157
Suit INDIA LIMITED Vs SAGARBhardwaj(P), .com
ILAXKAR 4135
613 ICommercial IOMP (I)(COMM)/1895/2026 [19-05-2026 BMW INDIA FINANCIALRahul 0013493108 ladvocateashok.1@gmaill46156
Suit SERVICES PVT LTD Vs ANIL [Bhardwaj(P), .com
ILALARAM 8404
613 ICommercial CS (COMM)/328/2026 20-05-2026 State Bank of India Vs HarendarMohit Tiwari(P),9301232373 ladvjkmishra@outlook.c|46160
Suit [Kumar om
613 Commercial CS (COMM)/327/2026 20-05-2026 Canara Bank Vs BHUPINDERSsumit 9873245548 virmanilawco@gmail.col46157
Suit SHARMA PROPRIETOR OFvirmani(P), m
ISHARMA ELECTRONICS
613 ICommercial OMP (I)(COMM)/1929/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46160
Suit INDIA LIMITED Vs HIMANSHUBhardwaj(P), .com
KUMAR 1421
613 ICommercial OMP (I)(COMM)/1930/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46160
Suit INDIA LIMITED Vs RAJ SHARMABhardwaj(P), .com
7164
613 ICommercial OMP (I)(COMM)/1931/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46160
Suit INDIA LIMITED Vs RAHUL SINGHBhardwaj(P), .com
IPARTHAR 7972
613 Commercial IOMP (I)(COMM)/1932/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46160
Suit INDIA LIMITED Vs YOGINDER V[Bhardwaj(P), .com
7979
613 ICommercial OMP (I)(COMM)/1924/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs SHIVAMBhardwaj(P), .com
IPANDEY 7956
613 ICommercial IOMP (I)(COMM)/1925/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs ROCKYBhardwaj(P), .com
KASANA 2010
613 ICommercial IOMP (I)(COMM)/1926/2026 [20-05-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs HIMANSHUBhardwaj(P), .com
ISONI 4222
613 ICommercial OMP (I)(COMM)/1927/2026 [20-05-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs DISTANCEBhardwaj(P), .com
TRAVELS 2582
613 ICommercial OMP (I)(COMM)/1928/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46160
Suit INDIA LIMITED Vs RAHUL SINGHBhardwaj(P), .com
1724
613 ICommercial IOMP (I)(COMM)/1922/2026 [20-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46160
Suit IAnd Finance Company Limited VsSHANKAR lil.com
Saleem B GARG
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613 ICommercial OMP (I)(COMM)/1923/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs GURJANTBhardwaj(P), .com
SINGH o105
613 ICommercial IOMP (I)(COMM)/1943/2026 [21-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8 @gmal46158
Suit Dinesh Kumar ISHANKAR il.com
GARG
613 ICommercial IOMP (I)(COMM)/1945/2026 [21-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8 @gmal46161
Suit Rajbir SHANKAR lil.com
GARG
613 Commercial OMP (I)(COMM)/1946/2026 [21-05-2026 Suryoday Small Finance BankRAVI 9958683230 lassociatesrsgarg8@gmal46162
Suit [Limited Vs Shree Ganesh Tour andSHANKAR lil.com
Travels GARG
613 Commercial IOMP (I)(COMM)/1947/2026 [21-05-2026 Suryoday Small Finance BankRAVI 9958683230 lassociatesrsgarg8 @gmal46162
Suit [Limited Vs Shree Ganesh Tour andSHANKAR lil.com
Travels GARG
613 ICommercial IMISC DJ ADJ/480/2026 21-05-2026 RAM  GOPAL MAHAJAN Vsrajesh 0810109461 rajeshsharmaadvocate (46162
Suit IAnuroop Dahiya sharma(P), (@gmail.com
613 ICommercial CS (COMM)/331/2026 21-05-2026 Spigen India Pvt Ltd Vs Guruji allGAUTAM 9999306881 eludicatoin.legal@outlo [46161
Suit mobile repair IBHASIN ok.com
613 ICommercial IOMP (I)(COMM)/1940/2026 [21-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46161
Suit and Finance Co Ltd Vs SandeepSHANKAR lil.com
[Ranjot Singh GARG
613 ICommercial IOMP (I)(COMM)/1941/2026 [21-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal46161
Suit [Raj Manti SHANKAR il.com
GARG
613 ICommercial OMP (I)(COMM)/1942/2026 [21-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal46161
Suit [Pushpender ISHANKAR il.com
GARG
613 ICommercial OMP (I)(COMM)/1944/2026 [21-05-2026 M/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8@gmal46161
Suit [Raghuveer SHANKAR il.com
GARG
613 ICommercial OMP (I)(COMM)/1702/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46148
Suit IAnd Finance Company Limited VsSHANKAR il.com
Sachin Pal GARG
613 ICommercial IOMP (I)(COMM)/1703/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmal46148
Suit IAnd Finance Company Limited VSSHANKAR lil.com
Bishnoi Road Carrier GARG
613 Commercial CS (COMM)/335/2026 22-05-2026 IPuma Se Vs T K Shah GAUTAM 9999306881 eludicatoin.legal@outlo (46162
Suit BHASIN lok.com
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613 ICommercial CS (COMM)/344/2026 25-05-2026 INARESH GOYAL Vs MS SHAURYAANAND 7042421170 lanandlegal421@gmail.c{46163
Suit IPRATAP INFRA CARE DUGGAL(P), lom
613 Commercial OMP (I)(COMM)/1998/2026 [25-05-2026 Kotak Mahindra Bank Ltd Vs NareshRAVI 9958683230 lassociatesrsgarg8@gmal46163
Suit Kumar ISHANKAR il.com
GARG
613 ICommercial [Execution (Comm)/183/2026 [25-05-2026 SUSHILA DEVI  GUPTA  VsAditya 9810667858 aditya@adyantlegal.co [46156
Suit IATTRACTIVE AUTOMOBILES Trehan(P),/Ady m
ant
613 Commercial CS (COMM)/345/2026 25-05-2026 INATIONAL INSURANCERAMESH 7838671742 chiramelco@hotmail.co transferred
Suit COMPANY LTD AND ANR VsKUMAR m from Hon’ble|
ICHETAK LOGISTICS LTD IDHC
613 ICommercial IOMP (I)(COMM)/2020/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit INDIA LIMITED Vs SHIVAM MBhardwaj(P), .com
9929
613 ICommercial OMP (I)(COMM)/2021/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit INDIA LIMITED Vs NISHA NISHABhardwaj(P), .com
2208
613 ICommercial IOMP (I)(COMM)/2023/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs NARENDER UBhardwaj(P), .com
9728
613 ICommercial OMP (I)(COMM)/2025/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs HIMANSHUBhardwaj(P), .com
IBHASEEN 6472
613 ICommercial IOMP (I)(COMM)/2026/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs WASSIM MBhardwaj(P), .com
3292
613 ICommercial OMP (I)(COMM)/2027/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs SIMPI SHUKLABhardwaj(P), .com
5980
613 ICommercial IOMP (I)(COMM)/2019/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit INDIA LIMITED Vs ADILR 5909  [Bhardwaj(P), .com
613 ICommercial OMP (I)(COMM)/2022/2026 [26-05-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit INDIA LIMITED Vs MEHAL SINGHBhardwaj(P), .com
4551
613 ICommercial IOMP (I)(COMM)/2024/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs RAHULBhardwaj(P), .com
IKUMAR 0420
613 ICommercial IOMP (I)(COMM)/2028/2026 [29-05-2026 DALVIR SINGH Vs ASCLEPIUSPRAVEEN 9999029539 ladvpraveenarya@gmail [46164
Suit WELLNESS PRIVATE LIMITED IARYA(P), com
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AND FINANCE COMPANY VS
SUBHASH O

SHANKAR

613 ICommercial CS (COMM)/351/2026 29-05-2026 SWASTIK AUTOMOTIVES INDIAsarandeep 8448840902 ladv.sarandep@gmail.col46168
Suit Vs BALAJI ENTERPRISE singh(P), m
613 ICommercial CS (COMM)/352/2026 29-05-2026 State bank of India Vs Surinder Paul Mohit 0310232373 ladvjjkmishra@outlook. {46163
Suit Tiwari(P),/ com
Jitender Kumar
Mishra
613 ICommercial OMP (I)(COMM)/1922/2026 [20-05-2026 M/s Cholamandalam InvestmentRAVI 90958683230 lassociatesrsgarg8 @gmal46160
Suit And Finance Company Limited VSSHANKAR lil.com
Saleem B GARG
613 ICommercial OMP MISC (COMM)/2/2026 [30-05-2026 Jitender Kumar Vs Union of India |AADISH 0810288405 [bhaumik.sanjoy@gmail |46171
Suit JAIN(P) /] .com
ISANJOY
BHAUMIK
49 ISH. GAUTAMSSOUTH- 614 ICOMMERCIAL ICS (COMM)/266/2026 02-05-2026 STATE BANK OF INDIA VSMR. ANKITj9711450504 IANKITAHLAWAT@G [29.04.2026
IMANAN, DISTRICI|WEST SUIT SHUBHAM DOGRA IAHLAWAT IMAIL.COM
WUDGE,
ICOMMERCIAL
ICOURT-03 614 ICOMMERCIAL ICS (COMM)/267/2026 02-05-2026 STATE BANK OF INDIA VSMR. ANKITj9711450504 IANKITAHLAWAT@G [29.04.2026
SUIT HIMANSHU IAHLAWAT IMAIL.COM
614 ICOMMERCIAL CS (COMM)/268/2026 02-05-2026 STATE BANK OF INDIA VS MDMR. ANKITj9711450504 IANKITAHLAWAT@G [29.04.2026
SUIT INAZIM SAIFI IAHLAWAT IMAIL.COM
614 EXECUTION EX.COMM - AWARD BY|04-05-2026 BHAGWAN SHARMA VS DELHIMR. RAJNI8820304179 IADVRAJNIVOHRA@G [02.05.2026
IARB. COMM./29/2026 IDEVELOPMENT AUTHORITY [VOHRA IMAIL.COM
614 ICOMMERCIAL CS (COMM)/270/2026 04-05-2026 IMOOL CHAND VS NETAJIMR. SAMEER9818151568 IADVOCATESAMEERK [02.05.2026
SUIT SUBHASH UNIVERSITY OFKHAN IHAN786 @GMAIL.CO
TECHNOLOGY M
614 ICOMMERCIAL CS (COMM)/278/2026 04-05-2026 STATE BANK OF INDIA VSMR. R.N.(90868523230 IADVRNARAYAN@GM [02.05.2026
SUIT BIBHUTI BHUSAN BEHERA SINGH IAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1566/2026 |04-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
SANDEEP KUMAR PRITHVI SHANKAR @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1567/2026 |04-05-2026 KOTAK MAHINDRA BANK VS RAJMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
KUMAR SHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1568/202604-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
SANDEEP SINGH
614 IARBITRATION IOMP (I)(COMM.)/1569/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026

(@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1570/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
IAND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
IASRAF TRADERS

614 IARBITRATION IOMP (I)(COMM.)/1571/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
MUKESH MAHESHWARI

614 IARBITRATION IOMP (I)(COMM.)/1572/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/02.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
VINAY S

614 IARBITRATION OMP (I)(COMM.)/1573/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/02.05.2026
IAND FINANCE COMPANY VS AJABSHANKAR @GMAIL.COM
ISINGH CONSTRUCTION

614 IARBITRATION IOMP (I)(COMM.)/1574/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1/02.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
INITESH KUMAR SINGH

614 IARBITRATION IOMP (I)(COMM.)/1575/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/02.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
BAJRANG SAINI

614 IARBITRATION OMP (I)(COMM.)/1576/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/02.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
YASHPAL B

614 IARBITRATION OMP (I)(COMM.)/1577/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IBANBARIT

614 IARBITRATION OMP (I)(COMM.)/1578/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IMOHD TASLIM KHAN

614 IARBITRATION OMP (I)(COMM.)/1579/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
RIJAVAN B

614 IARBITRATION OMP (I)(COMM.)/1580/2026/04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VS ANILSHANKAR @GMAIL.COM
T

614 IARBITRATION OMP (I)(COMM.)/1582/2026|04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
SUSHIL KUMAR

614 IARBITRATION IOMP (I)(COMM.)/1587/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
ISARFARAZ K

614 IARBITRATION IOMP (I)(COMM.)/1590/2026(04-05-2026 M/S CHOLAMANDALAMMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
INVESTMENT AND FINANCESHANKAR @GMAIL.COM
COMPANY LIMITED VS
SHAHNAWAZ M
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614 IARBITRATION OMP (I)(COMM.)/1591/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VS JAISHANKAR @GMAIL.COM
IKISHAN SINGLA
614 IARBITRATION IOMP (I)(COMM.)/1592/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IMURLIWALA TRADERS
614 IARBITRATION IOMP (I)(COMM.)/1593/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR |@GMAIL.COM
PINKI P
614 IARBITRATION OMP (I)(COMM.)/1594/2026|04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VS RAJSHANKAR |@GMAIL.COM
KUMAR
614 IARBITRATION IOMP (I)(COMM.)/1595/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR |@GMAIL.COM
IAJMER MANSOORI
614 IARBITRATION IOMP (I)(COMM.)/1596/2026 |04-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCTATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IAMOLIK TRADERS
614 ICOMMERCIAL CS (COMM)/280/2026 05-05-2026 IANJU GUPTA VS GROW STARMR. PRATEEK9205650812 CHAUDHARYANDCH (02.05.2026
SUIT INFRA CHAUDHARY IAUDHARY @HOTMAIL|
.COM
614 ICOMMERCIAL CS (COMM)/285/2026 05-05-2026 BHARTI S DABAS VS NISHUMR. AAKASH|9015220306 GODARAKASH212@G (02.05.2026
SUIT IKUMARI IGODRA IMAIL.COM
614 ICOMMERCIAL CS (COMM)/286/2026 05-05-2026 QUICKSHIP GLOBAL EXPRESS VSMR.  ASHISH|8750998800 IADVOCATEASHISHO1 [02.05.2026
SUIT ICOCO EXPRESS BANSAL (@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/287/2026 05-05-2026 INEXT LOGISTICS AND SUPPLYMR. ASHISH|8750998800 IADVOCATEASHISHO1 [02.05.2026
SUIT ICHAIN VS TRACX LOGIS INDIA BANSAL @GMAIL.COM
614 EXECUTION EXECUTION 06-05-2026 RAHUL GUPTA VS MANISHMR. NETRAPAL9868643592 IADV.NPS80@GMAIL.C|04.05.2026
(COMM.)/158/2026 CHADHA SINGH oM
614 ICOMMERCIAL CS (COMM)/292/2026 07-05-2026 IBANK OF INDIA VS RAJ BIR IMS. DEEPA9312292558 IADVOCATE.DEEPA.G [05.05.2026
SUIT GUPTA UPTA@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/293/2026 07-05-2026 IBANK OF INDIA VS RAJ KUMAR  |MS. DEEPA(Q312292558 IADVOCATE.DEEPA.G |02.05.2026
SUIT GUPTA UPTA@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/294/2026 07-05-2026 GSI ENTERPRISES VS SAPMR. PRAGYA/9910358225 OFFICE@VALI.CO.IN [28.04.2026
SUIT IELECTROCONTRACTS IANAND
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614 IARBITRATION OMP 08-05-2026 [VICHITRA CONSTRUCTIONS VSMR.ARIHANT (9811799646 IARTHANT1992@HOT [02.05.2026
(COMM.)/1/2026 GENERAL MANAGER TELECOM JAIN IMAIL.COM

IDISTRICT BSNL AMBALA

614 IARBITRATION OMP (I)(COMM.)/1663/202608-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ |04.05.2026
SURAJ VERMA BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1664/2026[08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
INARENDRA KUMAR GUSAR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1665/2026 |08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
VAGHELA BALBHADRASINH S BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1666/2026|08-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@30.04.2026
IMOHIT KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1667/2026 |08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IANJU PANDE IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1668/2026/08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
RENU KHOSLA IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1669/202608-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
JITENDRA KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1670/2026|08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
INITISH KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1671/2026 |08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
BHANU SHRIWASTAV BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1672/2026 |08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
MR TRAVELS IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1673/2026 [08-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
ISHIVKANT PUROHIT IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1681/2026 |[08-05-2026 RBL BANK LTD VS SHAIK ABDULMR. MAYANK[9873347330 IMAYANK_MAHAJANO[30.04.2026
IMUSAVEER IMAHAJAN l5@GMAIL.COM

614 ICOMMERCIAL CS (COMM)/298/2026 12-05-2026 SAG GLOBAL LOGISTICS VS AMR. 009966087 IADVESUGANDH@GM |04.05.2026

SUIT IBROTHERS CARGO ICHIRANJEEV IAIL.COM

SUGNADH
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614 IARBITRATION IOMP (I)(COMM.)/1724/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
IAJAY SINGH BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1725/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
IHERI TAPUM BHARDWAJ GMAIL.COM

614 IJARBITRATION  |OMP (I)(COMM.)/1726/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@ [28.04.2026
IHOLOKA K JIMOMI BHARDWAJ GMAIL.COM

614 IJARBITRATION  |OMP (I)(COMM.)/1727/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@ [28.04.2026
YASHPAL K BHARDWAJ GMAIL.COM

614 JARBITRATION  |OMP (I)(COMM.)/1728/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR.  RAHUIJ8376049807 IJADVOCATEASHOK.1@[28.04.2026
[VIKKI KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1729/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
RAMESH CHAND SHARMA IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1730/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
VIRENDER SINGH IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1731/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
TUSHAR A BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1733/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
VAISHNAVI YOGESH PADWAL BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1734/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IABUZER YUNUS BARGIR BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1735/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IDABHI PRAVINBHAIBHARDWAJ GMAIL.COM
JAYANTIBHAI

614 IARBITRATION IOMP (I)(COMM.)/1736/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
RAJSHRI DEEPAK JOSHI IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1737/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@{30.04.2026
INIKHIL SOMNATH KHOBARE BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1738/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IRAJENDRA SINGH TOMAR BHARDWAJ GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

614 IARBITRATION IOMP (I)(COMM.)/1739/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
KASMA BAI BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1741/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
JADAV NAVALSINH KALUSINH BHARDWAJ GMAIL.COM
614 EXECUTION OMP (I)(COMM.)/1742/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@30.04.2026
IKISHOR KASHINATH KALE BHARDWAJ GMAIL.COM
614 EXECUTION IEXECUTION 13-05-2026 IAXIS BANK LTD VS SANDEEP MR.  SHIVAM|7970440025 SHIVAMJHA@FIRSTA |06.05.2026
(COMM.)/166/2026 KR JHA ISSOCIATES.IN
614 ICOMMERCIAL CS (COMM)/301/2026 15-05-2026 IATUL PHANSALKAR VS NISHAMR. PARTH[8349644767 IPARASAGGARWALAD [06.05.2026
SUIT ISOBTI ISARATHI V@GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1795/2026 [15-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
INEERAJ SHANKAR @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1796/2026 [15-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
SONU ISHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1797/2026 [15-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
IPAWAN KUMAR SHANKAR @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1798/2026 [15-05-2026 IKOTAK MAHUNDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
ISANJAY PANDEY SHANKAR |@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1799/2026 [15-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1|06.05.2026
RAJESH SHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1800/2026(15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1|06.05.2026
IDEEPAK KUMAR SHANKAR (@GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1801/2026 [15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
IRAVINDER RAMCHANDER SHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1802/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1|06.05.2026
GANGA RAM SHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1803/2026(15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
IASHOK KUMAR SHANKAR @GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1804/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
[RAM KISHAN SHANKAR (@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1805/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
IPARDEEP KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1806/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI19911883603 IASSOCIATESRSGARG1/06.05.2026
IAJIT KUMAR SHANKAR @GMAIL.COM

614 ICOMMERCIAL CS (COMM)/305/2026 16-05-2026 IBANK OF BARODA VS DEEPAKMS. DEEPAQ312292558 IADVOCATE.DEEPA.G [12.05.2026

SUIT INAYAK GUPTA UPTA@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/307/2026 16-05-2026 PUNJAB NATIONAL BANK VSMR. PARAS|9810600656 IPARASAGGARWALAD (12.05.2026
SUIT IMEGHA GUPTA IAGGARWAL V@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1819/2026 [16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IAYAAN TRANSPORT SERVICES

614 IARBITRATION IOMP (I)(COMM.)/1820/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VS A DISHANKAR @GMAIL.COM
IPHARMACY

614 IARBITRATION IOMP (I)(COMM.)/1823/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
SUNIL KUMAR NISHAD

614 IARBITRATION IOMP (I)(COMM.)/1824/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
VIJAY KUMAR

614 IARBITRATION IOMP (I)(COMM.)/1825/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IBISHNOI ROAD CARRIER

614 IARBITRATION IOMP (I)(COMM.)/1826/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IAONE LOGISTICS

614 IARBITRATION IOMP (I)(COMM.)/1827/2026 [16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IHAMID KHAN

614 IARBITRATION IOMP (I)(COMM.)/1828/2026[16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IMUKESH KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1829/2026[16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IMAHIPAL SINGH SHANKAR @GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1830/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1(08.05.2026
AND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IBISHNOI ROAD CARRIER

614 IARBITRATION IOMP (I)(COMM.)/1831/2026 [16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI19911883603 IASSOCIATESRSGARG1(08.05.2026
JAYANT ENTERPRISE SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1832/2026[16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI19911883603 IASSOCIATESRSGARG1/08.05.2026
IDHARAMENDER YADAV SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1833/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1/08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
ISUNIL KUMAR

614 IARBITRATION OMP (I)(COMM.)/1834/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
SUBODH B

614 IARBITRATION IOMP (I)(COMM.)/1835/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IMONU S

614 IARBITRATION IOMP (I)(COMM.)/1836/2026[16-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
IBIJENDER SINGH

614 IARBITRATION IOMP (I)(COMM.)/1837/2026 [16-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
SUBHASH SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1838/2026[16-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IMANJEET SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1839/2026[16-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IALI RAJA SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1852/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IARVIND KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1853/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
INAJAR MOHAMMAD SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1854/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IPRAMOD KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1855/2026 [18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IAMIT KUMAR SHANKAR @GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1856/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
ISOHAN SINGH ISHANKAR (@GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1857/2026 [18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI19911883603 IASSOCIATESRSGARG1(08.05.2026
RAJEEV SHARMA SHANKAR @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1858/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI19911883603 IASSOCIATESRSGARG1/08.05.2026
SURENDER SINGH SHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1859/2026[18-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI19911883603 IASSOCIATESRSGARG1/08.05.2026
JITENDRA KUMAR SHANKAR @GMAIL.COM
614 IARBITRATION OMP (COMM.)/20/2026 19-05-2026 IROYALE MERIDIAN INDIA VSMR. ASHISH|9999468603 IASHISHCHAUHAN@A|[12.05.2026
IUNION OF INDIA CHAUHAN IKASSOCIATES.ORG.IN
614 EXECUTION IEXECUTION 19-05-2026 IAXIS BANK LTD VS SHARDAMR. MAYANK9873347330 IMAYANK_MAHAJANO[12.05.2026
(COMM.)/175/2026 KUMARI IMAHAJAN l5@GMAIL.COM
614 EXECUTION I[EXECUTION 19-05-2026 IAXTS BANK LTD VS RAM BABU IMR. MAYANK9873347330 IMAYANK_MAHAJANO[12.05.2026
(COMM.)/176/2026 IMAHAJAN l5@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/316/2026 19-05-2026 RAGHUNATHJI FUELS OPC VSMR. PRAMOD|8802915569 IPRAMODYADAV60180(12.05.2026
SUIT INKG INFRASTRUCTURE KUMAR YADAV| @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1868/2026[19-05-2026 YES BANK LIMITED VS PREMMR. ANANJAY|7455023130 IASAPLEGALANDADV [12.05.2026
IBABU SHARMA SINGH OCATE@GMAIL.COM
614 EXECUTION IEXECUTION 20-05-2026 IBANK OF MAHARASTRA VS SAJID MR. PRAVEEN|9891273738 IPKRAJPUT2012@GMA[12.05.2026
(COMM.)/177/2026 KUMAR IL.COM
RAJPUT
614 ICOMMERCIAL CS (COMM)/326/2026 20-05-2026 VIKHYAT GULATI VS VVM [MR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
SUIT MWENTY 1 HOSPITALITY OPC IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1908/2026[20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SUKHVINDER SINGH IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1909/2026[20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS HARSH CHABBRA BHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/1914/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS BHARAT JULKA BHARDWAJ GMAIL.COM
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614 IARBITRATION OMP (I)(COMM.)/1915/2026 [20-05-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS DISTANCE TRAVELS BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1916/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS MAKSOOD A BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1917/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SAYARA BANO BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1918/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS NAMAN NAIK BHARDWAJ GMAIL.COM

614 IARBITRATION  |OMP (I)(COMM.)/1919/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS BALRAM MEENA BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1920/2026[20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS ABHIJEET BHARTI IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1921/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS GURSHER SINGH IBHARDWAJ GMAIL.COM

614 ICOMMERCIAL CS (COMM)/337/2026 [22-05-2026 ILUMINATION INDIA INFRATECHMR. SANJEEV|9891490070 ISANJEEVADVOCATE (12.05.2026

SUIT VS SURYA CONSTRUCTIONKUMAR (@GMAIL.COM

COMPANY

614 IARBITRATION IOMP (I)(COMM.)/1958/2026 [22-05-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS MOHAMMAD SABIR BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1959/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS ARSAD F BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1960/2026[22-05-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS JAGIR KAUR IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1961/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS ADITYA S IBHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1962/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS GAUTAM KAKKAR BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1963/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SUNEEL KUMAR BHARDWAJ GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1964/2026[22-05-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS RAJAN KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1965/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SAJJAD KHAN BHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1966/2026[22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@/08.05.2026
INDIA VS MUKESH KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1967/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@/08.05.2026
INDIA VS GAURAV KUMAR BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1976/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@/08.05.2026
INDIA VS MOHIT GUPTA BHARDWAJ GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1977/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [08.05.2026
INDIA VS SADDAM ALI IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1978/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [08.05.2026
INDIA VS PREETI KHARE IBHARDWAJ GMAIL.COM

614 EXECUTION IOMP (I)(COMM.)/1979/2026 [23-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(15.05.2026
IAND FINANCE COMPANY VS NKSHANKAR @GMAIL.COM
IROAD CARRIER

614 IARBITRATION IOMP (I)(COMM.)/1980/2026/23-05-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(15.05.2026
IAND FINANCE COMPANY VSSHANKAR @GMAIL.COM
SACHIN PAL

614 IARBITRATION IOMP (I)(COMM.)/1981/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG115.05.2026
IBHOOP SINGH SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1982/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
IARSHDEEP SINGH SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1983/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1/08.05.2026
IKIRAN SINGH SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1984/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1{12.05.2026
IKRISHAN KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1985/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1{12.05.2026
IKULDEEP SHANKAR @GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1986/2026[23-05-2026 KOTAK MAHINDRA IMR. RAVI9911883603 IASSOCIATESRSGARG1{12.05.2026
RAKESH KUMAR ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1987/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1{12.05.2026
IRFAN SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1988/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI19911883603 IASSOCIATESRSGARG1/08.05.2026
ITKRAM AHMAD SHANKAR @GMAIL.COM

614 IARBITRATION  |OMP (I)(COMM.)/1989/202623-05-2026 KOTAK MAHINDRA BANK VSMR. RAVIl9911883603 IASSOCIATESRSGARG1/08.05.2026
JATAN SINGH SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1990/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(08.05.2026
SHAHRUKH KHAN SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1991/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI19911883603 IASSOCIATESRSGARG1[11.05.2026
HEMRAJ SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1992/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1[11.05.2026
RAJBALA SHANKAR @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/1993/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IJASSOCIATESRSGARG1[11.05.2026
SURAJ KUMAR SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1994/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVIi9911883603 IASSOCIATESRSGARG1(11.05.2026
GURU KRIPA PACKAGING SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1995/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1[11.05.2026
IKESHARIYA SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1996/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1[11.05.2026
SHAUKAN ALI SHANKAR @GMAIL.COM

614 ICOMMERCIAL CS (COMM)/340/2026 25-05-2026 [PUMA SE VS MONU KUMAR MR. GAUTAM|9999306881 LEGAL@OUTLOOK.C (19.05.2026

SUIT IBHASIN OM
614 [EXECUTION EXECUTION 26-05-2026 ISTATE BANK OF INDIA VS ASHOKMR. JITENDER9310232373 IADVJKMISHRA@OUT [20.05.2026
(COMM.)/184/2026 KUMAR KR MISHRA LOOK.COM
614 EXECUTION EXECUTION 26-05-2026 STATE BANK OF INDIA VSMR. JITENDER9310232373 IADVJKMISHRA@OUT [23.05.2026
(COMM.)/185/2026 INIRMALA KR MISHRA LOOK.COM
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614 EXECUTION [EXECUTION 26-05-2026 ISTATE BANK OF INDIA VS BHARTIMR. JITENDER9310232373 IADVJKMISHRA@OUT [26.05.2026
(COMM.)/186/2026 KR MISHRA ILOOK.COM
614 ICOMMERCIAL CS (COMM)/354/2026 30-05-2026 IPUMA SE VS ASHOK KUMAR MR. GAUTAM|9999306881 LEGAL@OUTLOOK.C [23.05.2026
SUIT BHASIN OM
50 ISH. AJAY GULATI-I,SOUTH- 509 Execution (Comm.) [157/2026 04-05-2026 IYUKTI KHATTAR Vs Rahul Ahuja  [P.S. RANA 0818215153 rana.legal.x41a@gmail. [23.04.2026
IDISTRICT JUDGE[WEST com
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 276/2026 04-05-2026 STATE BANK OF INDIA Vs ANKITR.N. SINGH 0868523230 advrnarayan@gmail.co [27.04.2026
KUMAR Im
509 ICS (COMM) 277/2026 04-05-2026 STATE BANK OF INDIA Vs MOHANR.N. SINGH 0868523230 ladvrnarayan@gmail.co [25.04.2026
ILAL m
509 ICS (COMM) 279/2026 04-05-2026 Shiv Shakti Plaza Vs Sudesh Wati IY.K. DUBEY 0891589898 vkdubey@gmail.com [29.04.2026
509 OMP (I)(COMM.) 1597/2026 04-05-2026 Kotak Mahindra Bank Ltd Vs Shri JIRAVI 9958683230 lassociatesgarg2@gmail.[28.04.2026
Traders SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1598/2026 04-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs SANJEEVBHARDWAJ & .com
IBAGGA 3097 CO.
509 OMP (I)(COMM.) 1599/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs BHISHMBHARDWAJ & .com
IMUNJAL 2131 CO.
509 IOMP (I)(COMM.) [1600/2026 04-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs TOSHIT GUPTABHARDWAJ & .com
7731 CO.
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509 OMP (I)(COMM.) 1601/2026 04-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs VIPIN KUMARBHARDWAJ & .com
5893 CO.
509 OMP (I)(COMM.) 1602/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs RANBIR SINGHBHARDWAJ & .com
8623 CO.
509 OMP (I)(COMM.) 1603/2026 04-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs JITENDERBHARDWAJ & .com
ISINGH 1270 CO.
509 OMP (D(COMM.) [1604/2026 04-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[27.04.2026
INDIA LIMITED Vs KRISHANBHARDWAJ & .com
IYADAV 6981 CO.
509 CS (COMM) 282/2026 05-05-2026 union bank of India Vs md Faisal Ali ROHTAS 9869750997 rkjajoria26@gmail.com [30.04.2026
KUMAR
JAJORIA
509 MISC DJ ADJ 433/2026 05-05-2026 Babloo Saini Vs Vital Home Care KNikhlesh 0911363574 mikhleshvashishth@gm |02.05.2026
Vashishth lail.com
509 OMP (I)(COMM.) 1612/2026 05-05-2026 MTOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED VsKAPOOR elawoffices.com
IDHARMENDRA RATHOD
509 OMP (I)(COMM.) 1613/2026 05-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 Ivandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs MANKABHAIKAPOOR elawoffices.com
IKARSHANBHAI RABARI
509 OMP (I)(COMM.) 1614/2026 05-05-2026 MTOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs NARENDRAKAPOOR elawoffices.com
IGOPAL
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509 Execution (Comm.) [159/2026 06-05-2026 IMS Dura Build Care Pvt Ltd VsSANJAY 9711067747 sanjayshukla84.adv@g [24.04.2026
Jagriti Kumari SHUKLA mail.com

509 [Execution (Comm.) 160/2026 06-05-2026 IM/S DURA BUILD CARE PVT LTDSANJAY 9711067747 sanjayshukla84.adv@g [24.04.2026
Vs RAJU DEBNATH SHUKLA Imail.com

509 CS (COMM) 201/2026 06-05-2026 QUICKSHIP GLOBAL EXPRESSASHISH 8750998800 ladvocateashishg1@gma|30.04.2026
PVT LTD Vs XPRESS LINKERSBANSAL lil.com
ICOURIER THROUGH ITS
[PROPRIETOR DAMAN JINDIA

509 OMP (DD(COMM.) [1623/2026 06-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail29.04.2026
INDIA LIMITED Vs PARVINDERBHARDWAJ & .com
ISINGH RATHEE 0971 CO.

509 OMP (I)(COMM.) 1624/2026 06-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[29.04.2026
INDIA LIMITED Vs RAJESHBHARDWAJ & .com
IKUMAR KANDA 6925 CO.

509 IOMP ()(COMM.) [1625/2026 06-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmaill01.05.2026
INDIA LIMITED Vs PARAMJITBHARDWAJ & .com
SINGH 7229 CO.

509 OMP (D(COMM.) [1626/2026 06-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmaill01.05.2026
INDIA LIMITED Vs DEVENDRABHARDWAJ & .com
IKUMAR DAS 8184 CO.

509 OMP (I)(COMM.) 1627/2026 06-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail01.05.2026
INDIA LIMITED Vs ELECTRIC ONEBHARDWAJ & .com
IMOBILITY PRIVATE LIMITED(CO.
5058

509 OMP ()(COMM.) [1628/2026 06-05-2026 [Kotak Mahindra Bank Ltd Vs AryanRAVI 9958683230 lassociatesgarg2 @gmail.[01.05.2026
Infraheight Private Limited SHANKAR com

GARG AND|
ISUMIT KUMAR
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509 OMP (I)(COMM.) 1629/2026 06-05-2026 Kotak Mahindra Bank Ltd Vs Rajvir RAVI 9958683230 lassociatesgarg2@gmail.[16.04.2026
SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1630/2026 07-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmaill05.05.2026
INDIA LIMITED Vs ANIL KUMARBHARDWAJ & .com
1006 CO.
509 OMP (I)(COMM.) 1631/2026 07-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmaill05.05.2026
INDIA LIMITED Vs MUSTAKEEMBHARDWAJ & .com
KHAN 5166 CO.
509 OMP (DD(COMM.) [1632/2026 07-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmaillo5.05.2026
INDIA LIMITED Vs MOHAMMADBHARDWAJ & .com
ICHAND 3632 CO.
509 OMP (I)(COMM.) 1682/2026 08-05-2026 [Kotak Mahindra Bank Ltd Vs VijayRAVI 9958683230 lassociatesgarg2 @gmail.[06.05.2026
[Kumar SHANKAR com
GARG AND|
SUMIT KUMAR
509 IOMP ()(COMM.) [1683/2026 08-05-2026 Kotak Mahindra Bank Ltd Vs RatiRAVI 9958683230 lassociatesgarg2@gmail.[05.05.2026
[Ram SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1684/2026 08-05-2026 MTOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin 16.04.2026
INDIA LIMITED Vs MOSIN KHAN [KAPOOR elawoffices.com
509 OMP (I)(COMM.) 1685/2026 08-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 Ivandana.kapoor@patin [02.05.2026
INDIA LIMITED VsKAPOOR elawoffices.com
PAWANKUMAR DRAMCHAND
SHARMA
509 OMP ()(COMM.) [1686/2026 08-05-2026 MOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs NIKHIL LKAPOOR elawoffices.com
SHAH
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509 OMP (I)(COMM.) 1687/2026 08-05-2026 MOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs PEARLKAPOOR elawoffices.com
TOURIST

509 OMP (I)(COMM.) 1688/2026 08-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED VsKAPOOR elawoffices.com
IDHARMENDRA U

509 OMP (I)(COMM.) 1689/2026 08-05-2026 MTOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs OMKARKAPOOR elawoffices.com
BHAUSAHEB SHINDE

509 OMP (I)(COMM.) 1690/2026 08-05-2026 MOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs MISQUITTAKAPOOR elawoffices.com
IALICE GILROY

509 OMP (I)(COMM.) 1691/2026 08-05-2026 RBL BANK LTD Vs SARVESHMAYANK 09873347330 mayankmahajanos@ya [05.05.2026
SINGH 6955 IMAHAJAN lhoo.com

509 OMP (D)(COMM.) [1692/2026 08-05-2026 [RBL BANK LTD Vs RAHUL 3808 MAYANK 9873347330 imayankmahajanos@ya [05.05.2026

IMAHAJAN lhoo.com

509 Execution (Comm.) [162/2026 11-05-2026 IAXIS BANK LTD Vs SUSMITAMAYANK 0873347330 mayankmahajanos@ya [06.05.2026
GURUNG MAHAJAN lhoo.com

509 [Execution (Comm.) 163/2026 11-05-2026 IAXIS BANK LTD Vs PHILIPMAYANK 0873347330 mayankmahajanos@ya [06.05.2026
WILLIAM MAHAJAN lhoo.com

509 Execution (Comm.) [164/2026 11-05-2026 IAXIS BANK LTD Vs JAGDISHSIIIVAM 79070440025 shivamjha 06.05.2026
IKUMAR KUMAR JHA (@firstassociates.in
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509 OMP (I)(COMM.) 1693/2026 11-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(06.05.2026
INDIA LIMITED Vs RAKESH DASSBHARDWAJ & .com
6201 CO.
509 OMP (I)(COMM.) 1694/2026 11-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(06.05.2026
INDIA LIMITED Vs MOHANBHARDWAJ & .com
IYADAV 4245 CO.
509 OMP (I)(COMM.) 1695/2026 11-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(06.05.2026
INDIA LIMITED Vs VIRENDERBHARDWAJ & .com
SINGH 2116 CO.
509 Execution (Comm.) 165/2026 12-05-2026 ISORAYA PAPER AND MARKETINGMIHIR GARG 9899143739 contact@thelawlens.co [09.05.2026
PVT LTD Vs ALGORITHM Im
IPACKAGING TECHNOLOGY PVT
ILTD
509 OMP (I)(COMM.) 1732/2026 12-05-2026 INirbhey Bhatia Vs Akshay Kumar ~ |SUHAIL 08 11532983 ssehgal @ssalaw.in 08.05.2026
SEHGAL
500 OMP (I)(COMM.) (1740/2026 12-05-2026 Kotak Mahindra Bank Ltd Vs DeepakRAVI 9958683230 lassociatesgarg2 @gmail.[08.05.2026
lkumar SHANKAR com
GARG AND|
SUMIT KUMAR
509 Execution (Comm.) [167/2026 13-05-2026 IMANISH KUMAR Vs M/S BIRDRAMESH 0868028932 11.05.2026
ICLOTHING AND ORS KUMAR JAIN
509 OMP (I)(COMM.) 1743/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(09.05.2026
INDIA LIMITED Vs ANIL TANWARBHARDWAJ & .com
4315 CO.
509 OMP (I)(COMM.) 1744/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail{09.05.2026
INDIA LIMITED Vs RAMESHBHARDWAJ & .com
IBISHNOI 8890 CO.
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509 OMP (I)(COMM.) 1745/2026 13-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(09.05.2026
INDIA LIMITED Vs ARUNDEEPBHARDWAJ & .com
ISINGH 1660 CO.
509 OMP (I)(COMM.) 11746/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(09.05.2026
INDIA LIMITED Vs DISTANCEBHARDWAJ & .com
TRAVELS 3736 CO.
509 OMP (I)(COMM.) 1747/2026 13-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(09.05.2026
INDIA LIMITED Vs SHAHANAZBHARDWAJ & .com
BEGUM 7936 CO.
509 IOMP (DD(COMM.) [1748/2026 13-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(09.05.2026
INDIA LIMITED Vs SUNIL R 0869 BHARDWAJ & .com
CO.
509 OMP (I)(COMM.) 1749/2026 13-05-2026 [Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesgarg2@gmail.[11.05.2026
Mahender SHANKAR com
GARG AND|
SUMIT KUMAR
500 OMP (I)(COMM.) {1750/2026 13-05-2026 Kotak Mahindra Bank Ltd Vs PawanRAVI 9958683230 lassociatesgarg2@gmail.[11.05.2026
IKumar SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP ()(COMM.) [1751/2026 13-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2 @gmail.|11.05.2026
Krishan Kumar SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP ()(COMM.) (1752/2026 13-05-2026 Kotak Mahindra Bank Ltd Vs AnilRAVI 0058683230 lassociatesgarg2@gmail.[11.05.2026
Malik SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1753/2026 13-05-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9958683230 lassociatesgarg2 @gmail.[11.05.2026
[Rakesh Jaibir SHANKAR com
GARG AND|
SUMIT KUMAR
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509 OMP (I)(COMM.) 1754/2026 13-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2 @gmail.|11.05.2026
Sandeep Singh ISHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 11755/2026 13-05-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9958683230 lassociatesgarg2 @gmail.|11.05.2026
Mukesh Kumar SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1807/2026 15-05-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesgarg2@gmail.[16.04.2026
Surender SHANKAR com
GARG AND|
ISUMIT KUMAR
509 Execution (Comm.) 170/2026 16-05-2026 Mukesh Kumar Gupta Vs MridulaPANKAJ SINGH|9718304696 11.05.2026
Sangal
509 ICS (COMM) 304/2026 16-05-2026 M/S Vee Indoroad TRANSPORTANKIT GAUR [/827777830 ladvankitgaur@gmail.co [13.05.2026
PRIVATE LIMITED Vs M/S NKG Im
INFRASTRUCTURE LIMITED
509 ICS (COMM) 306/2026 16-05-2026 PUNJAB NATIONAL BANK VsPARAS 0810600656 [parasaggarwaladv@gm [13.05.2026
[Roshan Kumar Jha IAGGARWAL lail.com
509 IOMP ()(COMM.) [1821/2026 16-05-2026 Ms Kotak Mahindra Bank Limited VSRAVI 9958683230 lassociatesgarg2@gmail.[14.05.2026
Ravindra Kumar ISHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1822/2026 16-05-2026 Ms Kotak Mahindra Bank Limited VSRAVI 0958683230 lassociatesgarg2@gmail.14.05.2026
[Komal SHANKAR com
GARG AND|
SUMIT KUMAR
509 CS (COMM) 1309/2026 19-05-2026 IBANK OF BARODA Vs Rita Devi DEEPA GUPTA (9312292558 ladvocate.deepa.gupta@ [16.05.2026
lgmail.com
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509 ICS (COMM) 310/2026 19-05-2026 TLG INDIA IMITED Vs PICCADILYAMIT TYAGI  |9910082777 lamittyagi@aadhyalegal.[16.05.2026
IHOTELS PVT LTD com
509 ICS (COMM) 320/2026 19-05-2026 IMS CG LOGISTICS PVT LTD VS SIAARVIND 0810308483 larvind.dhingra.advocat [18.05.2026
SMARTLYNX AIRLINES IDHINGRA e@mail.com
509 CS (COMM) 321/2026 19-05-2026 SANTOSH KUMAR SHAH VS MSSATENDER 9999032552 satendersinghgg2@gm (16.05.2026
I[EPICURIAN FOODS PVT LTD. ICHAUDHARY & lail.com
VIKASH
KUMAR
509 CS (COMM) 322/2026 19-05-2026 ISURUCHI PURI VS KAPIL KUMAR SUSHANT 9711112974 sushant_dahiya@hotm [12.05.2026
IDAHIYA lail.com
509 ICS (COMM) 323/2026 19-05-2026 IAARGUS GLOBAL LOGISTICS PVT|SHIVAM 9654545855 legal@shivamsharma.inf11.05.2026
ILTD VS BERUSK EXPORTS LLP SHARMA ifo
509 IMISC DJ ADJ 472/2026 19-05-2026 IDBI BANK LTD. VS M/S KRISHNANISHI 9899154299 nishi.eap@gmail.com (16.05.2026
STEEL WORKS CHAUDHARY
509 IOMP (I)(COMM.) [1860/2026 19-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2@gmail.16.05.2026
Mustkim ISHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1861/2026 19-05-2026 [Kotak Mahindra Bank Ltd Vs Sunder [RAVI 0058683230 lassociatesgarg2@gmail.[16.05.2026
SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP ()(COMM.) [1863/2026 19-05-2026 Kotak Mahindra Bank Ltd Vs JaiRAVI 9958683230 lassociatesgarg2 @gmail.[16.05.2026
[Parkash SHANKAR com
GARG AND|
SUMIT KUMAR
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509 OMP (I)(COMM.) 1864/2026 19-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2 @gmail.[16.05.2026
Rajender Singh ISHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1865/2026 19-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[16.05.2026
IAnd Finance Company Limited VsSHANKAR com
Sajid Khan GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1866/2026 19-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[16.05.2026
And Finance Company Limited VSSHANKAR com
Maryam Sultan GARG AND|
SUMIT KUMAR
509 OMP (DD(COMM.) [1867/2026 19-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[16.05.2026
IAnd Finance Company Limited VsSHANKAR com
Wajid K GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1869/2026 19-05-2026 BMW INDIA FINANCIALRAHUL 8376049807 ladvocateashok.1@gmailf14.05.2026
SERVICES PVT LTD Vs RADHABHARDWAJ & .com
RAMAN ENTERPRISES 0904 CO.
509 IOMP ()(COMM.) [1870/2026 19-05-2026 BMW INDIA FINANCIALRAHUL 8376049807 ladvocateashok.1@gmail(14.05.2026
SERVICES PVT LTD Vs AMEENBHARDWAJ & .com
IYUNUS DOSANI 7076 CO.
509 OMP ()(COMM.) [1881/2026 19-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs SULTANBHARDWAJ & .com
IMALIK 2800 CO.
509 OMP (I)(COMM.) 1884/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs SHIDHARTHBHARDWAJ & .com
IPAL 4446 CO.
509 OMP (I)(COMM.) 1885/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs JYOTI V1J 8592 BHARDWAJ & .com
CO.
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509 OMP (I)(COMM.) 1887/2026 19-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs GORA LALBHARDWAJ & .com
8008 CO.

509 OMP (I)(COMM.) 1889/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs VIJAY YADAVBHARDWAJ & .com
3858 CO.

509 OMP (I)(COMM.) 1891/2026 19-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(15.05.2026
INDIA LIMITED Vs DISTANCEBHARDWAJ & .com
TRAVELS 2581 CO.

509 OMP (D)(COMM.) [1894/2026 19-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs PRAVINBHARDWAJ & .com
KUMAR CHATURVEDI 7412 CO.

509 OMP (I)(COMM.) 1896/2026 19-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.05.2026
INDIA LIMITED Vs YASHBHARDWAJ & .com
IVARDHAN VIJAYVERGIA 8427 CO.

509 OMP (I)(COMM.) 1897/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(15.05.2026
INDIA LIMITED Vs SHARANJITBHARDWAJ & .com
IKAUR 2561 CO.

509 IOMP (I)(COMM.) [1898/2026 19-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs SHIVANKBHARDWAJ & .com
CHAUDHARY 8819 CO.

509 OMP (I)(COMM.) 1899/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(13.05.2026
INDIA LIMITED Vs SACHIN L 8947 BHARDWAJ & .com

CO.

509 CS (COMM) 329/2026 20-05-2026 State Bank of India Vs BRAJPALJITENDER 0310232373 ladvjkmishra@outlook.c[16.05.2026

IAHIRWAR KUMAR om
IMISHRA
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509 OMP (I)(COMM.) 1910/2026 20-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(16.05.2026
INDIA LIMITED Vs DISTANCEBHARDWAJ & .com
TRAVELS 2580 CO.

509 OMP (I)(COMM.) 1911/2026 20-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(16.05.2026
INDIA LIMITED VSBHARDWAJ & .com
IBHANUPRAKASH TIWARI 6731 CO.

509 OMP (I)(COMM.) 1912/2026 20-05-2026 MTOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(18.05.2026
INDIA LIMITED Vs SUNIL B 5842 [ BHARDWAJ & .com

CO.

509 OMP ()(COMM.) [1913/2026 20-05-2026 MOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail(18.05.2026
INDIA LIMITED Vs AMBIKABHARDWAJ & .com
IPRASAD 6521 CO.

509 Execution (Comm.) [178/2026 21-05-2026 IMS SANRACHNA MULTIPURPOSERAHUL 0810109329 sharma_rahulzo1@yah [05.05.2026
ICONSULTANCY SERVICES PVTISHARMA 00.com
LTD Vs NATIONAL HIGHWAYS
IAUTHORITY OF INDIA

509 [Execution (Comm.) 179/2026 21-05-2026 M. R. TELECARE PVT LTD VsHARMESH 0871019871 ladvharmeshkr@gmail.c[19.05.2026
IANKUR TYAGI KUMAR om

509 Execution (Comm.) 180/2026 21-05-2026 |Axis Bank Ltd Vs ASHISH MISHRA MAYANK mayank_mahajano5@y|13.05.2026

MAHAJAN lahoo.com

509 CS (COMM) 332/2026 21-05-2026 M/S E3 PANEL INDUSTRIES VsSANJAY 7827867679 eslegal@gmail.com 18.05.2026
IVIKAS BHASIN PROPRIETOR OFHARJANI
IM/S GURUJI INTERIORS

509 CS (COMM) 333/2026 21-05-2026 ICS GEORGIA INC Vs DarshnabenKAPIL KHER [9891072729 anilkher@gmail.com  [14.05.2026
Vivek Kathpalia
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509 OMP (I)(COMM.) 1948/2026 21-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2@gmail.19.05.2026
[Rohtash Kumar ISHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) [1949/2026 21-05-2026 Kotak Mahindra Bank Ltd Vs ButtaRAVI 9958683230 lassociatesgarg2@gmail.[19.05.2026
Singh SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) [1950/2026 21-05-2026 Kotak Mahindra Bank Ltd Vs Pappu [RAVI 9958683230 lassociatesgarg2@gmail.[19.05.2026
SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1951/2026 21-05-2026 IKotak Mahindra Bank Ltd Vs Sunil |[RAVI 9958683230 lassociatesgarg2@gmail.[19.05.2026
SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) 1952/2026 21-05-2026 [Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesgarg2 @gmail.[19.05.2026
INarender Kumar SHANKAR com
GARG AND|
SUMIT KUMAR
500 OMP (I)(COMM.) [1953/2026 21-05-2026 Kotak Mahindra Bank Ltd Vs Hemraj[RAVI 9958683230 lassociatesgarg2@gmail.[19.05.2026
SHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (D(COMM.) [1954/2026 21-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2@gmail.[19.05.2026
Ravinder ISHANKAR com
GARG AND|
SUMIT KUMAR
509 OMP (I)(COMM.) [1955/2026 21-05-2026 IDFC FIRST BANK LTD Vs BANAKMAYANK 0873347330 mayank_mahajano5@y|14.05.2026
SINGH 4299 IMAHAJAN lahoo.com
509 OMP (I)(COMM.) 1956/2026 21-05-2026 [Kotak Mahindra Bank Ltd Vs Anil ~ RAVI 9958683230 lassociatesgarg2 @gmail.[19.05.2026
SHANKAR com
GARG AND|
SUMIT KUMAR
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509 IOMP ()(COMM.) [1957/2026 21-05-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesgarg2@gmail.19.05.2026
Jatinder Singh ISHANKAR com
GARG AND|
SUMIT KUMAR
509 CS (COMM) 334/2026 22-05-2026 IDYNAMIC AIR AND SEA CARGOSHIVAM 9654545855 legal @shivamsharma.in[20.05.2026
PVT LTD Vs RAMA VISIONSHARMA ifo
LIMITED
509 CS (COMM) 339/2026 23.05.2026 IABHISHEK AGGARWAL PROP OFJAGRITI JAIN (8527506427 lawfirm@unsolvedlegal.[21.05.2026
MS ESSAY SPORTS Vs MRS com
SHIKHA VIG PROP OF M/S
IBEYOND UNIFORMS
509 IOMP ()(COMM.) [1997/2026 23.05.2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 lassociatesgarg2@gmail.[21.05.2026
Virender Singh SHANKAR com
GARG AND|
SUMIT KUMAR
509 ICS (COMM) 349/2026 26.05.2026 PUNJAB NATIONAL BANK VsAAKASH 8750052500 23.05.2026
IBALKAR SINGH JHANGU
509 CS (COMM) 353/2026 30.05.2026 KXXXX VSYYYYY GAUTAM 9999306881 eludication.legal@outlo [27.05.2026
IBHASIN ok.com
[TOTAL 2323




	Form-1

